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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

0O.A. No. 127 of 2024

IN THE MATTER OF:

Nathu Ram Chauhan ...Applicant
Versus

Ministry of Road Transport and Highways & Ors. ...Respondents

REPLY/OBJECTION ON BEHALF OF RESPONDENT NO. 1 FOR THE
REPORT FILED BY THE DY. COMMISSIONER SHIMLA AND SIMAUR

1. That the respondent no.l1 has already filed a detailed reply to the Original
Application of the applicant

2. That the objection raised about the Avoidance of Environmental Clearance by
Misusing Item 7(f) of the EIA Notification, 2006 a detailed reply has also been
submitted and can be Refer to paragrapﬁ 3.1.1 on page 3218.

2.1.The projects in question involve the improvement and widening of existing
roads through various sections, with each project spanning less than 100
km. Furthermore, the width of the existing Right of Way (ROW) or
acquired or diverted land, ranges between a minimum of 18m and a
maximum of 32m. Consequently, the additional land acquisition involved is
significantly less than 40m in width. Therefore, these projects do not require
Environmental Impact Assessment (EIA) approval or environmental
clearance as per the MoEF&CC Notification dated 14.09.2006, as amended
from time to time,
/ Pro
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2.2.That in a similar case of National Highways Authority of India vs.
Pandarinathan Govindarajul & Anr. Civil Appeal No. 4035-4037 of

2020, concerning the Villuppuram-Nagapattinam Highway (179.5 km in
length), wherein the Hon’ble Supreme Court ruled that:

"There is no requirement for obtaining environmental clearances for NH
45-A Villuppuram-Nagapattinam Highway as the land acquisition is not
more than 40 meters on existing alignments and 60 meters on realignments

or bypasses."

The Hon'ble Court further directed the Ministry of Environment, Forest and
Climate Change (MoEF&CC) to constitute an expert committee to examine
whether segmentation of road projects is permissible and under what

circumstances.

2.3.That the Expert Committee, submitted its report to MoEF&CC the same
report is circulated to the Ministry of Road Transport & Highways
(MoRT&H) vide letter dated 19.07.2023, wherein it was recommended that
segmentation of road projects may be permissible under certain
circumstances, provided it is executed in a manner that ensures timely and

cost-effective completion of the project. The report states that-

“segmentation of road projects is desirable under certain circumstances
and can be considered for highway/road projects. This should be resorted to
in such a fashion that the project work gets completed in a timely and cost
effective fashion and duration of the same shall be reflected in the EIA-EMP
report. It is with this objective in mind that the applicability of prior EC, as
per EIA notification 14.09.2006 and its subsequent amendments shall hold
good for expansion of National Highways and State Highwgys qnd shall

Page 2 of 19
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Jollow notification no. S.0. 2559%E) dated 22.08.2013 issued by
MoEF&CC”.

2.4.That in view of the above and considering that the present project involves
brownfield expansion of the existing carriageway, involving additional
acquisition of land in a width considerably less than 40 meters, it is
submitted that none of the projects under implementation attract the
provisions requiring EIA approval or environmental clearance under the
MoEF&CC Notification dated 14.09.2006, as amended from time to time.

3. That the concern raised in report about the alleged illegal felling of trees across

hill slopes in paragraphs 3.2 on pages 3218 to 3220.

3.1.That the permissions for tree cutting on both forest and non-forest land were
duly obtained from the Himachal Pradesh Forest Department, along with
(FCA) clearance. In Himachal Pradesh, the Himachal Pradesh State Forest
Development Corporation Limited (HPSFDC Ltd.) carried out the tree
cutting following the grant of permission. Accordingly, it is submitted that

no illegal felling of trees on forest land has taken place.

3.2.That with respect to illegal dumping allegations, that it is submitted that the
executing agencies are responsible for the controlled disposal of all waste
generated by construction operations. No illegal dumping has been carried
out, as muck disposal has only been conducted after obtaining permission
from the concerned landowners, land demarcation by the revenue
department, and approval of the stabilization plan by the Authority’s
Engineer. For further details on muck generation, utilization, and disposal,
as well as the relevant permissions, pages 869 to 1048 and pages 1103 to
1678 may beveferfed,

Page 3 of 19
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3.3.That in certain instances, natural landslides were unfairly attributed to the
contractors, in the damage reports, despite their lack of involvement. These
damage reports, although incorrect, were paid by the contractors under
protest to the Himachal Pradesh Forest Department, to reopen the road for
public use and expedite the construction process. It is affirmed that no

damage to forest land was caused by the contractors.

4. That the concern raised with respect to Damage to Natural Drinking Water

Sources (Rivulets) by Debris Filling (Refer to paragraph 3.3 on page 3220)

4.1.With regard to the rivulets and water channels, it is submitted that 9 bridges
and 381 culverts along with catch pits and apron works have been provided
along the project highway of 103.550 km stretch. Consequently, drainage
paths have been provisioned in approximately every 265 meters. Moreover,
roadside drains have been provided along the entire stretch of the road for
water drainage and channelization. These cross-drainage works and drains
are regularly cleaned, and the allegation of obstruction of these channels is

categorically denied.

4.2. That as mentioned on page 788, villagers use flexible tubing/pipes to
transport water from nearby streams for drinking and irrigation. It is
submitted that various pipelines, water and electrical utilities were laid
within the ROW of the already existing National Highway. During
widening of the existing carriageway, these utilities have been shifted/
relocated by the contractor as per approved estimates from the concerned
utility-owning agencies, to facilitate road widening & construction. Local
pipelines within the ROW have also been relocated, repaired, or provided

by the contractor. Photographic evidence is hereby attached 25 Annlexure-

Page 4 of 19 ject Director
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4.3.In view of the above, it is submitted that the relocation and repair of water

pipelines and utilities have been duly considered and implemented.

4.4.With regard to the approach path to the Junior Engineer’s office, it is
submitted that the construction of any facility on or along National
Highway land and access permission is governed by the National Highway
Act, 1956, and the Control of National Highways (Land and Traffic) Act,
2002. Accordingly, Prior permissions must be obtained for undertaking any
activity or work in accordance with the Ministry’s guidelines issued via
circular No. RW-NH-33032/01/2017-S&R(R) dated 26.06.2020. The copy

of the said Circular is annexed Annexure-B

5. That the concern raised on Illegal use of Gelatin in Explosives for Road

Construction (Refer to paragraph 3.4 on pages 3221 to 3222)

5.1.That as per the provisions of the signed EPC Contract Agreement, the
contractor is required, at its own cost, to obtain and maintain in force all
necessary permits in accordance with applicable laws. This includes but is
not limited to, licenses for the use of explosives for blasting and permission
from the concerned landowners for the disposal of hill-cut materials on

private land.

5.2.That the Ministry of Road Transport and Highways has already issued
guidelines  concerning  blasting  activities via  circular No.
RW/NH-33044/04/2022-S&R  (P&B) dated 15.02.2022. Furthermore,
executing agencies have been instructed to limit the use of blasting for hill

cutting, where possible, and to use rock breakers and excavators instead.

Blasting is to be used only in exceptional circumstances to minimiz
uftaren 2y / Project Di
WY e v o
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damage to the hills. Copy of circular No. RW/NH-33044/04/2022-S&R
(P&B) dated 15.02.2022 is herewith annexed as Annexure -C.

5.3. That accordingly, the contractor used controlled blasting, in exceptional
circumstances, with the permission of the District Administration and after
following due procedures. Therefore, the claim of illegal use of explosives

is unfounded.

6. That the concern raised about the Muck Dumping Beyond Designated Sites and
Violation of Construction and Demolition Waste Management Rules, 2016

(Refer to paragraph 3.5 on page 3222)

6.1.With respect to the allegations of illegal dumping, it is submitted that
executing agencies are responsible for the proper disposal of all waste
generated by construction operations. It is submitted that all muck disposal
activities have been carried out with permission from the concerned
landowners, within the land demarcated by the revenue department, and

after due approval from the Authority’s Engineer.

Detailed information regarding muck generation, utilization, disposal,
designated disposal sites, and compliance with Construction and Demolition
Waste Management Rules along with relevant permissions maybe referred at

page no 869 to 1048, 1103 to 1678, and documents at page no. 2166 to 2814.

7. That the concern raised in Conclusion, Action Taken, and Recommendations

(Refer to paragraph 4 on pages 3226 to 3229)

7.1.That the allegation that the Ministry of Road Transport and Highways

(MoRTH) exploited Item 7(f) of the EIA Notification, 2006, by dividing the
"
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highway into sections of less than 100 km is wrong and denied in light of

the submissions made in paragraph 2 above.

7.2.That the objection with respect to the violations reported by the forest
department and the status of recovery has already been answered in Para 3

of the present reply/objection.

7.3.That the objection raised with respect to the issue of illegal muck dumping
is wrong and denied in light of submissions made in paragraph 6 above.
Furthermore, it is also submitted that damages due to natural calamities

have been incorrectly attributed to the project.

7.4.That the allegation of unscientific management of Construction and
Demolition (C&D) waste is wrong and denied in light of the detailed
submissions in this regard can be found on pages 869 to 1048 and 1103 to
1678.

7.5. That allegation with regard to the damage to flexible water pipes and water
sources in the affected villages is wrong and denied in the light of the

submissions made in paragraph 4 above.

7.6.That the allegation of illegal use of gelatin for blasting is baseless and hence

denied in light of the submissions made in paragraph 5 above.

7.7. It is pertinent to note that to ensure protection against hill failure, the
requisite slope protection measures—such as retaining walls, breast walls,
toe walls, gabion walls, shotcrete, and erosion control measures—are being
provided. Further, addjtional protection measures shall be implemented as

per necessity.

afte vl
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7.8. That the allegation with respect to the arrangement of muck dumping sites,
is wrong and denied. It is also denied that any illegal dumping has occurred

in light of the submissions made at para-6 above.

7.9.That the construction works in Package IV and Package V were completed
on 08.04.2023 and 23.10.2023, respectively. The committee conducted a
joint site visit on 22.03.2024 in the section of the road located in Shimla

District.

Reply of allegation/objection raised with respect to Sirmaur District.

8. That the objection raised about the Avoidance of Environmental Clearance by
Misusing Item 7(f) of the EIA Notification, 2006 a detailed reply has also been
submitted and can be Refer to paragraph 3.1.1 on page 2043 to 2045.

8.1.The projects in question involve the improvement and widening of existing
roads through various sections, with each project spanning less than 100
km. Furthermore, the width of the existing Right of Way (ROW) or
acquired or diverted land, ranges between a minimum of 18m and a
maximum of 32m. Consequently, the additional land acquisition involved is
significantly less than 40m in width. Therefore, these projects do not require
Environmental Impact Assessment (EIA) approval or environmental
clearance as per the MoEF&CC Notification dated 14.09.2006, as amended

from time to time.

8.2.That in a similar case of National Highways Authority of India vs.

Pandarinathan Govindarajul & Anr. (Supra), concerning the

Villuppuram-Nagapattinam Highway (179.5 km in le
Hon’ble Supreme Court ruled that: whteiron Prderes /
. L
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"There is no requirement for obtaining environmental clearances for NH
45-A Villuppuram-Nagapattinam Highway as the land acquisition is not
more than 40 meters on existing alignments and 60 meters on realignments

or bypasses."

The Hon'ble Court further directed the Ministry of Environment, Forest and
Climate Change (MoEF&CC) to constitute an expert committee to examine
whether segmentation of road projects is permissible and under what

circumstances.

8.3.That the Expert Committee, submitted its report to MoEF&CC the same
report is circulated to the Ministry of Road Transport & Highways
(MoRT&H) vide letter dated 19.07.2023, wherein it was recommended that
segmentation of road projects may be permissible under certain
circumstances, provided it is executed in a manner that ensures timely and

cost-effective completion of the project. The report states that-

“segmentation of road projects is desirable under certain circumstances
and can be considered for highway/road projects. This should be resorted to
in such a fashion that the project work gets completed in a timely and cost
effective fashion and duration of the same shall be reflected in the EIA-EMP
report. It is with this objective in mind that the applicability of prior EC, as
per EIA notification 14.09.2006 and its subsequent amendments shall hold
good for expansion of National Highways and State Highways and shall
follow notification nqg, 8,0. 2559(E) dated 22.08.2013 issued by
MoEF&CC rireen o

Toj
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8.1.That in view of the above and considering that the present project involves
brownfield expansion of the existing carriageway, involving additional
acquisition of land in a width considerably less than 40 meters, it is
submitted that none of the projects under implementation attract the
provisions requiring EIA approval or environmental clearance under the

MOoEF&CC Notification dated 14.09.2006, as amended from time to time.

9. That the Concern raised with respect to Package-Wise Components and

Consent Status;

9.1.That during the joint committee’s inspection, pollution control devices had
already been installed and were operational at the Stone Crushers, Hot Mix
Plant, and Ready-Mix Concrete (RMC) plants of the project proponents.
Proper consent and renewal thereof had been duly obtained from the
competent authority in all the four packages pertaining to Sirmaur District.
Copies of Consent Certificates are annexed herewith as Annexure -D and
Table depicting status of components installed along with their location,

consent and operation status are annexed herewith as Annexure- E.

10.That the objection raised with respect to Forest Land Diversion and Tree Felling
(Para 3.2 and 3.3, pages 2048-2049):

10.1. Permissions for tree cutting on both forest and non-forest land,
including Forest Conservation Act (FCA) permissions, were duly obtained
from the Himachal Pradesh Forest Department. In the State of Himachal
Pradesh, once tree cutting permission is granted, the Himachal Pradesh
State Forest Development Corporation Limited (HPSFDC Ltd.) carries out
the felling of trees. Therefore, all actions concerning tree felling were

executed by HPSFDC Ltd.
wftaren frvrs 5
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10.2. That it is emphatically submitted that no illegal felling of trees has
occurred. Additionally, as hill cutting was confined to the National Highway
Right of Way (ROW), the allegation of illegal extraction of soil, stone, or
sand is wrong and denied. Further, it is submitted regarding the excavation
near root zones, retaining structures such as breast walls, gabion walls, and
toe walls have been constructed, alongside slope protection measures such
as shotcrete, crib walls, and hydroseeding. Documentary evidence related to

these protections can be referred to pages 1865 to 2023.

10.3. That the claim of illegal dumping is wrong and categorically denied. it
is submitted that all muck disposal has been carried out with the consent of
concerned landowners, within the land demarcated by the revenue
department, and stabilization plans approved by the Authority’s Engineer.
Detailed information on muck generation, utilization, disposal, and relevant

permissions can be found on pages 869 to 1048 and 1103 to 1678.

10.4. That it is pertinent to note that in certain instances, natural landslides
were unjustly attributed to contractors in damage reports, despite the fact
that contractors were not responsible for such incidents. Nevertheless, to
ensure the continuation of the project and the opening of roads in the public
interest, the contractors complied with these damage reports and settled

payments, despite not being at fault.

11. That the baseless allegation of damage to Natural Sources of Drinking Water
(Para 3.4, pages 2049-2050):

11.1. That with respect to water channels and rivulets, it is submitted that 9

bridges and 381 culverts (fitted with catch pits and apron works) have bee

Page 11 of 19 Projet :
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provided along the 103.550 km stretch of the project. This ensures a
drainage path approximately in every 265 meters. Additionally, continuous
roadside drains along the full stretch facilitate proper water drainage.

Therefore, the allegation that these channels have been obstructed is denied.

11.2. That as mentioned on page 788, villagers utilize flexible pipes to
convey water from nearby streams for drinking and irrigation purposes. It is
submitted that various water and utility pipelines were laid within the ROW
of the already existing National Highway. During widening of the stretch,
the Contractors are shifting/ relocating these utilities, including local
pipelines, as per approved estimates from the concerned utility owning
authorities. Furthermore, the contractors have repaired or replaced damaged

pipelines as necessary. Copy of photographic document is annexed herewith

as Annexure -F.

11.3. That In view of the above, it is submitted that the relocation and repair
of water pipelines and other utilities have been adequately considered and

carried out.

12. That the concern raised to use of Explosives and Blasting (Para 3.5, page
2050) has been adequately addressed:

12.1. That it is submitted that the EPC Contract Agreement obligates the
Contractor to obtain and maintain all necessary permits and licenses,
including those required for the use of explosives for blasting and for the

disposal of materials on private land, in compliance with applicable laws.

12.2. That the MoRT&H has issued guidelines concerning the use of

explosives  in  road  construction, as  per circular  no.
RW/NH-33044/04/2022-S&R (P&B) dated 15.02.2022. Furthermore, th /
Page 12 of 19 T i
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executing agencies have been instructed to prioritize the use of rock
breakers and excavators to minimize the use of blasting, except in

exceptional circumstances.

12.3. Further it is submitted that the Blasting was conducted by the
Contractor for controlled purposes, following due procedures and with the
permission of the District Administration. Therefore, the use of explosives

cannot be termed illegal.

13. That the concern raised about the Muck Dumping Beyond Designated Sites
and Violation of Construction and Demolition Waste Management Rules, 2016

(Refer to paragraph 3.6 on page 2050 and 2052)

15.1, With respect to the allegations of illegal dumping, it is submitted that
executing agencies are responsible for the proper disposal of all waste
generated by construction operations. Muck disposal has only been carried
out with the consent of concerned landowners, within the land demarcated
by the revenue department, and stabilization plans approved by the
Authority’s Engineer.. Detailed information regarding muck generation,
utilization, disposal, designated disposal sites, and compliance with
Construction and Demolition Waste Management Rules along with relevant
permissions maybe referred at page no 869 to 1048, 1103 to 1678, and
documents at page no. 2166 to 2814.

14.That the concern surfaced by the analysis of damage reports submitted by
various departments, which attribute landslides and unscientific muck dumping

to the NH-707 stretch (Refer to Paragraph 3.6.2, Pages 2052 and 2061):

14.1. Concerning the District Disaster Management Authority (DDMA)
(Refer to Page 2053):

- Lo AT
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(i) that daily updates containing all pertinent details related to natural
landslides, including the location and duration of road closures, are
consistently provided to the DDMA. A copy of the reports is annexed

attached herewith as Annexure-G.

14.2. That the Concerning the Forest Department (Refer to Pages 2053 and
2054):

(1) That in response to allegations of illegal dumping, it is submitted that
the executing agencies exercise full control over the disposal of all
waste generated by construction operations within their jurisdiction.
Therefore, it is wrong and denied that illegal dumping has occurred. It
is further submitted that the Muck disposal has been executed only after
securing proper permissions from the relevant landowners, land
demarcation by the Revenue Department, and approval of the
stabilization plan by the Authority's Engineer. Full details related to
muck generation, disposal sites, and relevant permissions are available

at Pages 869 to 1048 and Pages 1103 to 1678.

(i) Regarding landslides and road clearance, it is denied that slide material
or debris was intentionally pushed down the valley to clear the road. It
was clarified during inspections that the material observed on the valley
side resulted from natural landslides, not human activity. This material
was later collected from the landslide site and transported to designated
dumping areas, as outlined in the muck management plan for each

project package.

(i)  That it should be noted that in some instances, naturally occurring

landslides were incorrectly attributed to the contractors, resulting in W
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damage reports that unfairly held them responsible for events beyond
their control. Despite no damage being caused by the contractors to
forest land, these reports were issued, and the contractors made

payments solely to facilitate road-opening efforts in the public interest.

14.3. That the Concern raised with respect to the Jal Shakti Vibhag (Refer
to Pages 2055 to 2058):

(1) That as mentioned on Page 788, local villagers commonly use flexible
tubing and pipes to transport water from nearby streams for both
drinking and irrigation purposes. It is submitted that various water and
electrical utilities, including pipelines, were installed within the ROW
of the already existing National Highway. During widening of the
stretch, the contractors have undertaken the relocation of these utilities,
as per approved estimates provided by the respective utility-owning
agencies. Additionally, local pipelines within the ROW have been
relocated, repaired, or replaced by the contractors. Copy of

photographic documents are annexed herewith as Annexure- F.

(i1) That in view of the above, it is submitted that the relocation and repair
of water pipelines and utilities have been adequately addressed. The
contractors have undertaken these activities in accordance with the
approved estimates from the relevant utility agencies, including the Jal
Shakti Vibhag. These works have been duly verified, and the No
Objection Certificates (NOCs) and completion certificates from the
relevant departments are attached herewith. Copy of NOCs and

Completion certificate is annexed herewith as Annexure-H.

! Project Director
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14.4. That the Concern with respect to the Local Administration of Paonta
Sahib, Kaffota, and Shillai (Refer to Pages 2058 to 2061):

(i) That the damage reports issued by the Sub-Divisional Magistrates
(SDMs) and Block Development Officers (BDOs) of Paonta Sahib,
Kaffota, and Shillai attribute the damage to extreme weather events,
including heavy rainfall and natural landslides. These reports also cite
occurrences such as cloudbursts, which are natural calamities. Landslides
cause muck and debris to slide into the valley, resulting in damage to
natural water sources (Kuhls), agricultural land, private trees, and both
public and private property. However, the responsibility for this damage
has often been incorrectly assigned to the contractors involved in
widening of NH-707, despite the actual cause being natural landslides

triggered by adverse weather conditions.

(i1) That in response to the allegations of illegal dumping, it is reiterated that
all waste disposal activities have been conducted in compliance with the
required procedures. Permissions were obtained from the concerned
landowners, the land was demarcated by the Revenue Department, and
stabilization plans were approved by the Authority's Engineer. Full details
regarding muck generation, disposal sites, and the relevant permissions

can be found between Pages 869 to 1048 and Pages 1103 to 1678.

(i) Additionally, as part of Corporate Social Responsibility (CSR)
initiatives, many of the damages mentioned in the reports have been

repaired by the contractors. Copy of photographic doc

yma wiar [ Government of India
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15. That the concern surfaced by Actions Taken by the Himachal Pradesh State
Pollution Control Board (HPSPCB) (Refer to Paragraph 3.6.3, Page 2061):

15.1. That in response to the allegations of illegal dumping, it is submitted
that the executing agencies manage the disposal of all waste generated by
the construction activities under their purview. It is therefore wrong and
denied that any illegal dumping has occurred. It is further submitted that all
muck disposal activities were undertaken after securing the necessary
permissions from the relevant landowners, within the land demarcated by
the Revenue Department, and after approval of stabilization plans by the
Authority's Engineer. Details regarding muck generation, disposal sites, and
associated permissions can be referred to on Pages 869 to 1048 and Pages
1103 to 1678. The EPC contractors have taken all necessary actions and

have submitted a compliance report.

15:2. That the payment receipt and objection raised by M/s ABCI

Infrastructures Pvt. Ltd. are attached herewith as Annexure- J.

15.3. That during the joint committee's inspection, it was observed that
pollution control devices had been installed and were operational at the
stone crushers, hot mix plant, and ready-mix concrete (RMC) plants. The
necessary consents for operation were obtained from the relevant
authorities, and consent renewal certificates, as referenced in Paragraph 9

above, are attached for further review.

16.That the Concern surfaced from the Conclusions and Recommendations of the

Joint Committee (Refer to Paragraph 4, Pages 2062 to 2065):

16.1. That the allegation raised that the Ministry of Road Transport and

Highways (MoRTH) exploited item 7(f) of the Environmental Impa
Page 17 of 19
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Assessment (EIA) Notification 2006 by segmenting the highway to reduce
its length below 100 kilometers is wrong and denied in light of the

submissions made in Paragraph 8 above.

16.2.  That the allegation raised that the permission was not obtained for the
diversion of forest land within the Paonta Sahib and Renuka Ji Divisions is
wrong and denied with reference to the submissions made in Paragraph 10

above.

16.3. That allegations raised of illegal tree felling and other related issues,
has no base, hence wrong and denied with reference to submissions made in

Paragraphs 10 and 13.

16.4. That allegations raised to damages to flexible water pipes and water
sources in affected villages is wrong and denied with reference to the

submissions in Paragraphs 11 and 13.

16.5. That the allegations concerning illegal blasting and the unlawful use
of gelatin are wrong and denied, with reference to the submissions made in

Paragraph 12 above.

16.6. That the issue of illegal muck dumping and the damage reports filed
by various departments, are denied in light of the submissions in Paragraphs
I3 and 14 above. Furthermore, it is submitted that the damages attributed to
the project were the result of natural calamities and have been incorrectly

assigned to the project.

16.7. That concern raised regarding the actions taken by the HPSPCB, the

submissions made in Paragraphs 9 and 15 above are reiterated.

ufrar vd Trommt Warer
Ministry of Road Transport & Highways
A v [ Government of India
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16.8.  That it is submitted that the Concerning measures for protection
against hill failure, necessary slope protection methods, including the
construction of retaining walls, breast walls, toe walls, and gabion walls, as
well as additional techniques such as shotcrete with vegetation, erosion
control blankets, hydroseeding, bamboo plantations, and geocells, have
been implemented. Additional protection measures will be planned,

designed, and implemented as needed.

16.9.  That regarding the arrangement of muck dumping sites, it is reiterated
that all waste disposal activities have been conducted in compliance with
required procedures. All necessary permissions were obtained from the
relevant landowners, the land was demarcated by the Revenue Department,

and stabilization plans were approved by the Authority’s Engineer.

16.10. That the Respondent No.l reserve its right to file an

reply/objections as and when required. Pe—

s
Ministry of Road Transport & Highways
wr wiwr [ Government of India
u ¢ iz wfem / P) U Paonta Sahib

Respondent No.1
Through
Gigi C. George ,Advocate
Standing Counsel (UOI)
National Green Tribunal
Email: gigicgeorge.adv42 @yahoo.in

M-9810625315
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Altitude: 1333.15£11 m
Accuracy: 11.3 m
{Time: 13-08-2024 18:18
{Note: 75+000
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30. 791228 g
Longltude 777269714
00|

"Elevation: 946.88:
rAccuracy 2]4;
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No. RW-NH-33032/01/2017-S&R(R)
Government of India
Ministry of Road Transport & Highways
(S&R (P&B) Section)
Transport Bhawan, 1, Parliament Street, New Delhi-110001

Dated: 26 June, 2020
To

R

The Chief Secretaries of all the State Governments/ UTs.

2. The Principal Secretaries/ Secretaries of all States/ UTs Public Works Department
dealing with National Highways, other centrally sponsored schemes.

3. All Engineers-in-Chief and Chief Engineers of Public Works Department of States/ UTs
dealing with National Highways, other centrally sponsored schemes.

4. The Director General (Border Roads), Seema Sadak Bhawan, Ring Road, New Delhi- 110
010.

5. The Chairman, National Highways Authority of India, G-5 & 6, Sector-10, Dwarka, New

Delhi-110 075.

The Managing Director, NHIDCL, PTI Building, New Delhi-110001.

7. All CE-ROs, ROs and ELOs of the Ministry.

A

Subject: Guidelines/ Norms for Grant of permissions for construction of access to Fuel
Stations, Wayside amenities, connecting roads, Other Properties, Rest Area
Complexes & such other facilities;

Sir,

The Ministry had issued guidelines regarding Grant of permissions for construction of
access to various establishments situated along the National Highways e.g. Fuel Stations,
Private Properties, Rest Area Complexes and such other facilities vide circular No. RW/NH-
33023/19/99/-DO-Il dated 24.07.2013 and its subsequent amendments from time to time with
focus on enabling smooth flow of traffic, minimum interference from vehicles entering the
Right of Way of a National Highway, safety of road users etc.

v Considering the difficulties faced and the experience gained over the years, the above
mentioned Guidelines/ Norms have been revised, the details of which are separately enclosed
under (Grant of permissions for construction of access to Fuel Stations, Wayside amenities,
Private Properties, Rest Area Complexes, connecting roads & such other facilities).

3. These guidelines shall be followed without any deviations.

4. The contents of this letter may be brought to the notice of all concerned for necessary
compliance.
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3: This Circular issues with the approval of Competent Authority.
Yours faithfully,

Enclosure: As above ,.)’o'w,.‘f’

o'

o'
Vv
MD Shadab Imam)

Executive Engineer to the Government of India

011-23718560

Copy to:

All CEs in the Ministry of Road Transport & Highways

All ROs of the Ministry of Road Transport & Highways

The Secretary General, Indian Roads Congress

Technical circular file of S&R (P&B) Section

NIC-for uploading on Ministry’s website under “What’s new”

et e

Copy for information and necessary action to:

Sr. PPS to Secretary (RT&H)

PPS to DG (RD) & SS

PPS to Addl. Secretary (RT&H)

PPS to AS&FA

PS to ADG-I/I1/11/IV/V

PS to JS (T)/ JS (H)/ JS (LA&C)/ JS (EIC)

Sy h b PHot 2
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Grant of permissions for construction of access to Fuel Stations, Wayside amenities,
Private Properties, Rest Area Complexes, connecting roads & such other facilities/
establishments

:

iil,

Vi,

Reasons necessitating revision of the existing guidelines: -

Unlike developed countries, India has witnessed development of various kinds of
establishments just abutting the ROW of a National Highway, most often gaining access to the
Highways even before a National Highway is formally commissioned and opened to traffic.
Broadly speaking, there are two categories of establishments:-
a.  Which already exist at such location at the time a road is notified as a National
Highway;
b.  Those which come up subsequent to the notification of such road as a National
Highway and its development and commissioning/ its opening to the traffic.

Hence, the Ministry is constrained to treat the two sets of cases in different ways.

The Ministry of Road Transport & Highways has decided to take up development of all new
National Highways of the configuration of divided 4-lane carriageways and above as access-
controlled highways, wherever feasible, and all the green-field 4-Lane NH projects, with
facility of closed tolling where access to and exit from a National Highway is allowed only at
pre-determined points so as to ensure seamless movement of traffic, road safety and that a
road user pays toll only for the stretch used. Hence, it is important that the State
Governments/ other Infrastructure development agencies make provisions for Service Roads
connecting the two points at their own expense outside the Right Of Way (RoW) of any such
access controlled facility.

There are certain Highways passing through built-up/ inhabited areas where it may or may
not be feasible to make provision for Service Roads zlong the NHs passing through inhabited
areas or open stretches depending upon the availability of RoW.

While it is the duty of the NH development authority to ensure that it duly provides for
features/ structures to seamlessly assimilate and decclerate the traffic of all connect points
at the time of development of the highway, the authority would find it difficult to keep
meeting such incremental requirements of any future growth unless any such access to the
highway is effectively regulated and controlled.

Once the Highway is opened to traffic, it largely witnesses unrestricted ribbon development,
including instances of encroachments over the Right of Way. As a result, these places emerge
as accident spots, also known as Black spots, compromising road safety. Typically, the
establishments coming up along the NHs can be broadly listed in the following categories:
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Sr. No,

Nature/ Type of Establishment seeking
access to National Highways

Remarks on the Impact of any such establishment on the

Road Safety

A new urban or rural road/ connectivity to
the Highway

S

in

highway traffic, failing which it is bound to emerge as a Black

of the traffic generated from such connecting artery. Since
this is a development after the development of the Highway,

the agency (for which such a connectivity is required to be
provided) is cbliged to make provision for the same at its own

Any new road, be it a rural road or an urban connectivity,
accounts for huge traffic both ways and necessitates
provisions for merging or diverging of such traffic with the

pot. Quiet often, it may require provision for a service road

or an overpass or underpass or a flyover or a junction or
ter-change for smooth movement and merger or demerger

cost,

Urban Tewnships/ Colonies/ Industrial
Townships/ Parks/ Estates

Account for generation of High Volume of traffic emanating
from and to such townships and covered under (a) above.

Educational Institutions/ Hospitals/
Shopping Malls/ Commercial
Establishments set-up by the Putlic Or
Private Sector

The nature of these establishments, with huge footfalls, is

groups (e.g. young students/ patients) gaining access to and
from the National Highway creating situations Identical to the

bounc to generate a lot of traffic, especially of vulnerable

one mentioned under Sr. No. (a) above

Way-side amenities, Fuel Retail Qutlets -
Petrolf Diesel/ Gas/ Charging Stations for
EVs/ Hotels/ Restaurants etc,

Invelves generation of High traffic Volumes for entry and exit.

Individual/ Stand-alone Industrial
Establishments

Generate moderate traffic depending upon the nature of
Industry

Small Retail shops/ Individual Houses/
Residences/ Agri-farms etc.

Gererally generate very modarate to low traffic.
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2. Revised Guidelines:

21  Giventhe above background and context, it became necessary to review the existing guidelines
on the subject and issue revised guidelines. Accordingly, in exercise of the powers vested in the
Central Government under Sections 28 and 29 of The Control of National Highways (Land and Traffic)
Act, 2002 and the Highway Administration Rules, 2004 and its amendments notified thereunder from
time to time, the Central Government hereby notifies the revised guidelines on the subject in
supersession of the guidelines in force herein before.

2.2 The power to Grant of permissions for construction of access to the National Highways rest
with the Highway Administration as per The Control of National Highways (Land and Traffic) Act,
2002. The establishment of Highway Administration is being notified separately. The same, as
amended from time to time, shall be followed for the purpose of these guidelines. All such access
permissions to the National [lighways are to be granted under sections 28 and 29 (Chapter IV) and
section 38 (Chapter VI) of The Contrel of National Highways (Land & Traffic) Act, 2002 by the
concerned Highways Administration/ Administrators notified by the Central Government as per the
Guidelines and instructions issued by the Central Government under sub-section (2) of Section 28 of
The Control of National Highways (Land & Traffic) Act, 2002.

23 The persons or entities requiring and applying for access to a National Highway, shall submit
a sclf-certified proposal for obtaining access permission to the concerned Authority, to whom such
Highway is entrusted, (i.e. The project Director of the National Highways Authority of India/General
manager or Deputy General Manager of the National Highway Infrastructural Development
Corporation Limited / Executive Engineer of the National Highway Wing of the State Public Work
Departments) and shall be responsible for preparation of drawings/ layouts of the proposed
locations/ nearby details and other features of the establishment (i.e. Fuel Stations/ Private
Properties Rest Area Complexes and such other facilities) in conformity with the norms prescribed
under these guidelines. The term "Fuel Station” shall include Petroleum & Diesel Retail Outlets, CNG/
Gas Retail Outlets, Electrical Vehicle (EV) Charging Stations, bio fuel pumps etc. The 0Qil/ Gas
Companies/ Applicants/ Property Owners may, if so required by them, engage any consultant/
architect for preparation of layout drawings. The authorized representative of the 0il/ Gas company/
applicant/ owner of the property shall remain responsible at all times for correctness of the
documents submitted with the proposal and execution of the work as per the approved drawings,
including its video recordings (before & after completion of the construction work). In case the
execution of the access is not carried out as per the prescribed norms, the fuel station shall be de-
energized and access of fuel station/ property shall also be disconnected.

2.4 On breach of any of the conditions imposed by the Highway Administration, the officer
authorized by such Administration on its behalf may terminate the lease or license, as the case may
be. However, before any such action is taken, a notice shall be issued to the concerned person
describing the specific violation/ non-compliance of such condition(s), giving him an opportunity to
rectify the same within a reascnable time, not exceeding 60 days from the date of issue of such notice.
In cases where the rectification entails a longer time, permission for the period exceeding 60 days
may be granted by the next higher authority. However, the access shall remain suspended during the

5
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period exceeding 60 days. In cases where the person/ entity concerned does not respond to the
notice issued by or on behalf of the Highway Administration, the access permission may be
withdrawn on completion of 60 days without any further notice and the access disconnected by
whatever means deemed appropriate by the concerned Highway Administrator. Further the district
authority shall also be requested to withdrawn the permission granted by them for operation of such
retail outlets. Re-grant of access permission in such cases shall entail payment of the applicable
License fee and the processing fee.

2.5.1 After payment of the fee prescribed for processing the application and the fee for Provisional
permission, the application will be processed in the ‘online’ system only, subject to submission of
complete set of documents to the proposing Authority, to whom such Highway is entrusted (i.e. The
project Director of the National Highways Authority of India/General manager or Deputy General
Manager of the National Highway Infrastructural Development Corporation Limited/ Executive
Engincer of the National Highway Wing of the State Public Work Departments). List of documents to
be submitted for getting approval for installation of new Fuel Station/ Way-side Amenity/
Establishment along National Highways is at Annex-I to Appendix-1 & List of documents to be
submitted for permission for new access to property along National Highways is at Annex-II to
Appendix-1I. On receipt of application in the on-line mode, the proposing authority examine /check
the application/proposal thoroughly and if at first hand any further documents/clarification is
required same shall be sought from the applicant within 30 days time after receiving the application,

2.5.2  The officer concerned of the proposing Authority, shall examine the documents either inspect
the site himsclf or cause the same to be inspected by any of his subordinate officers, assess the
suitability of the proposal, take the photographs, prepare his recommendations and forward the
same on-line to the Highway Administration (i.e Regional Officer of the Ministry of Road Transport
& Highways and the Regional Officer of the National Highways Authority of India and Executive
Director of the National Highway Infrastructural Development Corporation Limited) within a
maximum period of 30 days. The Highway Administration may seek comments of Proposing
Authority within 15 days of receipt of proposal / recommendation of the online application and the
time-line for submission of comments by Proposing Authority shall be 15 days from the date of
receipt of the communication from the Highway Administration. The Highway Administration shall
issue provisional permission or reject the application within 15 days after the receipt of comments
of the Field Officers. The entire process shall be ‘Online’ only and it shall be completed excluding
timeline for submission of clarification in response to the Authority's comments, within 45 days in
any case. This provisional permission for access should not be used for any other purpose including
for changing the land use pattern. The Fuel Station shall not be energized during this intervening
period of provisional permission and the grant of regular access permission. For the purpose of
Access permission the proposing authority and Competent Authority shall be as under:
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Regional Officer of the
Ministry/ NHAI Executive
Director of NHICL, as per their
respective territorial

Project Director of the NHAI General Mzanager or
Section |Funections and Deputy GM of the NHIDCL/ Executive Engineer of
of the Act Responsibilities the National Highway Wing of the State PWD in
respect of tneir respective territorial jurisdictions

jurisdictions
Grant of Right to
28 Access to the Proposing Authority Competent Authority
Highway

253  For defense infrastructure etc. or other important critical and strategic infrastructure, their
permission shall be granted by DG (RD) &SS/MD (NHIDCL)/Chairman (NHAI) as the case may be.

2.6 The Oil/ Gas Company/ Owner of the property may construct or develop the Fuel Station/
Private Property along with its access as per approved drawings at their own cost within 12 months
from the date of issue of Provisional permission for access. After construction/ development of the
retail outlet/ private establishment as per approved drawings, the applicant may apply on-line for
Issue of the final permission for access. The Highway Administration may within 7 days of receipt
of the application, seek the comments of Proposing Authority about the completion/ construction of
theretail outlet/ private property as per approved drawings and the Ficld Officers shall forward their
comments to Highway Administration within 30 days from the date of receipt of such
communication. The final approval shall be granted by the authorised Highway Administration
within 15 days of the receipt of comments from the Proposing Authority confirming the satisfactory
completion of construction of the retail outlet/ private property as per approved drawings and
License Deed may be signed by the Competent Authority (ie. Highway Administration). Regional
Officer of the Ministry/ NHAI/ NHIDCL may grant 1 Year time extension to the validity of provisional
permission for access based on justifications for delay submitted by applicant.

2.7 TheHighway Administration reserves the right to carry out inspection at all times for ch ecking
any deviations from the prescribed/approved norms after signing of the License Deed. Wherever any
default/ deviation is observed during inspection of the Highway or otherwise by the field level, such
officer shall point out such default/ deviation to the concerned party, advising/ instructing him to
rectify such deviation/ default within a period of 60 days. Failure to rectify the identified deficiencies
within the prescribed time would lead to de-energization of the fuel station by the concerned Oil
Company and access of such fuel station/ property to the Highway shall be cut-off. The access would
be restored only upon complete rectification at the cost of the defaulting party and on the
authorization by the authorised Highway Administration. In such cases, appropriate action shall also
be taken against the Proposing Authority who certified the completion of access as per approved
drawings.

2.8 The Highway Administration will maintain a register of Fuel Stations, Private Properties,
Rest Area Complexes and such other facilities, for which access permissions have been granted. This
will also be regularly updated on the website by the Highway Administrator concerned.

29 In the case of existing fuel stations/ private properties, for which approval was earlier
obtained from the District administration/ State Government and the retail outlet/ private property

7
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was constructed on the road before its declaration as NH, renewal of the access permission may be
obtained from the concerned Highway Administrator by simply depositing the processing fee only,
subject to the condition that to ensure road safety for the users, applicant will construct acceleration
lane and Deacceleration lane (only in rural arca) for getting access to the proposed outlet depending
on the availability of ROW.

2.10  Incase there is a proposal under consideration/ implementation for capacity augmentation
(i.e. widening ta 4 or more lanes etc.) of a newly declared National Highway, the applicant shall be
required to submit a fresh proposal meeting the requirements keeping in view the proposed
improvement,

2.11 License Fee, Processing Fee and Penalties

The details of the license fee/ processing fee/ penalty for unauthorized access or abuse of the
permission granted for different types/ categories of access permissions shall be as under:

| Sr. No. Subject | Amount | Remarks/ Gonditions )
A.  Way-side amenities, Fuel Retail Outiets - Petro)/ Diesel/ Gas/ Charging Stations for EVs/Biofuel
Pumps etc,

. |Non-refundable Processing Fee per| Rs, 10, 000/
Application (to be deposited along .'
with the Application)
i.  [Grant of provisional aporovall Rs. 20,000~ [The provisional approval shall be valid for a period

permission subject to the application of one year, which may further be extendable by

being found in order/ conforming to cne more year. However, the owner/ promoter of

the prescribed specifications. (non such facility shal not put it to commercial

refundable) operations and release traffic on the NH until the
provisional approval is converted into final access
permission.

iii, Bank Guarantee towards successful Rs. 2,5&000!— Valid for a period of three jféars. The BG shall be
completion of access as per the released by the Highway Administrator within 30
prescribed norms/  specifications Wdays of the grant of regular access permission. In
before final approval is obtained. case the access construction is not completed

even within the extended period, the Highway
Administration may encash the Bank Guarantee

v, One-tme License fee for Access Rs.2,50,000/- |Access permission would be renewadle after 15
permission for a Fuel Station/ Way- years on payment of processing fee only.
side Amenity (with or without Rest
areas)

V. Penalty for operating energized fuell Rs. 2,350,000/~ [The access permission shall be granted only upon
stations/ commercial operations of a payment of the License Fee, Processing Fee and
Way-side amenity, which fulfi the the Penalty Amount.

prescribed norms, without obtaining
prior permission for grant of access
| from the Highway Administrator,
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vi.  |n case the Fuel Station/ Way-side] Rs. 10.000/- Requisite permission documents shall be
emenity is existing on a road| Processing Fee submitted and only the processing fee of
developed earlier but which has been Rs. 10,000/- shall be charged subject o
newly notified as a National Highway the condition that Itfulfils The.prescnbed
access conditions;
ahd apprnyal for aaqess toSiich road i,  However, if the existing access facility is
was earlier obtained from the found deficient, the owner will have to
competent Authority in the State/ UT modify/ make the access facility conform
to the prescribed Standards within 12
months subject to availability of land.
vii. i case the Fuel Station/ Way-sidel Rs 10000/ | The owner of the facility shall have o apply for
amenity/ property is existing on al  towards access permission as if it is a fresh case and
road developed earlier but which has| processing fee | conform to the access standards as prescribed,
been newly notified as a National and Further, the owner shall have to take the requisite
Highway without any access Rs 20 000/- for action (i.e. apply for access permission) within a
permission from the competent bl | |period of one year of the Notification of such road
authority of the State/ UT concerned. S as a NH, failing which the access shall be
approval and .
disconnected.
Rs. 2,50,000/- as
License fee
+Rs. 2,50,000/-
3 as penalty.
Vil Renewal of Access Permissionforal  Rs. 10,000~ | Only the Processing fees will be paid. Howaver,
Reteil Qutlet/ Way-side Amenity any violations made during the intervening period
since grant of access earlier granted will have to
be necessarily rectified.
B. Private Properties/Other Establishments (other than Fuel Station)
I Individual Residential properties/ -Nil- Subject fo the condition that any such
small individual shops/ agricultural establishment shall access any divided
farms in Open Strelches in Rural or carriageway of 4-lane or higher configuration only
the Urban areas through a service! slip road. In case of two lane,
access would be through acceleration and de -
acceleration lane. Wherever such access is
without a service road, acceleration / de-
| acceleration lane, the same will be disconnected.
i Bank Guarantee towards successul| Rs.2,50,000/- | Valid for a period of three years. The BG shall be
completion of access as per the released by the Highway Administrator within 30
prescribed norms/ specifications days of the grant of regular access permission. In
before final approval is obtained. case the access construction is not completed
even within the extended period, the Highway
Administration may encash the Bank Guarantee.
9
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.

A residential Colony/ Sector/ Multi-
storeyed Apartments developed by

-

Rs. 10,000/

toward

]

Government/ Society/ Private pracessing fze

developers.

and

Institutions/ establishments such as| RS 20,000/- for
provisional

Hospitals, Educational Institutions,
Hotels, Restaurants ete. developed

approval

and

i

by any Saciety/ Private developers |Rs. 2,50,000/- as |

or promoters/ government or
government agency.

Individual Industrial Units/
Establishments

License

Vi

Industrial Parks/ Estates! Logistics
Centres/ Marketing Yards developed

private promoters, which |

necessitates provision of a facility of Rs 20,000/ for |

VUP/ Flyover/ Junction/ Interchange

on the National Highway.

Rs. 10,000/-

fea

— it

towards
by the State/ para-statal agencies or processing fee

and

provisiongl

approval and L

il

The Access to a National Highway of
divided carriageway of 4-lane or higher
configuration shall be only through a
Service/ Slip Road. In case of two lane,
access would be through acceleration
and de-zcceleration lane. In case the
available RoW is available for
construction of the Service Road, the
Project executing agency shall construct
the service road for the purpose as a
deposit work (including any variation and
revision of cost till the completion of
work) . In case the RoW is not available
for provision/ development of a Service
Road, the apolicant shall have lo make
provision for such service road from out
of its own land and construct such
service road for safe connectivity to the
Highway as per the prescribed
standards.

In cases where Highway stands
developed and the establishmants
requiring access fo the Highway come
up after the CoD of such Highway, and
the traffic generated from these
establishments necessitates provision for
a vehicular underpass/ Flyover/ Junction/
interchange/ in the interest of roag
safety, the applicant wil have to bear the
cost of development of such faci lity
including the cost of lang required/
acquired for the purpose.

Wherever such a facility (VUP/ Flyovar/
Junction/ Interchange/) is lizble to be
used by more than one establishments,
present or in future, the applicant
seeking access to the NH shall have to
bear the expenditure equally incurred in
development of such a facility.

The Applicant will have to bear 100% of the cost
of development of the facility of a VUF/ Flyover/
Junction/ Inter-change/ on the Highway. The
cecision as to the kind/ nature of facility required
at such connecting point shall rest with the

Highway Project Authority.

10
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|Rs. 2,50,000%- as|
License fee
vil. A new road connecting to the Rs. 10,000/~ | The Authority, government or private, developing
Highway which necessilates towards such a connecting road will have to bear 100% of
provision of a facility of Interchange/| processing fee | the cost of development of facility of a VUP /
VUP or flyover on the NH whether and fiyover / junction / interchanges. The decision as
developed by the State/ UT ora | Rs 20,000/-for | o the kindf nature of facility required at such
private entity provisional connecting point shall rest with the Highway
Rs. 2,50,000/- as
License fee
Notes . The License fee and penalties as mentioned above shall be applicable for the Calendar Year 2020

as the Base Year. The same shall be increased @ 5% every subsequent Calendar year.

ii.  Construction of a Service Road, wherever required to be developed by the applicant within the
ROW of a NH, can be either done as a Deposit work through the Project Development Authority
or by the applicant agency in accordance with the design and standards prescribed by the Authority
in this behalf. No Departmental charges will be levied by the Project Authority for the purpose
however the supervision charge as applicable shall e lavied.

ii.  Similarly, development of a facility of VUP! Flyover/ Junction/ Interchange, wherever required, can
be taken up by the Applicant himself as per the prescribed standards and drawings cr got done
tnrough the Project Development Authority as & Deposit work. No Departmental charges will be
levied by the Project Authority for the purpose however the supervision charge as applicable shall
be levied.

2:1%. The owner/management of fuel stations/ other properties is not bound to get the
acceleration/ deceleration lanes, including other ancillary appurtenances, constructed through the
Highway Authority (viz. NHAI, NHIDCL, concerned State PWD/ RCD as the case may be) or the
contractor/ concessionaire for the project in the particular stretch of National Highways. It shall be
the prerogative of the owner/ management of fuel stations/ other properties to construct the
acceleration/ deceleration lanes, including other ancillary appurtenances, either through the
Highway Authority/ concerned concessionaire/ contractor in the project section at the cost of the
owner/management of fuel stations/ other properties or by himself/ by themselves through any
other agency, subject to the same conforming to the standards prescribed by the Authority.

2.13. The access roads including acceleration/ deceleration lanes shall be constructed within
available ROW of the National Highways. However, in case of non-availability of adequate ROW for
construction of these facilities, owner/management of fuel stations/ other properties shall acquire
the required additional land at their cost for construction of such facilities. Similarly, access for/
egress to the facility (primarily for cluster, etc.) may be provided from the Service road which has
been developed already; however, service road of required length shall have to be constructed by the

14
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owner/ management of fuel stations/ other properties at their cost in case the same has not been
constructed but is required for providing access to such properties; additional land acquisition
required for construction of service road beyond available ROW of NH in such cases shall have to be
done by the owner/ management of fuel stations/ other properties at their cost.

2.14.

(i)

(ii).

2.15

2.16.

Proposals in stretches under BOT/ HAM/ TOT Concessions: -

In case of access permissions/ approvals on stretches of National Highway, which are under
any BOT/ HAM/ OMT/ TOT concession agreement, the concerned proposal Processing
Authority (i.e. Proposing Authority) shall invariably consult the concerned Concessionaire
before recommending the proposal to the Competent Authority.

On receipt of online application from the highway administration, the proposal Processing
officer shall forward copies of such application (preferably the soft copies) to the concerned
Concessionaire and the IE to submit their comments within 15 days of receipt of such
applications.

In case of Expressway and access controlled Highways above guidelines of access permission
will not be applicable. In such cases no access permission shall be given and access shall only
be given at pre decided location as provided in the design of Expressway and access
controlled Highways with proper access/service road.

Norms as stipulated in Appendix-I shall be applicable for retail outlets and those stipulated

in Appendix-II shall be applicable for all other private properties/ establishments,
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APPENDIX - I

Norms for Location, Layout and Access to Fuel Stations along National Highways

T The term "Fuel Station” shall include Petroleum Retail Outlets, CNG/ Gas Retail Outlets,
Electrical Vehicle (EV) Charging Stations, bio fuel pumps, wayside amenities etc,

L2 When the cross slope of the country is more than 25%, the terrain shall be classified as hilly
or mountainous terrain. Where National Highway passes through a town of population of 20,000 and
more (census 2011 will apply), the stretch shall be categorized as urban stretches.

2.1 Norms on Existing Service Road/ Slip road

Irrespective of the terrain, no norm shall be applicable if the retail outlet is proposed on the existing
service roads/ slip road. However, permission for retail outlet proposed on the existing service
roads/ slip roads needs to be obtained from Highway Administration to regulate other requirements
such as drainage facilities, plot size, drinking water, toilet facilities, signs, markings etc.

However, no access permission shall be granted for establishment of a retail outlet on the entry/ exit
ramp of service/ slip road.

2.2 Location Norms on Rural stretches of National Highways

Sr. No jItems Norms applicable
1. Acceleration/ Deceleration lane Need to construct 100m acceleration lane and 70m deceleration lana
2 Distance of any Intersection with any 300 m
category of road anc median gap
3. Any barrier including that of Toll Plaza 1000 m
and Railway Level Crossing
4, Distance from the Start of approach road 200 m
of Road Over Bridge (ROB)
5. Start of approach roed of Grade 300 m
Separator/ flyover
6. Distance between two fuel stations Undivided carriage way- 300m *

Divided Carriageway- 1000m *
"including deceleration and acceleration lanes

However, this restriction shall not apply in case access/ egress for]
all such fuel stations are provided through common service road of
7.0m width and not directly to NH.

Further, access for fuel stations at closer proximity than above
distance may be allowed provided entry/ exit for both the Fuel
Staticns are provided through service road of 7.0m widih having
sufficient length; further, additional length of such service road shall
be constructed at the cost of the latter fuel station owner/ company|
Seeking grant of permission for access for the facility.
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23 Location Norms for Urban/ Mountainous stretches of National Highways

Sr, No. |[ltems Norms applicable
1 Acceleration/ Deceleration lane  [The deceleration and acceleration lanes may be dispensed with for
the fuel station located along urban roads and roads in hilly and
mountainous terrain.
2. Intersection with any category of road 100m
and median Gap
3. Any barrier including that of Tall Plazal 1000 m
and Rallway Level Crossing
4. Start of approach road of Road Over 200m
bridge (ROB)
5. Start of approach road of Grade 300m
Separator/ flyover
6. Distance between two fuel stations {300 m* - For both divided and uncivided carrageway
"(including ceceleration and acceleration lanes).
However, this restriction shall not apply in case access/ egress for
all such fuel stations are provided through common service road of]
7.0m width and not directly to NH. Further, access for fuel stations
at closer proximity than 300m may be allowed provided entry/ exi
for both the Fuel Stations are provided through service road of 7.0m
width heving sufficent length; further, additional length of such
service road shall be constructed at the cost of the latter fuel station
owner/ company seeking grant of permission for access for the|
facility.
Notes: a. Allthe dmensions are to be measured from the boundary of the Fuel Station

b. Incase of distance from intersection with any category of road, the roads means paved carriagewayl
(Bituminous/ concrete/ Interiocking Concrete block) of 3.0m width and having length of Minimum
300m and above irrespective of the category of road.

c. The minimum distance between two fuel stations on both sides of the highway is applicable for
undivided carriageway. In case of divided carriageway, with no gap in medians, the distance
restriction is for same side and is not applicable on the oppasite side of the fuel Station. However,
access for fuel stations at closer proxmity may be zllowed provided entry/ exit for both the Fuel
Stations are provided through service read of sufficient length; further, additional length of such
service road shall be constructed at the cost of the latter fuel station owner/ company seeking grant
of permission for access for the facility.

d. Distance between the Fuel Station and the structural barrier (i.e. toll plaza, railway level crossing,
check barrier etc.) shall nct apply if such barriers are located on service road only and are separated
from the main carriageway.

e. Thegap in the Central Median shall be treated as Intersection.

3.0 General Conditions of Siting

i, Rest arcas should have various amenities for users e.g. fuel stations, places for parking,
toilets, restaurants, rest room, kiosks for selling sundry items, bathing facilities, repair
facilities, créche etc. These aspects should be incorporated while planning for improvement
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and up-gradation of highways and/or planning for new fucl stations along the highways. The
rest area complex may be planned subject to their commercial viability.

It should be ensured that the location of the proposed fuel station does not interfere with
future improvements of the highway and the nearby intersections/ junctions.

The fuel stations would be located where the highway alignment and profile are favourable,
i.e. where the grounds are practically level, there are no sharp curves not less than those
specified for minimum design speed or steep grades (more than 5%) and where sight
distances would be adequate for safe traffic operations. The location should not interfere with
the placement and proper functioning of highways signs, signals, lighting or other devices
that may affect traffic operation.

If two or more fuel stations are to be sited in close proximity for some reasons these would
be grouped together to have a common access through a service road of 7.0m width and
connected to the highway through acceleration, deceleration lanes. Any objection from the
existing fuel station owner against granting of access permission from NH for the proposed
new fuel station are to be overruled and access to all fuel stations in case of clustering, shall
invariably be from the service road anly. Wherever longer service road exists, which may
itself act as deceleration/ acceleration lane, no separate deceleration/ acceleration lane is
required. New entrant would be responsible for construction and maintenance of the
common service road, deceleration & acceleration lanes, drainage and traffic control device.
Wherever available ROW is inadequate to accommodate such service roads, deceleration/
acceleration lanes etc, the additional land by the side of ROW to accommodate such service
roads shall be acquired by the new entrant Oil Company.

Plot size for Fuel Station:

The minimum size and shape of the plot for fucl station should primarily be laid down by the
Company/ Establishment concerned, for which they would need to consider suitable
accommodation of all the facilities e.g. fuel pumps, offices, stories, compressor room, air
pump and kiosks etc. The Highway Administration steps in primarily keeping in view that no
hindrance is caused to the movement of vehicles of expected maximum dimensions, within
the fue! station and in the access area. Sufficient space would need to be available to
accommodate the number of fuel pumps to cater to the expected number of vehicles in peak
time at this location so that the vehicles do not spill over to the access area. The air pump and
kiosks for pollution control measurements be installed at some distance from the fuel pumps
so that the vehicles requiring these services do not cause hindrance to the free movement of
vehicles entering or exiting the fuel station.

Keeping the above considerations in view, the minimum size of the plot for a fuel station along
National Highways shall be as follows:-

Sr. No.

Frontage Depth
(In Metre) (In Metre)

On Rural stretches in plain and rolling terrain 35 35

i)

Cn Urban stretches in plain and ralling terrain 30 30

(i)

In hilly and meuntainous terrain 20 20

Note:

The proposed plot of new fuel stations should be such that the minimum frontage is achieved within the
minimum fotal area as stipulated above.
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Vi,

For fuel station being part of the rest area complex, the area required for other facilities
such as parking, restaurant, rest rooms, toilets, kiosks for selling sundry items, bathing

facilities, repair facilities, shops etc. would be extra but there would be a single access/

Bgress.

Access for new fuel station along divided/ undivided carriageway sections

The access to fuel station along divided fun-divided carriageway for rural stretch of National
Highways shall be through acceleration and deceleration lane. The acceleration and
deceleration lane may be dispensed with for urban/ hilly and mountainous roads.

The deceleration lane would take-off from the edge of the paved shoulder taken up to the
edge of the Right of Way (ROW) of National Highway, beyond which, the houndary of fuel
station shall start. Its minimum length would be 70 m measured along the travel direction of
highway. Its width would he minimum 5.5m. The shoulder of 2.25 m would be provided
towards the outer side of the access/ egress (i.e. on the side farthest from the carriageway)
for this deceleration lane.

The acceleration lane would take-off from the edge of the fuel station on exit side having
minimum length of 100 m. [ts width would be minimum 5.5m. Its starting stretch of 70 m
length would be with a curvature of minimum radius of 650m and the remaining 30m length
would be tapered so as to facilitate vehicles coming out of fuel station, merging with fast
moving through traffic on main carriageway, in a safe and efficient manner. Wherever,
available ROW is inadequate to accommodate the service roads and/ or deceleration /
acceleration lanes in plain and rolling terrain of non-urban stretches, the additional marginal
land by the side of ROW to accommodate the deceleration/ acceleration lanes shall be
acquired by the owner of the fuel station. In cases of widening to 4/6 lanes in near future, the
matter shall be dealt on case-to-case basis.

A separator island would be provided in front of the fuel station. The length of this separator
island would be determined cn the basis of the intersecting points of the edge line of the
separator island with the line drawn along the edge of chevron marking, as indicated in
Figures 1 and 2 for undivided carriageway and Figure 3 and 4 for divided carriageway, of
these norms. Its shape for isolated fuel station would be as shown in Figure 1/ Figure 3 and
that for the cluster of fuel stations with common service roads, as shown in Figure 2/ Figure
4. It would have minimum width of 3m. The width of approaches connecting deceleration and
acceleration lanes, along the separator island should be 5.5m.

There would be buffer strip from the cdge of the ROW and would extend minimum 3m inside
the fuel station plot. Its minimum length would be 12 m. In Urban/ hilly or mountainous
areas, minimum length of buffer strip may be reduced to 5m keeping minimum width of
opening at entry and exit to 7.5 m. No structure or hoarding except the approved standard
identification sign on pole, would be permitted inside the buffer strip. The buffer strip as well
as the separator island should be provided with kerb of minimum 275 mm height to prevent
vehicles from crossing it or using it for parking purposes. The buffer strip in the approach
zone should be suitably shaped or cover extra area in the approach zone after provision of
acceleration, deceleration lane and connecting approaches and should be properly turfed for
aesthetic landscaping.

The radius for turning curves would be 13 m and that for non-turning curves should be from
1.5 to 3 m, so as to check over speeding while entering or exiting the fuel station. Wherever,
available ROW is inadequate, the additional marginal land by the side of ROW shall be
acquired by the owner of fuel station to provide prescribed turning radius.
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The pavement of the access roads including deceleration, acceleration lanes and connecting
approaches would have sufficient design strength for the expected service lane traffic. It
would have minimum pavement composition of 150 mm thick Granular Sub Base (GSB)
overlaid by three layers of Water Bound Macadam (WBM) (other than WBM-Grading No. 1),
each of 75 mm thickness, topped by 50 mm thick Bituminous Macadam (BM) and 30 mm thick
Bituminous Carpet (BC). Interlocking Concrete Blocks as per IRC:SP:63 can also be
considered.

The typical access layout for the new fuel station with relevant details for deceleration/
acceleration lanes connecting approaches, separator Island buffer strip, drainage, signs and
marking on carriageway sections of National Highways would be as shown in Figure 1/Figure
3 of these norms.

The typical access layout for cluster of fuel stations, with details for deceleration lane, service
road and acceleration lane etc. would be as shown in Figure 2/ Figure 4 of these Norms.

The typical layout for fucl stations and signs and markings along National Highways in
Hilly /Mountainous/Urban stretches is given in Figure 5.

Drainage

There shall be adequate drainage system on the access to the fuel station and inside its area
so as to ensure that surface water does not flow over the highway or any water logging takes
place. For this purpose, the fuel station and access area would be at least 300 mm below the
level at the edge of the shoulder on the highway. The surface water from fuel station/ facility
and access road would need to be collected in a suitable underground drainage system (e.g.
slab culvert with iron grating of adequate strength constructed in the approaches or any
other method as per satisfaction of Highway Administration so as to ensure that surface
water from fuel station/ facility does not flow on the highway) and led away to a natural
course/ outfall sewer through culvert or led away to a water-recharging system specifically
constructed by the owner/ management of the fuel station/ facility in case lined drains of
sufficient length upto a natural course/ outfall sewer are not available. The applicant has to
prepare separate detailed drawings indicating the drainage arrangements and to be
submitted along with the application for permission.

Enforcement of Right of Way and Building Line

While planning the layout for various facilities inside the fuel stations/ establishments, it has
to be ensured that fuel pumps are located beyond the building lines as prescribed in IRC:73,
‘Geometric Design Standard for Rural (Non-Urban) Highways’ or (as notified by the State
Government concerned) or 10m away from ROW boundary whichever is less. The fuel station
office building etc. shall be located at a safe distance as prescribed by the Fire Department or
other authorities. The buffer strip would extend minimum 3m inside the fuel station plot,
beyond the available ROW. The future widening of the Highway shall also be kept in view
while setting up and preparing the layout plan of the proposed fuel station. The awner of the
fuel station shall acquire additional land, if required, to accommodate access/ egress roads
for fuel station, service roads, acceleration/ deceleration lanes, etc.
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System for Signages and Markings

An adequate system for signs and marking would be provided at the locations of fuel stations
for the guidance of the highway users. The pavement markings would be in the form of
chevron at entry and exit locations, give way for the exit from the fuel station. Information
signs for fuel station would be provided at 1km ahead, 500m ahead and at the entry point
within the NH ROW,

On undivided carriageway, additional signs for the regulation of entry and exit of the
vehicular traffic should be provided on the separator island. Also, an informatory sign should
be installed showing the distance of the nearest Fuel station located in the direction of travel
in order to avoid any need for right turnings for accessing the Fuel Station located on the
opposite side. This sign should be installed at a location of about 200 m ahead of the opposite
side fuel station within the NH ROW.

The pavement markings shall conform to IRC:35, ‘Code of Practice for Road Markings” and
the Road Sign to IRC:67, "‘Code of Practice for Road Sign's and IRC:SP:55, ‘Guidelines on Safety
in Road Construction Zones’,

These should be as per Section 801 and 803 of Ministry’s Specifications for Road and Bridge
Works, as updated from time to time.

The system for signs and markings with their type and locations would be as shown in Figure
1,2,3,4 & 5 for the chosen access layout.

License Deed

A License Deed would be required to be signed between the 0il Company wanting to install
the Fuel Station (Licensee) and Government of India through their designated officers
(Highway Administration). The specimen copy of the license deed is enclosed at Annexure-
111 to Appendix-I.

The license deed would be drawn on a non-judicial stamp paper and all cxpenses in this
regard be borne by the licensee.

The validity of the license for the use of National Highway land for access to fuel station
would be for a period of fifteen years and on the expiry of lease after which the same would
be required to be renewed which could be for a similar period. During this validity period,
the owner shall maintain in good condition the deceleration / acceleration lanes, service
roads (free from any potholes/patches), toilet & drinking water facilities, drainage
arrangement (clean conditions to allow full discharge of storm water), signs and markings
(cxisting at identified location with clear required visibility).

Payment

The payment of fee etc. would be payable by the licensee to the Highway Administration in
consideration of this Agreement for the access for which the license is issued. There would
be no need to register the license deed. This fee would be paid on-line in favor of the
concerned Pay & Accounts Officer of the Ministry of Road Transport and Highways and
would he credited to the Major Head 1054 (Revenue Receipt Head). The license deed shall
be executed only after the online payment has been remitted in the concerned P&AO office
and successfully realized in the Consolidated Fund of India.
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Responsibilitics of 0il Companies/Owners

The Ministry of Petroleum and Natural Gas/ 0Oil/ Gas companies, while entertaining any
application for the installation of a Fuel Station, would supply a copy of these norms to the
applicant so that he may assess his position to fulfil the requirements of these Norms.
Ministry of Petroleum and Natural Gas/ Oil & Gas Companies would ensure that the plot
identified by the applicant conforms to the requirements of these norms in terms of its
location, access layout and signs and markings. It shall also be the responsibility of the
applicant/ owner of Fuel Station to provide the prescribed layout for access as given in
Fig.1/2/3/4/5, as the case may be, while preparing the layout.

After obtaining provisional permission for access, 01l Companies/ Owners shall be
responsible for the construction and maintenance of deceleration/ acceleration lanes, service
roads, channelizers, drainage arrangement, drinking water and toilet facilities, signs and
markings in accordance with the approved layout and specifications conforming to these
norms, at his own cost. The drinking water and toilet facilities shall he accessible to the public
round the clock In order to inform the public about these, a display board showing
availability of such facilities shall be installed before the entry to the fuel station. On
completion of the construction in accordance with checklist and conforming to the approvals,
a Completion Certificate would be issued by the field unit of NHAI/ PWD/ BRO/ NHIDCL or
any other agency (as the case may be) for getting approval of Highway Administration. The
concerned 0il Company would be allowed to energize the fuel station only after the
final approval i.e License Deed signed by the Highway Administration.

Inspections for determining the deviations from prescribed Norms shall be done at any time,
even after signing of the License Deed, by the Highway Administration. In cases of defaults/
deviations found during inspections by Highway Administration, each deficiency shall be
immediately rectified, which in no case should exceed 60 days from the date of inspection
and notification of such deficiencies to the owner. The failure to rectify the identified
deficiencies within the prescribed time would lead to de-energizing the fuel station by the
concerned Oil Company. The re-energizing would be done only on complete rectification and
on the authorization by Highway Administration. The action against the oil companies shall
also be taken if the rectification of the identified deficiencies has not been done within the
prescribed timeline even after reminders to the oil companies.

Access permission allowed to owner/ management of fuel stations may in some cases lead t0
substantial vehicular/pedestrian traffic movements on the highway/ access so
constructed/allowed. In such cases there may arise a need to construct a cross-over facility
such as Underpass/ Overpass/ FOB/ Service lane ete. for ensuring road safety. The cost of
such cross-over facility etc. shall be borne by the owner/ management of fuel stations.

The owner/ management of fuel stations is not bound to get the acceleration/ deceleration
lanes including other ancillary appurtenances constructed through the highway authority or
the contractor,/ concessionaire for the project in the particular stretch of National highways.
It shall be the prerogative of the owner/management of fuel stations to construct the
acceleration/ deceleration lanes including other ancillary appurtenances wither through the
concerned concessionaire/ contractor in the project section at the cost of the
owner/management of fuel stations or by themselves through any other agency.
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The access roads including acceleration/ deceleration lanes shall be constructed within the
available ROW of the National Highways. However, in case of non-availability of adequate
ROW for construction of these facilities, the owner/ management of fuel stations shall acquire
the required additional land at their cost for construction of such facilities.

The toilet facility is to be provided as per the standard layout at figure 6 demarking separately
gents and ladies and duly equipped with lighting, water and requisite cleaning accessories
etc. The necessary alterations in the case of existing retail outlets may be done as felt
necessary in accordance with the standard layout. A separate access to all road users of the
National Highways with traffic signages of the availability of toilet facility along National
Highways may be provided and the toilets are kept open round the clock.

ok ok k
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ANNEX-1
(To Appendix-I)

List of documents to be submitted for getting approval for installation of new Fuel Station/
Way-side Amenity/ Establishment along National Highways

1. Signed copy oflicense deed. The draft is at Annex I1I.

2. Certified copy of location plan of the Fuel Station along the National Highway showing details
of Right of Way (ROW) of National Highway, existing intersections and the intersecting roads,
including existing public roads and other developments, falling within a reach of 1.1 km in
each side of the Fuel Station and carriageway,

3. Certified copy of plan of the proposed Fuel Station showing details of deceleration,
acceleration lanes, service road (if provided), buffer strip, fuel pump, office, kiosk
lubritorium, air and water supply, toilet & drinking water facilities, drainage details, signages
and markings conforming to applicable figures enclosed with these norms.

4. Certified copy of sectional view showing elevation of Fuel Station with respect to National
Highway and slopes to be provided for adequate drainage and preventing water logging on
the National Highway.

5. Drainage plan of the Fuel Station.

6. Detail of the material for pavement composition for deceleration lane, service road and
acceleration lane.

7. Undertaking from the oil company that the oil company would pay necessary fee for the use
of the National Highway land whenever the fee is demanded by the Highway Authoerities in
future.

8. Undertaking from Qil Company that necessary alteration including complete removal/
shifting of the approach roads atits own costif so required by Ministry, for the development
of National Highway or in the interest of safety in this section.

9. Undertaking from 0il Company that they shall take all the action as prescribed in Appendix -
| to ensure conformity of these Norms.

10. Undertaking from the Oil Company that the fuel station is neither in operation nor energized
and that construction of the fuel station has not been commenced.

11. Documentary evidence of additional Land Acquisition details (if required) beyond the
available ROW (to accommodate service roads, deceleration / acceleration lanes, turning
radius etc.) done by the owner of the fuel station. [NOTE-- It needs to be specifically
mentioned if the same is not applicable /required.]
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ANNEX-1I
(To Appendix-I)

CHECKLIST

Check list for getting approval for installation of new Fuel Stations along National Highways

General Information:

L National Highway Number

i, District and State

iil. Location

iv. (Chainage in Km)

¥ Side of NH (Left or right side of NH towards: Increasing

Chainage/ km/ direction]

vi. Name of Highway Authority (NHAI/ State PWD/ NHIDGL)
vil. Highway Administration address
Vil Name of the Ol Company (as applicable)

IX. Whether the Fuel Station is part of a Rest-area complex
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Stipulated Norms for Fuel Stations en National Highways
A. For Retail Outlet on existing service road/slip road
Sr. Item MORTH Measurement Whether
No. Norms at site complying
with MORTH
Norms**
1 | Whether the retail outlet is on service road/ slip YES Yes/Ne
road (and not on entry/ exit ramp of service
road/ slip road)
2 Size of plot
Rural stretch 35m x 35m Yes/No
Urban area stretch 30m x 30m
Hilly/ Mountainous 20m x 20m Yes/No
3 Whether the retail outlet satisfy the general YES Yes/No
condition of sitting, access condition, drainage,
building line, sign boards etc. depending upon
the availability of land.
B. Retail Outlet in Rural Stretches
Sr. ltem Measurement at MORTH Norms Whether conforming
No. site to MORTH Norms*
1 Acceleration lane Minimum 100m Yes/No
2 Deceleration Lane Minimum 70m Yes/No
3 Distance from intersection:
Intersection with any category of Minimum 300 m Yes/No
road/ Median Gap
4 | Distance from Check barrier/Toll Minimum 1000m Yes/No
| Plaza/Railway level crossing
5 | Distance from start of approach Minimum Yes/No
road of Road Over Bridge 200m
6 Distance from start of Grade Minimum Yes/No
Separator/ Flyover 300m .
T |Distance from nearest Fuel Station 300 m- Undivided carriage wa\_.r' Yes/No
Undivided carriageway (for both 1000m-Divided carriage way
side of carriageway), or However, this restriction shall
Divided carnageway (with no gap not apply in case access/
in median at this location) egress for all such fuel stations
are provided through common
service road of 7.0m width and
not directly fo NH. Further,
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B access for fuel stations at |
closer proximity than
300m/1000m may be allowed
‘provided eniry/ exit for both the
Fuel Stations are provided
through service road of 7.0m
width having sufficient length;
further, additional length of
such service road shall be
constructed at the cost of the
latter fuel station owner/
company seeking grant of
permission for access for the
x facility.
8 | Provision of service! connecting Necessary at clustering of retail Yes/No
road | outlet/ intersection with any
category of road less than
300mJ/1000m
Length of the service road [Mention the lengths in m]
including deceleration and
acceleration lanes
ii.  Whether additional Land . kS Yes/No
acquisition is required (for
service road/ urning
radius)
li.  If Yes, mention the extent [Mention Area (sq.m.)]
of additional L.A. reguired
v.  Whetner additionsl Land | e Yes/No/
Acquisition as above has i
been done by cil company Not Applicable
| v IfYes, whetherthe e " Yes/No/
documentary evidence of :
the L.A. details are Not Applicable
attached
9 Gradient of Highway section - Maximum 5% YesiNo
10 Slope of Fuel Station Minimum 2% Yes/No
Premises/Service Area for
drainage purpose
| 14 Width of Frontage of Plot Minimum 35m Yes/No
12 Depth of Plot Minimum 35m Yes/No
13 Length of Buffer Sirip Minimum 12m Yes/No
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14 | Width of Buffer Strip extending Minimum 3m Yes/No
inside ROW
15 Height of kerb for buffer strip Minimum 275mm Yes/No
16 Radius of Turning Curve Minimum 13 m Yes/No
17 Radius of Non-tumning curve Minimum 1.5m Maximum 3m YesiNo
i.  Whether additional Land Yes/No
acquisition is required by
the side of ROW (to
provide prescribed turning
radius) by the owner of
the fuel station.

i, If Yt.e§, mention the [Mention Area (sq.m.)]
additional L.A. reguired to
be done by the owner of
the fuel station,

li.  Whether additional Land VoNel |
Acquisition as above is _
required by the side of ot Applicable
ROW (to provide
prescribed turning radius)
has been done by the
owner of the fuel station.

V.  If Yes, whether the B Yes/No/
documentary evidence of ;
the L.A. details are Not Applicable
attached

18 Minimum downward slope of Minimum 2% Yes/No
| access roads towards the fuel
station.
18 | Difference in level between the Minimum 300 mm Yes/No
highway and the fuel station and
access area measured at the edge|
of the shoulder on the highway.
20 | Provision of Culvert, designed for Slab culvert with iron grating of Yes/No
drainage according to IRC:SP-13 adequate strength constructed
in the approaches or any other
method as per satisfaction of
Highway Administration so as
to ensure that surface water
from fuel station/ facility does
nat flow on the highway and led
away lo a nalural course/
outfall sewer through culvert or
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led away fo a water-recharging
system specifically constructed
by the owner/ management of
the fuel station/ facility in case
lined drains of sufficient length
upto a natural course/ outfall
sewer are not available.
21 | 1. Provision of drinking Drawing showing these YesiNo
_ water and toilet facilities arrangements as per
. Provision of proper satisfaciion of highway
drainage arrangement for autharities to be submitted
fuel station premises
22 Provision of adequate signs, Minimum reguirement as Yes/No
display board and markings as per shown in the Drawing
the drawings
23 Whether the cil company has Yes/No
certified that the fuel stafian is
neither in operation nor energized ey
and that construction of the fuel
. station has not been commenced.
C Retail Outlet on Urban/ Hilly/ Mountainous Stretches
Sr. Item Measurement MORTH Whether
No. at site Norms complying
N with MORTH Norms**
1 Distance form intersection:
Intersection with any category of 100 m Yes/No
| road/Median Gap S
2 Distance from Check barrier/ Minimum 1000m Yes/No
Toll Plaza/ Railway leve!
crossing
3 |Distance from start of approach Minimum 200m Yes/No
road of Road Over Bridge
4 Distance from start of Grade Minimum 300m Yes/No
Separator/ Flyover —
5 Distance from nearest Fuel 200 m. Yes/No
Station '

Undivided carriageway (for both
side of carriageway) and
Divided carriageway (with no
gap in median at this location)

However, this restriction shall
not apply in case access/
egress for all such fuel
 stations are provided through
common service road of 7.0m
width and not directly to NH.
Further, access for fuel
stations at closer proximity
than 300m may be allowed
provided entry! exit for bath
the Fuel Stations are provided
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through service road of 7.0m
width having sufficient length;
further, additional length of
such service road shall be
constructed at the cost of the
lafter fuel station owner/
company seeking grant of
permission for access for the
, i facility.
: 6 |Provision of service /eonnecting Necessary at clustering of Yes/No
road retail outlet/ intersection with
any category of road less than
300 mir
I.  Length of the service [Mentien the lengths in m]
road including
deceleration and
acceleration lanes
i.  Whether acditional Yes/No
Land acquisition is
required (for service
roac/ turning radius)
jil.  IfYes, mention the [Mention Area (sg. m.)]
extent cf additional L.A.
required
iv.  Whether additional Yes/No/
Land Acquisition as Not Applicable
above has been done
by oil company
v.  IfYes, whether the Yes/No/
documentary evidence Not Applicable
of the L.A. details are
attached
7 Gradient of Highway section 1 Maximum 5% Yes/No
8 Slope of Fue! Station Minimum 2% Yes/No
Premises/Service Area for
drainage purpese -
9 Width of Frontage of Plot Minimum 30 m for Urban area, Yes/No
20m for Hilly/ Mountainous
S area
10 Depth of Plot Minimum 30m for Urban area, Yes/No
20m for Hilly/ Mountainous
area
11 | Length of Buffer Strip Minimum 5m Yes/No
12 | Width of Buffer Strip extending Minimum 3m Yes/No
inside ROW
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Height of kerb for buffer stri
Radius of Turning Curve
Radius of Nen-tuming curve
Il Whether additional
Land acquisition is
required by the side of
ROW (to provide
prescribed turning
radius) by the owner of
the fuel station.

_ Minimym 276mm Yes/No
— Minimum 13 m Yes/No

| Minimum 1,5m Maximum 3m Yes/No

il. It Yes, mention the
additional L.A. required
10 be done by the
owner of the fuel
station,

| il Whether additiona] Yes/No/
Land Acquisition as Not Applicable
above is reguired by
the side of ROW (to
provide prescribed
turning radius) has
been done by the
owner of the fuel
station.

iv.  If Yes, whether the YesiNo/
documentary evidence Not Applicable
of the LA, details are ,

aftached
* Minimum downward slope of Sl Minimum 2% Yes/No
access roads towards the fugl
station. . _‘J\ -

Difference in level between tre ‘Minimum 300 mm Yes/No

[ 16
17 [
highway and the fue| station and ‘
dCcess area measured at the
J edge of the shoulder on the J
highway. |

18 | Provision of Cuivert, designed | Slab culvert with iron grating Yes/No

' for drainage according to . Ofadequate strength

IRC:SP-13 constructed in the approaches
or any other method as per

‘ satisfaciion of Highway
Administration so as fo ensure
that surface water from fuel
‘ station/ facility does not flow
L on the highway and led away
= l ~— | toanalural course/ outfall
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sewer through culvert or led
away o a water-recharging
system specifically
constructed by the owner/
management of the fuel
station/ facility in case lined

drains of sufficient length upto
a natural course/ outfall sewer
are not available,
18 i.  Provision of drinking Drawing showing these Yes/No
water and toilet arrangement as per
facilities satisfaction of highway
ii.  Provision of proper authorities to be submitted

drainage arrangement
for fuel station

premises |
20 | Provision of adequate signs, | Minimum requirement as | Yes/No
display board and markings as shown in the Drawing
per the drawings
21 | Whether the oil company has Yes/No

certified that the fusl station is
neither in operation nor
energized and that construction
of the fuel station has not been
commenced.

It is certified that the fuel station is neither in operation nor energized and that construction of the
fuel station has not been commenced. Further, we bear full responsibility for genuineness of the site
particulars mentioned above and for adherence to the stipulated norms.

|Name, Designation and Signature
Of the authorized representative of the
Concerned 0il Company]

Note: - If norms are not satisfied, detailed explanation needs to be given, otherwise the application
will not be considered. In all cases supporting documents as per Annex-1 have to be submitted,
otherwise the case will be summarily rejected.

The Right Of Way (ROW) of the National Highway available at the proposed location from the centre
line of the nearest carriagewayis[ ] m.

The above particulars along with the drawings and documents have been verified and are certified
as correctas per the prevailing site conditions.

[Name, Designation and Signature
of the concerned field authority of
NHAl/State PWD/BRO]
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ANNEX-III
(To Appendix-I)

LICENSE FOR THE USE OF NATIONAL HIGHWAY LAND

AGREEMENT TO construct an approach/access road with necessary provisions for drainage, signage

and markings, to _located on plot no. Survey No. of the
village/town_ in the Taluka of in the District abutting on NH in
kilometer

AN AGREEMENT made this day of Year Two thousand

between the President of India (hereinafter called the Government which expression shall, unless
excluded by or repugnant to the context, include his successors in Office and assigns) of the First part
and (name and address of Qil Company) hereinafter called “the Licensee”/"the Licensees” {which
expression shall, unless excluded by or repugnant to the context, include the said licensee’s
successor/Licensees successors, heirs, executors, administrators and assigns) of the Second part.

2 WHEREAS THE Licensee has/licensees have applied to the Government for permission to
construct on the Government land an approach road with necessary provisions for drainage, signs
and markings to his/their Retail Outlet located in plot no. Survey No._  in the
village , Taluka _ and District abutting on the boundary of
NH in Kilometer more particularly described in the Schedule annexed hereto and
shown in the drawing attached hereto (herein after referred to as “the Retail Outlet").

3. AND WHEREAS THE GOVERNMENT has agreed to grant such permission on the terms and
conditions hereinafter mentioned.

4. Now, this Agreement witness that, in consideration of the terms and conditions hereinafter
contained and on the part of the licensee/licensees to be observed and performed, the Government
hereby grants to the licensee/licensees permission to construct an access/approach road with
necessary provisions for drinking water and toilet facilities, drainage works, signs and markings to
the said Retail Outlet as per approved drawings attached, subject to the following terms and
conditions, namely:-

1. That the licensee/ licensees shall within twelve months from date of receipt of the
provisional permission for access, but without interfering in any way with the
highway traffic, complete the construction of the approach road (including
deceleration/ acceleration lanes) and shall make provisions for drinking water, toilet
facilitics, drainage, signs, markings etc. at his own cost and to the full satisfaction of
the Highway Administration according to the approved drawings and specifications.
The drinking water and toilet facilities shall be accessible to the public round the
clock. In order to inform the public ahout these facilities, a display board showing
availability of such facilities shall be installed before the entry to the Fuel Station. The
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said approach road shall not be brought into use after its completion until the field
officers of NHAI/ NHIDCL/ State PWDs gives a completion certificate after satisfying
himself that it has been completed as per the sanctioned drawings and specifications.
The Fuel Station would be energized by the concerned oil company only after issue of
the completion certificate by the Highway Administration.

That on the completion of the said work, that part of the approach road, which lies
within the limits of Government land together with any culvert of drain therein
constructed shall become the absolute property of the government, subject to the
rights of the licensee /licensees to use the same for ingress and egress.

The licensee/ licensees shall at his/ their own cost keep the said approach road, and
any culvert or drain therein, in proper repair and condition to the satisfaction of the
Highway Administration. The approach roads would be considered in proper
conditions when they are free from potholes and patches. The culverts and drains
would be keptin clean conditions to allow full discharge of the storm water, signs and
markings to be kept at their respective locations and in clean condition for visibility
at all times.

That within six months of a notice duly given to the licensee/ licensees in this behalf,
the licensee/ licensees shall at his/ their own cost remove the said approach road or
any drainage work constructed in connection therewith and restore the land to its
original condition when required to do so by the Government or by any person duly
authorized on its behalf. The licensee/ licensees shall not be entitled to any
compensation on account of such removal and restoration.

That the approach road shall not be used for any purpose other than that of access to
any egress from the Retail Outlet of the licensee/ licensees on to the Government
road.

That the licensee/ licensees shall not, without the prior permission in writing of the
Government/ NHAI/ NHIDCL, in any way extend or alter the said approach road or
any culvert or drainage therein.

That the licensee/ licensees shall at all times permit any duly authorized officer of the
Government/ NHAI/ NHIDCL to inspect the said approach road including any culvert
or drainage therein. He shall keep the said approach road clear from all obstruction
and shall not be entitled to close any right of way over or in respect of the same
against Government, or any member of the public.

That the licensee/ licensees shall be lable for any loss or damage caused to the
Government by obstruction of drain or any other similar causes due to the said
approach road or the drainage work.

That the permission granted by this license shall notin any way be deemed to convey
to the licensee/ licensees any right into or over, or any interest in Government land
other than that herein expressly granted.

That in case the said approach road is destroyed, this license shall automatically
become redundant and the licensee/ licensees shall not be entitled to claim any right
to construct another approach road in lieu of that so destroyed.

That during the subsistence of this license, the said approach road including the road
drainage shall be deemed to have been constructed only by the consent and
permission of the Government so that the right of the licensee/licensees to use the
same shall not become absolute and indefeasible by lapsc of time.

In cases of defaults/ deviations found during inspection by Highway Administration,
each deficiency shall be immediately rectified, which in no case should exceed 60 days
from the date of inspection. The failure to rectify the identified deficiencies within the
prescribed time would lead to de-energizing the fuel station by the concerned 0il
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Company. The re-cnergizing would be done only on complete rectification and on the
authorization by Highwav Administration.

That the licensee/ licensees shall not sell, transfer or otherwise dispose of the license
without obtaining from the transferee a duly executed agreement with the
Government embodying the terms and conditions therein before.

The 0il Company shall have to enter into an Agreement for signing the license deed
tor fifteen years with the Highway Administration (as per Highway Administration
Rules 2004), for the use of NH land. The license shall be issued to the Oil Company on
payment of Rs. < (Rupees (In words) only)> as per the applicable
policy only as one-time license fee for the calendar year in which this Circular is
issued, alongwith the processing fee, with license fee and penalty to be increased by
5% on every subsequent year. A non-refundable processing fee of Rs. 10,000/-
(Rupees Ten Thousand) only per application shall also be deposited alongwith the
application. A Bank Guarantee of Rs. 2,50,000/- (Rupee two lakh and fifty thousand
only) valid for a period of 3 years for successful completion of access before final
approval is ohtained. In case the access construction is not completed even in the
extended period, the BG shall be encashed by the Highway Administration.

The owner/ management of fuel stations is not bound to get the acceleration/
deceleration lanes including other ancillary appurtenances constructed through the
Highway Authority (viz. NHAI, NHIDCL, concerned State PWD/ RCD as the case may
be) or the contractor/ concessionaire for the project in the particular stretch of
National Highways. It shall be the prerogative of the owner/management of fuel
stations to construct the acceleration/ deceleration lanes including other ancillary
appurtenances wither through the Highway Authority/ concerned concessionaire/
contractor in the project section at the cost of the owner/management of fuel stations
or by themselves through any other agency.

The access roads including acceleration / deceleration lanes shall be constructed
within available Right of Way (ROW) of the National Highways. However, in case of
non-availability of adequate ROW for construction of these facilities,
owner/management of fuel stations shall acquire required additional land at their
cost for construction of such facilities. Similarly, access for/ egress to the facility
(primarily for cluster, etc.) may be provided from the Service road which has been
developed already; however, service road of required length shall have to be
constructed by the owner/management of fuel stations at their cost in case the same
has not been constructed but is required for providing access to such properties;
additional land acquisition required for construction of service road beyond available
ROW of NH in such cases shall have to be done by the owner/management of fuel
stations at their cost.

5. On the expiry of lease, the access permission may be renewed by the Highway Administration

on payment of Rs. /- (Rupees ) only as renewal fee, if it conforms to the stipulated
norms of the Ministry. In case of existing fucl stations constructed as per Ministry’s norms but for
which prior approval have not been obtained from the Ministry, a penalty of Rs. /- (Rupees

) shall be imposed on the Qil Company to regularize such fuel stations along with payment
of the License Fee and Processing Fee. In case of fuel stations already existing on newly declared

National Highways for which approval for access to such road was earlier obtained from the
Competent Authority in the State/ UT, such 0il Company shall have to pay the processing fee of Rs.
/- (Rupees ) only to the Highway Administration and will be granted 12 months
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time to comply with the Ministry’s norms; however, in case of fuel stations already existing on newly
declared National Highways for which approval for access to such road was not obtained earlier from
the Competent Authority in the State/ UT, the proposal shall be processed as if it was a fresh case for
which the owner/ company shall have to take requisite action to apply for access permission within
a period of ane year of the notifications of such road as a National Highways along with payment of
processing fee and license fee & penalty fee.

i. Thatif and when parallel service roads are constructed, the access to fuel station shall
be from the service road alone and no claim/ compensation shall be entertained on

that account.

il That this Agrcement shall remain in force for fifteen years from the date of execution
in the firstinstance and be terminable by a notice of 6 month and the permission may
be renewed after expiry of the said period.

ili. ~ That the license hereby granted shall not be transferable.

Iv.  That the licensee/licensees shall bear the cost of Stamp and attestation of this
Agreement.

6. Situations given below would be treated as viclations of the license deed agreement and the
Government would be within its right to ask the concerned 0il Company to de-energize the Fuel
Station;

i Non-maintenance of deceleration lane, acceleration lane, service road, drinking water
and toilet facilities, drainage system, channelisers, markings, signs and other traffic
control devices in good operating conditions (as specified in Para 4(iii) ), during the
pericd of license deed and not rectifying the short comings within the specified
period.

i, Non-compliance for revising the layout of access as directed by the Highway
Administration in writing within specified period.

7 Not-withstanding anything contained in clause 4, this license can be cancelled at any time by
the Highway Administration for breach of any of the terms and conditions of license and the
licensee/licensees shall not be entitled to any compensation for loss caused to him/them by such
cancellation nor shall be absolved from any lability already incurred by him/them under this
Agreement. The licensee/licensees shall at his/their own cost remove approach road lying within the
boundary of the Government land and restore the Government land to its original condition in the
event of licensee/licensees refusing to do so, the restoration of the Government land to its Original
condition shall be done by the In charge Executive Engineer/Divisional Engineer, at the cost of
licensee/licensees and the expenditure incurred shall be recoverable from the licensee/licensees as
an arrear without prejudice to any other remedies which may be fixed by Government in this behalf.
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8. This Agreement may be executed in two counterparts, each of which when executed and
delivered shall constitute an original of this Agreement.

IN WITNESS WHEREOF this agreement is executed in two parts by the parties hereto on the date first
above mentioned.

Signed by Shri (Name in full) the licensee/ Signed by Shri (Name in full) for and
licensees on behalf of the President of India

In the presence of

1. Name in full (signature) with designation 1. Name in full (signature) with designation

2. Name in full (signature) with designation 2. Name in full (signature) with designation

N.B wherever alternative such as his/their Licensee/Licensees has/have etc. are given, only
applicable portions should be typed in the fair license deed.
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SCHEDULE

(Here type the schedule referred to in clause 2)
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Fig:2
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Fig:5
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Fig:6
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Legend:

WB: Wash Basin
WC: Water Closet
LU-Ladies Urinal
GU- Gents Urinal

Toilet Layout Plan
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vi.

Appendix - 11

GUIDELINES FOR GRANT OF PERMISSIONS FOR CONSTRUCTION OF ACCESS TO PRIVATE
PROPERTIES/ OTHER ESTABLISHMENTS (OTHER THAN FUEL STATIONS) ALONG
NATIONAL HIGHWAYS

Separate provisions are specified for Other & Residential Properties in Urban & Rural reaches.

» The Residential Properties (RPs) shall mean individual plots with no more than 4 dwelling
units.

« The Other Properties/ Establishment (OPs) whether private or Government, shall include
(except Fuel Retail outlets for which separate guidelines exist) all other properties such as
Industrial Units, Hotels, Motels, Hospitals, School, Educational / Research Institutes, Housing
Complexes, Hotels Recreational Centers, Religious structures etc.

e For the purpose of these guidelines, the Urban Reaches are defined as National Highway
Reaches falling under Territorial jurisdiction of Municipal Council/Nagar Palika.

For Other Properties (OPs):-

There shall be no direct access to the National Highway. The access shall be through the
service road (which will include deceleration and acceleration lanes) in case of both Rural
and Urban reaches. However before allowing the access through service roads the
possibility of providing the access through nearby cross roads should be explored and
only if it is not feasible then the permission for access through service road at limited
possible location may be permitted.

If the land for Acceleration Lane, Deceleration Lane & Service Road is available in ROW, the
land will be provided for their construction; otherwise land shall be provided/ acquired by
the concerned organization, owner of OP seeking the access permission.

The service road shall be censtructed and maintained by the concerned organization/owner
of OP seeking the access permission.

Fee as specified by the Government shall be paid by the property owner for access
permission.

The service road (excluding deceleration and acceleration lanes) shall have a minimum
length equal to the plot length of concerned property along the National Highway. No access
connection shall be allowed on deceleration and acceleration lanes. Where the concerned
property is near junction / median opening etc. the length of the service road shall be
increased appropriately.

The location & layout, road signs & markings requirements for access permission for OPs in
Urban & Rural reaches are specified in Annex L.

For Residential Properties (RPs):-

As far as possible, in Urban reaches there shall be no direct access to the National Highway;
the access be through service road only. However before allowing the access through
service roads the possibility of providing the access through nearby cross roads should
be explored and only if it is not feasible then the permission for access through service
road at limited possible location may be permitted.
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1ii.

:

The service road in Urban / Rural reaches may be constructed by the Highway Authority,
subject to availability of funds,

The location & layout, road signs & markings for access permission for RPs in Urban & Rural
reaches are specified in Annex 1.

Payment:

A payment of one-time license fee to the Highway Administration, as specified in the guidelines,
would be payable by the licensee to the Government in consideration of this Agreement for the
land for which the license is issued. The license deed is not required to be registered. This fee
amount would be paid online in favor of the concerned Pay & Accounts Officer of the Ministry
of Road Transport and Highways and would be debitable to the Major Head 1054 (Revenue
Receipt Head). The license deed shall be executed only after the online payment has been
remitted in the concerned P&AO office and successfully realized in the Consolidated Fund of
India.
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Annex-l

(To Appendix-II)

Location & Layout, Drainage, Road Signs and Markings requirements for Access connection to
Residential Properties (RP) and other Properties (OP) in Urban, Built up & Rural Reaches
(Refer Fig, at Annex—IV)

(A) For Private properties on existing service road/slip road

Whether
Sr. fEaa Measurement MORTH complying
No. at site Norms with MORTH
Norms
1. |Whether the Private Property is on service road/slip YES Yes/No
road (and not on entry/exit ramp of service road/slip
road)
2. | Whether the Private Property satisfy the general YES Yes/Ne
condition of access, drainage, building line, sign
ooards efc. depending upon the availability of land.
3. Total traffic (incoming and outgoing) per day

(B) For Individual Private Properties where service road does not exists

72

Sr.  |Description Urban/Built upRural reaches |Remarks
Ne. reaches , I |

1. Minimum Distance between| Limitedtoplot | Limitedtoplot |For Individual Private Residential
merging points of a service road sizet sizet 50mon  [Properties. |
including  acceleration  &| acceleration & either side
deceleration Lanes of 100m and| deceleration | +acceleration &
70m respectively. Lanes only deceleration

Lanes only AL o se ciy

2. Minimum Distance betwsen| 100m 300m If the distance is less than the distance
merging points of two access specified, service road fto be
(take offf end point of extended/provided to cover both the
acceleration/ deceleration IJ access.
service lane) on the same side 0
carriage way. —

3. [Minimum Distance between take 100m 300m If less than the distance specified,
off point of access /service road service road to be provided / extended
and median gap ! intersection (which can left with a dead end also.)
with any road o

4. Minimum Distance from Check 1000m 1000m If distance is less than the distance|
Barrier B - specified, service road fo be provided /|
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extended (which can left with a dead
e end also.)

5. [Minimum Distance between start 300m 300m If distance is less than the distance
of Grade specified, service road to be provided /
Separator/Flyover/Road  QOven extended (which can left with a dead
Bridge! end also.)

Railway level Crossing and
entry/take off point of the access -
6. |Width of entrance / exit Minimum 9m
Maximum 12m
7. |Radius of Turning curve Minimum 13m
B Ruling 30m

8. |Radius of Non-Turing curve Minimum 1.5m

~ Maximum 3m

9. Widih of acceleration lane 5.5 m minimum For Other Properties only

10. |width of deceleration lane 55 m minimum

| 11. |Width of Service Road 55m-7m

12. |Crust composition of ServiceMinimum pavement composition of
Road Acceleration &150 mm thick Granular Sub Base
Deceleration lane (GSB) overlaid by three layers of
Water Bound Macadam (WBM)
(other than WBM-Grading No, 1),
each of 75 mm thickness, topped by
90 mm thick Bituminous Macadam
(BM) and 30 mm thick Bitumfﬂuusl
Carpet (BC). Interlocking Concrete
Blocks as per IRC:SP:63 can also be
consicered.

13. [Crust composition of access At least Gravel road For Residential Properties only
connection / extended service
road fo Residential Properties

14. [Width of access connection |/ Minimum 3.5m
extended service road fto
Residential Properties o
15. |Radius of Tuming curve Minimum 13m
Ruling 30m
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Road Signs (According to IRC:67)

16.

Road signs are to be provided as per IRC:67 such as Side Road
sign on NH before Deceleration lane, Appropriate facility information
sign (1.e Hospital, Eating place efc.)

One way signs on left side of the Deceleration & Acceleration lanes,
No Parking sign on left side of the Deceleration & Acceleration lane,
No entry sign on right side of the Deceleration lane at its connection
with service road, Appropriate No. of right turn prohibited signs on
right side of service road in front of Property Plot (facing the
property), Give way sign with Give way line marking according to
IRC:35 on left side of the acceleration lane at 30 m before its
connection with NH, No left turn sign on NH before its connection
with Acceleration lane, No right turn sign on right side of NH in case
of undivided carriageway

For Other Properties only

17

Marking for deceleration and acceleration lane are to be provided
as per IRC:35

For Other Properties only

Drainage Requirements

18,

Provision of Culvert for drainage Slab culvert with iron grating of
in accordance with IRC SP-13 |adequate strength constructed in
the approaches or any cther
method as per satisfaction of
Highway Administration so as lo
ensure that surface water from fuel
station/ facility does nof flow on the
highway and led away to a natural
course/ outfall sewer through
culvert or led away fo a water-
recharging system  specifically
constructed by the owner/]
management of the fuel station/
facility in case lined drains of
sufficient length upto a natural
course/ outfall sewer are not
available.

19.

Provision for intercepting drain
[with vertical Drain system for|
Rain water harvesting at the
downstream end of intercepting
drain (According to Appendix A-
2 of IRC:SP:50) -

20.

Downward siopezf the access Minimum 2%
road towards the intercepting
drain

For both residential and Other Properties

Total Traffic

21,

Total fraffic (incoming and
outgoing) per day
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(C) Access to Private Properties through common service road.

' Sr.
__No.

Description

Urban/Built up |

Rural '
reaches reaches

Remarks

1.

Minimum  Distance between
merging points of a service road
ncluding  acceleration &
deceleration Lanes of 100m and
70m respectively. (Length of the

Limited to plotLimited to plot
size+ accelerationisize+ 50m on.
& deceleraﬂon[:ither side
Lanes only +acceleration
& deceleration

Service Road)

Lanas only

Minimum  Distance
merging poinis of two access
(take off end pont o
acceleration/ deceleration,
service lane) on the same side o
carriage way.

between

Clustering of Private
Scale Private Properties

Properties/Large

1000m 1000m

If distance is less than the distance
specified, service road to be provided
extended (which can left with a dead end

also.)

Minimum Distance between tak
off point of access /service road
and median gap / intersection
with any road

100m © 300m

If less than the distance specified, service
road to be provided / extended (which can
left with & dead end also,)

Minimum Distance between start
of Grade
Separator/Flyover/Road Over
Bridge/ Railway level Crossing
and entry/take off point of the
ACCess

300m | 300m

If distance is less than the distance
specified, service road to be provided |
extended (which can lefl with a dead end
also.)

N ——

Width cf entrance / exit

Minimum 9m |
Maximum 12m

Radius of Turning curve

Minimum 13m
___Ruling 30m

Radius of Non-Turing curve

Minimum 1.5m
Mzximum 3m

Width of acceleration lane

S.En_w___rginimum =

width of deceleration lane

55 mminimum

10.

Width of Service Road

SSm-Tm

T

Crust composition of Servicel
Road Acceleration &
Deceleration lane

layers of Water Bound Macadam

For Other Properties only

Minimum pavement composition
of 150 mm thick Granular Sub
Base (GSB) overlaid by three

(WBM) (other than WBM-G rading
No. 1), each of 75 mm thickness,
topped by 50 mm thick
Bituminous Macadam (BM) and
30 mm thick Bituminous Carpet

(BC). Interlocking Concrete
Blocks as per IRC:SP:63 can
also be considered. |
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Road Signs (According to IRC:67)

12,

Road signs are to be provided as per IRC:67 such as Side Road
sign on NH before Deceleration lane, Appropriate facility
infarmation sign (i.e Hospital, Eating place stc.)

One way signs on left side of the Deceleration & Acceleration lanes,
No Parking sign on left side of the Deceleration & Acceleration lane,
No entry sign on right side of the Deceleration lane at its connection
with service road, Appropriate No. of right turn prohibited signs on
right side of service road in front of Property Plot (facing thel
property), Give way sign with Give way line marking according to
IRC:35 on left side of the acceleration lane at 30 m before its
connection with NH, No left turn sign on NH before its connection
with Acceleration lane, No right tumn sign on right side of NH in case
of undivided carriageway

For Other Properties only

13.

Marking for deceleration and acceleration lane are to be provided

as perIRC:35

For Other Properties only

Drainage Reguirements

14.

Provision of Culvert for drainage/Slab culvert with iron grating o

in accordance with IRC SP-13  [adequate strength constructed in

the approaches or any othe

Highway Administration so as to
ensure that surface water from
fuel station/ facility does not flow
on the highway and led away to a
natural course/ outfall sewer
through culvert or led away o a
waler-recharging system
specifically constructed by the
owner/ management of the fuel
station/ facility in case lined
drains of sufficient length upto a
natural course/ outfall sewer are
nat available, '

15.

Provision for intercepting drain
with verfical Drain system for
Rain water harvesting at thel
downstream end of intercepting
drain (According to Appendix A-?
of IRC:SP:50)

Downward slope of the access Minimum 2%

road towards the intercepting
drain

1Z.

Total Traffic -

method as per salisfaction offFor both residentiel and Other Properties

Total traffic (incoming and

outgoing) per day
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Note:
L. All the dimensions are to be measured from the boundary of the private property
2, In case of distance from intersection with any category of road, the roads means paved

carriageway (Bituminous/ concrete/ Interlecking Concrete block) of 3.0m width and having length
of Minimum 300m and above irrespective of the category of road.

48

77



Annexure-B 3941

.

ANNEX-II
(To Appendix-II)

List of Documents to be submitted to Highway Administration by the applicant for permission

for new access to property along National Highways

1. Signed copy of license deed. The draft is at Annex-IIL

2. Self -Certified copy of drawings showing requirements as per norms i.e., Location & Layout,
Road Signs, Road Markings, Drainage plan & Crust composition of access road etc.

3. The location drawing shall show the relevant details of reach for 1.1 km along National
Highway on either side of property.

4. Undertaking from the Owner that the Owner would pay necessary fee for the use of the
National Highway land whenever the fee is asked by the Highway Authorities in future.

5. Undertaking from Owner that necessary alteration including complete removal/shifting of
the approach roads at its own cost if so required by Ministry, for the development of National
Highway or in the interest of safety in this section.

6. Undertaking from Owner that they shall take all the action as prescribed in Appendix II to

ensure conformity of these Norms.

49

78




Annexure-B 3942

ANNEX-III
(To Appendix-IT)

AGREEMENT TO construct an access road with necessary provisions for drainage, Road signs and

markings to the premises having Plot No............; Survey No. ...........of the
village fTOWN........covccnnnunnee IR The Taluka of ..o in the District ...............abutting
NH isivssinsesenie I KIOMEET. i

AN AGREEMENT made this day of ____ Year Two thousand

between the President of India (hereinafter called the Government which
expression shall, unless excluded by or repugnant to the context, include his successors in Office and
assigns) of the one part and (name and address of Owner of Property ) hereinafter called "the
Licensee”/"the Licensees” (which expression shall, unless excluded by or repugnant to the context,

include the said licensee’s successor/Licensees successors, heirs, executors, administrators and
assigns) of the other part.

i WHEREAS THE Licensee has/licensees have applied to the Government for permission to
construct on the Government land an access road with necessary provisions for drainage, signs and
markings to his/their property having Plot No............., Survey No. ................of the village
s I ERE TR 08 i 115 SHE DIETIGE comin v abutting NH......c.coereene iD
kilometer..........more particularly described in the Schedule annexed hereto and shown in the
drawing attached hereto (hereinafter refer to as “the said premises”).

3. AND WHEREAS THE GOVERNMENT has agreed to grant such permission on the terms and
conditions hereinafter mentioned.

4, Now, this Agreement witness that, in consideration of the terms and conditions hereinafter
contained and on the part of the licensee/ licensees to be observed and performed, the Government
hereby grants to the licensee/ licensees permission to construct an access road to the said premises
as per approved drawings attached, subject to the following terms and conditions, namely:-

i.  Thatthe said access road shall not be brought into use after its completion until the Highway
Administration gives a completion certificate after satisfying himself that it has been
completed as per the appraved drawings and specifications and issue duly signed License
deed by Highway Administration. ,

ii.  That on the completion of the said work, that part of the access road which lies within the
limits of Government land together with any culvert or drain therein constructed, shall
become the absolute property of the Government subject to the rights of the licensee/
licensees to use the same for ingress and egress.

iii.  The licensee/ licensees shall at his/ their own cost keep the said access road and any culvert
or drain therein, in proper condition and repair to the satisfaction of the Highway
Administration.

S0
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That within six months of a notice duly given to the licensee/ licensees in this behalf, the
licensee/ licensees shall at his/ their own cost remove the said access road or any drainage
work constructed in connection therewith and restore the land to its original condition when
required to do so by the Government or by any person duly authorized on its behalf, The
licensee/licensees shall not be entitled to any compensation on account of such removal and
restoration.

That the access road shall not be used for any purpose other than that of access to and egress
from the premises of the licensee/ licensees to the Government road.

That the licensee /licensees shall not, without the prior permission in writing of the Highway
Administration in any way extend or alter the said access road or any culvert or drainage
therein.

That the licensee/ licensees shall at all times permit any duly authorized officer of the
Government/ NHAI/ NHIDCL to inspect the said access road including any culvert or drainage
therein. He shall keep the said service road/ access road clear and shall not be entitled to
close any right of way over or in respect of the same against Government, or any member of
the public.

That the licensee/ licensees shall not object to any future extension or improvement of
service road/ access road or any shifting of its connection with highways.

The Licensee/ Licensees shall have to enter into an Agreement for signing the license deed
with the Highway Administration (as per Highway Administration Rules 2004), for the use of
NH land. The permission shall be granted to the Licensee/ Licensees on payment of Rs.
< *> (Rupees < *> Lakh) only as one-time license fee for the calendar year in
which this Circular is issued, alongwith the processing fee, with license fee to be increased by
5% on every subsequent year. A non-refundable processing fee of Rs. < *> (Rupees
<___*>Lakh) only per application shall also be deposited alongwith the application. A Bank
Guarantee of Rs. < *> (Rupees <___*> Lakh) only valid for a period of 3 years for
successful completion of access before final approval is obtained. In case the access
construction is not completed even in the extended period, the BG shall be encashed by the
Highway Administration.

[* - to be appropriately included]

That the licensee/licensees shall be liable for any loss or damage caused to the Government
by obstruction of drain or any other similar causes due to the said access road or the drainage
work.

That the permission granted by this license shall not in any way be deemed to convey to the
licensee/ licensees any right into or over or any interest in Government land other than that
herein expressly granted.

That in case the said access road is destroyed, this license shall automatically become
redundant and the license/ licensees shall not be entitled to claim any right to construct
anotheraccess road in lieu of that so destroyed.

That during the subsistence of this license, the said access road including the road drainage
shall be deemed to have been constructed only by the consent and permission of the
Government so that the right of the licensee/licensees to use the same shall not become
absolute and indefeasible by lapse of time.

The owner/ management of other properties is not bound to get the acceleration/
deceleration lanes including other ancillary appurtenances constructed through the Highway
Authority (viz. NHAI, NHIDCL, concerned State PWD/ RCD as the case may be) or the
contractor/ concessionaire for the project in the particular stretch of National Highways, It
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shall be the prerogative of the owner/ management of other properties to construct the
acceleration/ deceleration lanes including other ancillary appurtenances wither through the
Highway Authority/ concerned concessionaire/ contractor in the project section at the cost
of the owner/ management cf other properties or by themselves through any other agency.
The access roads including acceleration/ deceleration lanes shall be constructed within
available Right of Way (ROW) of the National Highways. However, in case of non availability
of adequate ROW for construction of these facilities, owner/management of other properties
shall acquire required additional land attheir cost for construction of such facilities. Similarly,
access for/ egress to the facility (primarily for cluster, etc.) may be provided from the Service
road which has been developed already; however, service road of required length shall have
to be constructed by the owner/management of other properties at their cost in case the
same has not been constructed but is required for providing access to such properties;
additional land acquisition required for construction of service road beyond available ROW
of NH in such cases shall have to be done by the owner/management of other properties at
their cost

The license [licensees shall at his/their own cost remove access road lying within the
boundary of the Government land and restore the Government land to its original condition.
In the event of licensee/licensees refusing to do so, the restoration of the Government land
to its original condition shall be done by the Highway Administration, at cost of
licensee/licensees and the expenditure incurred shall be recoverable from the
licensee/licensees as and arrear without prejudice to any other remedies which may be fixed
by Government in his behalf.

That, if the licensee fails/licensees fail to execute any work which he has/ they have agreed
under this agreement to the full satisfaction of the Highway Administration, the work shall
be executed by the Highway Administration at the cost of licensee/ licensees and the
expenditure so incurred shall be recoverable from the licensee/ Licensees as an arrear ofland
revenue without prejudice to any other remedies which may be open to Government in this
behalf.

That the licensee/ licensees shall not sell, transfer or otherwise dispose of the premises
without obtaining from the transferce a duly executed agreement with the Government
embodying the terms and conditions herein before.

That if and when parallel service roads are constructed, the access to premises shall be from
the service road alone as determined by the IHighway Administration and no claim for
compensation shall be entertained on that account.

That this Agreement shall, in normal circumstances, remain in force for forever from the
date of execution and may be terminable by a notice of & months, if required, for traffic
safety or other causes as mentioned in clause (iv) above.

That the license hereby granted shall not be transferable.

That the licensee/ licensees shall bear the cost of Stamping for execution of this Agreement.

Not-withstanding anything contained in clause (4) above, this license can be cancelled at any time
by the licensor through the Highway Administration, for breach of any of the terms and
conditions of the license and the licensee/ licensees shall not be entitled to any compensation for
loss caused to him/ them by such cancellation nor shall be absolved from any liability already
incurred by him/ them under this Agreement.
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SCHEDULE

(Here type the schedule referred to in para 2)
IN WITNESS WHERE OF this agreement is executed in two parts by the parties hereto on the date

first above mentioned.

Signed by Shri (Name in full) the licensee / Signed by Shri (Name in full) for
Licensees and on behalf of the President of
India

In the presence of

1. Name in full (signature) with designation 1. Name in full (signature) with designation

2. Name in full (signature) with designation 2. Name in full (signature)with designation

N.B wherever alternative such as his/their, Licensee/Licensees, has/have etc. are given, only

applicable portion should be typed in the fair license deed.
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(To Appendix-I1)
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RW/NH-33044/04/2022-S&R (P&B)
Government of India
Ministry of Road Transport & Highways
Transport Bhawan, 1, Parliament Street, New Delhi - 110001
(S&R Zone)

Dated: 15.02.2022
To,

1. The Chief Secretaries of all the State Governments/UTs.

2. The Chairman, NHAI, 1, G-5 & 6, Sector-10, Dwarka, New Delhi - 110045.

3. The Managing Director, NHIDCL, PTI Building, 3rd Floor, Parliament Street, New
Delhi-110001.

4. The Principal Secretaries/ Secretaries of all States/ UTs Public Works
Department dealing with National Highways, other Centrally Sponsored Schemes
& State Schemes.

5. All Engineers- in -Chief and Engineers of all States/ UTs Public Works Department
dealing with National Highways, other Centrally Sponsored Schemes & State
Schemes.

6. Director General Border Roads, Seema Sadak Bhawan, Ring Road, Naraina, New
Delhi.

7. All CE-ROs, ROs and ELO of the Ministry.

Sub:- ‘Use of dynamite on hills/ mountains for the construction of roads’-regarding.

Various references have been received from Ministry of Home Affairs forwarding
therewith recommendations of Department-Related Parliamentary Standing Committee
(DRPSC) on Home Affairs regarding immediate ban on the use of dynamite for
development projects in the Himalayan region and make judicious use of technology
particularly in high altitude Himalayan region to minimize the damage to ecology and
environment.

2. The issue has been examined in the Ministry and it is observed that the
development in hilly/ mountains region inter-alia including Himalayan region requires
construction of roads as critical infrastructure. Considering concerns raised regarding
use of dynamite, it is suggested as far as possible the use of rock breakers and
excavators may be used in these areas for construction of roads. However, use of
explosives may be resorted only in the inescapable circumstances.

3. To avoid any damages to the mountains, controlled blasting, using specific
quantity of explosives and delay detonators which is a viable technology may be
explored and adopted. The commonly used material is gel explosive which is efficient
and being manufactured in our country. It is suggested that a careful use of explosives
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may be employed to achieve controlled blasting and avoid undue damage to hills. Also,
techniques like hydro-seeding, etc. may be used to achieve sustainable vegetation
cover along with slope stabilization measures.

4. This issues with the approval of competent authority. J/

(Santosh Prakash)
Executive Engineer (S&R)

Copy to:
1. All CEs in the Ministry of Road Transport & Highways
2. The Secretary General, Indian Road Congress
3. Technical circular file of S&R (P&B) Section
4. NIC-for uploading on Ministry's website under "What's new”

Copy for kind information to:-

1. Sr. PPS to Secretary (RT&H)

2. PS to ADG-Nodal Officer (Road Wing)

3. Sr. PPS to AS (RT&H)

3. PS to all ADGs/ CEs/ JS (T)/JS (H)/JS (LA&C)/JS EIC)
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H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH, PHASE-III, NEW SHIMLA-171009

HPSPCB No : 2646 Date: 30/05/2024
Industry Registration ID: HP10936335 Application No : 12101187
To.
ABCI Infrastructures Pvt Ltd.
CH 11 + 000, Near Police Choki, Rajban, Tehsil Paonta Sahib, Distt Sirmour
Paonta Sahib
Sirmaur
173025
Subject: Renewal of 'Consent to Operate' w's 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and

u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal of 'Consent to Operate' u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and w/'s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby, authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in
this Consent letter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted fo the industry

Consent No. CTO/BOTH/RENEW/R0O/2024/12101187
Consent valid from: 01/04/2024

Consent valid upto: 31/03/2025

Certificate Type : RENEW

Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant ABCI Infrastructures Pvt Lid, (Project

Manager Rohit Verma)

Address of Industrial premises ABCT Infrastructures Pvt Lid.,

CH 11 + 000, Near Police Choki, Rajban,
Tehsil Paonta Sahib, Distt Sirmour,
Paonta Sahib,Sirmaur-173025

Capital Investment of the Industry 336.86 lakhs

Category of Industry Green

Type of Industry 3037-Ready mix cement concrete

Scale of the Industry Small

Office District Sirmaur

Capacity RMC @ 14400 Cubic Meter/Year in
Batching Plani

Raw Materials (Name with quantity per day)

“This is computer generated document from HPOCMMS” Page 1of 6
To verify this document please scan the QR Code.
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Raw Materials Quantiry Unit
Aggregate 1200 M.T./Month
Cement for RMC 480 M.T./Month
Sand for RMC 200 M.T./Month
Admixture 60 K.L./Month
Products (Name with quantity per day)
Name of Unit Quantity Intermediate Principal Use
Products Product
Ready Mix Cubic 14400 Nil For Road
Concrete (RMC) | Meter/Year Construction
Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KLD KLD 1KLD
Mode of Disposal
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Domestic 1 Soak Pit/Septic Tank | Soak Pit/Septic Tank
Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater efc.
Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evapeorator/T s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
DG Sets 1 125 KVA Covered DG | Diesel 14 LTR/HR
Type of Air Pollution Control Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emitted
ACOUSTIC DG Sets Fri Jan 26 95 % PM<0.12g/KWhr
ENCLOSER, 00:03:00 IST
MUFFLER, 2024
EXHAUST FAN
Sources of emissions and type of pollutants
Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg./hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H2S,CLHCI ground level in meters
is attached efc. in mg/NM 3
NO Stack Fugative Emission Fugative Emission NIL
PM10< 80.5 g/m3 PM10< 80.5 g/m3

“This is computer generated document from HPOCMMS™
To verify this document please scan the QR Code
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Approved By
Env. Engineer
( H. P. State Pollution Control Board)

Endst. No.: T T I

Copy To:-

*The Member Secretary, HP State Pollution Control Board, Him Parivesh, Phase-IIL, Below BCS, New Shimla, HP.

*The Mining Officer Sirmour, Distt: Sirmour at Nahan, HP for the favour of kind information please.
*Tase File

+Guard File

ATUL Digitally signad

by ATLL PARMAR
Date: 2024.05.20
PARMAR 56055

ATUL PARMAR

Env. Engineer

For & on behalf of

( H. P. State Pollution Control Board)

“This is computer generated document from HPOCMMS” Page3 of 6
To verify this document please scan the QR Code.
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

This ‘Renewal of Consent to Operate’ is only for the purpose and under the provision of
Water Act. 1974 and Air Act. 1981 as the case may be. and will not construed as substitute for
mandatory clearances required for the project under any other law/regulation/direction/order
and the applicant shall obtain any such mandatory clearance before taking any steps to
establish industry/ industrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

—

2. Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities, liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this “Renewal of Consent to Operate’.

4. i) The unit shall ensure compliance of Waste Management Rules i.e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Managemient Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules. 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

ii) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

S This ‘Renewal of Consent to Operate’ is for:-

i) The emissions from all sources conforming to the norms as prescribed in Schedule-T of
Environment (Protection) Rules, 1986 as amended from time to time.

ii) Noise and Ambient Air Quality shall be maintained within Ambient Air Quality
Standards for noise as specified in Schedule-IIT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time.

iii) The effluent (Domestic/Industrial) shall conformn to the limits as prescribed in Schedule-1
or Schedule-VI or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

6. The unit shall ensure regular operation and maintenance of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

72 The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant, so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall maintain
log book for the monthly reading / record.

8. CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974.
a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.
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c) The pollution control devices shall be interlocked with the manufacturing process of the
industry (if applicable) and the authorized outlet and mode of disposal shall not be
changed without the prior written permission of the Board. Unit shall not use any
unauthorized out-let(s) for discharging effluents from its premises.

d) Solids, sludge, filter backwash or other pollutant removed from or resulting from
treatment or control of waste waters shall be disposed-off in scientific manner.

9. CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT,
1981.

a) The unit shall ensure port-holes, platforms and/or other necessary facilities as may be
required for collecting samples of emissions from any chimney. flue or duct or any other
outlets as per the specifications.

b) The unit shall discharge air emissions through a stack of minimum height as specified in
‘Comnsent to Establish’ and shall follow standards laid down from time to tune.

c) For industrial furnaces and kilns, the criteria for selection of stack height would be based
on fuel used for the corresponding steam generation & as per specification.

d) Unit shall ensure Stack height for diesel generating sets as per specification.

e) The unit shall ensure regular operation and maintenance of installed canopy and stack of

the D.G sets so as 1o control the noise & air pollution in order to comply with the
provision of notification No GSR-371 E dated 17-5-2002 or direction as issned by MOEF
from time to time, under Environment (Protection) Act, 1986.

1) The unit shall ensure disposal of boiler ash/fuel ash through authorized person or within
premises in a scientific manner (as the case may be) and shall maintain proper record for
the same, if applicable.

g) The unit shall ensure regular operation and maintenance of air pollution control
arrangements for control emission from its coal/fuel handling area and from handling.
transportation and processing of raw material & product of the industry.

10.  The unit shall ensure valid and approved on-site and off-site emergency plan, approved by the
Chief Inspector of Factories, Himachal Pradesh (If applicable).

11.  The unit shall ensure regular operation and maintenance of real time online monitoring
equipment’s and provisions for the un-interrupted transfer of data as per guidelines of CPCB
(if applicable).

12.  The unit shall provide adequate arrangements for fighting the accidental leakages/ discharge
of any air pollutant/gas/liquids from the vessels, mechanical equipment’s etc. which are likely
to cause environmental pollution.

13.  The unit shall plant & maintain minimum three layer of trees so far possible as per plantation
guide (may be download from the website http://hppcb.nic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check air/water/noise pollution at source.

14.  Any guidelines issued by the Central Government/State Government/MoEF/CPCB/SPCB/any
other authority concerned, shall be binding.

15. This ‘Renewal of Consent to Operate’ is subject to orders on any litigation pending in any
Court of Law. Any direction/order issued by any court shall be binding (if any).

16. The Board reserves the right to revoke the “‘Renewal of Consent to Operate’ granted to the
industry at any time, in case the indusiry is found violating the provisions of Water
(Prevention & Control of Pollution) Act. 1974 and Air (Prevention & Control of Pollution)
Act, 1981 as amended from time to tune.

17.  The unit shall comply with any other conditions laid down or directions issued in due course
by the Board under the provisions of the Water (Prevention & Control of Pollution) Act. 1974
and Air (Prevention & Control of Pollution) Act, 1981.

B. OTHER CONDITIONS

1. The unit shall comply with the conditions imposed by the MoEF/State Level Environment
Impact Assessment Authority/ District Level Environment Impact Assessment Authority in
the environmental clearance granted to it as required under EIA notification dated 14-9-06. if
applicable.
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2. The issuance of this consent does not convey any property right in either real or personal
property, or any exclusive privileges. nor does it authorize any injury to private property or
any invasion of personal rights, nor any infringement of Central, State or Local Laws or
Regulations.

3. Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012, dated 29-05-2014 (If Applicable).

4. Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E), dated-15-03-2018 and by the State Government vide
Notification No. STE-E(5)-6/2013. dated-07-03-2014 (If Applicable).

5. Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimuim discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online moniforing system for 15% of minimum discharge of flow 1o SPCB. failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

6. Unit shall strictly adhere to the capacity approved by the Industries Department/ Department
of Tourism & Civil Aviation/any other concerned Authority (As Applicable).

7. The unit shall not cause any nuisance/traffic hazard in vicinity of the area.

The unit shall ensure that there will not be significant visible dust emissions beyond the
property line.

9. The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991.

10.  Unit shall submit all the annual/quarterly returns, as per timeline.

11.  The industry shall submit a yearly certificate to the effect that no addition/up-gradation/
modification/ modernization has been carried out during the previous year otherwise the
industry shall apply for the varied consent.

12.  The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operation of pollution control
equipment.

13.  Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

By Order
Env. Engineer
( H. P. State Pollution Control Board)
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HPSPCB No : 2683-A

2 o

H.P.STATE POLLUTION CONTROL BOARD

HIM PARIVESH. PHASE-IIT. NEW SHIMLA-171009

Date: 04/09/2024

Industry Registration ID: HP10844760

Application No : 13273110

To,

Subject:

RG Buildwell Engineers Ltd (Hot Mix Plant)

Village Baas Chhunu, Kamrau, Sirmour HP

Kamrau

Sirmaur

173029

Consent to Operate u/s 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and w/s 21 of Air
(Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining 'Consent to Operate’ w's 25/26 of Water (Prevention & Control
of Pollution) Act, 1974 and w/s 21 of Air (Prevention & Control of Pollution) Act, 1981, you are hereby,
authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in this Consent letter.

1.Particulars of Consent fo Operate under the Water Act, 1974 and Air Act, 1981 granted to the industry

Consent No.

CIO/BOTH/NEW/RO/2024/13273110

Date of issue : 04/09/2024
Date of expiry : 31/03/2025
Certificate Type : NEW

Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant

Rahul Dey, (Project Manager)

Address of Industrial premises

RG Buildwell Engineers Lid (Hot Mix
Plant),
Village Baas Chhunu, Kamrau, Sirmour

)
Kamraw,Sirmanr-173029

Capital Investment of the Industry 75.65 lakhs

Category of Industry Orange

Type of Industry 2037-Hot mix plants

Scale of the Industry Small

Office District Srmaur

Capacity Bitumen Macadam in Captive &

temporary (DBM/BC)- 3720 M.T./Month

Raw Materials (Name with quantity per day)
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Raw Materials Quantiry Unit

Agreegate 6000 M.T./Month

Stone Dust 240 M.T./Month

Lime 180 K.G./Month

Bitumen 500 M.T./Month

Products (Name with quantity per day)

Name of Unit Quantity Intermediate Principal Use

Products Product

Bitumen ML.T./Month 3720 NA Road

Macadam Construction

(DBM/BC)

Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KL 1

Mode of Disposal

Description Quantity(in KLD) Method of Treatment | Method of Disposal

Domestic 0.5 KLLD Soak Pit/Septic Tank | Soak Pit/Septic Tank

Industrial Process 2 Recycled Recycle

Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.
Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/I s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
DG Sets 1 365KVA Acoustically HSD 30 LPH
Enclosed
Others 1 (Stack Drum Hot Drum Hot HSD 250L
attached to Mix Plant (30 | Mix
Hot Mix TPH)
Plant)
Type of Air Pollution Control Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emitted

Dust Collector, Others 2024-01-01 80% PM<300mg/Nm3

Wet Scrubber

Acoustic DG Sets 2024-01-01 80% NOx+HC<4.0

Enclosuer and g/Rw-

Stack hr,CO<3.5g/kw-
hr, PM<0.2g/kw-
hr
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Sources of emissions and type of pollutants

3957

Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg./hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H2S,CLHCI ground Ievel in meters
is attached etc. in mg/NM 3
Drum Hot Mix Plant .2 Kg/Hr. PM<300 mg/Ng3 401t
Approved By
Env. Engineer
( H. P. State Pollution Control Board)
Endst. No.: T T T m
Copy To:-
*The Member Secretary, HP State Pollution Control Board, Him Parivesh, Phase-III, Below BCS, New Shimla, HP.
* Guard File

Digitally signed by

9< ATUL PARMAR
e Date: 2024.09.04
i e 12:09:56 +05'30"
ATUL PARMAR

Env. Engineer
For & on behalf of
( H. P. State Pollution Control Board)
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

This ‘Consent to Operate’ is only for the purpose and under the provision of Water Act, 1974
and Air Act, 1981 as the case may be, and will not construed as substitute for mandatory
clearances required for the project under any other law/regulation/direction/order and the
applicant shall obtain any such mandatory clearance before taking any steps to establish
industry/ industrial plant, operation or process or any treatment and disposal system or an
extension or addition thereto.

—

)

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities. liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this “‘Consent to Operate’.

4. 1) The unit shall ensure compliance of Waste Management Rules i.e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

ii) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

5. This ‘Consent to Operate” is for:-

i) The emissions from all sources conforming to the norms as prescribed in Schedule-I of
Environment (Protection) Rules. 1986 as amended from time to time.
i) Noise and Ambient Air Quality shall be maintained within Ambient Air Quality

Standards for noise as specified in Schedule-IIT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time.

1) The effluent (Domestic/lndustrial) shall conform to the hmits as prescribed in Schedule-I
or Schedule-VI or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

6.  The unit shall ensure regular operation and maintenance of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

8 The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant. so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall mamtain
log book for the monthly reading / record.

8. CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974.
a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.
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c) The pollution control devices shall be interlocked with the manufacturing process of the
industry (if applicable) and the authorized outlet and mode of disposal shall not be
changed without the prior written permission of the Board. Unit shall not use any
unauthorized out-let(s) for discharging effluents from its premises.

d) Solids. sludge, filter backwash or other pollutant removed from or resulting from
treatment or control of waste waters shall be disposed-off in scientific manner.

9. CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT,
1981.

a) The unit shall ensure port-holes. platforms and/or other necessary facilities as may be
required for collecting samples of emissions from any chimney, flue or duct or any other
outlets as per the specifications mentioned in ‘Consent to Establish’.

b) The unit shall discharge air emissions through a stack of minimum height as specified in
‘Consent to Establish” and shall follow standards laid down from time to time.

c) For industrial furnaces and kilns, the criteria for selection of stack height would be based
on fuel used for the corresponding steam generation & as per specification.

d) Unit shall ensure Stack height for diesel generating sets as per specification mentioned in
‘Consent to Establish’.

e) The unit shall provide proper and adequate air pollution control arrangements for control

emission from its coal/fuel handling area and emissions from handling, transportation and
processing of raw material & product of the industry, as applicable.

f) The unit shall ensure regular operation and maintenance of installed canopy and stack of
the D.G sets so as to control the noise & air pollution in order to comply with the
provision of notification No GSR-371 E dated 17-5-2002 or direction as 1ssued by MOEF
from tume to time, under Environment (Protection) Act, 1986.

g) The unit shall ensure disposal of boiler ash/fuel ash through authorized person or within
premises in a scientific manner (as the case may be) and shall maintain proper record for
the same, if applicable.

h) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.

10.  The unit shall ensure valid and approved on-site and off-site emergency plan, approved by the
Chief Inspector of Factories, Himachal Pradesh (If applicable).

11.  The unit shall ensure regular operation and maintenance of real time online monitoring
equipment’s and provisions for the un-interrupted transfer of data as per guidelines of CPCB
(if applicable).

12.  The unit shall provide adequate arrangements for fighting the accidental leakages/ discharge
of any air pollutant/gas/liquids from the vessels, mechanical equipment’s etc. which are likely
to cause environmental pollution.

13.  The unit shall plant & maintain minimum three layer of trees so far possible as per plantation
guide (may be download from the website http://hppcb.nic.in/plantationguide pdf) all along
the boundary of the industrial premises and check air/water/noise pollution at source.

14.  Any guidelines issued by the Central Government/State Government/MoEF/CPCB/SPCB/any
other authority concerned. shall be binding.

15.  This ‘Consent to Operate’ is subject 1o orders on any litigation pending in any Court of Law.
Any direction/order issued by any court shall be binding (if any).

16. The Board reserves the right to revoke the “Consent to Operate’ granted to the industry at any
time, in case the industry is found violating the provisions of Water (Prevention & Control of
Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act. 1981 as amended from
time to time.

17.  The unit shall comply with any other conditions laid down or directions issued in due course
by the Board under the provisions of the Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act. 1981.

B. OTHER CONDITIONS
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1. The unit shall comply with the conditions imposed by the MoEF/State Level Environment
Impact Assessment Authonty/ District Level Environment Impact Assessment Authority n
the environmental clearance granted to 1t as required under EIA notification dated 14-9-06, if
applicable.

&

The issuance of this consent does not convey any property right in either real or personal
property. or any exclusive privileges, nor does it authorize any injury to private property or
any invasion of personal rights. nor any infringement of Central. State or Local Laws or
Regulations.

3, Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012. dated 29-05-2014 (If Applicable).

4. Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E), dated-15-03-2018 and by the State Government vide
Notification No. STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).

5.  Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimum discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online monitoring system for 15% of minimum discharge of flow to SPCB, failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

6. Unit shall strictly adhere to the capacity approved by the Industries Department/ Departinent
of Tourism & Civil Aviation/any other concerned Authority (As Applicable).

7. The unit shall not cause any nuisance/traffic hazard in vicinity of the area.

8. The unit shall ensure that there will not be significant visible dust emissions beyond the
property line.

9. The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991].

10.  The unit shall put display Board indicating environmental data in the prescribed format at the
main entrance gate.

11.  The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operation of pollution control
equipment.

12.  Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

C. SPECIAL CONDITIONS

1. The consent 1s subject to final revocation orders of the authority and final outcome of O.A.
No. 127/2024 pending before Hon'ble NGT.

2. The unit shall be established & operated at the proposed location as submitted in the project
report and the responsibility of establishing and operating the unit in the proposed location
lies entirely with the project proponent.

3. The umt shall shall comply with Guidelines for Hot Mix Plants by CPCB and
environmental standards as per Sr. No. 116 of Schedule-I of Environment (Protection) Rules,
1986.

4. Unot shall be operated only after the orders of closure / sealing are withdrawn by the
Competent Authority.

By Order
Env. Engineer
( H. P. State Pollution Control Board)
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HPSPCB No : ~

H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH. PHASE-IIT. NEW SHIMLA-171009

Date: 21/07/2024

Industry Registration ID: HP10784800

Application No : 12356015

To,

Subject:

HES INFRA PRIVATE LIMITED WMM PLANT

Shillai RD- 57+900 KM, Mouza Shillai,Package-03 NH-707

Shillai

Sirmaur

173027

Renewal of 'Consent to Operate' w's 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and
u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal of 'Consent to Operate' u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby. authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in

this Consent letter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted fo the industry

Consent No.

CTO/BOTH/RENEW/RO/2024/12356015

Consent valid from:

01/04/2024

Consent valid upto: 31/03/2025
Certificate Type : RENEW
Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant

HES INFRA PRIVATE LIMITED WMM
PLANT, (Project Manager)

Address of Industrial premises

HES INFRA PRIVATE LIMITED WMM
PLANT,

Shillai,

Shillai, Sirmaur-173027

Capital Investment of the Industry

53.26 lakhs

Category of Industry Green
Type of Industry 3999-Miscellaneous (Green)
Scale of the Industry Small
Office District Sirmaur
Capacity Wer Mix Macadam (WMM)- 5720
M.T./Month
Raw Materials (Name with quantity per day)
Raw Materials Quantiry Unit
Dust & Aggregate & Cement 9000 M.T./Month
& Water

Products (Name with quantity per day)
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Name of Unit Quantity Intermediate Principal Use
Products Product

Wet Mix M.T./Month 5720 NA highway work
Macadam

(WMDM)

By-Products, if any,(Name with quantity per day)

Name of By Preducts | Unit Installed Capacity Average Production
wmm plant M.T./Month 100 TPH 80 M.T
Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KL 1
Mode of Disposal
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Industrial Process 1 Other Other
Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.
Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/I s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
Others NO DG or NA NA NA NA
Boiler etc
installed
Type of Air Pollution Confrol Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emitted
NA Others 2024-07-16 NA NA
Sources of emissions and type of pollutants
Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg/hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H 2 S, CL HCI ground level in meters
is attached etc. in mg/NM 3
NA NA NA NA
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Approved By
Env. Engineer
( H. P. State Pollution Control Board)

Endst. No.: TIIITC T TTTTTTTTTITTTIIT i

Copy To:-

* The Member Secretary, HP State Pollution Control Board, Him Parivesh, Phase-111, Below BCS, New Shimla, HP.
*The Mimng Officer Sirmour, Distt Sirmour at Nahan HP for the favour of kind information please.

*Tase File

*Guard File

) Digitally signed by
WQ»« ATUL PARMAR
mesoonerstes Date: 2024.07.21
154500

Env. Engineer
For & on behalf of
( H. P. State Pollution Control Board)
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

This “‘Renewal of Consent to Operate” is only for the purpose and under the provision of
Water Act. 1974 and Air Act, 1981 as the case may be, and will not construed as substitute for
mandatory clearances required for the project under any other law/regulation/direction/order
and the applicant shall obtain any such mandatory clearance before taking any steps 1o
establish industry/ imdustrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

—

)

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities. liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this “‘Renewal of Consent to Operate’.

4. 1) The unit shall ensure compliance of Waste Management Rules i.e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

ii) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

5. This ‘Renewal of Consent to Operate’ is for:-

i) The emissions from all sources conforming to the norms as prescribed in Schedule-I of
Environment (Protection) Rules. 1986 as amended from time to time.
i) Noise and Ambient Air Quality shall be maintained within Ambient Air Quality

Standards for noise as specified in Schedule-IIT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time.

1) The effluent (Domestic/lndustrial) shall conform to the hmits as prescribed in Schedule-I
or Schedule-VI or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

6.  The unit shall ensure regular operation and maintenance of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

8 The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant. so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall mamtain
log book for the monthly reading / record.

8. CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974.
a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.
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c) The pollution control devices shall be interlocked with the manufacturing process of the
industry (if applicable) and the authorized outlet and mode of disposal shall not be
changed without the prior written permission of the Board. Unit shall not use any
unauthorized out-let(s) for discharging effluents from its premises.

d) Solids. sludge, filter backwash or other pollutant removed from or resulting from
treatment or control of waste waters shall be disposed-off in scientific manner.

9. CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT,
1981.

a) The unit shall ensure port-holes. platforms and/or other necessary facilities as may be
required for collecting samples of emissions from any chimney, flue or duct or any other
outlets as per the specifications.

b) The unit shall discharge air emissions through a stack of minimum height as specified in
‘Consent to Establish” and shall follow standards laid down from time to time.

c) For industrial furnaces and kilns, the criteria for selection of stack height would be based
on fuel used for the corresponding steam generation & as per specification.

d) Unit shall ensure Stack height for diesel generating sets as per specification.

e) The unit shall ensure regular operation and maintenance of installed canopy and stack of

the D.G sets so as to control the noise & air pollution in order to comply with the
provision of notification No GSR-371 E dated 17-5-2002 or direction as issued by MOEF
from time to time, under Environment (Protection) Act, 1986.

f) The unit shall ensure disposal of boiler ash/fuel ash through authorized person or within
premises i a scientific manner (as the case may be) and shall maintain proper record for
the same, 1f applicable.

g) The unit shall ensure regular operation and maintenance of air pollution control
arrangements for control emission from its coal/fuel handling area and from handling,
transportation and processing of raw material & product of the industry.

10.  The unit shall ensure valid and approved on-site and off-site emergency plan. approved by the
Chief Inspector of Factories, Himachal Pradesh (If applicable).

11.  The unit shall ensure regular operation and maintenance of real time online monitoring
equipment’s and provisions for the un-interrupted transfer of data as per guidelines of CPCB
(if applicable).

12.  The unit shall provide adequate arrangements for fighting the accidental leakages/ discharge
of any air pollutant/gas/liquids from the vessels, mechanical equipment’s etc. which are likely
to cause environmental pollution.

13.  The unit shall plant & maintain minimum three layer of trees so far possible as per plantation
guide (may be download from the website http://hppcb.nic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check air/water/noise pollution at source.

14.  Any guidelines issued by the Central Govermment/State Government/MoEF/CPCB/SPCB/any
other authority concerned, shall be binding.

15.  This “Renewal of Consent to Operate’ is subject to orders on any litigation pending in any
Cowt of Law. Any direction/order issued by any court shall be binding (if any).

16. The Board reserves the right to revoke the ‘Renewal of Consent to Operate’ granted to the
industry at any time. in case the industry is found violating the provisions of Water
(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)
Act, 1981 as amended from time to time.

17.  The unit shall comply with any other conditions laid down or directions issued in due course
by the Board under the provisions of the Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act. 1981.

B. OTHER CONDITIONS

1. The unit shall comply with the conditions imposed by the MoEF/State Level Environment
Impact Assessment Authority/ District Level Environment Impact Assessment Authority in
the environmental clearance granted to it as required under EIA notification dated 14-9-06, if
applicable.
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The issuance of this consent does not convey any property right in either real or personal
property, or any exclusive privileges, nor does it authorize any injury to private property or
any invasion of personal rights. nor any mfringement of Central, State or Local Laws or
Regulations.

3. Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012. dated 29-05-2014 (If Applicable).

4. Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E). dated-15-03-2018 and by the State Government vide
Notification No. STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).

Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimum discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online monitoring system for 15% of minimum discharge of flow to SPCB, failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

wn

6.  Unit shall strictly adhere to the capacity approved by the Industries Department/ Department
of Tourism & Civil Aviation/any other concemed Authority (As Applicable).

7. The unit shall not cause any nuisance/traffic hazard n vicinity of the area.

8. The unit shall ensure that there will not be significant visible dust emissions beyond the
property line.

9.  The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991.

10.  Unit shall submit all the annual/quarterly returns, as per timeline.

11.  The industry shall submit a yearly certificate to the effect that no addition/up-gradation/
modification/ modernization has been carried out during the previous year otherwise the
industry shall apply for the varied consent.

12.  The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operation of pollution control
equipment.

13.  Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

By Order
Env. Engineer
( H. P. State Pollution Control Board)
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H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH. PHASE-IIT. NEW SHIMLA-171009

HPSPCB No : ~ Date: 27/07/2024
Industry Registration ID: HP10802077 Application No : 12368342
To,

Subject:

HES INFRA PRIVATE LIMITED HM PLANT

Shillai

Captive & Temporary Location at Chainage - RD - 57+800

Sirmaur

173027

Renewal of 'Consent to Operate' w's 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and
u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal of 'Consent to Operate' u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby. authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in
this Consent letter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted fo the industry

Consent No. CTO/BOTH/RENEW/R0/2024/12368342

Consent valid from: 01/04/2024

Consent valid upto: 31/03/2025

Certificate Type : RENEW

Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant HES INFRA PRIVATE LIMITED HM
PLANT, (PROJECT MANAGER)

Address of Industrial premises HES INFRA PRIVATE LIMITED HM
PLANT,
Shillai,
,Sirmaur-173027

Capital Investment of the Industry 9852 lakhs

Category of Industry Orange

Type of Industry 2037-Hot mix plants

Scale of the Industry Small

Office District Sirmaur

Capacity HMP of Capaciry 4000 MT/Month

Raw Materials (Name with quantity per day)

Raw Materials Quantiry Unit
Aggregate,Rock Sad, Bitumin | 1000 M.T./Month

Products (Name with quantity per day)
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Name of Unit Quantity Intermediate Principal Use
Products Product
Bitumin concrete | M.T./Month 4000 Bitumin,Concret | Road

e, Construction

By-Products, if any,(Name with quantity per day)

Name of By Products | Unit Installed Capacity Average Production
Bitumin M.T./Month 03T 7.2.2M.T

Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KL 1

Mode of Disposal
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Domestic 0.5 Soak Pit/Septic Tank | Soak Pit/Septic Tank
Industrial Process 0 Other Other

Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.

Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/l s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
DG Sets 1 125 KVA DG Diesel 10 liter per
hour
Type of Air Pollution Confrol Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emifted
Water Safety Others Thu Jan 05 NA NA
Tank 00:01:00 IST
2023
Sources of emissions and type of pollutants
Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg./hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H2S,CLHCI1 ground level in meters
is attached etc. in mg/NM 3

Hot Mix Plant At
57.850

80 ug/m3

120 ug/m3

NA
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Approved By
Env. Engineer
( H. P. State Pollution Control Board)

Endst. No.: T [T T [0

Copy To:-

»The Member Secretary, HP State Pollution Control Board, Him Parivesh, Phase-111, Below BCS, New Shimla, HP.

* The General Manager, DIC Sirmour, Deptt. Of Industries, Distt: Sirmour at Nahan, HP for the favour of kind information
please.

*Tase File

*Guard File

Atul Parmar

Env. Engineer

For & on behalf of

( H. P. State Pollution Control Board)
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

This “‘Renewal of Consent to Operate” is only for the purpose and under the provision of
Water Act. 1974 and Air Act, 1981 as the case may be, and will not construed as substitute for
mandatory clearances required for the project under any other law/regulation/direction/order
and the applicant shall obtain any such mandatory clearance before taking any steps 1o
establish industry/ imdustrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

—

)

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities. liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this “‘Renewal of Consent to Operate’.

4. 1) The unit shall ensure compliance of Waste Management Rules i.e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

ii) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

5. This ‘Renewal of Consent to Operate’ is for:-

i) The emissions from all sources conforming to the norms as prescribed in Schedule-I of
Environment (Protection) Rules. 1986 as amended from time to time.
i) Noise and Ambient Air Quality shall be maintained within Ambient Air Quality

Standards for noise as specified in Schedule-IIT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time.

1) The effluent (Domestic/lndustrial) shall conform to the hmits as prescribed in Schedule-I
or Schedule-VI or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

6.  The unit shall ensure regular operation and maintenance of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

8 The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant. so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall mamtain
log book for the monthly reading / record.

8. CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974.
a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.
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c) The pollution control devices shall be interlocked with the manufacturing process of the
industry (if applicable) and the authorized outlet and mode of disposal shall not be
changed without the prior written permission of the Board. Unit shall not use any
unauthorized out-let(s) for discharging effluents from its premises.

d) Solids. sludge, filter backwash or other pollutant removed from or resulting from
treatment or control of waste waters shall be disposed-off in scientific manner.

9. CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT,
1981.

a) The unit shall ensure port-holes. platforms and/or other necessary facilities as may be
required for collecting samples of emissions from any chimney, flue or duct or any other
outlets as per the specifications.

b) The unit shall discharge air emissions through a stack of minimum height as specified in
‘Consent to Establish” and shall follow standards laid down from time to time.

c) For industrial furnaces and kilns, the criteria for selection of stack height would be based
on fuel used for the corresponding steam generation & as per specification.

d) Unit shall ensure Stack height for diesel generating sets as per specification.

e) The unit shall ensure regular operation and maintenance of installed canopy and stack of

the D.G sets so as to control the noise & air pollution in order to comply with the
provision of notification No GSR-371 E dated 17-5-2002 or direction as issued by MOEF
from time to time, under Environment (Protection) Act, 1986.

f) The unit shall ensure disposal of boiler ash/fuel ash through authorized person or within
premises i a scientific manner (as the case may be) and shall maintain proper record for
the same, 1f applicable.

g) The unit shall ensure regular operation and maintenance of air pollution control
arrangements for control emission from its coal/fuel handling area and from handling,
transportation and processing of raw material & product of the industry.

10.  The unit shall ensure valid and approved on-site and off-site emergency plan. approved by the
Chief Inspector of Factories, Himachal Pradesh (If applicable).

11.  The unit shall ensure regular operation and maintenance of real time online monitoring
equipment’s and provisions for the un-interrupted transfer of data as per guidelines of CPCB
(if applicable).

12.  The unit shall provide adequate arrangements for fighting the accidental leakages/ discharge
of any air pollutant/gas/liquids from the vessels, mechanical equipment’s etc. which are likely
to cause environmental pollution.

13.  The unit shall plant & maintain minimum three layer of trees so far possible as per plantation
guide (may be download from the website http://hppcb.nic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check air/water/noise pollution at source.

14.  Any guidelines issued by the Central Govermment/State Government/MoEF/CPCB/SPCB/any
other authority concerned, shall be binding.

15.  This “Renewal of Consent to Operate’ is subject to orders on any litigation pending in any
Cowt of Law. Any direction/order issued by any court shall be binding (if any).

16. The Board reserves the right to revoke the ‘Renewal of Consent to Operate’ granted to the
industry at any time. in case the industry is found violating the provisions of Water
(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)
Act, 1981 as amended from time to time.

17.  The unit shall comply with any other conditions laid down or directions issued in due course
by the Board under the provisions of the Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act. 1981.

B. OTHER CONDITIONS

1. The unit shall comply with the conditions imposed by the MoEF/State Level Environment
Impact Assessment Authority/ District Level Environment Impact Assessment Authority in
the environmental clearance granted to it as required under EIA notification dated 14-9-06, if
applicable.
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The issuance of this consent does not convey any property right in either real or personal
property, or any exclusive privileges, nor does it authorize any injury to private property or
any invasion of personal rights. nor any mfringement of Central, State or Local Laws or
Regulations.

3. Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012. dated 29-05-2014 (If Applicable).

4. Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E). dated-15-03-2018 and by the State Government vide
Notification No. STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).

Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimum discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online monitoring system for 15% of minimum discharge of flow to SPCB, failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

wn

6.  Unit shall strictly adhere to the capacity approved by the Industries Department/ Department
of Tourism & Civil Aviation/any other concemed Authority (As Applicable).

7. The unit shall not cause any nuisance/traffic hazard n vicinity of the area.

8. The unit shall ensure that there will not be significant visible dust emissions beyond the
property line.

9.  The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991.

10.  Unit shall submit all the annual/quarterly returns, as per timeline.

11.  The industry shall submit a yearly certificate to the effect that no addition/up-gradation/
modification/ modernization has been carried out during the previous year otherwise the
industry shall apply for the varied consent.

12.  The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operation of pollution control
equipment.

13.  Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

C. SPECIAL CONDITIONS
(1) The unit will only be operated afier the orders of sealing are withdrawn by the competent

authority.
By Order
. Env. Engineer
( H. P. State Pollution Control Board)
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/8 R H.P.STATE POLLUTION CONTROL BOARD
{ s HIM PARIVESH. PHASE-III. NEW SHIMLA-171009
e
HPSPCB No : ~ Date: 25/07/2024
Industry Registration ID: HP10906172 Application No : 12356111
To,

Subject:

HES Infra Private Limited RMC

HES Infra pvt1td, NH 707 Shillai at RD No 57+900

Shillai

Sirmaur

173027

Renewal of 'Consent to Operate' w's 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and
u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal of 'Consent to Operate' u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby. authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in
this Consent letter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted fo the industry

Consent No. CTO/BOTH/RENEW/R0/2024/12356111
Consent valid from: 01/04/2024
Consent valid upto: 31/03/2025
Certificate Type : RENEW
Previous CTE/CTO No. & Validity :
2. Particulars of the Industry
Name & Designation of the Applicant HES INFRA PRIVATE LIMITED RMC

PLANT, (Project Manager)

Address of Industrial premises HES Infia Private Limited RMC,

HES Infra pvi ltd, NH 707 Shillai,
Shillai,Sirmaur-173027

Capital Investment of the Industry 63.66 lakhs
Category of Industry Green
Type of Industry 3037-Ready mix cement concreie
Scale of the Industry Small
Office District Srmaur
Capacity RMC Plant (Captive & Temporary) @
43200 MT/Month
Raw Materials (Name with quantity per day)
Raw Materials Quantiry Unit
Aggregate, Water, Cement, 43200 Cubic Meter/Year
Admixture

Products (Name with quantity per day)
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Name of Unit Quantity Intermediate Principal Use
Products Product

Ready Mix Cubic 43200 NA Road
Concrete (RMC) | Meter/Year Construction

By-Products, if any,(Name with quantity per day)

Name of By Products | Unit Installed Capacity Average Production
RMC plant K.G./Month 5000 NA

Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KL 1

Mode of Disposal
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Domestic 0.5 KLD Soak Pit/Septic Tank | Soak Pit/Septic Tank
Industrial Process 0 Other Other

Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.

Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/l s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
DG Sets 1 125 KVA kirlosker Diesel 0.0274 KL/Hr
Type of Air Pollution Control Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emitted
DG Sets DG Sets Sat Jan 02 NA NA
00:01:00 IST
2021
Sources of emissions and type of pollutants
Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg./hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H2S,CLHCI ground level in meters
is attached etc. in mg/NM 3
RMC Plant At 120 ud/m3 80 ud/m3 NA
Ch.60+250
Approved By
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Env. Engineer
( H. P. State Pollution Control Board)

Endst. No.: T 111! 1111 TITTITTTITTIIIT [0

Copy To:-

*The Member Secretary, HP State Pollution Control Board, Him Parivesh, Phase-111, Below BCS, New Shimla, HP.

* The General Manager, DIC Sirmour, Deptt. Of Industries, Distt: Sirmour at Nahan, HP for the favour of kind information
please.

*Tase File

*Guard File

e Digitally signed by
Cp ATUL PARMAR

e Date: 2024.07.25
R 23:46:20 +05'30'
Atul Parmar
Env. Engineer
For & on behalf of

( H. P. State Pollution Control Board)
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

This “‘Renewal of Consent to Operate” is only for the purpose and under the provision of
Water Act. 1974 and Air Act, 1981 as the case may be, and will not construed as substitute for
mandatory clearances required for the project under any other law/regulation/direction/order
and the applicant shall obtain any such mandatory clearance before taking any steps 1o
establish industry/ imdustrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

—

)

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities. liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this “‘Renewal of Consent to Operate’.

4. 1) The unit shall ensure compliance of Waste Management Rules i.e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

ii) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

5. This ‘Renewal of Consent to Operate’ is for:-

i) The emissions from all sources conforming to the norms as prescribed in Schedule-I of
Environment (Protection) Rules. 1986 as amended from time to time.
i) Noise and Ambient Air Quality shall be maintained within Ambient Air Quality

Standards for noise as specified in Schedule-IIT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time.

1) The effluent (Domestic/lndustrial) shall conform to the hmits as prescribed in Schedule-I
or Schedule-VI or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

6.  The unit shall ensure regular operation and maintenance of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

8 The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant. so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall mamtain
log book for the monthly reading / record.

8. CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974.
a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.
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c) The pollution control devices shall be interlocked with the manufacturing process of the
industry (if applicable) and the authorized outlet and mode of disposal shall not be
changed without the prior written permission of the Board. Unit shall not use any
unauthorized out-let(s) for discharging effluents from its premises.

d) Solids. sludge, filter backwash or other pollutant removed from or resulting from
treatment or control of waste waters shall be disposed-off in scientific manner.

9. CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT,
1981.

a) The unit shall ensure port-holes. platforms and/or other necessary facilities as may be
required for collecting samples of emissions from any chimney, flue or duct or any other
outlets as per the specifications.

b) The unit shall discharge air emissions through a stack of minimum height as specified in
‘Consent to Establish” and shall follow standards laid down from time to time.

c) For industrial furnaces and kilns, the criteria for selection of stack height would be based
on fuel used for the corresponding steam generation & as per specification.

d) Unit shall ensure Stack height for diesel generating sets as per specification.

e) The unit shall ensure regular operation and maintenance of installed canopy and stack of

the D.G sets so as to control the noise & air pollution in order to comply with the
provision of notification No GSR-371 E dated 17-5-2002 or direction as issued by MOEF
from time to time, under Environment (Protection) Act, 1986.

f) The unit shall ensure disposal of boiler ash/fuel ash through authorized person or within
premises i a scientific manner (as the case may be) and shall maintain proper record for
the same, 1f applicable.

g) The unit shall ensure regular operation and maintenance of air pollution control
arrangements for control emission from its coal/fuel handling area and from handling,
transportation and processing of raw material & product of the industry.

10.  The unit shall ensure valid and approved on-site and off-site emergency plan. approved by the
Chief Inspector of Factories, Himachal Pradesh (If applicable).

11.  The unit shall ensure regular operation and maintenance of real time online monitoring
equipment’s and provisions for the un-interrupted transfer of data as per guidelines of CPCB
(if applicable).

12.  The unit shall provide adequate arrangements for fighting the accidental leakages/ discharge
of any air pollutant/gas/liquids from the vessels, mechanical equipment’s etc. which are likely
to cause environmental pollution.

13.  The unit shall plant & maintain minimum three layer of trees so far possible as per plantation
guide (may be download from the website http://hppcb.nic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check air/water/noise pollution at source.

14.  Any guidelines issued by the Central Govermment/State Government/MoEF/CPCB/SPCB/any
other authority concerned, shall be binding.

15.  This “Renewal of Consent to Operate’ is subject to orders on any litigation pending in any
Cowt of Law. Any direction/order issued by any court shall be binding (if any).

16. The Board reserves the right to revoke the ‘Renewal of Consent to Operate’ granted to the
industry at any time. in case the industry is found violating the provisions of Water
(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)
Act, 1981 as amended from time to time.

17.  The unit shall comply with any other conditions laid down or directions issued in due course
by the Board under the provisions of the Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act. 1981.

B. OTHER CONDITIONS

1. The unit shall comply with the conditions imposed by the MoEF/State Level Environment
Impact Assessment Authority/ District Level Environment Impact Assessment Authority in
the environmental clearance granted to it as required under EIA notification dated 14-9-06, if
applicable.

“This is computer generated document from HPOCMMS™ Page5o0f 6
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[}

The issuance of this consent does not convey any property right in either real or personal
property, or any exclusive privileges, nor does it authorize any injury to private property or
any invasion of personal rights. nor any mfringement of Central, State or Local Laws or
Regulations.

3. Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012. dated 29-05-2014 (If Applicable).

4. Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E). dated-15-03-2018 and by the State Government vide
Notification No. STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).

Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimum discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online monitoring system for 15% of minimum discharge of flow to SPCB, failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

wn

6.  Unit shall strictly adhere to the capacity approved by the Industries Department/ Department
of Tourism & Civil Aviation/any other concemed Authority (As Applicable).

7. The unit shall not cause any nuisance/traffic hazard n vicinity of the area.

8. The unit shall ensure that there will not be significant visible dust emissions beyond the
property line.

9.  The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991.

10.  Unit shall submit all the annual/quarterly returns, as per timeline.

11.  The industry shall submit a yearly certificate to the effect that no addition/up-gradation/
modification/ modernization has been carried out during the previous year otherwise the
industry shall apply for the varied consent.

12.  The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operation of pollution control
equipment.

13.  Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

C. SPECIAL CONDITIONS
(1) The unit will only be operated afier the orders of sealing are withdrawn by the competant

authority.
By Order
Env. Engineer
( H. P. State Pollution Control Board)
“This is computer generated document from HPOCMMS™ Page 6 of 6
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Form-1
[See Rule 27]

Application for Consent to Establish/Operate/Renewal the Industry under section-21 of the
Air (Prevention & Control of Pollution) Act, 1981

RCTO for the period(01/04/2024-31/03/2025)

From Date:20/06/2024

HES Infra Private Limited, 0/0KM. Achoti Padayat link Road Village Industry ID: HP10890899
Shillai Terhsil Shillai Distt Simour Application No.: 12276168
City:Shilla:

Block:Shilai

District: Sirmaur

To

The Member Secretary.

Himachal Pradesh Pollution Control Board.
Him Panivesh, Phase-1TI, New Shimla,
Shimla- 171009, HP.

Sir,

I/'We hereby apply for Consent/Renewal of Consent under Section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 to Establish/Operate the Industry owned by HES Infra Private Limited to be located at

The relevant details are as under:

1. |Full name of the Industry HES Infra Private Limited

2. |Full address with PIN Code of the Industry with [Address0/0KM, Achoti Padayat link Road Village
telephone numbers (Give Revenue/City Survey Shillai Terhsil Shillai Distt Sirmour

No. for which application is made, 1 stating Pin :173027

District, Taluka/Village). Telephone No. :9912811911

3. |Names of full time directors/partners/ owners with | Name- Rajendra Kumar

addresses and telephone numbers. (Use separate | Designation- Director

sheet if space provided is not sufficient) Address:- PB House Madhapur, Hydrabad 500081
Telangana

Contact No- 9279099999

4. |Total capital cost of the project (Rs. In Lakhs). 297.52
Expansion Cost.

This 1s computer generated document from OCMMS by HPSPCB"
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S. | Specify scale Small
6 |State whether the proposed Industry. is proposed
to be located in the prohibited area. If yes. state
the name of the authority and furnish the certified
copy of the order under which the area has been
declared prohibited.Yes/No
7. |Date of commission of Industry or proposed date of Establishment/operation :
a |Approximate date of proposed Establishment of | Month :January
HCF/CBWTF . : Year :1925
b |Expected date of commencement of date of|Month :January
Operation : Year :1925
8 |Total number of employee expected to be|: 75
Employed
9 |List of raw materials with monthly consumption rate (MT/month)
Raw Materials Quantity Unit
Boulder 807300 M.T./Year
10 |List of products with monthly production rate (MT/month)
Name of Quantity Unit Intermediate Principal Use
Products Product
Mobile Stone 807300 M.T./Year N/A Road
Crusher Construction
11 |List of By Product Details
Name of By Products | Installed Capacity Unit Average Production
12. | Brief description of the manufacturing process
together with a flow diagram and layout plan
showing location o all vents, stacks and any other
€Iniss10n points.
13. |Capacity Details of boilers/heaters/ firnaces/ DG sets
(a) |Boilers
Boiler No. Type of Boiler Capacity Type of fuel Fuel consumption
rate in MT/hour
or KL/hour or
M3 /hour
(b) |Heaters/Evaporators, I
Heater No. Type of Heater | Capacity Fuel Fuel consumption
rate in MT/hour
or KL/hour M3
hour.
(¢) |Incmerator |
Incinerator No. |Type of Capacity Fuel Fuel consumption
Incinerator rate in MT/hour
or KL/hour M3
hour.
“This is computer generated document firom OCMMS by HPSPC3”
Page?
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(d) |DG Sets I
DG Sets No. Type of DG Sets | Capacity Fuel Fuel consumption
rate in MT/hour
or KL/hour M3
hour.
1 Acoustic 250 KVA HSD 14 ltr/year
enclosure
(e) |Others I
No. Type Capacity Fuel Fuel consumption
rate in MT/hour
or KL/hour M3
hour.
14 |Emission details: Emission from boilers/heaters/furnaces and other processes involving fiel
combustion
Emission Details |Stack Concentration of | Rate of emission |Height of stack
Identification pollutants in Kg/hr. from ground
level.
DG Sets DG set NOX+HC<=4.0 | NA 4 mtr
g/Kwhr,
C0O<=3.5
g/Kwhr,
PM<=0.2
g/Kwhr
(b) [Process emissions |
Name and location of |Rate of emission in Concentration of Height of
the process vessel to | Kg./hr pollution like SO 2, | Vent/outlet/stack from
which the stack/vent is NOX,H2S,CL, HCl |ground level in meters
attached etc. in mg/NM 3
Mobile stone crusher | Fugitive Dust SPM<600 mg/Nm3 | NA
Emissions

15 |Details of air Pollution control equipment for the control of pollution resulting from emission of
pollutants from process plant and combustion equipment.
(a) |Boilers
Name of Attached to Date/proposed Efficiency(%redu |Final
equipment date of ction) concentration of
installation pollution being
emitted
(b) |Heaters/Evaporators
Name of Attached to Date/proposed Efficiency(%redu |Final
equipment date of ction) concentration of
installation pollution being
emitted
(¢) |Incinerator

“This is computer generated document firom OCMMS by HPSPC3”
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Name of Attached to Date/proposed Efficiency(%redu | Final
equipment date of ction) concentration of
installation pollution being
emitted
(d) |DG Sets
Name of Attached to Date/proposed Efficiency(%redu | Final
equipment date of ction) concentration of
installation pollution being
emitted
(e) |Others
Name of Attached to Date/proposed Efficiency(%redu | Final
equipment date of ction) concentration of
installation pollution being
emitted
Water Mobile Crusher | Mon Jan 08 80% SPM<600
Sprinklers, 00:04:00 IST mg/Nm3
Covered 2024
machinery,
Wind breaking
wall
16 |Declaration:

(1)I/We hereby submit that in case of any change relating to manufacturing process/product, fuel,
emission rate, pollution control equipment, capacity of the plant etc., fresh application for consent
shall be made until such Consent is granted, no change will be implemented.

(11)[/'We hereby agree to submit to the Board, application for renewal of Consent at least one month
prior to the date expiry of the present consent period.

(111)/We further declare that information furnished through this application is correct to the best of
my/our knowledge.

(1v)/'We undertake to furnish any other information within one month of such intimation received
from the Board.

I/we, enclose herewith Bank Draft No. null Date null for Rs 0.0 ( Rupees ) in favour of the
Environmental Engineer/ Assistant Environmental Engineer / Regional Member Secretary/Pr.
Scientific Officer/Sr. Scientific Officer/Scientific Officer , Hunachal Pradesh State Pollution Control

Board s sy payable at under section-25 of the Act as per the Fee Schedule
attached.

Yours faithfully,

Signature :

Name of the application :
Designation :
Address :

“This is computer generated document firom OCMMS by HPSPC3”
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Himachal Pradesh State Pollution Control Board
'Him Parivesh', Phase —III, New Shimla-171009, HP.
Form-XIII
(See Rule 22)

Application for Consent to Industry /Operate/Renewal the industrial plant/plants under
Section 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 .

Application for Consent to Establish or take any step to establish any Industry , operation processes or any
treatment and disposal system for discharge,under Section-25 or continuation or discharge under Section -26
of the Water (Prevention and Control of Pollution) Act, 1974.

RCTO for the period(01/04/2024-31/03/2025)

From Date:20/06/2024

HES Infra Private Limited, 0/0KM, Achoti Padayat link Road Village Industry ID: HP10890899
Shillai Terhsil Shillai Distt Sirmour Application No.: 12276168
City:Shillai

Block:Shilai

District:Sirmaur

To

The Member Secretary,

Himachal Pradesh Pollution Control Board,
Him Parivesh. Phase-IIT, New Shimla,
Shimla- 171009, HP.

Sir,

I/ we hereby apply for Consent/ Renewal of Consent under Section-25 of Water (Prevention and

Control of Pollution) Act, 1974 (6 of 1974) to establish or take any step to establish any Health Care
Facility/CBWTF/Research Lab or operation or process or a treatment and disposal system or any extension
or addition to bring into use any new altered outlet for discharge of sewage / trade effluent*

to continue to discharge sewage /trade eftfluent * from land/ premises owned byHES Infra Private Limited

The other relevant details are below:

1. |Full name of the Industry HES Infra Private Limited
2. |Nationality of the applicant Indian

“This is computer generated document firom OCMMS by HPSPC3”
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3. |Type of Industry Private Limited company
4. |Full Address of the Industry with PIN Code: Name of applicant: P Jagannadha Raju
Address:0/0KM, Achoti Padayat link Road
Village Shillai Terhsil Shillai Distt Sirmour
District:Sirmour
Block:Shillai
S. |Details of Establishment etc.:
(a)Approximate date of proposed Establishment. : |Month :January
Year :1925
(b)Expected date of commencement of date of | Month :January
Operation : Year :1925
6. |Total number of employee expected to be|: 75
Employed
7. |Details of license/registrations, if any obtained |Registration No. : NA
under the provisions of Industrial Development|Registration Add. :
Regulation Act, 1951. Registration Date : 1925
8. |Name of the person authorised to sign this form |P JAGANNADHA RATU
(the original authorization except in the case of
individual proprietor concern is to be enclosed)
9 |List of raw materials with monthly consumption rate (MT/month)
Raw Materials Quantity Unit
Boulder 807300 M.T./Year
10 |List of products with monthly production rate (MT/month)
Name of Quantity Unit Intermediate Principal Use
Products Product
Mobile Stone 807300 M.T./Year N/A Road
Crusher Construction
11 |List of By Product Details
Name of By Products | Installed Capacity Unit Average Production
(c)License/Registration of Annual Capacity of the |297.52
Industry, Operation or process efc. :
Expansion Cost
12. |Source of Water and Consumption Detail :
Usage Average Production
Domestic 6KLD
Others 6KLD
13. [Whether permission for water abstraction has|Yes
been taken from the Competent Authority
(enclose copy).
14 |(a)Effluent Currently Discharged or Expected
“This is computer generated document firom OCMMS by HPSPC3”
Page?
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Type of Effluent Capacity(KLD) Quantity(KLD)
Domestic 2 KLD

(c)What monitoring arrangement is currently
existing or proposed to be created?

15. |Process of treatment (if industry has any treatment plant for industrial, domestic or combined

effluent).
Description Quantity(in KLLD) Method of Treatment | Method of Disposal
Domestic 2 Septic tank soak pit
16. |Water Emission Discharge
Installed Capacity soak pit Unit
Septic Tank 20 KL 1

17 |Please indicate whether storm water drains are
kept separate from industrial/domestic effluent
drains.

18 |Please indicate expected composition of the
effluent. In case of operational Industry actual
composition of the effluent is to be mdicated and
latest analysis report fo be aftached.

19 |(a)Are facilities available with the applicant for carrying out the test of waste water

[Test of Waste Water IExisting Proposed

20. |I/we further declare that the information furnished above is correct to the best of my/ our knowledge.

I/we hereby submit that in case of change either of the point of discharge or the quantity of discharge
or its quanfity, a fresh application for CONSENT shall be made and until such CONSENT is granted
no change shall be brought info use.

I/we hereby agree to submit to the Himachal Pradesh State Pollution Control Board an application for
Renewal of Consent one month 1n advance of the date of expiry of the consented period for outlet/
discharge if, to be continued thereafter.

I / we undertake to furnish any other information within one month of its being called for by the
Himachal Pradesh State Pollution Control Board.

/we, enclose herewith Bank Draft No. null Date null for Rs 0.0 ( Rupees ) in favour of the
Environmental Engineer/ Assistant Environmental Engineer / Regional Officer , Himachal Pradesh
State Pollution Control Board,...............ccoeviinininn payable at under section-25 of the Act as
per the Fee Schedule attached.

Yours faithfully,
Signature :

Name of the application :
Designation :
Address :

“This is computer generated document firom OCMMS by HPSPC3”
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3. Regarding package wise components and consent status & Action taken by HPSPCB
[refer para 3.1.2 & 3.1.3 at page no. 2045 to 2048].

Objection/ comments:

3.1.  During the inspection by the joint committee, the pollution control devices were
already installed and utilised by the Stone Crushers, Hot Mix Plant, RMC of the Project
proponents. Proper consent renewal has been obtained from the concerned authority. The
consent Certificates are enclosed herewith.

3.1.1. M/s ABCI Infrastructure Ltd. (Pkg. I): The details of components installed by M/s ABCI
Infrastructures Pvt. Ltd. along with their consent and operation status are tabulated
below:

Table: Status of Components installed by M/s ABCI Infrastructure Ltd

Sr. No. Consent

Name of component and

location Status Operation Status Compliance
Hot Mix Plant in Vill. Kunja
.IX I I. u ) Valid upto | Non-operational and
1| Matraliyon, Paonta Sahib, Distt. , ,
. 31.03.2024 dismantled as the project NA
Sirmaur, H.P. . .
stretch is in handing over
stage.
in Vill. KUnJa MatrallyOn, Paonta 31.03.2024 dismantled as the project NA
Sahib, Distt. Sirmaur, H.P. o stretch is in handing over
stage.
Ready Mix C te (RMC
e y. X onc.ree ( .) Valid Operational with valid | The EPC Contractor has
Plant in VPO Rajban, Tehsil | Vall up .
3 . . . t031.03.2025 consent of the State | received a renewal for CTO
Paonta Sahib, Distt. Sirmaur, | ©091.Uo. ,
HP Board from the State Pollution
o Control Board, Himachal
Pradesh and its validity is
up to 31.03.2024.

Certificates are attached
herewith.

Sirmaur, H.P.

Mobile Stone Crusher in Vill.

4 Chilon, Tehsil Kamrau, Distt.

Valid up to
31.03.2024

Non-operational

stage.

and
dismantled as the project
stretch is in handing over

NA

3.1.2. The details of components installed by M/s R.G. Buildwell Engineer Ltd. along with
their consent and operation status are tabulated below:

Table: Status of Components installed by M/s R.G. Buildwell Engineer Ltd.

Sr. No. Name of component | Consent Status Operation Status Compliance
and location
Wet Mix Macadam Valid up to Non-operational /| NA
1. (WMM) Plant in 31.03.2025 Dismantled.
Kamrau, Distt.
Sirmaur, H.P.
2. Stone Crusher in Valid up to Being Dismantled. NA
Kamrau, Distt. 31.03.2025
Sirmaur, H.P.
3 Hot Mix Plant (HMP) | Valid up to Without Consent. The EPC Contractor has received a|
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in Village Baas
Chhunu, Kamrau,
Sirmour HP.

31.03.2025

renewal for CTO from the State
Pollution Control Board, Himachal
Pradesh and its validity is up to
31.03.2024.
attached herewith.

Certificates are

3.1.3. The details of components installed by M/s HES Infra Pvt. Ltd., along with their
consent and operation status are tabulated below:

Table: Status Components installed by M/s HES Infra Pvt. Ltd.

Sr.No. | Name of component and location| Consent Status Operation Status Compliance
Plant sealed on
" Stone crusher installed . 08'07'?024 by
at RD(574800) kms Valid up to Commlttee. he?aded .by
31.03.2025 SDM  Shillai, Distt
Sirmaur, HP
Wet Mix Macadam Plant . Renewed Consent t.o The EPC Contractor has
2 at RD(57+800) kms Valid up to Operate (RCOP) valid received a renewal for
31.03.2025 till 31.03.2025. CTO from the State
Plant sealed on Pollution Control Board,
3. 08.07.2024 by Himachal Pradesh and
Hot Mix Plant at RD (57+800) kms Valid up to Committee headed by its validity is up to
31.03.2025 SDM  Shillai, Distt 31.03.2025. Certificates
Sirmaur, HP are attached herewith.
Plant sealed on
4. Ready Mix Concrete (RMC) 08.07.2024 by
Plantinstalled at RD 60+00 Valid up to Committee headed by
kms 31.03.2025 SDM  Shillai, Distt
Sirmaur, HP
3.1.4. PRL Projects and Infrastructure Ltd. & Dhatarwal Construction Company Pvt Ltd (JV)

(Pkg. IV). The details of components installed by M/s PRL Projects and Infrastructure
Ltd Dhatarwal Construction Company Pvt. Ltd. JV along with their consent and
operation status are tabulated below:

Table: Status of components installed by M/s PRL Projects and Infrastructure Ltd. &
Dhatarwal Construction Company Pvt. Ltd (JV)

Sr.No. Name of component Consent Operation Status Compliance
and location Status

Stone crusher installed Near
minusbridge, Mauza Kharkah, | Valid up to

1. Tehsil Shillai, District Sirmaur | 26.09.2023
H.P.
Eﬁ;gglx Plant Near minus Valid up to Non-gperatlonal and

2 ’ . 26.09.2023 machinery have been NA
Mauza Kharkah, Tehsil removed after the
Ready Mix Concrete (RMC) completion of work.
Plant

3 installed Near the minus bridge, | Valid up to

' Mauza 26.09.2023

Kharkah, Tehsil Shillai, District
Sirmaur H.P.
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(6]

Address ; Paonta Chareu Road,
Paonta Sahib, Sirmaur, 173029, HP,
India

Latitude : 30.548539°

Longitude : 77.639262"

Altitude : 583.07 meter
Date:03/31/2024 09:57 AM
Accuracy: 1.31 meterf

Note: Culvert 15+280 catchpit

gn

Address : Paonta Chareu Road,
Paonta Sahib, Sirmaur, 173029, HP,
India

Latitude : 30.648533"
Longitude :77,639197°

Altitude : 582.15 meter
Date:03/31/2024 09:57 AM

~ Accuracy: 1.83 meter

| Note: Culvert 15+280 inner side
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Time: 17-05-2024 16:45
[Note: box culvert cleaned at.
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Latitude: 30.447095
Longitude: 77.607511

N
Elevation: 419.21+2 m , i
Accuracy: 10.4m ¥ N T
Time: 05-27-2024 17:10 Y
INote: ch 0+320 b o

Time: 05-29-2024 17:09 .
Note: ch 4+175 » Powered by NoteCam
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Latitude: 30.449824
Longitude: 77.608927
Altitude: 373.2¢+1m
Accuracy: 4.8 m
Time: 05-26-2024 10:30
Note: ch 0+640

555755
Longitude: 77.635108
Elevation: 603.079 m
Accuracy: 7.9 m
Time: 05-07-2024 16:34
Note: ch 17+763
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'~:§_;4 ot

el 2T

I"‘ { - -
. ‘: - :
Time: 05-07-2024 14:52
Note: ch 17+450

Time: 080520241413 |
[Note: Ch 20.987 culvert cleaning
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Longitude: 77.648318

Elevation: 747.48+4 m
Accuracy: 40.2 m

Time: 08-05-2024 1410
Note: Ch 20.778 culvert cleaning
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588

16:23

. 061120241
Note: 314 3590: box culvert

Tme
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Note: 454905; Sox cufvert cakchgs

Accurscy-3TAm 0
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‘ ote:"ﬂéor work oompleted
[ mnb 52.700
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UTM: 43R

755253mE 3396235m
Elevation: 1267.06£34
Accuracy: 2.9 m
Azimuth: 123° (SE)
Pitch: -10.3° (2.1°)
GPSTime: 05 July, 202
Time zone: +05:30
Note: 55+660
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Accuracy 38m
Azimuth: 318°
1.3
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UTM 43R
756822mE 3395633mN
Elevation: 1512.21+20 m
Accuracy: 2.1 m
Azimuth: 256° (W)

Pitch: -0.5° -
GPSTime: 05 July, 2024 16 40
Time zone: +05:30
[Note: 59+500 to 59+600
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ch: 0.3° (2.0°)
STime: 05 July, 2024 17:01
ime zone: +05:30
[Note: 63+900 to 64+000

05 July, 2024 17
Tlme zone: +05:30
Note: 63+900 to 64+000
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Annexure-G

4041

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
a2 ye Amount
Sr |Name of Circle Likely date required for
No. / Division Name of Road Blocked on or o of open Typeatd & JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km, 0.000 to Landslide at Km : " " Nl (under
04.08.2021 at O7:4 04082021 100 1 1 Nil Ml Il FRoad O
! km.,25.000) of NH.707| 040820213t 07:45 pm B9800 8 144160 ' U | awarded worky| 929 9Pen
Pkg-1
MoRTH FIU Hewna - Ashyari
J Road collapsed due
Office, Paonta |section (km.25.000 to ; 5 ) ; Nil {under
2 Sahib km. 50.000) of NH-707 30.07.2021 at 08:00 am Road Closed to heavy Landslide at 2 Mil il 6 30 warded ek Road Closed
Km 27+300
Phg-11
Shri Kyari - Gumma
section (Km 75.000 to
3 Km 94.900) of NH-707 Nil Ml Nil Wil il il il il Nil
Pheg-TV

Dated:- 05.08.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4042

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Name of Circle Likely date required for
No. Name of Road Bloc Opened Type of damage Remar!
StNe-| ) Division = ydoh = of open JCB | Grader | Loader | Excavator | Tippers | restoration sz
in lacs
1 2 3 4 5 L] 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section {km.0.000 to . ! ; .
1 km.25.000) of NH-707 Mil il Nil il Wil Nil Mil Mil il
Pleg-1
Road collapsed due Nil {under
30.07.2021 at 08:00 am Road Closed to heavy Landslide at 2 Mil Mil & E i) Road Closed
MoRTH PIU Hewna - Ashyari K:H‘m awarded work)
2 Office, Paonta | section (km.25.000 to
Bahib km.50.000) of NH-707
Pkg-1l Landslide at Km . : y Nil (snder
05.08.2021 at 0B:15 pm | 05.08.2021 at 08:45 pm 33+700 1 1 Nil Mil Nil awarded work) Road Open
Shri Kyari - Gumma
gection (Km 75,000 1o
1 il ] i | I i
3 Km 94.900) of NH-707 Mi i M N il Mi Hi N Hil
Pkg-V

Dated:- 06.08.2021

Copy to the Deputy Commissioner District Sirmaour at Nahan for information please.
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Annexure-G

4043

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
£ Amount
Sr |Name of Circle Blocl , Likely date T i required for R
No. / Division Fadia ol B i e of open oo ®l Jce Grader | Loader | Excavator | Tippers | restoration e
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to
I I i I i I
1 km.25.000) of NH-707 Nil i il Nil Ni Ni Nl il
Phg-1
05.09.2021 at 8:00 pm | 05,09.2021 at 8:45 pm “”":ﬁ’;‘fﬁ“ " 1 1 il Nl il Road open
MoRTH PIU Hewna - Ashyan
2 Office, Paonta | section (km.25.000 to
Bahib km.50.000) of NH-707
Pkg-TI 21.08.2021 at 0300 Road collapsed due Ti::hdt up;::;r
30,07.2021 3t 08:00 am | s to heavy Landslide Nil Nil Nil il il e
{Temporary Diversion} and Emergency
at Km 27+300
services only

Shri Kyari - Gumma

section (Km 75.000 to . : § ; 5
3 Km 94.900} of NH-707 - HR e B " "” e i

Phkg- 1V
Dated;-06,09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4044

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
frerpye Amount
Sr |Name of Circle Road Likely date T required for 3
No. { Division " . it i of open o y JCE | Grader | Loader | Excavator | Tippers | restoration oo
in lacs
1 2 3 4 5 L] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . ’ Landslide at Km i y
1 Km. 25.000) of NH-707 07.11.2021 at 10:00 pm | 07.11.2021 at 10:20 pm 164300 1 1 il il il Road Open
Plg-1
Hewna - Ashyari Road open for
i ¥ y Road collapsed due
3 section (km.25.000 to 30.07.2021 at 08-00 am 21.08.2021 at 0-3D0 pm o Heatandiideat Nil Hil Nil Nil Nil light wehicles
km. 50.000) of NH-707 (Temporary Diversion] and Emergency
MoRTH PIU I Km 27+300 s
Office, Paonta Phg: sarviess only
Sahib
Ashyari - Shri Kyari
section  (km. 50,000 tw
Nl | Nl Nl il Nil Nil Mil
? km. 75.000) of NH-707 o
Pleg-11T
Shri Kyari - Gumma
section (Km 75.000 to . c ; "
Ml il Mil il Ml 1] il
X Km 94.900) of NH-707 ' N wil : i ; Ni ,
Pleg-IV
Dated:-08.11.2021 181

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,




Annexure-G

4045

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed

Likely Amount
Name of Circle Blocked | Opened required for
Sr No. / Division Name of Road on - date of Type of damage 308 | arader | Losder | restoration Remarks
e in lacs
1 2 3 4 5 6 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ) ) ) ; " " .
1 kim.25.000) of NH-707 Mil Nil Nil Nil Nil Nil il
Pkg-1
Hewna - Ashyari
MoRTH PIU |Section (km 25.000 to : : X : : : :
2 Office, Paonta km 50.000) of NH-707 Mil Nil Mil Nil Nil Nil Nil
Sahib Pkg-II
Shri Kyari - Gumma Partial
section (Km 75.000 to | 08.07.2021 | 08.07.2021 : : ¢ : ; Nil (Under | Blockage for
3 Km 94.900) of NH-707| at&6.50PM | at 7.30 PM Cormmercial Veniie [Trucky Break Duwi - Nl N awarded work) | Commercial
Pkg-1V Vehicle,

Dated:- 09.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4046

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Amount
8r |Name of Circle Likely date required for
No. | Divisi Name of Road Blocked on Opened on of open Type of damage JCB brader | Loader | B tor | Tip restoration | Fomarks
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ; : : ; :
1 km.25.000) of NH-707 Nil il il il Nil Wil il il
Pkg-1
Road open for
’ Road collapsed due
30.07.2021 at 08:00 am zi‘“‘zm N to heavy Landslide | il il il i i IT:W“M‘
Hewna - Ashvari Ry i atkm 274300 -:mkli “":r
2 section (km.25.000 to
Mo PIU I:mSOLH;IEJEr;lI' NH-TOT7
i 10.12.2021 at 05:00am | 10.12,2021 at 07-00 am Landslide at 25+100 1 1 il Nil Nil Mi{under | oocdo
Sahib R 3 : : e awarded work) e
Ashyari - Shri Kyari
; section (km.50.000 to : i "
3 km.75.000) of NH-707 Nil il il Nil il Nil il Nil
Pleg-111
Shri Kyari - Gumma
section (Km 75000 to
4 Km 94.900) of NH-707 il il il Ml il Nil Ml Wil
PV
Dated:-10.12.2021 1 83

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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4047

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
] Amount
Name of Circle Likely date required for
SrNe.| ™) Division Moz ¥ ol Fimuien. an Cprand on ofopen |1ypeofdamage| .. | Grader | Loader | Excavator | Tippers | restoration | ROMArks
in lacs
1 2 3 4 5 6 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ? H . 2 : ; ]
1 Nil Nil Hil Nil Nil Nil Nil Nil Nl
km.25.000) of NH-707 ' ! ' ' '
Pkg-1
Landshide at Km - Nil junder
10.08.2021 at 08:30 pm | 10.08.2021 at 09:30 pm 1 1 Nil Nil Nil Road Open
MoRTH PIU Hewna - Ashyari 34+700 awarded work)
a Office, Paonta | section (lom.25.000 to
Sahib km.50.000) of NH-707 foad collapsed diie —
Plg-11 30.07.2021 at 08:00 am Road Clased ta heavy Landslide 2 Nil Nil 6 30 # Road Closed
a3t Km 274300 o
Shri Kyari - Gumma
section (Km 75.000 to . )
3 Nil Nil Nil Nil Nil Nil Nil Nl Nil
Km 94,900) of NH-707 : i
Pkg-1V

Dated:-11.08.2021
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4048

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

M loyed
3 achinery deploy .
Name of Circle required for
8r No. / Division Name of Road Blocked on Opened on d:.te:f Type of damage JCB Gesdar | Tondes | ati Remarks
pe in lacs
1 2 3 4 5 ] T a 9 10 11 12
MoRTH PIU Office, Paonta Sahib
11.07.2021 @ 8:00 am | 11.07.2021 @ 8:15 am Landslide at Km 15+000 1 1
Paonta Sahib-Hewna Partial
Section (km.0.000 to ; Mil {under | Blockage for
11,07.3021 @ B:10 am : i
1 km.25.000) of NH-707 | 1402 11.07.2021 € £:30am Landsfide.at Km 16+400 * k Y |awarded work) | Commercial
Plke-1 Vehicle
11.07.2021 @ 8:45am | 11.07.2021 @ 9:15 am Landslide at 19+250 1 1
MoRTH PIU 11.07.2021 @ 10:00 am | 11.07.2021 @& 11:00 am Landslide at Km 27+840 1 1
Office, Paonta
Sahib Hewna - Ashyari 1 Partial
Section (km 25.000 to i : Wil (under | Blockage for
2 km 50.000) of NH-707 11.07.2021 @ 9:30am | 11.07.2021 @ 10:00 am Landslide at Km 33+300 1 1 awiried work) | Commurcial
Plkg-11 Vehicle
12.07.2021 @ 7:30am | 12.07.2021 @ 8:30am Landslide at Km 39+140 1 1 1
Shri Kyari - Gumma
section (Km 75.000 to v x
> Km 94.900) of NH-707 il il Nil il Mil Nil il
Pkg-1V
Dated:- 12.07.2021 1 8 5

Copy to the Deputy Commissioner District Sirmour at Mahan for information please.




Annexure-G 4049
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machin deployed
et Amount
Name of Circle " Likely date required for
SrNo-l ) Division T OF S i ponel an of open st . JCB | Grader | Loader | Excavator | Tippers | restoration o
in lacs
1 2 3 4 5 L] 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section {km.0.000 to ! ; . h ;
Mil MNil Nil i il Nil Mil Mil Mil
: km.25.000) of NH-707 : | N i i i
Pkg-1
MoRTH PIU Hewna - Ashyari
: Road collapsed due 1
Office, Paonta | section (km.25.000 to Mil (under
L0720 0800 Closed i [ E i} Cl
2 Sahib km.50.000) of NH-707 30.07.2021 at 08:00 am Road Close te heavy Landslide at 2 Mil Ni siosrded work) Road Closed
Km 27+300
Pkg-1T
Shri Kyari - Gumma
section (Km 75.000 to Landslide at Km ; : Nil {under
08.202 73 Road Closed ] 1 R Cl d
J Km 94.900) of NH-707| ** 1ato7a0am e 85+500 ! ! ! N MU awarded worky | 024 Cl0se
Pke-IV
Dated:-12.08.2021 186

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4050

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely 1Y CEP 0¥ Amount
Name of Circle required for
Sr No. / Division Name of Road Blocked on Opened on d.:t::f Type of damage JCB asuder | Loades: | vestomtion Remarks
P in lacs
1 2 3 4 5 6 T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ) § i Nil {under
1 km.25.000) of NH-707 12.07.2021 @12:45pm | 12.07.2021 @01:00pm Landslide at Km 15+060 1 1 Nil S Work]
Pkg-1
12.07.2021@11:20am 12.07.2021 @11:40am Landslide at Km 29+000 1 1 1
Hewna - Ashyari 12.07.2021 @04:00pm | 12.07.2021 @04:30pm Landslide at Km 294200 1 1 1
5 MoRTH PIU | c.ction (km 25.000 to Nil (under
Office, Paonta || 50.000) of NH-707 awarded work)
Plg-I1 12.07.2021 @12:10pm | 12.07,2021 @01:00pm Landslide at Km 41+200 1 1 1
13.07.2021 @07:50am 13.07.2021 @08:20am Landslide at Km 34+300 1 1 1
Shri Kyari - Gumma
section (Km 75.000 to ! g : : _
3 Km 94,900) of NH-707 Nil Nil Nil Nil Nil Nil il
Phkg-1V

Dated:- 13.07.2021

Copy to the Deputy Commissioner District Sirmour at Mahan for information please.
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Annexure-G

4051

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
Sr No. / Division Name of Road Blocked on Opened on date of Type of damage JCB st | aniiss | st Remarks
open
in lacs
1 2 3 4 5 5] T ] 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to g
1 km.25.000) of NH-707 it Nil Nil Nil il Nil Mil
Pkg-l
13.07.2021 @02:30 pm 13.07.2021 @03:00 pm Landslide at Km 28+700 1
SRt Hewna - Ashyan i !
o f
section (km.23.000 to ; Nil{under
Office, Paonta km.50.000) of NH-707 13.07.2021@03:00 pm 13.07.2021 @03:45 pm Landslide at Km 34+900 1 wardied wior)
Sahib :
Pkg-11
13.07.2021 @04:00pm 13.07.2021 @04:25 pm Landslide at Km 28+350 1 1 1
Shri Kyari - Gumma
section (Km 75,000 to X . : : . v .
3 Km 94.900) of NH-707 il Nil Nil Mil Mil Nil il
Pkg-1V

Dated:- 14.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4052

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
xe Amount
Sr |Name of Circle Block 5 Likely date T i required for R .
No. / Division Fadia ot T ol Sind of open oo ®l Jce Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 -] 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to
I I il ] | |
1 km.25.000) of NH-707 Ni Ni Nil Nil Mil Mi M il
Pleg-1
Hewna - Ashyari Road open for
: = _ Road collapsed due
2 section (km.25.000 to] 4 o 0051 o4 pg0pam | 21082021 at 03:00 pm to heavy Landslide Nil Nil Nil Nil Nil fight vahicles
kem.50.000) of NH-707 (Temporary Diversion) and Emergency
MaRTEL TV Pkg-Il at Km 27+300 9 e
Office, Paonta Y
Sahib
¥ 3 Landslide at Km X ; Nil {under
13092022 at 11:10am | 13.09.2021 at 11:30 am 774340 1 1 Mil 1 il awarded work) Road open
Shri Kyari - Gumma
3 section (Km 75.000 to
Km 94.900) of NH-707
Pkg_w Landslid K Hil {und
slide at Km § il (under
08,20 ' 0 20 30 il 1
13.09.2021 at 0&:00 pm | 13.09.2021 at 08:30 pm 774360 1 1 1 Wi AR ok Road open
Dated:-14.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4053

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
8r No. / Division Name of Road Blocked on Opened on date of Type of damage JCB PO Pl B s ot [FSBe T, Remarks
open PR
1 2 3 1 5 5] T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to , ; .
1 km.25.000) of NH-707 Mil il Mil Nil il Nil Nil Nil
Pkg-I
Hewna - Ashyari
MoRTH PIU 5
section (km.25.000 to : : Nil{under
Office, Paonta km.50.000) of NH-707 14.07 2021 @05:45 pm 14072021 @06:30 pm Landslide at Km 28+900 | 1 1 awaeded work) Road open
Sahib p
k11
Shri Kyari - Gumma
section (Km 75.000 to
3 Km 94,900) of NH-707 il Nil Nil Wil Nl Nl Nil il
Pkg-1V

Dated:- 15.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4054
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
YRR Amount
Sr No By of Chioke Name of Road Blocked o Opened on ::::lgf Type of damage Tagquired for Remarks
‘'l [/ Division = open ag JCB Grader | Loader | restoration
pe in lacs
1 2 3 4 5 6 7 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to } ) _ Nillunder
1 km.25.000) of NH-707 15.07.2021 @11:50 am 15.07.2021 @12:10 pm Landslide at Km 20+980 1 1 1 SWSREd WoRk) Road apen
Plkg-1
MoRTH PIU Hewna - Ashyari
a 2
section (km.25.000 to : ; : : :
Office, lzzonu km.50,000) of NH-707 il il il Nl il Nil Mil il
A Plkg-11
Shri Kyari - Gumma
section (Km 75.000 to ! ;
3 Km 94.900) of NH-707 il Mil Ml il Nil il il il
Plg-1V

Dated:- 16.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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405

5

WORHK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
= Amount
Name of Circle Likely date required for
8r No. / Division Name of Road Blocked on Opened on of open Type of damage JeB st | voaaes vator | Tippers | restoestion Remarks
in lacs
1 2 3 4 5 L T B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section {km.0.000 to L ; " ; ;
Mil | Nil i il Nil i 1 Mil
: km.25.000) of NH-707 : "' " ' " ”' '
Pkg-1
Landslide at Km . : Nil {under
202 : 5.08.2 = | i 1 Road O
MoRTH PIU bicwna.- Adiyath 15.08.2021 at DB:30 pm | 15.08.2021 at 09:00 pm 344740 1 1 Ni N Ni s g work] ioad Open
2 Office, Paonta | section (km.25.000 to
Sahib km.50.000) of NH-T07 Road collapsed due
Pkg-ll 30.07.2021 at 08:00 am Road Closed to hieavy Landslide at 2 Wil il 6 Elil Nil {junder 1. d Closed
ke 374300 awarded work)
Shri Kyari - Gumma
section (Km 75.000 to ) Landslide at Km ) . ) )
3 Km 94.900) of NH-707 12,08.2021 at 0730 am Road Closed 854500 il il Nil Mil Mil Road Closed
Phg-1V

Dated:-16.08.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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4056

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deplo
Likely yod Amount
MName of Circle required for
Sr No. / Division Name of Road Blocked on Opened on d:t::f Type of damage Jcn i |kt | raataiati Remarks
P in lacs
1 2 3 4 5 6 T ] 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to -
1 km.25.000) of NH-70T il Nil Nil Nil INH Nil Nil Nil
Pkg-1
19.07.2021 @07:00am | 19.07.2021 @09:15am Landslide at Km 33+800 1 1 2 Nifunder. | oo adopen
Hewna - Ashyari awarded work)
o MoRTH PIU |, iion (km.25.000 to
Office, Paonta |\, s 000) of NH-707
" Pkg-l Nil{under
19.07.2021 @10:45 am 19.07.2021 @11:15 am Landslide at Km 33+760 1 1 1 Road open
awarded work)
Shri Kyari - Gumma
section (Km 75.000 to ! ’ ) Nil{under
3 Km 94.900) of NH-707 18.07.2021 @11:30 am 18.07.2021 @1:00 pm Landslide at Km 834070 1 1 1 avieched work) Road open
Pkg-1V

Dated:- 19.07.2021
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4057

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machin deplo
=y yed Amount
Sr |Name of Circle Blocl . Likely date T i required for .
No. [/ Division o b e oo o of open i ®| JcB | Grader | Loader | Excavator Tippers | restoration -
in lacs
1 2 3 4 5 6 T -] 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to 3
I I I I
1 e, 25.000) of NH-707 N Ni Nl Nil Ni Ni Nil Nil
Plp-1
19.09.2021 at D4:00 am | 19.09.2021 at 10:30 am La"d:_l;f:;' m 1 1 il 2 il W::IJ:::‘: | Road open
MoRTH PIU Hewna - Ashyari
, |Office, Paonta |seciion (km.25.000 to
=: Sahib km.50.000) of NH-707 _— e
Phg-1I Road collapsed dise oaropen
30.07.2021 at 08:00 am | 21-08:2021 at 03:00 pm to heavy Landslide il il il il il light vehicles
{Temporary Diversion) and Emergency
at Km 27+300
services only
Shri Kyari - Gumma
section (Km 75.000 1o ' . )
Mil wil Nil il Nl Nil il
3 Km 94.900) of NH-707 ’ g " : :
Phg-IV
Dated:-19.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4058

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
Sr No. / Division Name of Road Blocked on Opened on date of Type of damage JCB A | gasis | iseniatt Remarks
open
in lacs
1 2 3 a a5 6 7 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
2007.2021 @11:30am | 20.07.2021 @12:00 pm Landslide at Km 20+880 1 1 1 W":j”;d” | Road open
Paonta Sahib-Hewna g
1 Section (km. 0,000 to
km.25.000) of NH-T07
Plkg-1 .
20.07.2021 @04:00 pm | 20.07.2021 @04:45 pm Landslide at Km 204700 1 1 1 Nillnder | o mapni
Eh & 7 : awarded work)
MoRTH PIU
Office, Paonta Mil Nil Mil Mil Mil Nil Nil
Sahib Hewna - Ashyari
3 section (km.25.000 to
km.50.000) of NH-707
Pkg-11
Nl Nil Nil il Nl Nil Nil
Shri Kyari - Gumma
3 ;‘:ﬂ‘:t;ingff_fn“; jﬁ}?ﬁg ;‘;’, il Nil il Nl il Nil Nil
Pkg-1V

Dated:- 20.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4059

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle Blocl . Likely date T i required for .
No. [/ Division Tt LT ot i of open o ®| JcB | Grader | Loader | Excavator Tippers | restoration -
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ) "
I 1 | |
1 km.25.000) of NH-707 Ni Ni il Nil Ni Ni Wi Nil
Plg-1
Landshde at Km Nil {under
20.09.2021 at D6:00 20.09.2021 at 09:15 1 1 Ml 1 hil Road
: i o o 344560 awarded work) o
MoRTH PIU Hewna - Ashyari
Office, Paonta |section (km.25.000 to 2 ; Landslide at Km y , Nil {undar
2 Sahib km.SO.{JOUI of NH-707 20.09.202% at 05:00 am | 20.09.2021 at 10:30 am 27 1 1 Ml 1 Mil awarderimork Road open
Pkg-ll
Road open for
; Road collapsed due
30.07.2021 at 08:00 am | 21082021 at 03.00 pm to heavy Landslide | Nil Nl il il wit AL VSR
{Temporary Diversion) AL R and Emergency
services only
Shri Kyari - Gumma
section (Km 75,000 to
i 1 1 | |
3 Km 94.900] of NH-707 il N Nil i Ml i Mi M
Pkg-1V

Dated:-20.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4060

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
8r No. / Division Name of Road Blocked on Opened on d:tl::f Type of damage JCB i foragl [ i Remarks
. in lacs
1 2 3 4 5 6 T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to - 3 Nil{under
1 km.25.000) of NH-707 21,07.2021 at 05:30am | 21.07.2021 at 05:45 pm Landslide at Km 20+700 1 1 1 i o) Road open
Pkg-1
Nil Mil Mil Mil il Nil Mil
Hewna - Ashyari
2 MoRTH PIU | .0ction (km.25.000 to
Office, Paonta (., 5 000) of NH-707
Sahib Pkg-11
il Nil Nil Nil Mil Nil Nil
Shri Kyari - Gumma
section (Km 75,000 to
3 Km 94.900) of NH-707 Mil Mil Nil Nil il Nil Nil
Pkg-1V

Dated:- 21.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4061

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
£e Amount
Sr |Name of Circle Block 0 Likely date 7 i required for R "
No. [ Division Fas R gk el i of open of *| JcB Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 -] 6 T -] 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to
1 km.25.000) of NH-707 il Nl il il Mil il il il
Phg-1
MoRTH PIU . i apen
Office, Paonta ae:,-[:iz:m:?cmﬁs.?;w 000 to 21.08.2021 at 03:00 pm Road compiad ee TI::: unu::r
2 Sahib km.50.000) of NH-707 30,07.2021 at 08:00 am (Temporary Diversion) ta heavy Landslide it M il il wil i e
Pkg-1l at Km 27+300 )
Shri Kyari - Gumma
section (Km 75.000 to 1 3 Landside at km ! : / Nil (under
3 Km 94.900) of NH-707 21.09.2021 at 09:30am | 21.09.2021 at 09:45 am 80+700 L 1 il Mil Ml avearded work) Road open
Pkg-TV

Dated:-21.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4062

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Amount
Sr |Name of Circle Blocked Likely date required for "
Nao. / Division Natg of Sond - Dipansd.on of open LTPe ol dumage JCB Grader | Loader | Excavator | Tippers | restoration Be
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Papnta Sahib-Hewna
Section (km.0.000 to
1 lem. 25.000) of NH-707 Ml Ml Hil Ml Nl Ml Nil Ml
Blkp-1
) Landslide at km Nil {under
. 21.12.2021 at 03:40 pm | 21.12.2021 at 04:00 pm 324880 il 1 Mil 1 Nl s Wk Road Open
Hewna - Ashyari
& section (km.25.000 to 4 }
= km. 50.000) of NH-70T Road open for
MoRTH PIU Pleg-Ii 21,08.2021 at 03:00 pm et ; _ _ , light vehicles and
Office, Paonta & 30.07,2021 at 08:00 am to heavy Landslide at il Wil Wil Nil il
gl (Temporary Diversion) Km 274300 Emergency
Sahib services only
Ashyari - Shri Kyari
’ gection  (km.50,.000 to X . .
} II il I 1 bl
3 km. 75,000} of NH-707 i Nil il N Hil il il Mil
Pkg-111
Shri Kyvari - Gumma
section [Km 75,000 to
4 K 94.900) of NH-707 il Nil il Mil Nil Mil il Nl
Pkg-TV
Dated:-22.12.2021 199

Copy to the Deputy Commissioner District Sirmaur at Nahan for information please.



Annexure-G

4063

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
8r No. / Division Name of Road Blocked on Opened on date of Type of damage JCB dindis: | Soadin | restacatioe Remarks
open
in lacs
1 2 3 4 5 & 7 B 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to u s .
1 km.25.000) of NH-707 Wil Nil Nl Wil il Nil il Road Open
Pka-
Hewna - Ashyari
MoRTH PIU :
section (km.25.000 to ) i ; Nil {under
2 Office, Paonta km.50.000) of NH-707 23.07.2021 at 06:10 am 23.07.2021 at 06:25 am Landslide at Km 344900 1 1 1 awsaetled woikd Road Open
Sahib
Pkg-11
Shri Kyari - Gumma
section (Km 75.000 to : ; : :
3 Km 94.900) of NH-707 il Nil Nl Nil Mil Nil Nil
Pkg-1V

Dated:- 23.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4064

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle Blocl Likely date required for R
Nao. [/ Division e i P of open Ypve & Jomp Grader | Loader | Excavator | Tippers | restoration o
in lacs
1 2 3 4 5 6 T B8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ) ] ' '
1 km.25.000) of NH-707 INil il il Nil Wil Nil il Nil
Phg-1
23,09.2021 at 06:30 am | 23.09.2021 at 08:15 am L"“d;""f:;' oty 1 1 il 1 il Bwt::::if 4| ReadOpen
MoRTH PIU Hewna - Ashyari
Office, Paonta |secijon (km.25.000 to
2
Sahib km,50.000) of NH-707 TRE Y Road open for
Phg-1l . collapsed due
30,07.2021 at D&:p0 am | S+08:2021 3t 02200 pm 10 heavy Landslide Nil il Nil Nil Nil light vehicles
(Temporary Diversion) g and Emergency
services only
Shri Kyari - Gumma
section (Km 75.000 to : ; i F : 1
Nil Nil Nil Nil Mil Nil ]
3 Km 94.900) of NH-707 ; ' M ; ' ; ' "
Plep-1V

Dated:-23.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4065

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
8r |Name of Circle required for
No. / Division Name of Road Blocked on Opened on date of Type of damage JCB ciadiv | oades | seutomaticn Remarks
open
in lacs
1 2 3 4 5 6 7 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . . Nil {under
1 km.25.000) of NH-707 23.07.2021 at 11:10am | 23,07.2021 at 11:40 am Landslide at Km 19+500 1 1 1 Sivardad wWork) Road Open
Pkg-1
MoRTH PIU Hewna - Ashyari
section [km.25.000 to 2 y g i : : :
2 Office, Paonta km.50,000) of NH-707 Nil Nil Nil Nil Nil Nil Nil
Balnb Pkg-11
Shri Kyari - Gumma
section (Km 75.000 to . ; : : g -
o Km 94.900) of NH- Nil Nil Nil Nil Nil Nil Nil
707 Pkg-IV

Dated:- 24.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4066

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
= Amount
Sr |Name of Circle Likely date required for
Name of Road Blocked on ened on Type of damage Remarks
No. / Division > of open JCB | Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 ] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km. 0,000 to ; ; ; ; : x ’
1 km.25.000) of NH-707 il il il il il il il Nil
Pkg-1
) . Landslide at Km ) " Nil {under
- 23.09.2021 at 07:15 pm | 23.09.2021 at 08:15 pm 341940 | 1 il . Nil avsrdedwork) Road Open
Hewna - Ashyari
2 section [km.25.000 to
MoRTH PIU krnjﬂ.ogl':};yll; Ny Sk e Road collapsed due T::: Ih] ::
Office, Paonta 30.07.2021 at 08:00am | < LR to heavy Landslide at|  Mil il Nil il Nil T
Sahib (Temporary Diversion) and Emergency
Km 27+300
services only
i i 2 : Nil {under
23.09.2021 at 11:10 am | 23.09.2021 at 11:30 am Landshide at 85+500 i INil Nil il il Road Open
) ] awarded work)
Shri Kyari - Gumma
3 section (Km 75.000 to
: Km 94,900) of NH-T07
Plg-1V )
23.09.2021 at 02:30 pm | 23.09,2021 a1 03:00 pm Landsiide at 804700 1 1 Nil il il el e Road Open
T ; e : awarded work)

Dated:-24.09.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4067

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
o Name of " w— m.::::::ﬂ )
No. I:I:’i’viﬂni N of Road on Opened on of open ype of . JCB Grader | Loader | Excavator | Tippers | restoration ks
in lacs
1 2 a 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
: Sﬁgt;g 1{;;3]-.?:'?:;?-1[“ i Ml Nl Nil Nil il il il
707 Phkg-l
g ; Landslide at Kmi f i . Mil (under
i 23.12.2021 21 04:30 pm | 23.12.2021 at 05:30 pm Saria 1 1 il il il awaried okl Road Open
" section (km.25.000
to km. 50.000) of NH- Road open for
MoRTH PIU 707 P } % 21,08.2021 at 03:00 pm foome} co¥apand du light vehicles and
- 0.07.2021 at 08:00 am i - to heavy Landslide Mil il Mk M Ml
Office, Paonta g1 30,07.2021 at 08:00 eamie gy h | | | .
{Temporary Diversion) ot Kim 275300 mergency
Sahib services only
Ashyari - Shri Kyari
3 rﬁi"f;s[:g‘dffr'?ﬁ?‘ il il Nil Nil il il il il
707 Pkg-111
Shri Kyvari - Gumma
4 “Kcm“ ”; Jgﬂ:‘zﬁ?ﬂ_‘“ Nl il il Nil il il Nil Nil
707 Phkg-TV

Dated:-24.12.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4068

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Likely Amount
Name of Circle required for
8r No. / Division Name of Road Blocked on Opened on date of Type of damage JCB et | s ] ibtaatt Remarks
open
in lacs
1 2 3 4 5 (5] T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to !
1 km.25.000) of NH-707 il Nil Mil Nl il Nil Nil
Pkg-1
Hewna - Ashyari
MoRTH PIU ; :
section (km.25.000 to : 3 Nil {under
2 Office, Paonta knl.SD.DUD] of NH-707 24.07.2021 at 02:15 pm 24.07.2021 at 02:45 pm Landslide at Km 34+950 1 1 1 awaeded work) Road Open
Sahib Pkg-11
Shri Kyari - Gumma
section (Km 75.000 to
3 Km 94.900) of NH-707 il Nil Mil Nil Mil Nil Nil
Pkg-1V

Dated:- 25.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4069

WORHK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle Blocl ; Likely date T i required for R
No. [/ Division Haiiy oF Roal o iaie of open oF JCB Grader | Loader | Excavator | Tippers | restoration Y
in lacs
1 2 3 &4 5 L T B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to " ' " : " ;
1 km.25.000) of NH-707 Nil Nil Nil Nil Nil Nil il Nil
Phg-1
Hewna - Ashyari Road open for
: Road collapsed due :
.25, 21.08.2021 :00 v - I hicles
2 section. (lm.2sh000 Yol oo 01 atabnam | a0z atO300 pm to heavy Landslide | NIl il Nil Nil it i vel
km.50.000) of NH-707 (Temporary Diversion) and Emergency
MoRTH FIU Phg-1l at Km 27+300 5 a
Office, Paonta !
Sahib
Landslide at Km . Nil {under
0B, T 408, h
12.08.2021 ar O7:30 am | 24.08.2021 at 05:00 pm 35 £ Nil Nil Nil 2 kS awarded work) Road Open
Shri Kyari - Gumma
3 section (Km 75.000 to
® Km 94.900) of NH-707
Pkg-IV . Road partially
25.08.2021 at D1:00 am |Partially open Land;:f:;; xm 1 1 Mil 1 Ml N:IC:::lderrﬂ open only for
AWATERC WOR | tight vehicles

Dated:-25.08.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4070

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Amount
Br |Name of Circle Likely date required for
No. | / Division Hame:of Boad Wienited on. Opsantan ofopen |1YPeofdamage| op | Grader | Loader | Excavator | Tippers | restoration | Remarks
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . : Landslide at Km : il {under
1 km.25.000) of NH-707 24.09.2021 at 06:00 pm | 24.09.2021 at 06:15 pm 124670 Mil 1 Ml 1 il serrgid Wotk) Road Dpen
Phg-1
Hewna - Ashyari Road open for
£ y Road collapsed due
2 S OL‘:]T;‘;???E:; 30.07.2021 a1 08:00 am zi‘m'zm P 10 heavy Landslide | il il Nil il Wil -:-:h: velve
MoRTH FIU o i femporacy Diversion) at Km 274300 i idand
Office, Paonta Phg-1l services only
Sahib
Ashyari - Shri Kyari
section (km.50.000 to
1]
3 km.75.000] of NH-707 Nl il il il il il Wil il
Phg-TN
Shri Kyari - Gumma
section (Km 75.000 to Z i ; "
1]
4 Km 94.900) of NH-707 il il il il il Nil il il
Pkp-1v
Dated:-25.09.2021
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. 207




Annexure-G

4071

WORK =Wise detail of road damaged due to Rain fall/ Snowfall

Name of Circle Likely Machinery deployed | Amount reguired
J Division date JCB Grader | Loader | for restoration in
Sr No. Name of Road Blocked on Opened on of Type of damage lacs Remarks
open
1 2 3 4 5 ] 7 L] 9 10 11 12
MoRTH PIU Office, Paonta Sahib
*aonta Sahib-Hewna Section
(km.0.000 to km,25.000) of NH Mil {under awarded
1 "y 26.07.2021 at DB:45 am 26.07.2021 at 09:00 am Landslide at Km 12+060 1 1 1 g : i Road Open
Plg-1 work)
Hewna - Ashyari section Nil {under awarded
MoRTH PIU (km.25.000 to km 50,000) of work)
2 NH-707 25.07.2021 at 11:10 am 25.07.2021 at 11:40 am Landslide at Km 29+300 1 1 1 Road Open
Office, Paonta Sahib
Plg-11
Shri Kyari - Gumma section
[(Km 75.000 to Km 94.900) of
3 NH-707 Nil Nil il Nil Nil il Nil
Pkg-1V

Dated:- 26.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4072

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle Likely date required for
No. 7 Division Name of Road Blocked on Opened on of open Type of damage JCB P— Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to )
I ] | |
1 km.25.000) of NH-707 Ni Ni Nil Nil Ni Ni Wi Nil
Plg-1
MoRTH PIU Hewna - Ashyari Road open for
; L Road collapsed due :
Office, Paonta |section (km.25.000 to . 21,08.2021 at 03:00 pm 3 light wehicles
2 Sahit km.50.000) of NH-707 30.07.2021 at D8:00 am {Temporary Diversion) to heavy Landslide Nil NA Nl Nil il and Emangency
at Km 27+300
Pkg-11 services only
Shri Kyari - Gumma
section (Km 75,000 to Landslide at Km = Nil {under
25.08.2021 at 01:00 .O8.2021 at 07 1 1 Ml 1 Nil
3 Km 94.900) of NH-707 08. at am | 25.08 at 07:00 pm 864100 i i bl Road Open
Pleg-1V
Dated: 26.08.2021 209

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4073

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

i Machinery deployed Amount
. Likely f
Name of Circle Blocked | Opened required for
Sr No. / Division Name of Road on - date of Type of damage JoB | Grader | Loader | restoration Remarks
o in lacs
1 2 3 4 5 6 7 B8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
1 :Efg;nﬂg‘ﬁg‘iiﬂ_;g? Nil il il Nil Nil Nl Nil
Pkg-1
Hewna - Ashyari 26.06.2021 Partial
MoRTH PIU |Section (km 25.000 to | 26.06.2021 o Nil (Under | Blockage for
2 Office, Paonta |km 50.000) of NH-707 | at 11.45AM alti;sn eSS ! ! ! awarded work) | Commercial
Sahib Pkg-ll Vehicle.
Shri Kyari - Gumma
3 ;‘:ET é‘gg; Zfﬁ?r—?-u?g; Nil il Nil Nil Nil il il
Pkg-1V

Dated:- 27.06.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4074

WORK -Wise detail of road damaged due to Rain fall/ Snowifall

Machinery deployed
Likely q ¥ Amount
8r |Name of Circle required for
s / . rogue Rodnm b el St ot rrowot JCB Grader | Loader | restoratiom Remarics
open
in lacs
1 2 3 4 5 6 T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to Nil {under
07, i 07, H I
1 km.25.000) of NH-707 27.07.2021 at 08:30 am 27.07.2021 at 09:00 am Landslide at Km 21+630 3 1 1 s et Wkt Road Open
Pke-1
TH PIU Hewna - Ashyari
2 | Office, Paonta :‘cf:z-t:;fjnnnﬂ{u?ffifgg{;; il Nil Nil Nil Nil Nil il
Sahib Plg-11
Shri Kyari - Gumma
3 BEE:;‘F;EO??,'{DSE_M Nil Nil Nil Nil Nl il il
707 Pkg-1V

Dated:- 27.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4075

WORK =Wise detail of rosd damaged due to Raln fall/ Snowiall

S Masua ok ety required for
oo, Chrcla | Hame of Road Blocked on Opeaed an date af Type of damage toiwti Remarks
" i Ia lacs
1 2 3 L} -] L] 11 13
MoRTH FIU Office, Pacnta Bahib
e Mil junder.
JT0T.2000 a8 1015 g | RPN @l 1200 am Landslidn al &= 31+030 P oo Asad Dpen
Mil jonder
FW077071 a1 0230 am | TR077020 at 0250 am Landslide at €m 2650 awardedworky] T ORen
Nl jundes
JR0730F1 a1 0000 am | JHO7. 7071 ar 0400 am Lavatsiidn at Km 314640 awarthed wik] Aoad Qpen
Hil jurides
07,2021 31 0545 am | 28,07 202 ar05:300@m Landalide at Km 164500 avarded yeork}| T 008
Puaista Sablb-Hewia Ml jundes
| Section [k, 0,000 1o | 2407.2021 3¢ 05:40am | 20072021 at 06:00 am Landstide at km 154170 swdriod work]| "0 0P=
Tem.25.000) of NH
b & Mil juntims
7 7 o
FAO7. 0] a8 OED0 am | 20,07 1031 at 0630 am Landstidn at Km 150100 b Foad Dipes
; Hil fundar
2W07.2031 3 0545 g | .07 021 4t 0700 am Landslide at £m 18+ 180 awarted work)| PR
MaRTH P 0T 2071 40 O8CS0 am | 007020 ot 010 am Larufslie ot K 154060 ":IHI_'" md'l Bad Dis
Difice, Pacnta
Bahih
Hil junde
07,2021 a1 015 am | 2807 021 at bO-00 am Landutide at Km 21630 amardad veork)| P PEE
Hil junder
0072071 ot OFO0 am | JHO7. 3021 at 15:0% am Landatide at Km 15+600 kil Agad Dpen
il funder
707, 7 1] o 284000
17073021 4% 18- W0am | 27073030 at 1530 am Lasdshide at 28 et thed v Al Opern
il fundor
N 27072021 at 005:30 gew | 17,07 021 at 0545 pme Landalide at £m 294230 ksl vk Road Opon
2 weclaon (Km 25 000
i kem, 50,000 af NH- Ml junder
707 Pig-ll 28072071 a8 0845 am | 28.07 1021 at 0815 am Landslide at K 284800 Wohegyes Road Open
) Ml funder
3207, 2071 2t 10-1%am | 28.07 2021 ot 10:45.am Landatide at Bm 26+730 yiork) Foad Oipen
Shrd Kyart - Gumms
weotian (Hm 75.000 to
2 Kem 94800 of NH- - - . ™
707 Flgv

Dated: 28,07 2021
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4076

707 Pkg-IV

Annexure-G
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Likely Y EERSY Amount
Sr |Name of Circle required for
No. / Division Name of Road Blocked on Opened on date of Type of damage JCB cisdiv | Toatis | sestaratise Remarks
open
in lacs
1 2 3 4 5 6 T B8 a 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ’ " : ’
il ] | I |
: km.25.000) of NH-707 L " i Ni Ni Ni il
Pleg-1
i Nil {under
Hewna - Ashyari 28.07.2021 at 11:30 am | 28.07.2021 at 02:00 pm Landslide at Km 27+900 1 1 1 Road Open
MoRTH PIU : awarded work)
9 section (km.25.000 to
o’ﬁ";;:’:"““ km.50.000) of NH-707 _
Pkg-11 29.07.2021 at 02:00 am | 29.07.2021 at 08:00 am Landslide at Km 48+100 1 1 1 Plundar | di Bia
awarded work)
Shri Kyari - Gumma
section (Km 75.000 to ' )
i il I | ] il N
2 Km 94.900) of NH- L " i Ni N N i

Dated:- 29.07,2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4077

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
4 Amount
Name of Circle Likely date of required for
Sr No / Division Name of Road Blocked on Opened on pellin Type of damage JCB crati | v | aaracabiog Remarks
in lacs
1 2 3 3 5 6 T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to 1 ' )
1 km.25.000) of NH-707 Nil Mil Nil Mil Mil Mil Nl
Pkg-1
Mo - Hewna - Ashyari
RTH section (km.25.000 o : Road collapsed due to heavy Mil junder
2 | office, Paonta km.50,000) of NH-707 30.07.2021 at 08:00 am Road Closed Landslide at Km 27+300 Suidad work) Road Closed
Shri Kyari - Gumma
section (Km 75.000 to :
3 Km 94.900) of NH-707 Nil NIl Nil Nil il Nil Nil
Pkg-1V

Dated:- 30.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4078
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Y Amount
Name of Circle Likely date of required for
Sr No. / Division Name of Road Blocked on Opened on gl Type of damage JCB/Exc cvai | o |ettavabion Remarks
avator
in lacs
1 2 3 4 5 6 T 8 9 10 11 12
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to | 31.07.2021at05:15am | 31.07.2021 at 05;30 Mil {under
. km.25,000) of NH-707 arH Landslide at Km 14+140 1 1 1 awarded work) | 1929 OPen
Pkg-1
MoRTH PIU Hewna - Ashyari
Office, Paonta | section (km.25.000 to Road collapsed due to heavy ' Nil {under
07 4 ]
2 Sahib km.50.000) of NH-707 30.07.2021 at 0B:00 am Road Closed Landslice at Kim 27+300 1 il 1 S Road Closed
Pkg-11
Shri Kvari - Gumma
section (Km 75.000 to ) : "
3 Km 94,900) of NH-707 il il il Nl Mil Nil Nil
Pkg-1V

Dated:- 31.07.2021

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4079

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
ore Amount
8r |Name of Circle locked Likely date required for
No. { Division Name of Road B on Opened on of open Type of damag JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 ki 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ; : : : : " - ;
1 km.25.000) of NH-707 il Mil il Mil Wil il il il INil Mil Ml
Pke-1
Hewna - Ashyari Road open for light
i : Road collapsed due
2 :;fi";u‘[ﬁ;l;igu%; 30.07.2021 ot 08:00 am 2;'::‘”:;1 'L?ZT;T 1o heavy Landslide Nil Nil Nl Nil Nl i "H:?’:::m
WORTH P ™ ot pon R at Km 27+300 i
Office, Paonta & oty
Sahib
Ashyari - Shri Kyari
section (km.50.000 to i ; : ! : v . ! ! ! ;
3 km.75.000) of NH-707 Mil Mil Mil Nl Nil Nil Nil Mil Ml Nil Nl
Pheg-111
Shr Kyari - Gumma Nil
section (Km 75.000 to Heavy landslide at ; A [
4 Km 04,900) of NH- 17.01.2022 ar 10.10am | 29.01.2022 3t 05.00 pm i 884500 Nil Nl il Nil Wil |{ender u't:nrdﬂd Road Open
707 Plg-1V wor)

Dated:-02.02.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4080

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
ployed Amount
8r |Name of Circle Likely date required for
No. / Division Name of Road Blocked on Opened on of Bk Type of damage JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 ki ] 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna |01 06,2022 at07:20 pm  |01.06.2022 at 0735 prm Landelide at kin Nl il il i il Road Open
1 Section (km.0.000 io 15+180 LHS
km, 25.000) of NH-TO7
Landslide at km F
g 06,20 ’ 06, -30 Nil il I Nil
PEG-1 02.06.2022 at 02:00 am  |02.06,2022 at 02:30 am 184180 LHS N Ni 1 Road Open
Road open for light
) Road collapsed due
Hewna - Ashyari | 30.07.2021 at 08:00 am zfr.m:.znn a::3m L to heavy Landslide | Nil Nil Nil Nil Nil "”"":ﬂ:
4 section (km.25.000 to KFemporaty Romrsion) at Km 274300 FAOTERICE ancan
km.50.000) of NH-707 oy
PKG-11 _
02.06.2022 at 01:00 am  |02.06.2022 at 05:00 am la"';‘r‘::';; o g il Nil Nil Nil Road Open
MoRTH PIU
Office, Paonta | Ashyari - Shri Kyari
Sahib section (km.50.000 to
3 Keun.75.600) o NEL707 Nil il Nil Nil Nil Nl Nil Nil il
KG-111
Shri Kyari - Gumma
3 i Road Closed (diversion
x 5. [} =
4 section (Km 75.000 10 o e 23 ato3:00 3m Raad Closed Laouiiia o Nil il Nil 2 2 Jamii ta Renhat km
Km 94,900) of NH- 244500 4 t0 85+700)
707 PKG-IV
Gumma - Fediz
section (Km 94.900 to ; : - ? i ; :
5 %on 103 5501 oF NH. Nil Nl il Nil Nil il wil Ml il
707 PKG-V
Dated:-02.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G 4081
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Nams of - R Likely date uqn;r:: ;nr e
No. Cirole./ Nama of on Opened on of open Type of E®  JcB Grader | Loader | Excavator | Tippers |restoration
Division
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il il wil Mil Nil wil il Ml il wil
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il il Ml il il Ml il il il il
Road open for light
. Road collapsed due
Hewna - Ashyari | 30.07.2021 at 08:00 am 1;:::;:;?3:;: to heavy Landslide | NIl Nil il Nil Nil E’l‘ﬂ::ﬂ::lﬂ:’:ﬂ':hﬁ
2 section (km.25.000 at Km 27+300 only
to km.50.000) of NH-
707 PKG-1I
Ml Wil Nl Nil Nil Nil il N il Ml
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib section (km.50.000 . ;
a 0 km.75,000) of NH- il il il il Nl il il il il
TOT KG-I
Shri Kyari - Gumma
section (Km 75.000 to - Landslide at km - : 50
4 Km 94.900) of NH- 02.06.2022 at 01:00 am  |03.06.2022 at 01:00 am ksElo Mil Ml il 4 (6 wheeler) Road Open
707 PRG-IV
Gumma - Fediz
section (Km 94.900 to ’ i " . . ; ;
5 Km 103.550] of NH- il il il il Nl il Mil il il
707 PRG-V
Dated:-03.06.2022




Annexure-G

4082

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Hamis of Likely date ruqnir::;nr
No. Circle / Name of Road Blocked on Opened on otopen Type of damage OB : i sir | iopnn rition Remarks
Division Excaval
in lacs
1 2 3 4 5 & 7 -] a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nl Nil wil wil Mil wil Nil Nl Ml
1 Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il Nil Nil il Nil Nil il Nil Nil wil
Road open for light
¢ Road collzpsed due
Hewna - Ashyari 30,07.2021 at 08:00 am 2[1'::2“’2;1 atﬂ-ﬁi::ufn? to heavy Landslide Ml Mil Wil Mil Nil E “hkln::‘ltu
= secton (kam.25.000 it at Km 274300 '“'r”
o km.50.000) of NH-
707 PKG-I1
Ml Nil Nil Mil Nl Nil Wil MNil Nil Ml
MoRTH PIU
Office, Paonta Ashyari - Shn Kyari
Sahib section (km.50.000 . . : : : .
3 10 km.75.000) of NH- il Wil Nil Nil il Nil il Wil il il
TOT KG-I
Shrl Kyari—Gumorra Tempaorarily road
section (Km 75.000 to Landslide at Km \ " ; /|
4 Km 94.900) of NH- D05.06.2022 at 11.40 PM Road Closed 944800 Mil Mil il 2 4 Elﬂ::d f:;:l.: dI:EI:.Hi
707 PKG-IV fougs o)
Gumma - Fediz
section (Km 94,900 to
I il il Nl Mil Ll 1] Bl Ml
2 Km 103.550) of NH- G | . | i :
707 PKG-V

Dated:-07.06.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information piease,
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Annexure-G

4083

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery loyed
Name of Amount
S8r Likely date required for
Circle Name of Road Blocked on ened on Type of damage Remarks
Ne: Divisi d . of open . JCE | Grader | Loader | Excavator | Tippers | restoration
on
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ; - ¥ : -
INil il il il Ml Nil il il
: km.25.000) of NH- ' ' ' ' ' ' '
TOT Phkg-l
Road open for
Road collapsed due
30,07.2021 at 08:00 am 2‘;_.03.21}?: a:jm{::::;' to heavy Landslide Ml il Nil Mil Ml uﬂ: vehicles and
Hewna - Ashyari ot st ki at Km 27+300 u"*"l:::
2 gection  (km.25.000 rvice ¥
MoRTH PIU to km.50.000) of NH-
Office, Paonta e o Landslide at Km Wil (under
Sahib 07.01.2022 at 10:00 pm | 07.01.2022 at 10:45 pm e 1 il il 1 Nil Sicarded Work) Road Open
Ashyari - Shri Kyari
section (km.50.000 : : : ;
3 to kkm.75.000) of NH- Wil Wil Ml Mil Il il Mil Nil
TO7 Pkg-l1
Shr Kyari - Gumma
section (Km 75.000 to : : Landslide at Km ; ; ' Mil (under
4 Km 94.900) of NH- 08.01.2022 at 9:00 am 08.01.2022 at 9:15 am 264700 1 INil Nil Ml il owarded work) Road Open
TO7 PkglV
Dated:-08.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4084

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de; d
ry deploye .
Name of Circle Likely date required for
8r No. 7 Divisk Name of Road Blocked on Opened on of voei Type of damage o tor | Tigpeis oratl Remarks
in lacs
1 2 3 4 5 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km, 0,000 1o ; ; ’ ’ , ; ; "
1 km.25,000) of NH-707 il Mil Wil Nil il il Nil Wil Nil Wil
Plg-1
Hewna - Ashvari Road open for light
: s ! RAoad collapsed due Z
2 ::;I;:-H{J&Toﬁﬁ o7 | 3007.2021 at 0800 am Z‘IT:: sty o toheavy Landside at| il il il Hil il e Sehickés st y
MoRTH pru | “ 0 prcly Siee Km 274300 e ——"
Office, Paonta & i
Sahib
Ashyarl - Shrl Kyari
gection (km.50.000 1o b ; ’ . . [ ; :
3 km.75,000) of NH-707 Wil il Nil Mil Mil Mil Nil Mil il Hil
Plg-1I1
Shri Kyari - Gumma
section [Km 75.000 to . v Landslide at Km Wil {under
&4 Km 94,900} of NH-707 07.02.2022 a1 03:30 pm 07.02.2022 at D4:30 pm 754750 1 Mil il 1 Ml awardedwark) Road Open
Pleg-1V

Dated:-08.02.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4085

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Name of S SpiOup
Sr Likely date required for
No. gll:::ni Name of Road Blocked on Opened on of apen Type of damage JCB | Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nil Nl il Nil Nil Nil Nl Nil il
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il Nil Nil Mil Nil Nil Wil MNil Nil il
21.08,2021 at 03:00 pm R Colhosd s ““:ehrclz:::-:lw
Hewna - Ashyari | 300720210t 0800am | ° " L Y to heavy Landslide | Nil il il Nl Y Emergency services
7 section (km.25.000 i at Km 27+300 :'!'
to km.50.000) of NH-
707 PRG-I
il Ml Mil Mil hil Nil il Wil il wil
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib section (km.50.000 ’ :
L I il | il Nil il i il i
_ to km.75.000) of NH- " w " ; " " : N
TO07 KG-1
Shri Kyari - Gumma Temporarily road
section (Km 75.000 to Landslide at Km ; closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed 844600 1o 700. il Nil Ml 4 2 ek
707 PKG-IV Ronhat)
Gumma - Fediz
secton (Km 94 900 to s "
I
5 Km 103.550) of NH- il Nl il Ni Nil Wil il Nil Nil
707 PKG-V
Dated:-08.06.2022 222

Copy to the Deputy Commissioner District Sirmour at Mahan for information please.




Annexure-G

4086

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Name of 24 Amount
Sr Likely date required for
No. gmhm’ Name of Road Blocked on Opened on ofopen | YPeofdamage) .. | Grader | Loader | Excavator | Tippers | restoration| T omArkS
n
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ’ ; ;
| i il ] INEl 11
1 km.25.000) of NH- il il Hil Mi il I |
707 Pkgl
Road open for
- Road collapsed due
30.07.2021 at 08:00 am | 2002021 at 03:00 pm toheavy Landslide | NIl il il Nil Nil ol welilcles wd
|Temparary Diversion) at K 275300 Emergency
services only
Hewna - Ashyan
section [km.25 000 % 2 Landslide at Km ; Nil (under
2 to km.50.000) of NH- D8.01.2022 at 5:30 pm 08.01.2022 at 6:15 pm 2 1 il Nil 1 il wrarded work) Road Open
i e 707 Pkg-1l
Office, Paonta
Bahib
i Landslide at Km Mil {under
09.01.2022 at 06:00 am | 09.01.2022 at 07:15am 341500 1 1 il il Nl awarded woild Road Open
Ashyari - Shri Kyari
section [km. 50,000 . . ’ : - .
] Mil il Il Ml il
3 to k. 75.000) of NH- I i il ' ' : ' M
707 Pke-Ill
Shri Kvari - Gumma
gection (Km 735,000 to Landslide at Km ) Nil (under
& 09.01.2022 at 05:00 09.01.2022 at 05:20 1 Ml Nil Nil Nil
Kim 94.900) of NH- ” i it 774500 ; surarcet worky| T Open
707 Pkg-IV
Dated:-09.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

223




Annexure-G

4087

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Nams of Likely date roquir:: ;nr
Ko. (.‘-lw:;'i Name of Road Blocked on Opened on ofapen Type of damage JCB Grad Load E atir | Tippars S Remarks
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nil Nil Mil Nil Hil il il il wil
1 Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il il hil il il Nl il il il il
21.08.2021 at 03:00 pm Soad colanend cus R“::hkle::t::im‘
Hewna - Ashyari | 30.07.2021 a6 08:00am | “o 0 m“'ﬁhf_, to heavy Landslide | il Nl il i i Emergency services
% section [km.25.000 Py at Km 27+300 :N
to km.50.000) of NH-
707 PKG-I1
il il nil il il Nil il il il il
MoRTH PIU
Office, Pi_:ﬂfﬂ“ Ashyari - Shri Kyari
Sah section [km.50.000 .
K] to km.75.000] of NH- Ml Nil Nl Ml N Ml Wil Nl NIl Ml
707 KG-HI
Shri Kyari - Gumma Tempaorarily road
section (Km 73.000 to Landslide at Km ; closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed AL B (T, il Ml il 4 ri thecuigh o
T07 PRG-IV Ronhat]
Gumma - Fediz
section (Km 94,900 to . . !
5 Km 103.550) of NH- il il il il il il Mil il il
707 PKG-V
Dated:-09.06,2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4088

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de d
T Pln” Amount
Sr |Name of Circle Likely date required for
No. / Divisi Name of Road Blocked on Opened on of apan Type of damage JCB indiei A vator | Tippers | restoration Remarks
in lacs
1 2 3 4 -] L] 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
1 |
10.01.2022 at 05:00 am | 10.01.2022 at 10:40 am Landelte 1 Nil Nil 1 Nil bt i Road Open
. 234500 awarded work)
Paonta Sahib-Hewna
1 Section (km.0.000 to
km.25.000) of NH-707
Pkp-1
Landslide at Km Wil {under
10.01.2022 at 10:50 10.01.2022 at 11:30 il I I
at am at am 233500 1 M M 1 NI e Road Open
MoRTH FIU Hewna - Ashyari Road open for
Road collapsed due
Office, Paonta |section (km.25.000 to ; 21.08.2021 at 03:00 pm light wehicles and
2 Sahib km_50.000] of NH-707 30.07.2021 at 08:00 am (Temiporary Civersion) to h:::;r:;;:;d: at| Wil Nil Wil Nil Nil PR
Pleg-11 services only
Ashyari - Shri Kvari
section (km.50.000 to Landslide at Km ) Nil {under
10.01.2022 at 0%:45 10.01.2022 at 10: 1 Nil Ml Nil il
9 km.75.000) of NH-707 Rinmem A M. 714900 : ? ' W [awerdadweng| otdOPen
Plg-111
Shri Kvari - Gumma
section (Km 75.000 to Landskide at Km ; ; Wil {under
el 01,2022 at 10:30 .01.202 124 Nil Wil il
Km 94.900) of NH-7g7| ®012042311030em | 09 AT - 774580 1 ' ’ ' W |awardedweriq|  RoedOpen
Plg-1V

Dated:-10.01.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4089

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d d
ry deploye F——
Name of Circle Likely date required for
Sr No. 7 Divisk Name of Road Blocked on Opened on of open Type of damage o sor | Tigoais il Remarks
in lacs
1 2 3 & 5 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km, 0,000 1o f ; > ’ > y ' .
1 km. 25,000} of NH-707 il Mil il il Wil il il il il Wil
Phkg-1
Hewna - Ashyvari Road open for light
; Road collapsed due s
2 m‘;"‘;ﬂ&’rﬁ?ﬁ_’;; 30.07.2021 at 08:00 am 2‘;2:'2”: “:]?3': ok to heavy Landstide at| Nl it il il Nl 2 woicler pvd
MoRTH PIU O e PRacaY B K 274300 =
Office, Paonta oaly
Sahib
Ashyari - Shri Kyari
section (km.50.000 1o Landslide at Km F ’ . ; Nil [under
09.02.2022 at 02:00 09.02.2023 at 02:15 1 Mil il Nil Mil Read O
. km.75.000) of NH-7o7 | * 022022 3102:00 pm noLEmm 524830 ' ' ' " | awarded work} vadOpen
Phe-I11
Shri Kyari - Gumma
section (Km 75.000 to ; ’ ;
4 Km 94,900} of NH-707 Ml Hil Mil Ml Mil Nil il
Pleg-1V

Dated:-10.02.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for Information please.
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Annexure-G 4090
WORK -~-Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Nams of Likely date :nqniran: :n:r
No. Circle | Name of Road Blocked on Opened on otopen Type of damage JCB Grader i e | Tpaes ition Remarks
Division
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il il wil il Ml Hil il wil il wil
1 Section (km.0.000 to
km.25.000) of NH-
707 PEG-1 T il Nil il Nl Nil wil Nil Nil Nil
Road open for light
: Road collapsed due
Hewna - Ashyari 30.07.2021 at 08:00 am 1[1;':'2“'2: i;ﬁﬂ?q‘:: to heavy Landslide Nl Nil Hil Mil Wil . whklu:::hﬁ
5 section (km.25.000 simd at Km 274300 ”“::"N
o km.50.000) of NH-
707 PKG-I1
il il Ml il il Nil il Nl il Ml
MoRTH PIU
Office, Paonta| Achyari - Shri Kyari
Sahib section (km.50.000
: . i ) )
3 16 km.75.000) of NH- Ml Wil Nil Mil Ni il il Nl Nil Nl
TOT KG-II
Shri Kyari - Gumima Temporarily road
apction (Km 75.000 to 12.06.2022 at Landslide at Km ;. ” 3 closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed 10,30 &M 24 1o 700, Mil Mil Wil 2 4 through Jamni-
707 PRG-IV Ronhat)
Cumma - Fediz
section (Km 94.900 to . ; i . .
5 Km 103.550] of NH- Ml il il Mil Mil il Ml Ml Ml
707 PEG-V

Dated:-10.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4091

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
X Amount
Sr |(Name of Circle Likely date required for
No. | Divisi Name of Road Blocked on Opened on e Type of damage JCB Gindeé | Loader | Bucevasss |Sippess i Remarks
in lacs
1 2 3 4 -] 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
I kﬁ‘;g;&;ﬂ?;ﬁﬂ; il Nl il Nil il Nl Nl
Plkp-1
Road open for
: Road collapsed due
30.07.2021 2t 0800 am | 21-08.2021 at 03:00 pm to heavy Landslide at| il Nl N il Nl Sghx vahicles and
[Temporary Diversion} Emergancy
Hewmna - Ashyari Km. 274300 services only
2 section (km.25.000 to
MoRTH FIC km_nﬂ_ﬂﬁ.t:lI'NH-TUT
Office, Paonta Landsiide at Km Nil {under
0.01.2022 at 03:20 0.01.202 50 Wil il Ml 1 il
Sahib 10.01.2022 3t 03:20 pm | 10.01.2022 at 03:50 pm 265100 il i L i acarld wolk) Road Open
Ashyari - Shri Kyari
section [km.50.000 to Landslide a1 Km X 2 ¥ 5 Wil {under
10.01.2022 at 01:45 10:01.2022 a1 02:00 1 Nil Wil Nil Nil
’ km.75.000) of NH-707 TR S 714400 : : : " |awarded work) | Ree OPen
Plg-111
Shri Kyari - Gumma
4 :T:ILT‘LT;:;SN???!:; il il il Nil il il Hil
Pkg-1V

Dated:-11.01.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4092

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Mama o Likely date required ;n:r
Circle Name of Road Blocked med Type of damag Remarks
No. m"m:‘ of Roa on “pe on of open o0 ®| JcB Grader | Loader | Excavator | Tippers | restoration .
in lacs
1 2 a 4 5 6 T B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Hil Wil il il Ml il il Nl il il
i Section (km.0.000 to
k. 25.000) of NH-707
PRG-I wil Nil Nil nil il il Nil Nil Nil il
Road apen for light
: Road collapsed due
Hewna - Ashyari | 30.07.2021at 08:00 am ﬁ'ﬂa'wfl “;?3'0';" "T to hoavy Landslide | Wil Nil Nil Nl wil : vrhicles ‘:;:
N section (km.25.000 to NPT SR at Km 272300 ““""::; e
km.50.000) of NH-707
PEG-II
Nil Ml il Nl il Nil Nil il Hil Mil
MoRTH PIU
Office, Paonta| pchyari - Shri Kyari
Bahib i
a :"m”;f’: UEJk{;T ;[:!'?iﬂg(;; il il il il il il il il il il
KG-III
8hri Kyari - Gumma Tempaorarily road
section (Km 75.000 to 12.06.2022 at Landslide at Km r , : closed (Rout diverted
05.06.2022 at 11.40 PM Road Closed il wil il 2 4
4 Km 94.900) of NH- . oA Hase 10,30 AM B4+600 to 700 : through Jamni-
TO7T PRG-IV Ranhat)
Gumma - Fediz
5 s;‘i“;;;“;;";:?::“ il Nil Nil il Nil nil Nl Nil il
707 PKG-V

Dated:-11.06.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4093

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle Likely date required for
No. | |/ Division Sl Rond Blocked on R~ ofopen |T7PeOfdamage| ,.p | Grader | Loader | Excavator | Tippers | restoration | Re™ATES
in lacs
1 2 3 4 5 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0,000 to :
1 km.ZE.BUO; of NH-707 il Ml il Mil il Ml Ml
Pkg-l
Hewna - Ashyari Road open for
- - ; Foad collapzed dus
2 :‘:"_“E:'n&m':ﬁ'{:?g 0‘; 30.07,2021 at 0800 am HT'“'Em “:;_:'3 B2 pn to heavy Landslide at|  Nil wil Wil il il llﬂ": vehicles and
MoRTH PIU m. 50. | o {Temporary Diversion) Mg mergency
Office, Paonta Plg-ll services only
Sahib
Ashyari - Bhri Kyvari
T section  (km 50.000 to i | Landslide at Km . ; Wil {under
3 km.75.000) of NH-707 12.01.2022 at 06:30 am 12.01.2022 at 06:50 am 24950 1 il Wl Kl il awarded work) Road Open
Plg-111
Shri Kyari - Gumma
section (Km 75.000 to Landslide at Km ! 2 v Nil {under
4 11.01.2022 at 07:00 11.101.2022 a1 DB:00 pm 1 Nil Nl 1 Nil
Km 94,900) of NH-T0T i E P BO+250 ! ! ’ awarded work) it o
Plp-TV
Dated:-12.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4094

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d ed
Name of ey e
Sr Likely date required for
No. Clrn:;'i Name of Road Blocked on Opened on of open Type of damage JCB Grad Load Excavater | Tippers S Remarks
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Nl Nl il wil Nil Nil Nil Nil Nil il
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 wil il il Nil Nil il il il Nil il
21.08,2021 at 03:00 pm S cohpsed Uk R“:lhfcle::;:m
Hewna - Ashyari 30.07.2021 at 08:00 am ”-HTII S i p’ ta heavy Landslide Nil Mil Wil Nil Nil £ phi—
3 section [km.25.000 R At Km 274300 ‘*’“:N
to lam. 50.000) of NH-
707 PKG-I1
pail Hil nil il hail Nil il Wil il mil
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib section (km.50.000 ’ !
il i Ml | il I i Wil | il
= to km.75.000] of NH- " il Ni N Ni il Ni N
TO7 KG-1I
Shri Kyari - Gumma Temporarily road
section (Km 75.000 to 14.06.2022 at | Landsiide at Km closed (Rout diverted
4 Km 94,900) of NH- 05.06.2022 at 11.40 PM Road Closed 10,30 AM 844750 1o B4 : Nl il LT 2 4 i TaainE
T07 PEG-IV Ronhat]
Gumma - Fediz
_ section (Km 94,900 (o i
5 Km 103.550] of NH- il Nil il Ml Hil il wil il il
707 PEG-V
Dated:-12.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4095

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
= Amount
Sr |(Name of Circle Likely date required for
No. | /[ Division Hea of Roed Blogked on Upmaaton ofopen |T7PeOfdamage| ,.p | Grader | Loader | Excavator | Tippers | restoration | —RemATES
in lacs
1 2 3 4 5 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0,000 to .
I
1 km.25.000) of NH-707 il M il Ml il M Ml
Pkg-l
Hewna - Ashyarl Road apen for
= 25 ] Road collapsed due
2 :cmsn;n:)}:}m;ﬁ:ﬁ ‘;; 30.07.2021 2t 0800 am HT'“S'M“ ":;_]3 00 pm to heavy Londstide at| Wil il il il il “"': vehicles and
MoRTH FIU m. 50, pk:l E:I I (Temporary Diversion) ey et m-:rllm:v
Office, Paonts E services only
Sahib
Ashyari - Bhri Kyvari
section (km.50.000 to ; y
Mil Wil Wil il Ml Nl il
3 k. 75.000) of NH-707 : ' : . " ' "
Pke-111
Shri Kyari - Gumma
section (Km 75.000 to - ’ Landshide at Km . : 5 ' Nil {under
a4 Km 94,900 of NH-707 12.01.2022 at 01:00 pm 12.01:2022 31 01:30 pm 254350 Nil Nil Nl 1 Nil awarded work) Road Open
Plg-TV

Dated:-13.01.2022
Caopy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4096

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machin deplo
N of ery deployed Amount
Sr Likely date required for
N B R
No. Cirole / sime of Road locked on Vpsnad on of open Typeol damags JCB Grader | Loader | Excavator | Tippers | restoration waoacks
Division
in lacs
1 2 3 4 5 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Papnta Sahib-Hewna Mil M Nil il il Ml L il Hil Mil
1 Section (km.0.000 to
km.25.000) of NH-707
PKG-I Wil il il Nil Nil Nil Nil Nil Nil Nl
21.08.2021 at 03:00 pm Rend collpsed Hoe whl.clﬁ::llsm
Hewna - Ashyari 30.07.2021 at OB:00 am rl';m. ni-&;mﬁu to heavy Landslide il il Nil il il B
5 section (km,25.000 to oty atKm 27+300 B mwwm
km.50.000) of NH-707
PRG-I
Wil Hil Wil il Mil Nil il Nil Hil Mil
MoRTH FIU
Office, Paonta| pchyari - Shri Kyari
Sahib section [(km.50.000 wo F .
; i ] | I
3 km.75.000) of NH-707 Ml Ml NIl il Mil Ml Nl il Hi Mil
KG-IIT
Shri Kyari - Gumma Temporarily road
section (Km 75.000 to . 14.06.2022 at Landslide at Km - closed [Rout diverted
4 Km 94.900) of NH- e e Road Cosed 10.30 AM 244750 to 844900, i i i : 4 through Jamni-
TO7 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94.900 to ¥ ; ’
5 Km 103.550) of NH- il Hil Wil il Mil Nil il Nil Nil
707 PKG-V
Dated:-13.06.2022 23 3

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.



Annexure-G

4097

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of AL Amount
Sr Likely date required for
Circle Name of Road Blocked d Type of damag Remarks
No. d on i i of open ®| JCB | Grader | Loader | Excavator | Tippers | restoration i
Division
in lacs
1 2 3 4 5 ] 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (lkm.0.000 to 2 F ] " 1
1 M. 25.000) of NH- Nil il il Mil Nil Hil Mil
TOT Pkg-l
Hewna - Ashyari Road open for
: Road collapsed due
3 section (km.25.000 | ., 00 000y o1 ggog m | 2108202121 03:00pm ta heavy Landslide il nil Nil il il Nght vehicles and
MoRTH PIU | '° km.50.000) of NH- (Temporary Diversion) at Kim 275300 Emergency
Office, Paonta 707 Pkg-ll services only
Sahib
Ashyari - Shri Kyari
section (km.50,000
3 to km.75.000) of NH- Wil Mil Nil INil Nil Nil Ml
707 Pkg-1I
Shri Kyari - Gumma
section (Km 75.000 to Landslide at Km : Mil (under
4,01, U 4.01. H il ]
4 Km 94.900) of NH- 14.01.2022 ot 08:30 am | 14.01.2022 at 11:10am 75+770 1 N Nil 2 i awarded work) Road Open
707 Pkg-IV

Dated:-14.01.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

Annexure-G 4098
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Nams of Likely date uquir:: ;n:r
e Circle / Name of Road Blocked on Opened on of epen Type of damage JCB ater | Tippers e Remarks
Division
in lacs
1 2 3 4 5 6 i 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il il Nil il Nil Hil il Nil il wil
N Section (km.0.000 1o
km.25.000) of NH-
707 PKG-1 Mil il il Mil Nil Nil Nil Ml Nil il
Road open for light
_ 21.08.2021 at 03:00 pm Soa colanéed du _ vehicles and
Hewna - Ashynri 30.07.2021 at 0800 am (Vempotary Diversion) to heavy Landslide il Hil il Nil Nil E cariies
2 section [km.25.000 poGry at Km 27+300 " E":N
to km.50.000) of NH-
707 PKG-UII
il Nl Nil il Nil Nil il Mil Nl Mil
MoRTH PIU
Office, Paonta| ashyari - Shri Kyari
Sahib section (km.50.000
il | i | i
3 to km. 75.000) of NH- il il M il i Nil Wil Ml NI i
TO7 KG-I
Shr Kyart - Gumma Tempaorarily road
section (Km 75.000 to 16.06.2022 at | Landslide at Km ; closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed 1030 AM | 884750 to 844800, il Ml il 2 4 wsigh Jarmii
707 PHG-IV Ronhat)
Gumma - Fediz
section (Km 94.900 to " y . ;
a Km 103.550) of NH- il il il il Nil il Mil il il
707 PRG-V
Dated:-14.06.2022 235




Annexure-G

4099

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Sr |Name of Circle - R i Likely date required for
No. / Division e of Road ked on pened on of open ype of ” JCB | Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 L] T B8 9 10 11 12 13 14
MoRTH FIU Office, Paonta Sahib
Paonta Sahib-Hewna
1 &“;?%:Tﬂ?;f?g’r il il il Nil il il Nl
Pkp-1
Road open for
. Road collapsed due
30.07.2021 8t 08:00 am | 21-D5-2021 at03;00 pm ta heavy Landslide Nil Nil Nil il il Setvetnes and
He pp— {Tempaorary Diversion) biin T 00 Emergency
5 section (km.25.000 to Suricit o0
km. 50.000) of NH-707
morTH pro <2000 O
Office, Paonta Landslide at Km Mil {under
; ; i i it
Sahib 15.01.2022 a1 07:00 am | 15.01,2022 at 07:40 am R 1 Ni il N M| ardedwarky| 020 OPen
Ashyari - Shri Kyari
3 f;:t;,“s” Dimrj%ﬂ“g;g il Nil Nil il il il il
s + ¥ "
Pleg-111
Shri Kyari - Gumma
4 Eeéiﬂg _‘[fgai‘r;}ﬂ:g_m il Nl Nil Nil il 2 Nil
TO7 Pkg-1V

Dated:-15.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4100

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machin deployed
Name of —1 Atadnaiok
8r Likely date required for
ircle N Roa Type
o, | Etole| Sma:af-Rand Hlowkaden Rppn.on of apen of dsmage| ;.5 | Grader | Loader | Excavator | Tippers | restoration |  ROMATkS
Division
in lacs
1 2 3 4 5 ] 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Mil Wit mil il Wil Nil Nil il il il
1 Section (km.0.000 to
km.25.000) of NH-707
PKG-1 Wil Nil Nil Nil Mil Nil Nil Nil il Nl
Road open for light
. Road collapsed due
Hewna - Ashyari | 30.07.2021 at 08:00 am ﬁ;ﬂ:'m‘? “Dfﬁg;rr to heavy Landslide | Ni Nil il il wil m:'::’“::im
" section (km.25.000 to PRt at Km 274300 L unwf'r
km.50.000) of NH-707
PRG-I
Wil il il il Wil il il il il Nl
MoRTH FIU
Office, Paonta | pchyari - Shri Kyari
Sahib section [km.50.000 1o : - > F : ’
3 kem.75.000) of NH-707 Wil Nil Nil il Ml il Nil il il Ml
KG-1IT
Shri Kyari - Gumma Temporarily road
section (Km 75.000 to . 16.06.2022 at Landslide at Km ; closed (Rout diverted
i Km 94.900) of NH- [P fioad Closed 10.30 AM 844750 to B4+900, i il i : ! through Jamni-
707 PKG-IV Ronhat)
Gumma - Fediz
section (Km 94,900 10 - " = »
5 Km 103.550) of NH- il Nil nil il Nl nil Nl Hil Nl
TO07 PHG-V
Dated:-15.06.2022 23 7

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.



Annexure-G

4101

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
¥ Amount
Sr |(Name of Circle Likely date required for
No. / Divisi Name of Road Blocked on Opened on perees Type of damage JCB Grades % vatss | Tippans i Remarks
in lacs
1 2 3 4 5 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Scetion (km. 0,000 to
1 Kkm.25.000) of NH-707 Mkl Ml Nil Mil Ml Ml Ml
Plg-l
Hewna - Ashyari Road open for
. & . Road collapsed due ]
2 :‘L';;'u:];“[;“'zl:?f{; ‘;: 30.07.2021 at 02:00 am zt]T'ﬂB'm“ "L‘_E i pm to heavy Landslide at| il Nil il Nil il ““"h: whiclensnd
MoRTH PIU 1.l Pk] f:l I emporary Diversion} Xim 274300 mt:‘rlznq
Office, Paonta E Sprinrt dnly
Sahib
Ashvari - Shri Kyari
section (km.50.000 to z
il Nil N il Ml N il
s km.75.000) of NH-707 . ' ' i !
Pkg-111
Shri Kyari - Gumma
secton (Km 75.000 to ' ; ; ; : v
Mil Nil il il il 2 Nl
4 Kim 94.900) of NH-707 ' ; i i i i
Phkg-1V

Dated:-16.01.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4102

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Masia of Likely date required ;o:r
Ho. Dﬂiil:mh ;‘“ Name of Road Blocked on Opened on of open Type of damage JOB Gradar vator | T4 araton Remarks
isle in lacs
1 2 3 & 5 L) T B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Wil il il il Mil il il Mil il Mil
1 Section (km.0.000 to
km.25.000) of NH-707
PEG-I 11} Ml Wil il Mil Wil il Nl Hil Mil
Road open for light
; Road collapsed due
Hewna - Ashyari | 30.07.2021 3t 08:00 am ﬁﬁ'zufa:';?i:;”; to heavy Landslide | Wil Nil il il Nil ; “'::‘*’mu
2 section (km.25.000 to L2 atkm 27300 merg m?w
km.50.000) of NH-707
PRG-I
Mil Hil Wil il Ml Wil il Nil Hil Ml
MoRTH FIU
Office, Paonta Ashyari - Shri Kyari
Bahib i
a ﬁ;'?w; Dg:}r:'ff%?{og Ul; Nil Nil Nl il Nil Nl il Nil Nil il
KG-111
Shri Kyari - Gumma Tempararily road
section (Km 75.000 to 18.06.2022 at Landslide at Km ! ] closed (Rout diverted
05.06. 1140 Pa Road Closed | I i 2
4 Km 94 _900) of NH- AL o Hoss 10.30 AM B84+750 to 84+900. M M " 4 through lamni-
TO07 PRG-IV Ranhat)
Gumma - Fediz
5 5;‘:“:"’1';;“;;‘2?3?“{‘“ Mil wil Nl il Nil il il il il
707 PKG-V

Dated:-16.06.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G 4103
WORH -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de d
ry deploye Amount
Sr |Name of Circle Likely date required for
Na. / Division ot el 2 o Crenndon of open K¥Re ol Guaags JCB Grader | Loader | Excavator | Tippers | restoration IR
in lacs
1 2 3 4 -] 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0,000 to
lem. 25.000) of NH-707 Ml Mil it Nil Ml M Nil
Plg-1
Hewna - Ashyari Road open for
. ; . Road collapsed due - 4
2 ml?‘rﬂ&m?i?ﬁ{:? 30.07.2021 at 08.00 am It:-.DB.ZDI A a:;]j i em to heavy Landslide at Wil Nil Wil hil Wil I"sh: wéhiclex end
MoRTH PIU ol Pk] :I NH- emporary Diversion) Kim 374300 rm::g!nq
Office, Paonta g services only
Sahib
Ashyar] - Shri Kveri
section (km.50.000 to ;
I Nil N il Nl N N
3 km.75.000) of NH-707 M i " ; . .
Pkg-111
Shri Kyvard - Gumma
gection (Km 75.000 to 7 L : ; i i
@4 Km 94,900 of NH-707 il Nil il Nil il 2 il
Plke-1V
Dated:-17.01.2022

Copy ta the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4104

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
ployad Amount
8r |Name of Circle locked Likely date required for
No. { Division Name of Road B on Opened on of open L ¥ JCB | Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
1 Paonta Sahib-Hewna
Section (km.0.000 to | Landslide at km, -
km.25.000] of NH-707 16.04. 20232 at 05:30PM 16.04.2022 at 06:00PM 194200 1 Ml Ml 1 Nil Road open
Pkg-I
Hewna - Ashvari Road open for light
; ” Road collapsed due
section (km.25.000 to 21.08.2021 at 03:00 pm i i . vehicles and
2 30.07.2021 at 0800 am . ta heavy Landslide il Nil Hil Nil Wil
MoRTH PIU km. 50.000) f: NH-707 [Temporary Diversion) i Emergency services
Dffice, Paonta Fkg only
Sahib
Ashyari - Shri Kyari
section (km.50.000 to ; ; A X
3 km.'?ﬁ.ﬂﬂl]} of NH-707 Mil Nil nil Mil Nil il Mil Nil Nil
Phkg-1l1
Shri Kyari - Gumma
section (Km 75.000 o _ - } ;
4 Km 94.900) of NH- il il Ml Ml Mil il Ml Mil il
707 Pkg-IV

Dated:-17.04.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4105

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Nams of Likely date uquir:: ;n:r
Ko. (.‘-lw::ﬂi Name of Road Blocked on Opened on ol apen Type of damage JCB Grad Load E tor | Tigpers S Remarks
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Hil Nl il mil Nil il Nil Nil Nil wil
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il Nil Nil Nil Nil Nil Wil Nil Nil Ml
Road open for light
. 21.08,2021 at 03:00 pm St coltpend dus . vehicles and
Hewna - Ashyari 30.07.2021 at 08:00 am (Feripoeary Diversion) to heavy Landslide Nil Nil il Mil il e
= section [km.25.000 Py at Km 27+300 o "“"Em’
to km.50.000) of NH-
707 PRG-I
il mil nil il hil Nil il il il ]
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib se ot
3 .?ﬁﬂ”?-—fé?ﬁf?&‘f?ﬁ. Nil il Nil il il NIl Nil il Nl Nl
707 KG-1I
Shri Kyari - Gumma Tempararily road
section (Km 75.000 to 18.06.2022 at | Landslide at Km closed (Rout diverted
4 Km 94,900) of NH- 05.06. 2022 at 11.40 PM Road Closed 10,30 AM B4+750 to B4 : Nl Nil Wil 2 4 A TR
T07 PEG-1V Ronhat)
Gumma - Fediz
5 gmﬁ%&“g‘*ﬂ;“ﬁi{:{?’ il il Nil il Nil il il Nil il
707 PEG-V
Dated:-17.06.2022 242

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,




Annexure-G

4106

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
ployad Amount
8r |Name of Circle Likely date required for
No. / Divisi Name of Road Blocked on Opened on of Spom Type of damage JCcB Geader tor | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to - : " :
1 km. 25,000 of NH-707 INil Mil Wil 1] il il il
Pkg-I
Hewna - Ashyari Road open for light
; v Road collapsed due
section (km.25.000 to 21.08.2021 at 03:00 pm J ; | . ] / vehicles and
2 30.07.2021 at 08200 am y ta heawvy Landslide Nil Nil Nil Nil Nil
MoRTH PIU km.SU.D{!IPGI ::Ei NH-707 [Temporary Diversion) SEER ISR Emergency services
Office, Paonta kg only
Sahib
Ashyari - Shri Kyari
section (km.50.000 (o . :
3 km.?ﬁ.ﬂﬂﬂl of NH-TOT Wil il Nil Nil il Ml Nil
Pheg-111
Shri Kyari - Gumma
. Nil Traffic diverted via
section (Km 75.000 o Heavy landslide at * ; _
4 Km 94.900] of NH- 17.01.2022 at 10.10 am Road closed Kim 864500 1 Nil Nil 2 Ml [under awarded| Haripurdhar/Rohana
) wark) link road
707 Pkg-IV

Dated:-18.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G 4107
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Nams of - R Likely date uqn;r:: ;nr e
No. Cirole./ Nama of on Opened on of open Type of E®  JcB Grader | Loader | Excavator | Tippers |restoration
Division
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il il wil Mil Nil wil il Ml il wil
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 il il Nil Hil Nil Nil il Nil Nl Nil
Road open for light
. Road collapsed due
Hewna - Ashyari | 30.07.2021 at 08:00 am 1;:::;:;?3:;: to heavy Landslide | NIl Nil il Nil Nil E’l‘ﬂ::ﬂ::lﬂ:’:ﬂ':hﬁ
2 section (km.25.000 at Km 27+300 only
to km.50.000) of NH-
707 PKG-1I
Ml Wil Nl Nil Nil Nil il N il Ml
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib section (km.50.000 . ;
3 to km.75.000] of NH- il Nil Nil Mil il Nil Wil Mil Nil Ml
TOT KG-II
Shn Kyari - Gumma Tempaorarily road
section (Km 75.000 to 20006.2022 at Landstide at Km . : closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11 .40 PM Road Closed 10,30 &M 244750 16 544000, Mil Mil Wil 2 4 i PraiNg
707 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94.900 to ’ i " . . ; ;
-] Km 103.550] of NH- Mil il il Mil Mil il Mil il Mil
707 PRG-V
Dated:-19.06.2022




Annexure-G

4108

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d d
¥ oye Amount
Name of Circle Likely date required for
Sr No. / Divisk Name of Road Blocked on Opened on o cxsiia Type of damage asadie | Loades ior i iy Remarks
in lacs
1 2 3 4 5 6 T B8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . '
1 km.25.000} of NH-707 Nil Nil il Wil Nil Mil Ml
Plg-1
Hewna - Ashyari Road open for light
5 in Road collapsed due
2 ﬁ‘;“;ﬂéfdﬁg&? 30,07.2021 at 08:00 am ‘ii‘m'm‘ a:lz-a,g "';‘ tohesvy Landstide at| Ml Nil Nil Nl il - Sl
MoRTH PIU T kg i et Km 27+300 N s
Office, Paonta only
Sahib
Ashyari - Shri Kyari
section [km,50.000 to . .
| L 1] | I il M
3 km.75.000) of NH-707 M ! Hi Ni N il i
Pkg-I11
Shri Kyari - Gumma y
Nil Tralfic diverted via
section (Km 75.000 to Heavy landsfide at ’ F ;
4 Km 94.900] of NH-707 17.01.2022 at 10.10 am Road closed K 864500 1 Mil Nit 2 il {under awarded | Haripurdhar/Rohana
Phg-IV work] link road

Dated:-20.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4109

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Sr Hamie of Likely date mqnir:: ;nr
No. Circle / Name of Road Blocked on Opened on otopen Type of damage OB Gead i sir | iopnn rition Remarks
Division Bxcav
in lacs
1 2 3 4 5 & 7 8 a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nl Nil wil wil Mil wil Nil Nl Ml
1 Section (km.0.000 to
km.25.000) of NH-
0T PEC-L il il Nil il Nil Nil wil Wil Nil Nl
Road open for light
¢ Road collzpsed due
Hewna - Ashyari 30,07.2021 at 08:00 am 2;,::::3;:;&1::::;? to heavy Landslide Ml Mil Wil Mil Nil E “hkln::‘ltu
= secton (kam.25.000 at Km 274300 '“'r”
o km.50.000) of NH-
707 PKG-I1
Ml Nil Nil Mil Nl Nil Wil MNil Nil Ml
MoRTH PIU
Office, Paonta Ashyari - Shn Kyari
Sahib section (km.50.000 . : : : .
3 10 km.75.000) of NH- il Wil Nil Nil il Nil il Wil il il
TOT KG-I
Shn Kyari - Gumma Temporarily road
section (Km 75.000 to 20006.2022 at | Landslide at Km \ " ; closed (Rout diverted
4 Km 94.900) of NH- D05.06.2022 at 11.40 PM Road Closed 10,30 AM 844750 1o 844900, Mil Mil il 2 4 through Jamni-
707 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94,900 to
I il il Nl Mil Ll 1] Bl Ml
2 Km 103.550) of NH- G | . i i :
707 PEG-V
Dated:-20.06.2022 246

Copy to the Deputy Commissioner District Sirmour at Nahan for information piease,




Annexure-G

4110

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deploved .
Name of Circle Likely date required for
8r No. / Name of Road Blocked on Opened on of ouei Type of damage tor | Tigpein il Remarks
in lacs
1 2 3 4 5 L] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km,0.000 1o b ; 1 ;
1 km.25.000) of NH-707 il Wil Nil L1 Hil Nil Wil
Phg-1
Hewna - Ashvari Road open for light
» s ) Aoad collapsed due z
2 :::';“;D&Toﬁﬂ U‘T'? 30.07.2021 at 08:00 am 2;;':::::;&:;:;‘ toheavy Landsfideat| i Nil Nil Nil Nil z wabicles ;::: y
MoRTH PIU s Km 274300 e
Office, Paonta Pheg-11 paly
Sahib
Ashyarl - Shrl Kyari
section (km.50.000 1o b . . ! ;
3 km.75,000) of NH-707 Mil il Mil Mil il Nil Mil
Pleg-1I1
Shri Kyari - Gumma
Hil Traffic diverted via
section (Km 75.000 to Heawvy landsiide at
&4 Km 94,000} of NH-707 17.01.2022 a1 10,10 am Road chosed Kim 864500 1 Mil il F il {under awarded| Haripurdhar/Rohana
Plg-IV work) link road

Dated:-21.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4111
WORK -~-Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Nams of Likely date nqnir:: :n:r
No. Circle | Name of Road Blocked on Opened on otopen Type of damage JCB Grader i e | Tpaes ition Remarks
Division
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il il wil il Ml Hil il wil il wil
1 Section (km.0.000 to
km.25.000) of NH-
707 PEG-1 T il Nil il Nl Nil wil Nil Nil Nil
Road open for light
: Road collapsed due
Hewna - Ashyari | 30.07.2021 at 08:00 am zliﬁ'mf: i;ﬁiﬂlﬂ? to heavy Landslide Nil Mil Nil Nil Nil " “""'":::hﬁ
5 section (km.25.000 simd at Km 274300 “’rh
1o km.50.000) of NH-
707 PKG-I1
il il Ml il il Nil il Nl il Ml
MoRTH PIU
Office, Paonta| Achyari - Shri Kyari
Sahib section (km.50.000
3 | i j
3 16 km.75.000) of NH- Ml Wil Nil Mil Ni il il Nl Nil Nl
TOT KG-II
Shri Kyari - Gumima Temporarily road
section (Km 75.000 to 22.06.2022 at | Landslide at Km : " . closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed 10,30 &M 244750 10 544900, Mil Mil Wil 2 4 through Jamni-
707 PRG-IV Ronhat)
Cumma - Fediz
section (Km 94.900 to . i ; i . .
5 Km 103.550] of NH- Ml il il Mil Mil il Ml Ml Ml
707 PEG-V
Dated:-21.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G 4112

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deplo
iy deployed Amount
8r |Name of Circle Likely date required for
No. { Division Name of Road B on Opened on of open Type of damag JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to :
1 km.25.000) of NH-707 il Mil Wil il Ml INil il
Phkg-1
Hewna - Ashvari fioad open for light
. Road collapsed due
(08, 03
2 i*“g';lugg;"ﬁgt_'g ﬂ‘g 30,07.2021 at 08:00 am 1[: = 2ur21 "Dl 3 f"” "T toheavy Landslide | il Nil il Nil il Wehiclen "‘:‘
MoRTH pry | H™-50. o ':E] emporary Diversion at K 274300 Emergency services
Office, Paonta £ oy
Sahib
Ashvari - Shri Kyari
; section (km.30.000 to ! . : h L i 1
3 km. 75,000 of NH-707 Nil Wil Nil il il Nil Mil
Pkg-ITI
'ifi‘it?ﬂﬁ}ﬁ(-':n.?%u[;?}?;:i Heawvy landslide at - THISGEVEr
4 Km 94.900) of NH- 17.01.2022 at 10.10 am Road closed Wi B 1 Nil Nil 2 Nil {under a:arded H:’ipi::nﬂ:a';ﬂnhanl
707 Plkg-IV My

Dated:-22.01.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. 249



Annexure-G

4113

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Sr Hamie of Likely date mqnir:: ;nr
No. Circle / Name of Road Blocked on Opened on otopen Type of damage OB Gead i sir | iopnn rition Remarks
Division Bxcav
in lacs
1 2 3 4 5 & 7 8 a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nl Nil wil wil Mil wil Nil Nl Ml
1 Section (km.0.000 to
km.25.000) of NH-
0T PEC-L il il Nil il Nil Nil wil Wil Nil Nl
Road open for light
¢ Road collzpsed due
Hewna - Ashyari 30,07.2021 at 08:00 am 2;,::::3;:;&1::::;? to heavy Landslide Ml Mil Wil Mil Nil E “hkln::‘ltu
= secton (kam.25.000 at Km 274300 '“'r”
o km.50.000) of NH-
707 PKG-I1
Ml Nil Nil Mil Nl Nil Wil MNil Nil Ml
MoRTH PIU
Office, Paonta Ashyari - Shn Kyari
Sahib section (km.50.000 . : : : .
3 10 km.75.000) of NH- il Wil Nil Nil il Nil il Wil il il
TOT KG-I
Shn Kyari - Gumma Temporarily road
section (Km 75.000 to 22.06.2022 at | Landslide at Km \ " ; closed (Rout diverted
4 Km 94.900) of NH- D05.06.2022 at 11.40 PM Road Closed 10,30 AM 844750 1o 844900, Mil Mil il 2 4 through Jamni-
707 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94,900 to
I il il Nl Mil Ll 1] Bl Ml
2 Km 103.550) of NH- G | . i i :
707 PEG-V
Dated:-22.06.2022 2 50

Copy to the Deputy Commissioner District Sirmour at Nahan for information piease,




Annexure-G

4114

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Sr Hamie of Likely date mqnir:: ;nr
No. Circle / Name of Road Blocked on Opened on otopen Type of damage OB Gead i sir | iopnn rition Remarks
Division Bxcav
in lacs
1 2 3 4 5 & 7 8 a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nl Nil wil wil Mil wil Nil Nl Ml
1 Section (km.0.000 to
km.25.000) of NH-
0T PEC-L il il Nil il Nil Nil wil Wil Nil Nl
Road open for light
¢ Road collzpsed due
Hewna - Ashyari 30,07.2021 at 08:00 am 2;,::::3;:;&1::::;? to heavy Landslide Ml Mil Wil Mil Nil E “hkln::‘ltu
= secton (kam.25.000 at Km 274300 '“'r”
o km.50.000) of NH-
707 PKG-I1
Ml Nil Nil Mil Nl Nil Wil MNil Nil Ml
MoRTH PIU
Office, Paonta Ashyari - Shn Kyari
Sahib section (km.50.000 . : : : .
3 10 km.75.000) of NH- il Wil Nil Nil il Nil il Wil il il
TOT KG-I
Shn Kyari - Gumma Temporarily road
section (Km 75.000 to 25.06.2022 at | Landslide at Km \ " ; closed (Rout diverted
4 Km 94.900) of NH- D05.06.2022 at 11.40 PM Road Closed 10,30 AM 844750 1o 844900, Mil Mil il 2 4 through Jamni-
707 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94,900 to
I il il Nl Mil Ll 1] Bl Ml
2 Km 103.550) of NH- G | . i i :
707 PEG-V
Dated:-23.06.2022 2 5 1

Copy to the Deputy Commissioner District Sirmour at Nahan for information piease,




Annexure-G

4115

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machine d
¥ oye Amount
Name of Circle Likely date required for
Sr No. / Divisk Name of Road Blocked on Opened on of apeie Type of damage o for i otation Remarks
in lacs
1 2 3 4 5 T B8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il
Section (km.0.000 to . . Landslide at Km _
1 km.25.000) of NH-707 23.01.2022 3t 0130 pm | 23.01.2022 at 02:30 pm 331300 1 Nil Nil 1 il [under awarded Road Open
Phg-1 vkl
Road open for light
Road collapsed due d
30,07.2021 at 08:00 am | 2108-2021at 03,00 pm to heavy Landslide at| Wil N Nil il il VEiches 4
- {Temporary Diversion) Emergency services
Hewna - Ashyari Km 274300 oy
2 section {km.25,000 1o
MoRTH PIU msn.uxﬁi NH-707 "
Office, Paonta Landslide at Km ’ . e P i
Sahib 23.01.2022 av 0340 prm | 23.00.2022 at 04:10 pm 264500 1 Mil Mil Nil Ml {under awarded Road Dpen
wiork)
Ashyaril - Shrl Kyari
section (km.50.000 1o i ) ’ L ;
3 km.75.000) of NH-707 il il Mil Mil Mil il Wil
Pleg-111
Shri Kyari - Gumma .
. Nl Traffic diverted via
section [Km 75.000 to Heavy landsfide at ,
4 Km 94.900) of NH-707 17.01.2022 a1 10.10 am Road chosed K 864500 1 Rl il 2 Ml {under awarded| Haripurdhar/Rohana
Pleg-IV waork] link road

Dated:-24.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4116

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
ployed Amount
8r |Name of Circle Likely date required for
Name of Road Blocked on ened on ¢ of damage Remarks
No. { Division op of open b JCB | Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 -] 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
1 Paonta Sahib-Hewna
Section (km.0.000 1o : . ! ;
ken. 25.000) of NH-707 il il Hil il il il il il il
PEG-1
Road open for light
" Road collapsed due
30.07.2021 at 08:00-am | 21-08.2021 a1 03:00 pm 10 heavy Landslide Nil il il il it MBS St
Hewna - Ashyari [Temporary Diversion) at Km 27+300 Emergency services
2 section (km.25.000 1o only
km. 50.000) of NH-TO7
PRG-I s .
24052022 3t 900 am | 24052022 at 9:15 am » ;4:';;; o 1 Nil il il Nl Road Open
MoRTH PIU
Office, Paonta
Sahib Ashyari - Shri Kyari
section  (km.50.000 o ’ . ) . ) "
3 kem.75.000) of NH-707 il il i Nil il il Wil il il
KG-111
Shri Kyari - Gumma
section (Km 75.000 to y
Mil N ] il il il Wil Ml il
* Km 94.900] of NH- ' " s ; ' ;
707 PKG-IV
Gumma - Fediz
section (Km 94.900 to y . 2 ' : ; i
5 Km 103.550) of NH- Mil il il Nil Nil Nil Nl Nil il
T07 PKG-V

Dated:-24.05.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.

253




Annexure-G 4117
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Nams of Likely date rnqn!ra“: ;nr
No. gl.mhnjn Name of Road Blocked on Opened on otopen Type of damage o8 Grad i g [ ition Remarks
in lacs
1 2 3 4 5 & 7 8 a 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna il Nil wil il Nil Mil il il Nil wil
Section (km.0.000 to
: lerm . 25.000) of NH-
TOT PKG-1 il il il il il il il il il il
Road open for light
¥ Road collapsed due
Hewna - Ashyari 30.07.2021 at 08:00 am 2;'::'2“2: a;ﬁiﬁf‘? ta heavy Landslide il il Nl Nil Nil " “hk'“:::lm
5 sccton (lan.25.000 tisind at Km 274300 "“'rw
w0 km.50.000) of NH-
707 PKG-11
il il il il il Ml il il il il
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Bahib section (km.50.000 " _ . . .
3 to km.75.000) of NH- il il Ml il il Ml il il il il
TOT KG-I
8hri Kyari - Gumma Temporarily road
section (Km 75.000 to 25.06.2022 at | Landslide at Km : _ : closed (Rout diverted
4 Km 94.900) of NH- 05.06.2022 at 11.40 PM Road Closed inriag) Itotieet il Wil il 2 4 Hwciagh JamnF
707 PRG-IV Ronhat)
Gumma - Fediz
section (Km 94,900 to ! ;
5 Km 103.550] of NH- Mil il Mil Nil Mil Wil Ml Hil Ml
707 PEG-V
Dated:-24.06.2022 254

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,




Annexure-G

4118

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machine d
it oye Amount
Name of Circle Likely date required for
Sr No. / Divisk Name of Road Blocked on Opened on o ondia Type of damage Grader for = Ty Remarks
in lacs
1 2 3 4 5 6 T B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
1 g";?g&gﬁ?fg?ﬁ;‘? il Nil il il il Nil Nil
Plg-1
Road open for light
Road collapsed due
30.07.2021 a1 08:00 am | 21-08-2021at 03:00 pm toheavy Landslide at| Wil Nl il il il Wi
" {Temporary Diversion) Emergency services
Hewna - Ashyari Km 274300 okl
2 section (km.25.000 1o
km.50.000) of NH-707
MoRTH PIU i
Office, Paonta . Landslide at Km ) e
01, a ) m 01, B 215 pm 1 I umger aa; pen
Sahib 24.01.2022 at 10:45 A 24.01.2022 at 12:15 1 il il 1 Wil {umd rdbied Road O
37+340
work)
Ashyarl - Shri Kyari
3 :“T:"T“:DL:TBET‘[;?*U? n‘; il il il Nil il il il
Pleg-111
Shri Kyari - Gumma Nil Traffic d i vis
section [Km 75.000 to Heavy landstide at
&4 Km 94.900} of NH-T07 17.01.2022 a1 10.10 am Road chosed Kim 864500 1 Mil il 2 Ml {under awarded| Haripurdhar/Rohana
Pleg-IV wiork) link road

Dated:-25.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for Information please.
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Annexure-G

4119

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deplo
ployed Amount
8r |Name of Circle locked Likely date required for
No. { Division Name of Road B on Opened on of open L ¥ JCB | Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 10 ‘ ; Landslide at km _
! km.25,000) of NH-707 24.05.2022 at 1:30pm 24052022 at 1:55pm 234800 Nil il il 1 Mil Road open
PEG-1
Road open for light
Road collapsed due
21.08.2021 at 03:00 pm ; . vehicles and
30.07.2021 at 0800 h Landslid Wil Nil il Mil Mil
Hewna - Ashvari i" pm [Temporary Diversion) ma:::z?:m; i : Emergency services
3 section [km.25.000 to anly
km.50,000) of NH-7O7
PEG-N .
28052022 at6:30pm | 24.05.2022 at 6:45 pm Lm?:;d:s: o Nil Nl il 1 Nl Road Open
MoRTH PIU
Office, Paonta
Sahib Ashyari - Shri Kyari
section (km.50.000 to Landslide at Km : ;
3 ken,75.000) of NH-707 24.05.2022 at 7.30 P.M 24.05.2022 at 8,30 P.M 424200 ] Nil Ni F B Road Open
KG-n
Shri Kyari - Gumma
section (Km 75.000 1o : : . ; \ : X I
4 Km 94.900] of NH- Wil il Mil Nil Nil Wil Hil Nil Mil
707 PKG-IV
Gumma - Fediz
section (Km 94.900 w " |
| ] 1 I | 1
5 Km 103.550) of NH- Ni il i Ni i Ni Ni Ml Nl
707 PEG-V
Dated:-25.05.2022

Copy to the Deputy Commissioner District Sirmour at Naban for information please.
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Annexure-G

4120

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d ed
Name of ey e
Sr Likely date required for
No. Clrn:;'i Name of Road Blocked on Opened on of open Type of damage JCB Grad Load Excavater | Tippers S Remarks
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna Nl Nl il wil Nil Nil Nil Nil Nil il
| Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 wil il il Nil Nil il il il Nil il
21.08,2021 at 03:00 pm S cohpsed Uk R“:lhfcle::;:m
Hewna - Ashyari 30.07.2021 at 08:00 am ”-HTII S i p’ ta heavy Landslide Nil Mil Wil Nil Nil £ phi—
3 section [km.25.000 R At Km 274300 ‘*’“:N
to lam. 50.000) of NH-
707 PKG-I1
pail Hil nil il hail Nil il Wil il mil
MoRTH PIU
Office, Paonta| Ashyari - Shri Kyari
Sahib section (km.50.000 ’ !
il i Ml | il I i Wil | il
= to km.75.000] of NH- " il Ni N Ni il Ni N
TO7 KG-1I
Shri Kyari - Gumma Temporarily road
section (Km 75.000 to 27.06.2022 at | Landsiide at Km closed (Rout diverted
4 Km 94,900) of NH- 05.06.2022 at 11.40 PM Road Closed 10,30 AM 844750 1o B4 : Nl il LT 2 4 i TaainE
T07 PEG-IV Ronhat]
Gumma - Fediz
_ section (Km 94,900 (o i
5 Km 103.550] of NH- il Nil il Ml Hil il wil il il
707 PEG-V
Dated:-25.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,
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Annexure-G

4121

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d d
ry deploye F7m—
Name of Circle Likely date required for
Sr No. / Division Name of Road Blocked on Opened on of open Type of damage o sor | Tagoais aratica Remarks
in lacs
1 2 a3 & 5 L] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km,0.000 to ; ' ’ > '
1 km. 25,000} of NH-707 il Wil Nil il Hil Nil Wil
Phg-1
Road open for light
Road collapsed due .
30.07.2021 at 08:00 am | 2108-021 2 03:00 pre toheavy Landstide at| Nl it il il il webicles o
g {Temparary Diversion) Emergency services
Hewna - Ashyari Em 27+300 caly
2 section (km.25.000 to
k. 50.000) of NH-707
Flg-ll Landslde at K np
24.01.2022 at 10045 Am 24.01.2022 at 12:15 pm n ;T+;:;I Ji 1 Mil Mil 1 Ml [under awarded Road Open
MoRTH PIU work)
Office, Paonta
Sahib
Ashyari - Shri Kyari
section (km.50.000 o ) 1 j
3 km.?S.ﬂDD' of NH.707 Mil Mil il Nil Mil
Fleg-111
i edklide 3 Nl Traffic diverted via
17.01.2022 at 10,10 am Road closed T SR 1 Nil il 2 NIl |iunder awarded| Haripurdhar/Rohana
Km 86+500
Shri Kyari - Gumma wiork) fink road
4 section [(Km 75.000 to
Km 94.900) of NH-707
Plg-1v
26.01.2022 3t 06:15 AM | 26,01,2022 at D9:00 AM l'”";;f;;t - 1 Nil il 1 Nil Road Open

Dated:-26.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for infarmation please.
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Annexure-G

4122

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery d d
¥ oye Amount
Name of Circle Likely date required for
8r No. Name of Road Blocked on Opened on Type of damage Remarks
FR%1 | Division - of open JCB | Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 a3 4 5 6 T B8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to , '
1 km.25.000) of NH-707 Nil Nl il il il Nil Ml
Phg-1
Road open for light
Road collapsed due
30.07.2021 a1 08:00am | 1108.20212t 03.00 pm to heavy Landslide at| NIl N il Nil il SIS S
h (Temporary Diversion) Emergency services
Hewna - Ashyari Km 274300 iy
2 section (km.25.000 1o
km.50.000) of NH-707
MoRTH PIU Pk;_": : »
Office, Paonta Landslide at Km '
Sahib 24.01.2022 at 10:45 Am | 24.01.2022 at 12:15 pm 37,340 1 il Nil 1 Mil {under awarded Road Open
woork)
Ashynrl - Shrl Kyari
section (km 50,000 to ) . Landsiide at Km F . F
3 km. 75,000) of NH-707 26.01.2022 at 06:15 AM 26.01. 2022 at 09:00 AM E5+380 1 Nil il 1 Ml Road Open
Pleg-III
Shri Kyari - Gumma
: Nil Traific diverted via
section (Km 75.000 to Heavy landslide at F )
4 Km 94.900} of NH-T07 17.01.2022 at 10,10 am Road closed Km 8Es500 1 il it 2 il {under awarded| Haripurdhar/Rohana
Pleg-IV work| link road

Dated:-26.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4123

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
pleged Amount
8r |Name of Circle Likely date required for
No. / Division Name of Road Elocked on Opened on oL Gpen Type of damage JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MeRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to - : 2 : ; ;
1 km,25,000) of NH-707 il Mil Nil Nil il Mil Mil il Nil il Ml
Pkg-1
Hewna - Ashyari Road open for light
: Road collapsed due
section [km.25.000 to 21.08.2021 at 03:00 pm y : | . : vehiches and
2 30,07 2021 at 0800 am il to heavy Landslide il il il Nil Kl
MoRTH PIU km.SD.DgEI ::;{ NH-707 [Temporary Diversion) st By 334500 Emergency services
Office, Paonta & nnly
Bahib
Ashyari - Shri Kyari
section (km.50.000 to ) L y : ; ; g ; i :
a km.75.000) of NH-707 Nil Nl Hil il Mil Nil il Mil Mil Nil il
Plg-I1
sf?trijo:};[:?.n_?'iu&;:u Heavy landslide at M Triltic div e
4 Km 94.900] of NH- 17.01.2022 at 10.10 am Road closed ke BE+500 1 Nil Nil 2 Wil [under Bi::rdtd Harlpt::':hh:;i‘lfnhlnn
707 Pkg-1V i

Dated:-27.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4124

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deplo
ployed Amount
8r |Name of Circle Likely date required for
No. / Division Name of Road Blocked on Opened on ol Gpen Type of damage JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to : J L
1 km.25.000] of NH-707 INil Mil Wil Ml Wil 1] il il il Nil Ml
Pkp-1
Hewna - Ashvari Road open for light
i . : Road collapsed due
2 izs?;]“u{r:g"jsﬁffg;; 30,07.2021 at 08:00 am Z;r'“'mn a:f!m "T 10 heavy Landslide Nil il Nil il Nil “Hm’::
MoRTH PIU e '_[] z PEPOrADy Leesen at Km 27+300 FAM/ERNCY Servicas
Office, Paonta ke naly
Sahib
Ashvari - Shri Kyari
section (km.50.000 o ; . ; ! i :
3 km.75.000) of NH-707 Wil Nil Wil Ml Nil Nil Nil Nil Nl Nil Nil
Pleg-11
Shri Kyari - Gumma
‘ Hil Traffic diverted via
section (Km 75.000 o Heavy landslide at : -
4 Km 94.900] of NH- 17.01.2022 at 10.10 am Road closed Kim 864500 1 Mil Nil 2 Mil [wnder awk:rdtd l’!‘.‘ip‘::‘::::::Bhﬂm
707 Pkg-IV e
Dated:-28.01.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4125

WORK -~-Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
sr “'ml ]‘ of Y- R Likely date nqn!r:: :n:r e
No. c / Name of o Opadiad o of open Type of damage JCB Grader | Loader | Excavator | Tippers restoration
Division
in lacs
1 2 3 4 5 -] 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
28.06.2022 at 05:30 am | 28.06.2022 at 06:30 am il il 1 Mil 1 z 2 Road opend
Paonta Sahib-Hewna
i Section (km.0.000 to
km.25.000) of NH-
707 PKG-1 ; . - Land Slide at ch. ;
28.06,2022 at 11:30 am 28.06.2022 at 12:30 am Mil 234700 km, Nil Mil il 1 2 Road opend
Road open for light
’ Road colizpsed due
Hewna - Ashyari 30.07.2021 at 08:00 am 2;_'3:'2“;;1 a;?i:i:: to heavy Landslide il Nil Mil Nil Nil Em“h:ml:'::lﬂs
5 section (km.25.000 porary ¥ at Km 27+300 mu:'h
to km.50.000) of NH-
707 PEG-I1
MoRTH PIU il il il N il Nil Wil Nil Mil il
Office, Paonta
Sahib
Ashyar - Shr Kyari
section (km.50.000 i ! X ? i
F: | to km.75.000} of NH- Ml Nil Nil Ml Mil Mil Wil Ml Nl Nl
707 KG-IN
Shri Kyari - Gumma
secton (Km 75.000 to ; E ¥ . y Y
4 Km 94.900) of NH- Ml il Nl il Nil Mil il Ml il Nil Ml
707 PKG-IV
Gumma - Fediz
section (Km 94.900 to . ; ’
5 Km 103.550) of NH- il il MH Nl Mil il Mil il Ml
70T PKG-V
Dated:-28.06.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Copy to the Deputy Commissioner District Sirmour at Nahan for information piease.
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Annexure-G 4126
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of o s
Sr ci Road Blocked Likely date T 1 required for
Mo: Dlvill:ni ame of o Opened on of open e of JCB | Grader | Loader | Excavator | Tippers | restoration Raanacis
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU OfMice, Paonta Sahib
28.06.2022 at 05:30 am | 2B.06.2022 at D6:30 am Nil Ml 1 Mil 1 2 2 Road opend
Paonta Sahib-Hewna
y Section (km.0.000 to
km,25.000) of NH-
707 PKG-1 wil il wil il Nil Nil Wil Ml Nl il
Road open fo
21,08,2021 at 03:00 pm Foad collsiiseldue e ‘;:IM
Hewna - Ashyari 30.07.2021 at 08:00 am (Tesnperary Diviersion] to heavy Landslide il Nil il Nil Nil Sl
5 section (km.25.000 PRvae at Km 27+300 & ““u:"h
to km.50.000) of NH-
707 PKG-II
MoRTH PIU il il Mil il il il il Mil il il
Office, Paonta
Sahib
Ashyari - Shri Kyari
section [km.50.000 -
3 to km.75.000] of NH- Mil il il Ml Nil Nil Wil Nl Ml Mil
TOT KG-HI
Shri Kyari - Gumma
section (Km 75,000 to
il | 1| I 1
! Km 94.900] of NH- ol Nil i NI Ni Nl il il il Ni Nil
707 PRG-IV
Gumma - Fediz
section (Km 94,900 to
| | | | i 1
. Km 103.550] of NH- o il NI Nil i Ni Ni il N
707 PKG-V
Dated:-28.06.2022




Annexure-G

4127

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
poye Amount
8r |Name of Circle locked Likely date required for
No. { Division Name of Road B en Hpsiatim of apen Type of damag JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 < 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to ; : ; : ; ;
1 km.25.000) of NH-707 il Mil il Mil il il Ml il il Mil Ml
Pkp-l
Hewna - Ashyari Road open for light
: ; Road collapsed due
2 ;ﬁ?;ﬂgﬁoiigugég 30.07.2021 at 08:00 am 2;’2:’”:;1 'L?i‘fb:: to heavy Landslide Nil Nil Nl Nil Nil Em":'“;"’:::m
MopFR FID " Pkgll poran R at Km 274300 o
Office, Paonta g only
Sahib
Ashyari - Shri Kyari
section (km.50.000 to " 2 : ! ¥ ' : ! ¥ L
3 km.75.000) of NH-707 Mil Nil Nl il Nil Nil Nil Nil Ml Nil Nil
Phg-111
BShri Kyari - Gumma
7 i Nil Traffic diverted via
section (Km 75.000 to Heawy landslide at : .
4 Km 94.900) of NH- 17.01.2022 at 10.10 am Road closed PR 1 Mil il 2 Ml (under a:::rded Hﬁpﬁ::::s;ﬂhini
707 Pkg-1v W

Dated:-29.01.2029

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G

4

128

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

- i Amount
8r |Name of Circle Likely date required for
No. / Divigion Wam:of Road B on Openad on of apen Type of damag JCB Grader Loader | Excavator | Tippers restoration Re ke
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . : Landslide at km
1 km.25.000] of NH-707 28.05.2022 at 11:00 pm | 29.05.2022 at 01:15 am P 1 il Hil 1 il Road open
PEG-1
Road open for light
) Road collapsed due
Hewna - Ashyari 30.07.2021 at 08:00 am o —— ?B'W i to heawvy Landslide Nil il Nil Hil il abichus g
5 section (km.25.000 to (Tampreary Diversion) at Km 27+300 ¢ ::I sanvices
km.50.000) of NH-707 ud
PEG-II
Bl Ml Nl Nil Nil Nil Mil L il
MoRTH PIU
Office, Paonta | Ashyari - Shri Kyari
Sahib section (km.50.000 to . : " '
3 km,75.000) of NH-707 NH il Ml Mil Nil Nil Mil Mil il
KG-11
Shri Kyari - Gumma
section (Km 75.000 to | ! . : . :
4 Km 94.900 of NH- Ml il Nil Ml Nil 1Ml Mil Mil il
707 PKG-IV
Gumma - Fediz
section (Km 94.900 to
5 Km 103,550} of NH- MH il il Ml Nil Nil 11 Nil il
707 PHG-V

Dated:-29.05.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4129

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deplo
iy deployed Amount
8r |Name of Circle Likely date required for
No. { Division Name of Road B on Opened on of open Type of damag JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . -
1 km.25.000) of NH-707 il Mil Nil Mil Wil il Ml INil il Mil Ml
Phkg-1
Hewna - Ashvari Road open for light
. Road collapsed due
(08, 03
2 f:';:‘g';lugg;‘nﬁg“g o] 30.07.2021at 08:00.am i[:.:: 2"':* ‘Llif_;'; to heavy Landslide | Nl Nl il il Nl Eﬂ:”;"":“:‘m
MoRTH PIU e PRy at Km 27+300 L4
Office, Paonta £ oy
Sahib
Ashvari - Shri Kyari
; section (km.30.000 to ! . : ; : . L ' 1 } !
3 km. 75,000 of NH-707 Mil il il i Mil il il il Nil Ml il
Pkg-ITI
'ifi‘it?ﬂﬁ}ﬁ(-':n.?%u[;?}?;:i Heawy landslide at - THISGEVEr
4 Km 94.900) of NH- 17.01.2022 at 10.10 am Road closed Wi B 1 Nil Nil 2 Nil {under a:arded H:’ipi::nﬂ:a';ﬂnhanl
707 Plkg-IV My

Dated:-30.01.2029
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. 26 6



Annexure-G

4130

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
oye Amount
8r |Name of Circle Likely date required for
No. | Division Name of Road Blocked on Opened on of open Type of damage JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewmna
Section (km.0,000 to : ; i i
1 km.25.000) of NH-707 il il Wil il il Ml il il Ml
Pkg-1
Hewna - Ashyari Road open for light
3 Road collapsed due
section (km.25.000 1o 21.08.2021 at 03:00 pm vehicles and
a7, k i I | 1 ]
km.50.000] of NH-707 30.07.2021 at 08:00 am (Temporary Divarsion) to heavy Landslide Hi N il Ni all Emergency services
at Km 27+300
Pkg-11 only
2
MoRTH FIU Hewna - Ashyari
Office, Paonta |section (km.25.000 o Landslide at Km Road open for
Sahib km. 50,000 of NH-707 29.03.2022 at 04:00PM 29.032.2022 at 04:30PM 15 t0 354030 1 1 vkl
Pkg-Nl
Ashyari - Shri Kyari
section (km.50.000 to ! J
3 km, 75,000 of NH-707 Ml il Ml Nil Nil il Ml Nil il
Pheg-111
Shri Kyari - Gumma
section (Km 75.000 w . = ;
1]
q Km 94.900) of NH- Ml Hil Nl Nil Mi Nil Hil Ml il
707 Pkg-1V

Dated:-30.03.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Annexure-G 4131

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
sr Namis of Likely date mquir:: ;n:r
s Circle / Name of Road Blocked on Opened on of epén Type of damage JCB ster | Tigpers s Remarks
Division
in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
. Land Slide at ch. : : " .
79.06.2022 at 02:02pm | 29.06.2022 at 02:13pm Mil ity Nl Hil Wil 1 1 Nil Road Opened
I
Paonta Sahib-Hewna — cih
Section (km.0.000 to | 30,06.2022 at 04:00am | 30.06.2022 at 04:20am Nil . "’31 . ;’: i Nit Nil 1 il Nil il Road Opened
km.25,000) of NH-
707 PKG-I
I h.
30.06,2022 3t 06:00am | 30.06.2022 a1 06:L5am Nl “';':5 e e 1 il il Nil il Nil Road Opened
#2150 km
Road open for light
Road collapsed due
.08, g h
Hewna - Ashyari | 30.07.2021 at 08:00 am 2[1:: o 'Li’effh':: to heavy Landslide | I Nil Nl Ml Nil sty
n section (km.25.000 P at Km 27+300 Fre Fu:"h
MoRTH PIU | to km.50.000) of NH-
Office, Pacnta 707 PEKG-II
Bahib il Nil il il Nil Mil il Wil il Nil
Ashyari - Shri Kyari
section (km.S0.000 ) . )
il N I I N N [
. to km.75.000) of NH- i NI il NI Ni il Nil il i
707 KG-1I
Shri Kyarl - Gumima
section (Km 75.000 to .
i
4 Km 94.900] of NH- il il Nl il Nil Nil il N Nil il il
707 PKG-IV
Gumma - Fediz
section (Km 94.900 to ! j ) . : ’ | ;
5 Km 103.550) of NH- Mil Nil Mil il Nil il Nil Nil il
707 PKG-V
Dated:-30.06.2022

Copy to the Deputy Commissioner District Sirmour at Naban for information please, 268



WORK -Wise detail of rond damaged duoe to Rain fall’ Snowfall
Name of Likety duwie of Slachinery deployed Amount
oo Clrcle / u apen requined for
8r e Division | ume of Read Blockrd o Opeiied aib Type of duinaye B Gorader Liaiber Excavidnr Totler Tippers | restaration in Kemarks
lues
1 2 3 4 .1 1] T ] -] "W 1" 12 13 14 15
MoRTH PIU Office, Paonta Sahib
P Landslide at Ch
1113022 ot 1930 AM 13112022 st 1200 PA Ml 24+300 km 1 il L] 1 Ml 1 Ml Road open
Paoita Salib-Hewna
4 Section (km, 0,000 1o 1311 2022 a1 06-40 P 13.41.2022 at 07-00 PM Wil il 9 N N 1 Wil 1 il Road open
k. 25.000) of NH-
707 pke-1 Road collapsed Road open for Light
y 01,10, 2092 at 8:00 AM dus o sinking at X wizhicles and
26092022 at 4:00 AM Tam D § L1 Hm 156300 Bl Ml Ni it Mil il (L] cy
I 15+580 Services only
Hewna - Ashyari section Il il Ml il Pl il Nil i Mil Mil Pl il
3 (. 25,000 10
ke 50,0000 of NH- 707 Road collapsed Road open for Light
) 21,08.2027 at 3,00 dum to heavy wehicles and
PRG-L 30072021 af B.00 am e o ion) M Lai e ait K Ml Ml Wil M Ml il il E y
MoRTH 27+300 Services only
Ashyari - Shi Kyan
section (k50,000 w ; : . i i
| ke, 75.000) of NH- 707 Wil Wil Ml il [l il il Wi Mil Ml Tl il
KG-11
Shn Kyan - Ciurrimes
section (Km 75000 o i 3 i
4 Kt 94.900) of NEL 707 il hil Nl il i il il L] Nil il haal Hil
PRG-IV
{(Gumima - Fediz section
R S S0 b Kom .
5 103550} of NH- 707 Nl il M Nl [l Mil Wil ] il il Il il
PRG-Y
Dated: 14.11.2022 20Y
Copy io the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G 4133
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Annexure-G

4134

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Name of Likely duie of Slachinery deployed Amount
o Circle apen liwr
Sr Now Division | ume af Raad Blncked on {ipened an Type of damaye ICB Grader Laader Exeavitar Toller Tippers | restaration in Hemaris
lncs
1 2 3 4 5 [ 7 ] 5 10 1 12 1 14 18
MaRTH PIU (dfice, Paonta Sabil
T —— 41020392 PM | 14112022 at 0400 Ph i e il il Ni 2 il i ol Fioad Cpen
Section (k0,000 1o
1 km.25.000) af NH- Road callapsed Road open for Light
707 pkye1 26.08.20232 &t 4:00 AM 'E';a:“]m ‘nm‘m;:; il d“;"::ﬂ"w'g 5l Hil Wi N i Ml NI Wil "'"'“k’E '::
11 5+5B0 Services only
Hiewma < Adbvari section il Nil Nl il Pl il Nil N il il Ml Nil
2 (k. 25 000 1o
. 0-0000, of M- 103 21.08.2021 at 3.00 R:Bd i"h"';"“d e Nicles r:';hu
4 08 k ue avy i
PRG-I 30072021 at B.00 aem > i Nl Ehusrbihiger, ) ™ il il ™ Nil il ™ % s
2T+300 Services anly
MoRTH | xatiyurs - Shri Kyari
3 ;’:;‘;“@":Zﬁiﬁ:& il il N il ™ il Nl N Nii il Ml Ni
KG-11
Shri Kyari - Gumma
I T
4 1,‘::';4" ;E'_: urr"m] ::”, il Ml ri il ™ Nil il i Nl il i il
PRG-IV
{Ciimmmn - Fedir section
5 1:3?*?5??13??“‘3 i il ™ il ™ il il ™ Nl il ™ il
PRG-V
Dated: 15.11.2022 271
Copy to the Deputy Commissioner District Sirmour at Nahan for information please, =7




Annexure-G 4135

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Name of Likefy duire of Machinery deployed Amount
? Clrcle / apen requined for
LB Divition | e of Rand Pctend o bl Type of duteage [ 5CR Grader Losder | Excavetor | Roller Tippers | restoration in Betmack
lacs
1 2 3 4 & 3 T B 2 1] 11 2 12 14 1%
MaRTH PIU Office, Paonta Sahib

i Sl 19112022 s OV 40 PM | 20112022 at 0510 AM R g v 2 N N 3 N 8 & Road open

; Section {(km.0.000 to
b3, 000) GE NI 01.40.2022 st 6:00 AM d&m c:hh;l;od ! mmmﬂ?“ ':\:‘M

5 A0 &l U fo Sin l
TOT Itg-l 2608 2072 at 4:00 AN n.m o § il Wm 154300 il il Wi b Ml [0 ol B
1ot 5+5B0 Services only

i - Asyiat section i il Nl il rai il Nil N il il Nl i

2 (km. 25,000 to
Joh. 30, S5} o€ WEL 00T 21.08.2021 at 3:00 Rgm;dhmmm s wm:u:::hh

i N L& Wi
PRG-I 5067 2021 At B.00 L Divorai) Ml sy ra Nl Nl N Nit Nil ] & ¥
ZT+300 Services only
MoRTH | o chvwari - Shri Kyari
3 ﬁ:;“u&k;:ﬁinmw; INil il Nl Nil Ml il il M Nil Hil Ml Nit
K G-I

Shri Kyari - Gumma

4 :;:';: ::;:'_: ;?:ff ;T il il Nl il Ml Nl il M Nl il ™ il
PRG-IV
i - Fediz section

5 ﬁﬁ?ﬁnfﬂﬁ’}f :‘n'.r i il ™ Hil ™ il Nil N Nil il ™ il
PEG-V ~—o

Dated: 20112022 Ll L
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

=" |

Roud closed @t 24+900 Roadl opemed a0 24+900
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Annexure-G

4137

WORK -Wise detail of road damaged due to Rain fall’ Snowfall
Name of Likety duir of Machinery deployed Amount
? Circle / o Tiwr
Lo Diviion  |Nome of Rand Pkl o bl Type of duneage [ 3CR Girader Losder | Facavetor | Roller Tippers | restoration in Rtmacy
lacs
1 2 3 4 5 8 T 8 9 0 1 12 13 14 15
MaRTH PIU Office, Paonta Sahib
- e pil il il i Wil Mil NE Wil il 1l il it
Section | km..000 1
I ki, 33, 000) G RIE: 109,90, 2022 81 6:00 AM f..?.i'm':fa n:u";::n:"*
707 phg=l 26 09,2002 &t 4:00 AM (Tam Dhseslan) Hil prischmdiald il il NI il Hii il il
1ot 5+EB0 Services only
Road Closed o Km
Howna - Ashyar séction | 72112022818 10.2m Road Closed ] a0 1o 4 +310 Nl Nil Nil Ni Nil il Nl Road Closed
2 (km. 25,000 to
Jors %), 000 o NEL: 0O 21.08.2021 at 3:00 Rgm;dhmm gz wm:::hh
e i N L& Wir
FRCG-1T 30.07.2001 at B.00 am Ts Diversion) Mil Ei o mI il Mil Nil W Mif Nil Lo E oy
2T+300 Services only
MoRTH | s chvwari - Shri Kyari
section (km, 50,000 w
3 ler 75,0001 of NH- 707 INil il Nl il Ml Nl il M il Hil Ml it
KG-1I
Shri Kyari - Gumma
section (Km 75,000 10 :
4 Kim 94,900) of NH- 707 il Wil 1] Hil il Kl il ) il il il Hil
PRG-IV
Cinmma - Fediz section
(Kom 54,900 10 Km . ;
5 103.550) of NH- 707 Il il il il il il il il il il Tl Hil
PEG-V
Dated: 22.11.2022 7 7 4
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G 4138

Road Closed at km 44+280 to 44+330
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Annexure-G

4139

WORK ~Wise detail of road damaged due to Rain fall Snowfall
Name ol Likehy dute of Machinery depluyed Amwant
Lo Divdon [N of R Melad e St o i W o Ay B Girader Losder | Excavetor | Roller Tippers bl Reimarht
lacs
1 2 3 4 .1 & T B 8 ] 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
o i il Ni N i Nil NI Wi NI M i M
3 Section (K. 0. 000 o Roac collapssd Road open for Light
ki 29:000) G N ) 04.40.2022 sl 6:00 AM due to sinking at vehicles and
TH7 m-l 26092072 & 4:00 AM rrmm Ovviseslon] il W 15+300 Nil Ml L Ll 11} il Ml cy
1015+580 Services anly
heavy andsiide at
::::;; EH;SE o section | 21120720010 A Road ciosed N o 4280 o N il il ™ Nil il Nl Road clased
2 lem, 30,0000 of NH- 707 Road collapsed Road open for Light
PRG-I 30,07 2021 at B.00 arn f.r'ammiﬂ:; ;";;':m] N Fhoadridive ) [ Nl Nl h Nit il Ml - cia i)
2T+300 Services only
MoRTH | sohyuri - Shri Kyari
3 ﬁf;;’“m:‘;“;?mmﬂ;‘; il il Nt il redl i il ™ Nil il ™ Nit
K-
Shri Kyuri - Gumms
4 ﬁ:';‘:;?; :::::' ';‘m il il Nl il N Nil Nil ™ Kl il ™ il
PRG-IV
iy - Fediz section
5 ﬁ;‘;‘;?ﬂmf‘f"m i il bl il [ il Nil r Nit Hil ™ il
I"KL:F-"'"
Dated: 23,11.2022 L I o
Copy to the Deputy Commissioner District Sirmaur 3t Nahan for information please.




Annexure-G

4140

WORK -Wise detail of road damaged due to Rain fall’ Snowfall
Name ol Likefv dwie of Machinery rl(rrla’_rnd Ampuni
o Clrcle . open requined for
Sr Mo, Divisiom | ume of Road Hlocked on pened on Twpe of dumayge B Crader Eoater Excavsias Rolker Tigpers Festiadbon i Hemarks
lacs
1 2 3 4 L] L] T i 8 10 11 12 13 14 15
MoRTH PIU Ofice, Paonta Sahib
Paonis Sahib-Hewna - il s il i i Ni Wi il i ™ ™
1 Section (km. 0000 to
k. 25.000) of NH- dﬂm ?ﬁwﬁﬂd Road m;. for :um
. 079.30.2022 ai 600 AM ue iosin at wahicles an
707 phg-1 26 09 2072 &l 4:00 AM [Tae 1 Nil Km 15+300 Bl il NE il il il il E
1o 15+580 Services only
heavy fandslide at
; ; 22112022 ot 0810 AM Aoad close il il il closed
Hewnin « Ashyari section g 2 - mﬁ‘l';;afmh Lo N N " - b L Aoad
2 (K. 25,000 to
bam, 50,0000 of NH- 707 P Hg#d fﬁ;n;m Road open r:‘:um
| i ; ue io heavy wohiclos
PEG-11 30.07.2021 at B.00 am Ta Divarsion) Ml Landaide al Km il Hil Nl Ml il Hil Ml E
2T+300 Services only
MoRTH | \ihynri - Shrd Kyari
section (k50,000 w 2 : ;
3 . il Nil Ml Hil Pl Wil Wil il il Nil Pl Mii
lem. 75,000 of Nii- 707 :
KG-111
Shn Kyan - Gumima
section (Km 75,000 w0
4 Kin 94.900) of NH- 707 il Nil Ml il ] Ml Hil il Mil il Tl Wil
PRG-IV
Curmina - Fediz section
K S G0 1o Ko !
. il il MNd Mil [l il Hil N il Hil
& 103,550} of NH- 707 I W - I ke :
PRG-V
o
Dated: 24.11.2022 Ll /
Copy fo the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4141

WORK ~Wise detail of road damaged due to Raln fall/ Soowfall

Machinery deployed
Nissa af Amount
2 Likely date required for
o, Cirale | Nama of Road Mlacked an Opened an of Type of damagn ok | i o Romarks
o im laca
1 2 k-] L3 5 L} T L} 2 10 11 12 12 13 18
MolRTH PIU Office, Paonta Sahib
Fannin Sahib-Hewna
Sarsiom [l 0.000 -
i rm 250001 of N1, | SP0A08 610845 s | 25.09.2023 41 0045 s i Iwnetuiicin 4% 134700 bm 1 il i 1 - Wi Wil Woud sobn
07 pks-1
it i nE Hil Nl Wil ol Hil Wi il il Wil
Hewna - Ashyar
2 section (Km3 5000
1 ke, 500K of NH -
707 PRO-1 eed B g
WO7.2001 aLB Q0 am | - 21O82001 81300 e mlud ‘::dnhda:‘l: wil il il i e wil Wil b
(Termexrary Tiversion) T Emergency Servioes
onky
MoRTH
Asbysrs - Sl Kyar|
3 sectian. (emS0.000 | o oo 33 44 09,00 e | 2855.2022 ot 10.00.9m He {aretyictn 34 344200 bom : wi i z Wi 2 il fan npen
L o e, 75.000] of Ki-
707 KG-Hl
Bhri Kynri - Gusmma
seciian {(Km 75000 o
4 by Wil N na il Wil il W wl hd il Wil il
TO7 PRG-IV
Cumma - Fedig
section (Km %4900 o
5 Kiom 1038507 of NH- na hi Wi Wil il Wi i il Wi il Hil Wi
70T PEG-V
~2=70
Copy to the Deputy Commissioner Dintrict Samour at mhﬂhmﬂm#ﬂ. !
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Annexure-G 4143

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed 2
e :irullf Name of Road Blocked on Opened on Likely dute Type of dam required for Remarks
Na. of open el JCB | Grader | Loader | Excavator | Roller | Tippers | restoration
oo in lacs
1 2 3 F) 5 3 T B 9 10 11 12 13 14 15

MoRTH PIU Office, Paonta Sahib

Paonta Sahib-Hewna

Section (ko 00000 to landslide at 15+ 300 to
1 26,005 2022 at 04.00 am Bl 04.10.2022 Wit sl Ml il Ml il il Aoad closed
k. 25.000) of NH- . 154580
707 pkg-l
il Ml il Ml Mil Bl Hil el il Ml Nil Hil

Hewna - Ashynri
section (km.235.000

2 to k. 50.000) of NH- }
707 PKG-II S R R Road coflapsed due to m::mf:’:'m
30.07.2021 at B.00 am : il haavy Landalide at Km Nil Hil Nl hal Ml il il
(Termparary Diversion) 774300 Emergency Services
only
Ashyvari - Shri Kyari
3 | MoRTH f:::‘;;";“mﬁfﬂ:ﬂ Nil il il Nil il il il wil il il il Nil
70T KG-1l
26.09.2022 at 0100 am il m::)l:;ew landslide at BE3+000 1 Ml il 2 Ml r4 Nil Road closed
Shri Kyari - Gumma
i section (Km 75000 to
Km 94.900) of NH-
707 PRG-IV
26.00.2032 at 12,30 am | 26.09.2022 at 09,00 am il landslide at £5+270 Mt Bl Ml 2 Ml Nil Nil Road open
Gumma - Fediz
section [Km 94,900 1o
Nil il il LT} il il Ml il Nl il Kl Mik
5 Km 103.550) of NH- ! : :
707 PKG-V

Dated:- 26.09.2022

N
(o]
o

Copy to the Deputy Commibssioner District Sirmour at Nahan for information please.
I




Annexure-G

4144

WORK -Wise detail of road damaged due to Rain fall’ Snowfall
Name of Likety duir of Machinery deployed Amount
? Circle / o Tiwr
Lo Diviion  |Nome of Rand Pkl o bl Type of duneage [ 3CR Girader Losder | Facavetor | Roller Tippers | restoration in Rtmacy
laes
1 2 3 4 5 [ 7 B g " " 12 12 1 15
MoRTH PIU Office, Paonta Sahily

P Sohib-Elowna il il Hil Wil Hil Hil Ni il Mil Ml Hal Road open

4 Section | km..000 1
ki, 33, 000) G RIE: 109,90, 2022 81 6:00 AM f..?.i'm':fa n:u";::n:"*
707 phg=l 26.09.2022 & 4:00 AM (Tem; ke i il prsifial Hal il NE i il i ol

1ot 5+EB0 Services only
heavy landslide at
i birird . 22117032 810610 AM Foad closad Ml ch, 44+280 lo Pl Wil Nl ] il L] il Road closed
ewnin - Ashyani section 44+330 km

2 (k. 25,0600 to

Jors %), 000 o NEL: 0O 21.08.2021 at 3:00 Rgm;dhmm gz wm:::hh
" i N L& Wir
FRCG-1T 30.07.2021 at B.00 am Ts Diversion) Mil Ei o mI 2 Mil Nil W Mif Nil Pl E oy
2T+300 Services only
MoRTH | s chvwari - Shri Kyari
section (km, 50,000 w
3 ler 75,0001 of NH- 707 il il Nl il Ml Nl il M il Hil Ml it
KG-1I

Shri Kyari - Gumma
section (Km 75,000 10 :

4 Kim 94,900) of NH- 707 il Wil 1] Hil il Kl il ) il il il Hil
PRG-IV
Cinmma - Fediz section
(Kom 54,900 10 Km 3 ;

5 Il il il il il il il il il il Tl Hil
103.550) of NH- 707
PEG-V

Dated: 26.11.2022 7 8 1
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4145

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Amount
Name of Circle Likely date required for
Br N Name of Road Blocked Opened Type of damage Remarks
%/ Division o ko of apen Lo JCB | Grader | Loader | Excavator | Roller | Tippers | restoration
in laca
1 2 3 4 5 6 7 B e 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonia Sahib-Hewna
Section (km.0.000 1o landslide at 15+300 to .
26.09.2022 at 04,00 il 04.10.2022 Wil Wil il 3 il ] il Road closed
! km.25.000) of NH- i 154580 : dose
707 pkg-1
il il il Nil Wil il Nil Nil il il il il
Hewna - Ashyari
2 section [km.25.000 1o
km. 50,0000 of NH-TOT
2 Road open fa 13
Gaohy 21.08.2021 at 3:00 T copanes U o wdﬂdul::'h
30.07,2021 at 8.00 am (Temporary Diversion) NIl heavy Landalide ot Km il Hil il Nil il Mil il S-u
274300
anly
Ashyari - Shri Kyari
section (km,50.000 to " s . . . . § §
I I Nil il | Ni I I il Nil
3 MoRTH k. 75.000) of NH-707 il Hil i N Wi Hil I Ni il Ni
Ka-
26.09 2022 at 01.00 am 26.09.2023 at 12.10 pm Mil landslide ar 83+000 1 Wil Wil - Pl 2 il Road open
Shri Kvari - Gumma
4 aection (Km 75,000 to
Km 94.900) of NH-TO7
PRG-IV
27092022 at 03.00 am Ml N landslide at £5+580 1 Hil Wil 2 Mal 2 Ml Rood closed
Gumima - Fediz
section [Km 94,900 to " " 0
Wil il Nil Nil Wil il Nil Nil il Nil il ]
s Km 103.550) of NH- ! ! ' N
TOT PKG-V
Dated:- 27.09.2022 287
Copy to the Deputy Commissioner District Sirmour a1 Nahan for information please
1 T I I T 1




WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de ed
Name of ey deploy Amount
Br Road Blocked Likely date T required for
Ho; g:f'; . et s = b oo of open ol JCB Grader | Loader | Excavator Roller Tippers | restoration wocnsncecd
on
in lacs
1 2 3 4 5 6 7 [ 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to a landslide at 15+300 1o = .
1 km.25.000} of NH- 26.09,2022 at 04,00 am N 04.10.2022 15+580 Ml il Mil £ M i il Road closad
FOT phg-1
il i Nl il il Ml Ml Wil Wil Nl il il
Hewna - Ashyari
= section [lkm, 25000
= ter ey 50.000) of NH- Road for Light
TO7 PHG-I open for
30.07.2021 at 800 am ALIRHNEL B il :Md c::h:;e; d:u:: il il Nl Nl i Nil il ¥ahicins yewt
o {Temparary Diversion) e Emergency Services
274300
only
MoRTH
Ashyvari - Bhri Kyari
section  [km.S0.0040 L - i
3 16 . 75,000) of NH- il i Hil il il Hil il WH WH Nil il il
TO7 KG-11
Shri Kyari - Gumma
4 sectian (Km 75.000 10| 0 49 3053 ay03.00am | 27.09.2022 306,30 gm wil landslide st §9+580 1 Nl il ] N 2 Nil fnad open
Km 04.900) of NH-
707 PRG-IV
Oumma - Fediz
section [Km 94,900 to ! . .
5 Km 103,550) of NH- Nl NH il il il Nil il Wil Nl Nil il Nil
707 PKG-V
Dated:- 28.09.2022 L85
Copy to the Deputly Commissianer District Sirmowr at Nahan for information please,
T T T T




WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machi deployed
Name of . e
Br Likely date required for
No. Circle / Name of Road Blocked on Opened on of Type of damage e Tip siatiaratiog Remarks
Dlvisten: in lacs
1 2 3 4 5 & 7 8 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section [k 00000 to landslide at 15+ 300 to
1 km.25.000) of NH- 26.05.20232 at 04.00 am il 04.10. 2022 154580 Wil il Ml 3 Ml Nil nil Aoad closed
707 pkg-l
Nil Ml il Ml Ml el il kil Ml Nl Nl Hil
Hewna - Ashynri
3 section  (km.235.000
to km.50.000)of NH-
707 PKG-T Road open for Light
21.08.7021 at 300 ; SoEolywtine & ; . wehicles and
30.07.2021 at 8.00 am il haawy Landalide at Km il il 1 il il Hil il
|Ternparary Diversion) 274300 Emergency Services
only
MoRTH
Aszhyari - Shri Kyari
section (k. 50,000 ’ i
e to km.75.000) of NH- i ni il N il nil NIl Nil il Nl Nl Nil
70T KG-lI
Shri Kyari - Gumma
section (Km 75.000 1o z ¥ 5 .
4 Km 94.900) of NH- il il Hil N il Ml Nil [ i Mil Nil N
707 PRG-IV
Gumma - Fediz
& section [Km 94.904 to L 5
5 Km 103.550) of NH- Hil wil il il Nil Ml Nil il il Hil Hil Nil
707 PEG-V
Dated:- 29.09.2022 L6064
Copy 1o the Deputy Commissioner District Sirmour at Nahan for information please.
T T T T T T T




Annexure-G

4148

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Sr Hanis of Likely date mqnir:: ;nr
No. Circle / Name of Road Blocked on Opened on otopen Type of damage OB : i sir | iopan it Remarks
Division Excaval
in lacs
1 2 3 4 5 & 7 8 a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
' Land Slide at ch. . r 2
01.07.2022 at OB:00am 01.07.2022 at OB:15am Mil 174400 km Nil Mil il i 1 Mil Road Opened
I
Paonta Sahib-Hewna
Section (km.0.000 to il Hil Nil Ml Nil Mil Nil Nil Nil Mil Mil
km.25.000) of NH-
T07 PKG-1
Nil Wil il il Nil Nil il il Ml Mil Ml
Road collapsed due Ruad open for light
Hewna - Ashyari 30.07.2021 at 08:00 am 2[;'::'2“'2: a;}iifz::; to heavy Landslide il Nl il Mil Hil “M:h’:r:m
" section (km.25.000 RTIROREK at km 27+300 e "::"h
MoRTH PIU | to km.50.000) of NH-
Office, Paonta 707 PKG-UII
Bahib il il Nil Ml Nil Mil il Mil Nil wil
Ashyari - Shri Kvari
section (km.50.000 . . i
a to km.75.000] of NH- Mil Nil Nil Nil Ml Mil Nil Nil Nil il
TOT KG-II
Shri Kyari - Gumma
section (Km 75.000 to . . i ’ J 2 § ¥ ' ; ’
4 Km 94.900) of NH- Wil Ml Mil il Nil Mil il Ml Nl MNil il
707 PRG-IV
Gumma - Fediz
section (Km 94.900 to : ) ; : { J :
5 Km 103.550) of NH- Mil il Ml Nil Mil il Ml Nil Mil
707 PEG-V

Dated:-01.07.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

285




Annexure-G

4149

WORK -~-Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
sr Nams of Likely date nqn.lr:: ;or
No. Circle / Name of Road Blocked on Opened on ofopen Type of damage OB Grader i tor | Tippers | restoration Remarks
Division
in lacs
1 2 3 4 5 & 7 8 a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
. Land Stide at ch. . ; . 2
01.07.2022 at OB:00am 01.07.2022 at 0B:15am Mil 174400 km Nil Mil il i 1 Mil Road Opened
1
Paonta Sahib-Hewna
Section (km.0.000 to il Wil Nil Ml Nil Mil Nil il Nil wil Ml
km.25.000) of NH-
T07 PKG-1
il il Nil il il Nil il M Nil Mil Ml
Road open for light
: Road collapsed due
Hewna - Ashyari 30.07.2021 at 08:00 am 2[17'::'2']'11 a;riu:::mf:: to heavy Landslide il Ml il Hil il “h:I":::m
" section (km.25.000 oy at Km 27+300 o “““'M
MoRTH PIU | to km.50.000} of NH-
Office, Paonta 707 PKG-II
Bahib il il Nil wil Nil Mil wil wil Wil Mil
Ashyari - Shri Kyari
section [km.50.000 . . N
a t6 km.75.000) of NH- Nil Nil Nil Nil Mil Nil il Nil Nl il
TOT KG-II
Shri Kvari - Gumma
section (Km 75.000 to ) - ) ’ ' .
4 Km 94.900) of NH- Ml Ml Nil 1] Mil Mil il Ml il Mil Mil
707 PKG-IV
Gumma - Fediz
section (Km 94 .900 to : . : : : J i ;
5 Km IDH-.SSEI] of NH- il il il Nil Mil Wil il Nil Ml
707 PKG-V
Dated:-01.07.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

286




Annexure-G

4150

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of = ik
Br Likely date required for
Circle Name of Road Blocked on Opened on Type of damage Remarks
o, / of open JCB Grader | Loader | Excavator Roller Tippers | restoration
Division
in lncs
1 2 3 4 5 & T a 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
3072022 st 5,00 pm | 31.07.2022 at 6.00 pm il l’""""“:ﬁ“‘;" 1500 1 1 4 1 il Nil Riad open
FPaonta Sahib-Hewna +500
" Section (km.0. 0 to
k. 25,000) of NH-
TO7 phkg-1 i
tandalide at ch km 15400
31.07.2022 at 2,00 pm 01.08. 2022 at B.00 am L] S5 venh Ml 1 1 4 1 2 Ml Aoad open
31.07.2022 5t 1,30 pm 31,07.2022 st 3.00 pim wil landskide at ch km 29+100 1 Nl il 1 Ml Nl Ml Road epen
Hewna - Ashyari
2 section [km.25.000
to kem 50.000) of NH- e for Ligh
707 PRG-I pan t
21.08.2021 at 3:00 RewscElannd a2 wehldes and
30,07.2021 at 8.00 am ! nii heavy Landalide at Km il Wil il Wil il Nil il
{Temparary Diversion) Emargency Services
274300
anly
Ashyari - Shri Kyari
section (km,50.000
3 1o k. 75,000 of NH- il Nil il nil Nil Nl il il Wil il il il
TOT KG-1I
Shri Kyari - Gumma
section (Km 75.000 to | a i a
4 Km 94,900) of NH- il N il il Mil Hil il M Ml Nil Mil Ml
707 PEG-1V
Gumma - Fediz
section [Km 94 900 ta - > - . - =
5 il Nl il Ml Ml il Mil N i Nl Ml Ml
Km 103.550] of NH- '
TO7 PRG-V
Dated:-01.08.2022 —
Copy to the Deputy Commissioner District Sirmour at Nahan for information please, LO/




Annexure-G

4151

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Sr Nams of Likely date :uqn!r:: ;nr
No. Circle | Name of Road Blocked on Opened on ofopen Type of damage OB Gead i tir | Sipme vition Remarks
Division
in lacs
1 2 3 4 5 & 7 B a9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
03.06.2022 at 04:00 am | 03.06,2022 at 04:20 am il ::';:f;ﬁf:; il Nil Nl 1 1 il Road Opened
Paonta Sahib-Hewna ;
Section (km.0.000 to
km.25.000) of NH-
707 plg-1 Land Slide at
03.06.2022 at 05:30 am | 03.06.2022 at 08:30 am Ml ¢h.23+700 km to il Hil il 1 2 ] Road Opened
ch.23+800 km
Hewna - Ashyari Road open for Light
: Road collapsed due
section (km.25.000 21.08,2021 at 3:00 ; vehicles and
2 o km.50.000) of NH- 30,07.2021 at £.00 am Pty Dl nil m:::: ;;:f;ﬂde hail Hil il Wil il Ml S saicay
MoRTH PIU 707 PKG-II only
Office, Paonta
BARLh Ashyari - Shri Kyari
section (km.S0.000
I
3 to km. 75,000} of NH- Ml il Nil Ml Nl Nil Wil Nil Nil NI Ml
TO7 KG-1I
Shri Kvari - Gumma
section (Km 75.000 to . ; i .
4 Km 94.900) of NH- il il il il mil Ml Nil il il pil il
707 PRG-IV
Gumma - Fediz
- section (Km 94.900 to i < y .
s Km 103.550) of NH- il Nil il il ] Nil Nil il il Mil il
707 PEKG-V
Dated:-03.07.2022 288

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,




Annexure-G 4152

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed i
Name of
8r Likely date required for
ircle of Road dam i
Nao. C ) Name Blocked on Opened on of Type of age e Tip oo Remarks
Dhaiston in lacs
1 2 3 4 5 & T 8 2 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (k. 0.000 to i : Landslide at ch. km
I km.25.000) of NH- 03.08.2022 at 09:50 am | 03082022 at 10:15 am il SEii0 il il Nil 1 il 1 il fRoad open
707 pkg-1
Wil il il Nil Nil il Nil il il il Nil Nil
Hewna - Ashyari
2 section  (km. 25,004
1o km. 50,000} of NH-
TOT PKG-I Road open for Light
21.06.2021 st 300 s EEpN s b . ; : vehicles and
30.07.2021 at B.00 am il haawy Landalide at Km Hil il il il M il il
|Temporary Diversion] e Emergency Services
anly
MORTH
Ashyari - Shi Kyari
section  (km.50.000 :
3 to km,75.000} of NH- il Ml il Hil Hil il Hil Ml Mil il Nil Mil
TO7 KG-1I
Shri Kyari - Gumma
section (Km 75.000 to i y *
4 Km 94.900) of NH- Wil il il Nl il il il il il il il Nil
707 PRG-IV
Gumma - Fediz
section (Km 94.900 to ¥ ’ y ' ;
5 Km 103.550) of NH- il il il Nl Nil il Nil Wil Nil Ml Nil Nil
TO7 PEG-V
Dated:-03.08.2022 780
Copy to the Deputy Commissioner District Sirmour at Mahan for information please.
| | 1 | 1 I




Annexure

-G

4153

WORK -Wise detail of road damaged due to Rain fll’ Soowfall
Name wl Likefv dwte of Mlachinery dquuynd Amnunt
" Clrche ked o 1 apen requined for i
BE Division ki e " Lo Tope of ICE Crader Lostber Excavilor Raller Tippers restmration in e
lucs
1 2 3 4 ] 1] T B ] 10 11 12 13 14 15
MaRTH PIU Office, Paonta Sahib
Tl il M il Lo Mil il ] Mil il M Hit
Paonia Sakib-Hewna
Section (k0. 000 1o
1 Kim.25.000) of NH- I Road collapsed Road qanhr:lgu
1. &t E.00AM due f0 sinking at ' ) vehicles an
TOT phg-1 28,09 2022 at 400 am (Ta Diversion) 2] Km 15+300 1o R il Wil Nl Mii il Wl Emergency
15+580 Sarvices only
il il M Nil il MH il bl Mil il Bl il
Hewnin - Ashyarn section
2 (k. 25,000 1o
. AK0) cCNIH20 21.08.2021 at 300 e m ey m:hm
.0A. ! ua io s AN
PEG-11 30.07.2021 at 6.00 am (Tamparary Diversion) N % 8 e ] il Nil ] il il ] y
27+300 Services only
MoRTH
Ashyun « Shn Kyan
section (ko S00000 10 :
3 k. 75.000) of NH- 707 il il M il Pl M il Wil Mil il Bl Mil
K-
Shri Kyan - Gurmima
scction (Km 75,004 to Landslide a1 km
4 Kin 94.900) of NH- 707 03102022 at {4.00 am 03 10,2022 at 08 00 am Nl 854480 Pl Nil il 2 Nil il Ml Road opan
PRG-IV
CGiurmima - Fediz section
Ko 4 Q00 10 Km
5 103.550) of NH- 707 Nil il Ml il a1} Mil il ME Ml Ml Pl Hil
PGV
Dated:-03. 10,2022
290
Copy 1o the Degiity Commissionsr Distict Semour ot Naban Tor information please.
1 | | I 1




Annexure-G

4154

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall

Machin deplo
Name of ery deployed Amount
8r Likely date required for
ircle Name of Roa Type
Ho, glvidn:u °f ¢ Blocked on o of open of damage JCB Grader | Loader | Excavator | Tippers | restoration Remarks
in lacs
1 2 3 4 5 -] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paornta Sahib-Hewna
Section (km.0.000 to | o7 0e 5075 24 1150 03.06.2022 at 12:30 Hil hmd oy 1 Nil il wil fioad Opened
km.25.000) of NH- i at 11:30 am -Hb. at 12:20 pm ch, 224560 km to i 1 i oad Dpene
707 pka-1 22+600 km
Hewna - Ashyari Road open for Light
* Road collapsed due
section (km.25.000 to 21.08.2021 ot 3:00 : ? . J : vehicles and
: 30.07.2021 at 8.00 il i il wil Nil il Nil wil
2 km.50.000) of NH-707 st2008m | (Temporary Diversion) ' a :::‘:;::‘:;* ; : ' g : ' Emergency Services
PRG-I only
Ashyari - Shri Kyari
MoRTH PIU :
Office. Paonta | S°°H00 (kem. 50,000 to : : : Land Shide at : :
a e, Jm. 75.000) of NH.707| P30620223106:30pm | 03.0620223107:30 pm wil Rtk 1 Nil Nil 1 5 Nil Road Opened
WG-10
Shri Kyari - Gumma
4 “:;“; J};&?irﬁ 0 Nil Nt nil Nl il Nil Nil il Nil wil il
TO7 PRG-IV
Gumma - Fediz
5 5;‘::“;;};%32?93;“ Nil Nil il nil il il nil il il il il
. 4 |~
707 PKG-V

Dated:-04.07.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

291




Annexure-G

4155
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Annexure-G

4156

WORK ~Wise detall of road damaged due to Raln Bl Snowfall
Name of Likely date of Machinery deploved Admouni
Sr Mo Clrde! e of Road Blocked on Opencd an open Type of required for Remarks
Mivision - - JOR Cerader Laoader Eacovarnr Haller Tippers restoration in
Incs
1 2 3 4 5 6 7 8 8 " 1" 12 13 1"* 15
MoRTH PIU Office, Pannta Sahib
il hist Hil hail Hil Nl Hil il bl il Ml il
Paonta Sahih-Hewna
1 Section { km. 000 o Road far
- open for Light
E?izim:” Lot 26.08,2022 &t 4:00 am 01.10:2022 3t G-DOAM Nil ﬁ:dmw: K::‘ N Nil Nt Nil Nl Nl il e ]
L e : {Temparary Divarsion) 15+300 bo 15+580 Emergency
Services only
M Nil N il it il il il Ml Nil il Wil
Hewna - Ashyari section
2 {hom. 25, 0000 1o = 2
km.S0.0040) of NH- 707 d open far Light
PG 30.07.2021 at B.00 am 21.08.2021 at 300 il 'fmﬁfax Nt Nil N Nil Nl Nil il vehicies fnd
[Temporary Diversion) at Km 27+300 ;mr‘"::’.
MoRTH
Ashyari - Shri Kyuri
i &
3 ﬁ;}r uE:JT;rutdﬁlTl‘ﬂ;‘.' Nil N il il Nt Nil Nl il Nl il Nil il
KG-111
Shiri Kyan - Gumma
4 :2';4“ iﬁ: :f—.i?: " '-;;ﬁ il Nat Nil il it il Nil Mil Ml Nil Mil il
PRG-IV
Gumma - Fediz section
5 ‘1?;" ;’“?2': :H‘f',:"“ ; bl N il il Nil il Nil Nil Nl Nil il il
PRG-Y
Dated:04,10.2022 2 9 3
Copy to the Deputy C. District at Wahan for information please.
1 T 1§




Annexure-G

4157

WONK -Wias detail of road damaged dise to Hain fall/ Sacwiall

— Mushnary sepioyed Amoant
| Rame of Hoad Bincked Opened Likaly @at0 | oo of damage i
un an
= - o . y TIRPT | pessnration
I baaa
1 3 F] L} 5 km I L] L] 1 11 [¥1 13 14
[ Pl Difios, Pasnta
Paisiivie Sakil- Haweaa
Svicn len 0,000 G Landuie o ch. ks
1 Km 25 000 of X9 A0 0 00 B0 e | O ONL TOTE 08 O35 am L] T30 i Lo el ¥ i Lt L] Basd cpen
TOT phgl
Hhewna - Agkyars o P, R ens Vow Light
section (m 20,000 J008 20741 300 Coltapand and
- om0 e | T e | |ty Dhsrine ” o " h o) L < il na i s
TOT. PRG-I i sy
Aahyari - Shri Kyari
MORTH | s fom. 50,0040
! o oo, 75 08 i NH- - - L] L L] L i L] wi il " i
TOT KO-
i Kyar - Gumms
wechion (Km 75000
y i K A0 f HHL- | Lo - - ni e el l i Pt . -
FaT PRG-I
Grumma - Fradiz
apsrteon (K 94900
"’ o K 103 5504 o - - L - U] L at L] L il ] wal
RH-T07 PRO-V
794
L I 4 L]
1he Dormiels it i ot |
T
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Annexure-G 4159

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de
xy Ceployed Amount
Name of Circle i Likely date required for
By I Divigion " a oz oy of open o JCB | Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 6 T B 9 10 11 12 13 14
MaRTH FIU OfMce, Paonta Sahib
0&.07 2022 at 0835 am 06.07.2022 at 08:55 pm il :;:f;::::. Nl Nil Ml 1 4 MH Road Opened
06.07.2022 at 08:50 am 06.07.2022 at 09:10 am il ;:gs:f;;:‘ il il Mil 1 1 Nil Road Opened
Paonta Sahib-Hewna | 06.07.2022 at08:50 am | 06.07.2022 at 09:00 am Nl i il il il 1 1 it foad Dpened
Section (km.0.000 to ch.23+750 km
km. 25:000) of NH-
707 pke-l
06072022 at 09:10am | 06072022 at 09:30 am il ::::_:I;:E:. Nil Ml Wil 1 1 Nil Road Dpened
06.07.2022 at 05:15 am D&007.2022 at 09:25 am il :::_3:::; 1 Nil Mil Mil 2 Ml Road Opened
Land Slide at L
MoRTH PIU 06.07.2022 st 09:20 am | 06.07.2022 at 09:40 am Hil ch 364500 ki 1 il il il 1 il Road Opened
Office, Paonta d
Sahib
Hewnia - Ashyari fioad collapied due Road open for Light
section (km.25.000 to 21.08.2021 at 3:00 . ; . - wehicles and
7. | | Ni ii il il i
% km.50.000) of NH-707| “UOT20R1aBO0AM | o arary Diversion) M mm::’:;gde M ! " ' M N Emergency Services
PRG-I anly
Ashyari - Shri Kyari
section  (km, 50,000 to z y . g ;
3 km.75.000) of NH-707 il Nil Mil Mil Nil Ml Mil Ml Ml Mil il
KG-I
Shri Kyari - Gumma
section (Km 75,000 1o y
E Km 94.900) of NH-707 Ml il Nil Nl Wil Mil Kl Hil Mil Mil Nil
PRG-IV
Gumma - Fediz
stction [Km 94.900 to I " ; A i % ¥
-] Km 103.550) of NH- il Nl Wil Mil Nil Mil Mil Hil Nil Nil il
707 PHG-V
Dated:-06.07.2022 29 6

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.



Annexure-G 4160

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed :
Name of Circle Likely date required for
8r No. Name of Road Blocked o on f Roemarks
[ Division = < Opsnad of open Type o doxags JCB Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 ] T B 9 10 11 12 13 14
MoRTH FIU Office, Paonta Sahib
O7.07.2022at 9:48 am O7.07.2022at 10:08 am Nil land Slide at km 23+350 Ml Ml Nil 1 1 il Road open
Paonta Sahib-Hewna
S‘:‘:';'; E:’S!DM":‘?_':“ 07.07.2022at 950 am | 07.07.2022t 10:20 am il land Slide at km 234700 1 il il il 1 il Raad open
TO7 pke-1
OF.07.2022at ®53 am O7.07.2022at 10:18 am il land Slide at km 234650 1 Hil Nil Hil e Hil Road open
MoRTH PIU Hewna - Ashyari Road apen for Light
: Road collapsed due 1o
, Office, Paonta |scction [km,25.000 to 21.08.2071 at 3:00 vehicles and
2 Bakib lcm._50.000) of NH-707 30,07.2021 at 800 am (Temporary Diversion) i heavy ]_.':;dahd: atKm Ml Ml Ml il 111 Nl AR,
+300
PRG-11 anly
Ashyari - Shri Kyari
section [km.50.000 to
3 km. 75.000) of NH-707 il Ml il Bl Bl il Hil Ml Ml il Ml
KG-IIl
Shri Kyari - Gumma
section (Km 75.000 to % : . A .
4 Kim 94.900) of NH-707 il Ml Nl Mil Ml Ml il Ml Ml Nil Mil
PHG-IV
Gumma - Fediz
5 B:’:ﬁ%f;“ﬂf{fﬂ?{t_o Ml 1] il Wil Ml 1] nNil Nil Nl Nil Ml
707 PRG-V
Dated:-08.07.2022 29 7

Copy to the Deputy Commissioner District Sirmour at Nahan for information pleass.



Annexure-G 4161
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of > Amount
8r Likely date required for
No. Circle ..; Name of Road Blocked on Opened on of Type of damage JCB Gead Load B i 2ol Tip restasurion Remarks
pesch in lacs
1 2 3 4 5 ] T 8 9 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
P&nns_la ﬂtmﬁ Temporary diversion due
i, ; 0708 2002 at 10014 prm | O7.08. 2022 at 12.00 pen il v vehiche breakdown at Mt Bl il Ml il nil Road open
km.25.000) of NH- s 14RES
707 phkg-] SRR
Nil Ml il il Ml Nil Ml Nil il N Ml Ml
Hewna - Ashyari
2 section  (km.25.000
10 km. 50.000) of NH-
T e 21.08,2021 at 3:00 Mo colappat d ..?-;:.'Lm
30:07.2021 at 8.00 am (Temparary Diversion) il haawy L::'d;l;e at km Wil il Ml hal Mil il il Emerponcy Servicel
anly
MoRTH
Ashyvan - Shri Kyari
gection  [km. S0.008 § =
3 1o km,75.000) of NH- Nil il il il il Bl Ml Kl Ml Nl Nil Hil
707 KG-
Shri Kyari - Gumma
section (Km 75.000 to
4 Km 94.900) of NH- Hil il il Nil it il il il Nil Nil Nil il
707 PRG-IV
Gumma - Fediz
section (Km 94904 to
5 Km 103.550) of NH- il Ml L] Nl Ml hal Ml il Ml il Nil Nl
T07T PEKG-V
Dated:-08.08.2022 27209
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. LA
| [ | |




Annexure-G 4162

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of = .
Sr Likely date required for
No. Cirele / Name of Road Blocked on Opened on of opan Type of damage e = ) ke = isticatica Remarks
Division Lo Hypwe
in lacs
1 2 3 4 5 [ 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to : . ,
km.25.000) of NH- 08.07.2022at 5:32 pm 08.07.2022at 5:52 pm il land Slide at lom 22+560 NH Ml Nil 1 1 Mil FRoad open
TOT phkg-1
Hewna - Ashyari Road open for Light
! 1} Road collapsed due to
section (km.25.000 to 21.08.2021 at 300 i : d : 1 ) wehicles and
2 km.50.000) of NH-707 30.07.2021 at B.00 am [Temporary Diversion) Nil heavy Landalide at Km Nil Wil Mil Mil il Ml Em
274300 e
PRG-I only
MoRTH PIU | Ashyari - Shri Kyari
3 omg;,whomlltl rrﬁt;u;uﬁrﬂr?:lnhl?ﬂgﬁ:; Nil il il Nl Nl Wil il Hil Nil il Nil
KG-I11
Shri Kyari - Gumma
section (Km 75.000 to
i Kmi 94.900) of NH- Ml L] Nl Ml L] Ml Nil Hil Wil Mil Nil
707 PRG-IV
Gumma - Fediz
section (Km 94 900 to i
5 Km 103.550) of NH- Bl il il mil Ml Ml Nil Ml il Mil NHl
707 PEKG-V
Dated:-09.07.2022 299

Copy to the Deputy Commissioner District Sirmour at Nahan for information please,



Annexure-G

4163

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall

Name of Likely duie of Machinery deployed Amount
Clrcle / apen liwr A
SeTie e Tibckin] e Tape of dumagy ICB Grader Lider Exeavitar Roller Tippers | revaration in B
lnrs
1 2 3 4 5 6 T 8 2 10 11 12 13 1 15
MaRTH PIL Office, Paonta Sahib
o il rl il Pl hil il i Hil il M Mii
Paonia Sahib-Hewna
Section {km. 000K 10
L km.JS.UEO: of NH- S R FRoad collapsed Road wm:h:“ :w
707 phg-l 26.00,2022 a1 4:00 3m i Dlnralti e “;ﬂ";:mm“ Nl Nil Ni N Wil il N "'E -
15+880 Services only
hai il Mi il pl il Hil b Mii il [ Ml
Hewna - Ashyan section
2 (km. 25 () 1o
m, 50.000) of NH- 707 Road collapsed Road open for Light
PKG-LI 30.07.2021 at B.00 8 #ﬁ:ﬁiﬁ;ﬁi&i Ni L:“' o mm N il Nil ™ Nit il ™ "“'"""’E i
2T+300 Services only
MaRTH
Ashyari - Shri Kyari
section (ki 50,000 o _ |
3 k. 75.000) of NH- 707 hail Nl M il Pl il Hil ] Mil Nil bl il
KG-M
Shri Kyar - Gumima
section (Km 75000 to .
4 o 4900 O NE- 707 il il il Wil ] Ni Wil ] Wi il [F] Hit
PRG-IV
(CGumina - Fediz section
Ko 4900 10 Km Lanetslide al
5 103.550) of NH. 707 08102022 5 07-30 AM 00102022 a1 11:30 AM il bpipnlad 1 il il 1 il 2 P Road open
PRG-V
Dated:-09.10.2022 200
Copy 1o tha Duputy C: District at Nahan for information pleass,
e e L ——




Annexure-G 4164

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Amount
Name of Cirele Likely date required for
8r No, / Divisi Name of Road Blocked on Opened on of Type of damage Ot aouviver: | Yigyees: | res PR Remarks
in lacs
1 2 3 4 5 & T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km,0.000 1o ; - |and Slide at km 23+600
km.25.000) of NH- 10.07.2022at 5:30 am 10.07.202 Fat 9:00 am Nil Ky o T34 700 kv 2 il il 1 1 Nil Road open
TOT phg-1
Hewna - Ashyari Road open for Light
e Road collapsed due to
section [km.25.000 to 21.08.2021 a1 3:00 ; ¥ ; ; ; : wehicles and
2 krm.50.000 of NH-707 30,07.2021 at B.O0 am (Tomporary Diversion) Mil heavy Landalide at Km Mil Ml Nil il Ml Ml e Sarvices
27+300 e
PEG-11 only
MoRTH PIU Ashvari - Shri Kvari
Office, Paonta |section [km.50.000 to - i
3 Jem. 75.000] of NH-707 il M Nil Ml Mil Ml Nl Mil Ml Nil Mil
KG-I0
Bhri Kyarn - Gumma
section (Km 75.000 to . ; ; &
4 Km 94.900) of NH-707 Nil Ml Wil il il Ml Nl Wil Nl il Hil
PRG-IV
Gumma - Fediz
section (Km 94900 to " " " .
5 Km 103.550) of NH- Nil Nl Ni Ml Nl Mt N Ml Ml Nil Hil
707 PHG-V
Dated:-10.07.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please, 30 1



Annexure-G 4165

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Name of Likely duie of Machinery deployed Amount
Sr Na. Clrele ! e af Reud Blocked on Ohpened on o Tape of b Remurks
Divinion i s ICE Cerader Limnber Excavuing Roller Tippers restaration in
lags
1 2 1 4 5 6 T 1] 9 10 i 12 13 Rt} 15
MoRTH PIU Office, Paonta Sahib
Viehicle breakdown
1010 2022 51 08:30 AM 10102022 &t 08 30 AM Ml at 14800 Pl il Nil ] il Nil Ml Rosd opan
Paomita Sahib-Hewna
Section (k. 0,000 1o
I km.JS.lJLO: it 01.10.2022 at §.00AM Aot w g hl:h:w :hht
! : due to et wel an
707 phi-l 26.09,2002 at 400 @m {Te o n) M Kim 154300 o P Mil Nil Mi il Hil ] £
15+880 Services only
il il ] Nil ol i il il Mil il Bl il
Hewna - Ashyan section
2 (km. 25 () 1o
kem, $0.000) of NH- 707 21 082031 8300 R;ﬂd E:"-md Rosd opan '::‘IN
F | ue i“'ﬂ' wahicles.
PRG-I 30.07.2021 at 6.00 am {Tamporary Diversion) Nt Landakide at K Tl il Nl L] Nil il ] £
2T+300 Services only
MoeRTH
Ashyari - Shri Kyari
section (km 50,000 1o _ |
3 k. 75.000) of NH- 707 Pl il Md Nil Nl Ml Nil Ml Mil Nil Ml Mil
KG-I
Shri Kyar - Gumima
section (Km 75000 to . X
4 K 94,900} of NH- 707 il il L] il e Mil Nil kil Mii il Pl Wik
PRG-IV
(CGumina - Fediz section
Ko S 00 10 Kom
5 103,550} of NH- 707 il Mil Ml il Pl Mil Nl b Ml Ml Pl Mil
PRG-V
Dated:-10.10.2022 q n 7
Copy io the Deputy C District at Nahan fos informanion plaass,
| T I I I O S I S . O N GO T T (e |




Annexure-G

4166

WORK -Wise detaill of road damaged due to Rain fall/ Soowfall

Machinery deployed =
oo W eied Likely date required for
Cirele / Name of Road Blocked on ned on Type of damage Remarks
Wo. Division o of apen JCB | Grader | Loader | Emcavator | Tippers | restoration
in lacs
1 2 3 4 5 6 T B 9 10 11 12 13 14
MeRTH PIU Office, Pronta Sahib
10.07.20224¢ 12:00 prn |  10,07.2022a 12:20 pen il Landd Saicke al km 195370 1 il N ol 7 K Rosd ogan
1007 202 2a8 1:18 pm 10.07 200340 1:53 pm Hil Land Shda at km 323+320 Mil il 1] i 1 Ml Bosd open
Paonta Sahib-Hewnn
Section (lem. 0,000 Lo : X z
L3R5, 0] o HEL 1007207288 909 pm 10,07 20221 9:39 pm il tand Sidie.at km 23600 1 Wil N i 1 K Road ogen
TOT pheg-1
10072023859 pm | 20.07.2022a1 10:19 pen Nil Land Shide at ke 16+400 Nil il ] 1 2 M Roudd open
MoRTH PIU
Office, Pacnta 11.07.202241 7-35 am 1107, 2022ak B:05 o Nil land Slide at km 18+350 il Hil Nl 1 1 Wi Road open
Bahib
Hewns - Ashyvard Road open for Light
P i Bpad collapsed due to
secton (km.25.000 to 21.08.2021 at 3:00 withighes ard
- .07 2021 st BO0 il il il [ ol Nil Hd
+ Jen. 50,000} of NH-707 WA Ty Diversioohi '"‘“::‘j;:’”"" y . . Emergency Services
PHG-T1 anly
Ashyar] - Bhri Kyari
soction (km.50.000 to
Kil 1] N ] il
3 b 75,0008 of NH-70T ht i Hil [ i il i Hi N
K-
Shri Kyari - Curmma
section (Km 75000 to
3 Kim 04 900) of NH-707 - o i i Hil il L i Hil wi wil
PEG-IV
Gumma - Fedia
section (Km 94 900 o
5 Km 103,550} of NH Tl il Hil Wil Hil Hil il il Wil Nl il
707 PKG-V

Dated:-11.07.2022

303

Copy to the Deputy Commissioner District Sirmaur at Nahan for information please.




Annexure-G

4167

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Name ol Likefv dwie of Machinery d(rrlaynd Amouni
o Clrcle / apen requined for
Sr No. Division | wame of Road Blocked wu Oprowd ou Type of damaye B Girader Luwsder Excavitor Holler Tippers | restaration in Hrmaris
Incs
1 2 3 4 ] 3 T B ] 10 1" 12 13 14 14
MoRTH PIU Office, Paonta Sahib
11102022 st OT00 AM | 11.90.2022 ot O7-30 AM N mm: 6800 i il 1 Nil il Nl Foad open
Pacnta Sahib-Hewna
landslide a1 20+800 . "
i Section (km, 00040 1o 11102022 &l 0645 AM T 100H0E2 &l 07 15 AM Ml m 1 Nil Nl il Mil Nil Ml Road apen
ki, 25.000) of NH-
TOT phe-1 Road collapsed Road open for Light
01.10.2022 &t 6:004M du b sinking a1 ; : wehicles and
26 08,2022 al 4:00 #n Ta aty Dlversin) Ml Kim 154300 1o Tl il Nil .1} Ml il Pl E
15+580 Services anly
Hewna - Ashyari section il il Ml il Tl il il il il il Il il
2 (k. 25,000 1o
ko, 50,0041 of NH- 707 SR i Fl:ﬂdti:ﬂn:paad Road open r:':hm
: A i L avy wehicles
FEG-TT 30,07 20210 & 5.00 am {Temporary Dlvsrsion! Ml Landalide at Km ] Mil Nl 2] Mil il Pl E ey
Z7+300 Services only
MoRTH M0z mOTI0AM | 11.10.2022 at 10:35 AM N l‘"““"‘k: s&rono 1 il il 1 i il N Road open
Ashyan - Shri Kyan
section (km, 50,000 1o =
! ki, 75.000) of NH- 707 | 111020223t 0800 AM. | 11102022 at 045 AM L s i i Nil Nl 1 i i & i s
KG-11
14102022 81 0000 AM 11.10,2022 &t 08:30 A Ml """Hi"'k: e o 1 Mil il 1 Nii il P Road open
Shri Kyari - Gurmma
section (Km 75,000 w0
i i i
3 Kt 94.900) of NH- 707 L il N il M i il ] it Wi N i
PRG-IV
(Cimima = Fediz section
(Kom 44,900 10 Km
5 103550} of NH- 707 il il Ml il Tl il il i M il Tl i
PRG-Y
2N A
Dated:-11,10,2022 304
Copy 1o 1 Duputy Commisssanes Distict Semeut a8 Hahan for iNEGrmalion plesss.




Annexure-G

4168

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery depl d
Name of = .
Sr ked Likely date required for
No. Snweis f H of Road e - ’ o of open ypeof damngn JCB Grader | Loader | Excavator | Tippers | restoration Ramaren
Division
in lacs
1 2 3 &4 5 L] T 8 9 10 11 12 13 14
MoRTH FIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 (o
km.25,000) of NH- Ml il il Nl il Ml Nil il Wil Nil Nil
TO7 pkg-1
Hewna - Ashyari Road open for Light
: * Road collapsed due to
section (km.25.000 to 21.08.2021 at 3:00 : ; : : x . ; vehicles and
2 km.50.000) of NH-707 30.07.2021 at 8.00 am Fremincrars iierion il heavy Landalide at Km il il Nil il Mil Hil s
274300 B
PRG-I only
MoRTH PIU Ashyari - Shri Kyari
Office, Paonta |section [km.50.000 to ) E . . :
. Sshib  |km.75.000) of NH-707 i e N i il Nil Nil il il Nl il
KaG-1
Shri Kyari - Gumma
section (Km 75.000 to : T | 2 ¥ J !
4 Kim 94.900) of NH- Hil Nil il Mil Nil il Nil Nil Wil Hil Nil
707 PRG-IV
Gumma - Fediz
section (Km 94.900 to : .
5 Km 103.550) of NH- il Nil Nil mil Nl Nl Mil il il Ml Nil
707 PEG-V

Dated:-12.07.2022
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,

305




Annexure-G

4169

WORK -Wise dotail of road damaged due to Rain fallf Snowfall

Machinery dcpioyed -
koo iyt Nasme of Road Blockod sn Openeton | VEETEEE | o g reguired for| g e
®ao. Divisos of apan JCB | Grader | Losder | Excavator Tippers | restoration
i lars
1 2 a 2 5 [ Ed ] L) 1] 13 14 18
Gl P Ofies; Fasaia Bailh s
et Suhib-Hewis
1 &SJ; “m"if?‘{:_“ [ il [T [T [T} i Al il LT} i ]
707 pleg-1
2 AT I0IT 0 1105 g | ALONIOTN 1 11D e i umsnn:::h Perash i Nl N 1 w ui med aptn
Hewna - Asbyar
sertion fiom, 25,000
A o, 0. 000 o NI
T PRG-I
LLORME e 00 pm | L1 OHEY t 1050 e "'"""‘;“' ol Hi [ i 1 e ul Poad apen
|| MoRTH
Astyyan - Shai Kyan
a :::'“““?‘st‘"éfim i i W il W Wl i Hil e "l W
707 KG-00
Shil Kyuri - Coammms
E "ﬁx%;ﬂw 11082002 4t 1200 pm | 110WZ0I2 st 500 pm ru Lina el ::"']m wi Wl ™ 1 .. i S
TOT iRG-TV
Chumims - Fedis
; crcta S I IR I N JIE
T PRG-V
ANL
Dated--13.08. 3022 JVO

coor e s Depy &

Disteict Sirmour at Maban for inlormation phoe
T
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Annexure-G 4171
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery de d
Name of = Aot
Sr Road Blocked Likely date |, required for R .
Mo gfd::, . o o i o of open s JCB Grader | Loader | Excavator Roller Tippers | restoration
in lacs
1 2 a3 4 5 [ 7 8 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0,000 to
ke, 25.000} of NH- il Nl il Nil il il wil il Wil Nil Nil Nil
FOT pheg-l
Wil Ni il il Hil Nl wil il il Nil il Nl
Hewna - Ashyari
section [km.25.000
to kem. 50,0000 of NH- o o e
TOT PRG-I A
71.08.2021 at 3:00 fgne Folmmsed vt . . wehicis and
30.07.2021 at 8.00°am z g il heavy Landalide at Km Ml Hil Mil il Wil Nil Ml
(Temparary Diversion) 274300 Emergency Services
only
MoRTH
Ashyari - Shri Kyari
section [km 50,000
3 to km 75.000) of NH: il Ml il mil Ml il Ml il i Nil il il
TOT KG-11
Shri Kyari - Gumma
section [(Km 75.000 ta : i . ; ;
4 Kn 94.900) of NH- il Nil il il Mil Hil Mil Ml fid Nil Ml Ml
TO7T PEG-1V
Gumma - Fediz
section (Km 94.900 to o 2 g y 2 .
. Km 103.550) of NH- e R ni Nl wil Nil il Nil Nil Nil Nil Nil
T4T PRG-V
Dated:-13.08.2022 -
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. 508
I I [ [ I I




Annexure-G

4172

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Name of
Sr ci ked o 4 Likely date T required for
No. st " of Roat - - o of open of Gemag JCB | Grader | Loader | Excavator | Tippers | restoration Remaxin
Division
in lacs
1 2 3 4 5 ] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 1o "
km.25.000) of NH- il il Ml Ml Nil Mil Nil il il Mil Nil
707 pkg-1
Hewna - Ashyari Road open for Light
~ Road collapsed dus 1o
section (km.25.000 to 21.08.2021 at 3:00 : : Z : x 2 vehicles and
2 km.50.000) of NH-707 30.07.2021 at 8.00 am {Temporary Diversion) Nil heavy l.;l;di;;:p at Kkm il il Mil il il Bl E
PKG-I " anly
MoRTH PIU Ashyari - Shri Kyari
Office, Paonta |section (km.50.000 ta " ] g . :
? Sahib  |km.75.000] of NH-707 M il Nil Nil wil il Nl il il il Nil
KG-1I1
Shri Kyari - Gumma
section (Km 75.000 to i i " i " " y
4 Kim 94.900) of NH- Wil INil il Mil INil il N Hil il Hil Ni
707 PRG-IV
Gumma - Fediz
section (Km 94,900 w y ’
g Km 102.550) of NH- " b Nl il i il il il il il Nil
707 PEG-V

Dated:-14.07.2022

Copy to the Deputy Commissioner District Sirmour at Nahan far information please.
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Annexure-G 4173

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed =
8r Hime of Likely date rn::hud far
Cirele HName of Read Blocked Opened damage Remarlks
No. 4 on o ofopen | TYPEO! JCB | Grader | Loader | Excavator | Roller | Tippers | restoration
Division in laca
1 2 3 4 5 ] T 8 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section {km. 0000 to
/| fem. 25.000) of NH- Nil il mil Ml Ml 0] Mk il Ml Nil Ml Nil
707 pka-1
il il il il Ml Wil il il il LF] LE il
Hewna - Ashyari
2 section  [km.25.000
to km. 50.000) of NH- -
707 PKG-II Road open for Light
30072021 1800am | o -oa-2021at3mn sl ::a ) le;:-dienm it il it il il il il ¥pkicier and)
o } [Termporary Diversion) 2 ;?+!m wERm Emergency Services
only
MoRTH
Ashyari - Shri Kyari
section [k 50,000 .
o 10 km.75.000) of NH- nil Hil il wil it il Nit Nl il il il Nit
707 KG-II
Shri Kyari - Gumma
section (Km 75000 to »
I i 1
4 Km 94.900) of NH- i Ml il Nil Mi Ml Mi bl Ml il Mil Ml
TOT PRG-IV
Gumma - Fediz
= scction [Km 94.900 to
5 v, 1035500 6ENH- Nil il il T il il il Wil il Nil il il
TOT PKG-V
Dated:-14.08.2022 10
Copy 1o the Deputy Commissioner District Sirmour at Mahan for information please. J 1V
| | | [ |




Annexure-G 4174

WORK -Wize detail of road damaged due to Rain fall/ Snowfall
Machine loyed
Iy dep Amount
Sr |Name of Circle Likely date required for
Name of Road Blocked on ened on e of damage Remarks
No. / Division oF of open Typ JCB Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 a 4 5 [} T a8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to " g " . :
km.25.000) of NH- MiL Ml il Mil Mil il il Mil il Mil Ml
TOT pke-1
Hewna - Ashyari Road open for Light
Road collapsed due to
section (km.25.000 to 21.08.2021 a1 3:00 | P 2 i . A vehicles and
2 km.E{I_ﬂ{JU] of NH-TO7 30.07.2021 at B.00 am (Temgporary Diversion) il heavy L;:f;;:e at Km Mil 311} il Mil il Ml Emergency Services
PKG-II only
MoRTH PIU Ashyari - Shri Kyari
" Office, Paonta |scction (km, 50,000 1o . . i " "
2 Sahib km.75.000) of NH-707 i Ml Wil Wil il #il il Ni Nil Ml Wil
KG-111
Shri Kyari - Gumma
section (Km 75,000 to vehicle breakdown .
507, 3 5.07.2 4:15 Wil Wil I N Mil ] il d
4 Km 94.900) of NH.707| 1>072022t3:00am | 15,07.2022at 4:15am ' (camperlat km 92+850 ' N g ' = > bt
PRG-IV
Gumma - Fediz
section (Km 94,900 to . i . 3 i : v A ; 3 :
5 Km 103.550) of NH- Nil Mil il Mil Wil Ml il Wil Mil Hil il
707 PKG-V
Dated:-15.07.2022

Copy to the Deputy Commissioner District Sirmour at Nahan for information please. 3 1 1



Annexure-G 4175

WORK -Wise detail of rosd desaged due 1o Bais fall] Boewlali
Machinery dspieywd e
| et Ly ik sngiikreal fi
. ﬂ' e A Tyl D e p— Trssflumags | on | oader | Leasir | Hunevsise | mailer | Tippers | sestecation Famirin
in lmos
1 F 3 ] 5 i T ¥ [ [T 1 T 13 14 15
Mok TH P Oifics, Fasnts Sxhik
1 L4 0B e | A PO o900 il “'""".'::" s ' il hl i il i ™ o
Frewriia Bahil-Frwna
Secrion furm 0 X0 1
e 2% O of -
07 plg 1
RO o 1005w | TEDREOED 1845 e ™ ""’""'.'"ﬂ"‘ mam | Wi il 1 i " wa Tl s
Bha0d eiS a0 e | DEOLI023 a8 TH Oiem Ral ""l"*::" i i ] il ] L] i ] et mpen
PUBLE22 ot 1000 s | 44 DABS20 i 1100 g i ol loanud I il Wi ™ i N i R e
Mewnn - Aunyar
2 seciion [l 30 THHI
i M 5400808 f -
o7 rwo-i
MoRTH B0 OEE e NORD e |02 DL EET w0000 L2l w:lm::“m o 1 el il L L) Wi L] Bona apen
s g dar lighh
BTN e | TLDMINH R0 i e | i i ne wat ™ e kel
[Ferepary Do 3 Ermergrey Sememn
o000
ey
Antipars - Bl Xpari
) :;'f';!_'!""""f,m. u hit w e o Wil wl w W W e w
TOT KG-TF
B Kydr! - Oulifimhe
4 ‘:ﬁ.”‘;{iﬂ" a i Wi Wi ™ Wi W ~ Wi o W [
07 MO
v - Fodia
s "‘""‘;ﬂu‘:::‘“ i i wu - . Wi i . Wil i e i
TOT PREY

L e Doty £ M vy ERairich Saermua af Rahan iy nfarmgian peds
| I




Annexure-G

4176

WORK -Wise detail of road damaged due to Rain fall Snowfall
Name ol Likefv dwie of Machinery d(rrlaynd Amouni
o Clrcle / open requibned for
Sx Do, Division | Vame of Rond Blockod wu Oprowd ou Type of damaye B Girader Lusder Excavitor Holler Tippers | restaration in Hmaris
Incs
1 2 3 4 L] 3 T B8 9 10 1" 12 13 14 1%
MoRTH PIU Office, Paonta Sahib
Pt Sahib: Eiewna il il Hil il Hil Ml Wi il il il Hal il
Section (k. 0.000 o
1 m. 25,0001 af NH- dﬂnad ;ﬂh;:d Road open I'wl;lhht
07.10. 2022 &l 8:00 AM ue 1o sinking at wehicles an
707 ph-1 26 09 2022 ol 4:00 AM [Teen Dévarsion] Hil Kom 15+300 Hel il HE il Hil Nl il Errarsariy
14 5+EB0 Services only
Hewna - Ashyari section - L - L Lo 5 e m L L - M
2 (k. 25,000 1o
ke, $0.000) of MH- 707 Road collapsed Road apen for Light
21.08.2021 at 3.00 due 1o heavy wehicles and
PRG-11 J0.07 2021 at B.00 am {Te o o) Ml Landabde at Km ol Mil il Ml Mil il Pl E, oy
2T+300 Services only
MoRTH | o ohvuri - Shri Kyari
% ::I?.:“ m:ﬁt::::“t:nn - il il Wil il il Ni wi Ni il Nl il
KG-111
Shr Kyari - Gurmina
4 :':';’: :cn"; ::L’;‘f ';’W il il N il o Nil il hi Nl i (™ Nl
PRG-IV
Gurma - Fediz section
5 ills?“-?;?i? I'q“;.:(-':’““? Nt il Nl Nl Ml il il Ml Ml Hil il il
PRG-V
Dated:-15.10.2022 313
Capy ie 1he Deputy Commissioner Distriet Semeur af Nakan fee information please,




Annexure-G

4177

WORK ~Wise detail of road damaged due to Rain fall/ Snowfall

Amount
Name of Circle Likely date required for
8r No / Divisi Name of Road Blocked on Opened on of open Type of damage —— —— Excavator | Tippers | rest P Remarks
in lacs
1 2 3 4 5 ] 7 B 9 10 11 12 13 14
MoRTH FIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km,0.000 1o : :
km.25.000) of NH- MiL mil Nil Mil Ml Mil il Wil Mil Nil il
707 phkg-1
15.07.2022 at 5.45pm 15.07.2022 at 6. 10pm il landshide at lom 474270 1 Ml il 1 Ml Mil Hoad open
Hewna - Ashyard
section [km, 25000 to
k. 50.000) of NH-707 v
FRG-1T Road open t
21.08.2021 at 3:00 R colleigecd dua: o _ _ vehicles and
2 30.07.2021 at 8.00 am - i Wil heavy Landalide at Km Nil Ml N Nil Ml Nl
{Temporary Diversion) Emergency Services
MoRTH PIU N only
Office, Paonta
Bahib
Ashyari - Shrl Kvari
section [km,50.000 to .
3 km.75.000) of NH-707 Nl M Ni wil il Mil il Mil Mil il il
KG-1ll
Shri Kyari - Gumma
PRG-IV
Gumma - Fediz
& section (Km 94.900 1o ; : . - " , : ;
5 Km 103,550 of NH- Nil Ml Wil Ml Wil Mii Nil Wil Wil Nl Hil
707 PKG-V

Dated:-16.07.2022
Copy ta the Deputy Commissioner District Sirmour at Nahan for information please,

314




Annexure-G 4178

WORK -Wige detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of amaunt
Sr Likely date required for
KNo. Cirele / Name of Road Blocked on Opened on of open Type of damage el i | fasws SEaste = | ibaratian Remarks
Division Grun Excx Tippe
in lacs
1 2 3 4 5 ] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 1o "
km.25.000) of NH- 16.07.2022 at 9.00pm 16.07.2022 at %.20pm il Landslide at km 22+310 NH il Nil 1 1 Mil Road open
TOT pkg-1
Hewna - Ashyari Road open for Light
Road collapsed dut to
section (km.25.000 to 21.08.2021 at 3:00 : : Z : x 2 vehicles and
2 lem.50.000) of NH-707 30.07.2021 at 8.00 am {Temporary Diversion) Nil heavy l.;l;di;;:p at Kkm il il Mil il il Bl E
PRG-I 5 anly
MoRTH PIU Ashyari - Shri Kyari
Office, Paonta |section (km.50.000 ta " ] g . :
3 Sahib k. 75.000) of NH-707 Hil INil Wil Ml Nl il Nil Nil Nil Mil Nil
KG-1I1
Shri Kyari - Gumma
section (Km 75.000 to i i " i " " y
4 Kim 94.900) of NH- Wil INil il Mil INil il N Hil il Hil i
707 PRG-IV
Gumma - Fediz
section (Km 94,900 w y ’
5 Ken 103.550) of NH- il il Hil il K Ml il il il Ml Nil
707 PEG-V
Dated:-17.07.2022

Copy to the Deputy Commissioner District Sirmour at Nahan far information please. 3 1 5



Annexure-G 4179

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of
Sr Likely date required for
No. Circle [ Name of Road Blocked on Opened on of open Type of damage JCB o | Loadir R = | reitoratina Remarks
Division Grad Exca Tippe
in lacs
1 2 3 &4 -] 6 T a8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to - ; Landslide at km 17+600km
k. 25.000) of NH- 18,07.2021 ai 4:10 pm 18.07,2022 at 4:35 pm (1] o Tekitken il il Nil 1 2 Wil Road open
TOT phg-1
19.07.2022 at 5:30 am 19.07.2022 at ;10 am Nl Landshde at km 44+ F00km 1 Nil Nil il Wil Ml FRoad open
Hewna - Ashvari
section {km 25.000 to
k. 50.000) of NH-TO7
PKG-1I " Road open for Light
21.08.2021 at 3:00 LGRS : : . . vehicles and
2 30.07.2021 at B.00 am . il heavy Landalide at Km Mil il Nil il il Mil
[Temporary Diversion) Emergency Services
MoRTH PIU AE0 only
Office, Paonta
Sahib
Ashyari - Shri Kyari
section (km. 50,000 1o . " ’ . "
3 k. 75.000) of NH-707 il il Nl Nl il il il il il il Nil
KG-111
Shri I{:,mri - Gumma
section (Km 75,000 to A | . . !
4 Km 94.900) of NH Wil il il Ml Nl il Nil il Wil Mil Nil
707 PRG-IV
Gumma - Fediz
section (Km 94,900 to z " h - " h
5 Km 103.550) of NH- Wil Nil il Mil Nil il Nil Wil il Ml Nil
707 PEKG-V

Dated:-19.07.2022
Copy to the Deputy Commissioner District Sirmour at Mahan for information please. 3 1 6



Annexure-G 4180
WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of Pl Amount
8r Likely date required for
No. gnﬂ: ! Name of Road Blocked on Opened on of Type of damage JCB # —— . Tippers |restoration Remarles
in lacs
1 2 3 4 5 & T a8 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to
kem. 25.000) of NH- il Nl nil wil il il il Wil il il Nl Nil
707 phg-l
19.08.2022 at 12.00 am 19.08.2022 at 7.30 am il landshide at 344000 km 1 Nil Ml 1 M Nl Ml Aopad open
Hewna - Ashyari
section [km,25.000
te Jermy, S0L00K) of NH-
707 PKG-TI T —_— Road collapsed duse to MH::;‘::'MLW
30,07.2021 at £.00 am amporay bisisiont il heavy 1::2;:;! at Km il Ml il Ml Wi il Ndl S
only
MoRTH
Ashyari - Shri Kyari
section [lem. 50,0040 . - : 2 ’
2 to km.75.000) of NH- Mil Nl il Ml Ml Nil Ml Nil i N MEl Wil
TO7 RG-1I
Shri Kyar - Gumma
4 “;:nn;dr.i;?u:'iﬂ?ﬂ-m il Mt il il il Wil il wil il Nt Ml Wil
707 PRG-IV
Gumma - Fediz
section [Km 94.900 to
5 Km 103.550) of NH- il Nil Nl Nl il il wil il ] Nil Nil Nil
TOT7 PRG-V
Dated:-19.08.2022 -
Copy to the Deputy Commissianer District Sirmour at Nahan for information please, 31/
| | [ |
T




Annexure-G

4181

WORK ~Wise detail of road damaged due to Rain fall! Snowfall
Name of 1ikely duir of Machinery deployed Amount
: Clrcle / pen requined for
8r N Divison | e af Raad Blocked on Upetied en Type of duimage B Grader Lowiker Evcavtar Toller Tippers | resteration in Remarks
lacs
1 2 3 4 .1 & T B 8 ] 11 12 13 14 15
MaRTH PIU Office, Paonta Sahib
P hil pil il N il il N il NIl ] ol hi
j Section (km.0.000 ta
him. 25.000) of NH- 041,10 2022 a1 6:00 AM fﬂﬁ“ﬁ';'fz ""':.K:.':'&""
TH7 m-l 26092072 & 4:00 AM n.m o § il W 15+300 Nil Ml L Ll 11} il Ml E cy
I 5+580 Services only
i ket wiiion Nl Wil Nl Nl Nl il N i il il i Nl
s K 25,000 to
ot 20,000} o E 00 21.08:2021 at 3:00 Hgﬂdmmm hicle r::rgnt
. A ! i ue 1 e I3
PEG-1I 30.07.2021 at B.00 am o o \ Ml arregni M Nil Nl ti it il i .
2T+300 Services only
MORTH | s b vuri - Shri Kyari
section (km, 50,000 w
3 m?s_m] of NH- 707 (1] Pl il Ml L Mil Ki i Mil LT Mal Mil
K-
Shri Kyuri - Gumms
section (Km 75000 1o s
4 Kan 04.600) G NEH. 707 N il Ml Nl [ il Wil N il Nil Nl Nl
PRG-IV
Cimma » Fediz section
(Ko S0, 900 10 Kom
5 103.550) of NH. 707 il Nil Ml Nl Ml il Nil Wi Wit Nil i il
PRG-V
Dated:-20.10.2022 3106
Copy to the Deputy © District at Hahan for information please.




Annexure-G

4182

WORK ~Wise detall of rosd damaged due to Rain ) Snewiall

[Duted: 22,08 3022

Machinery deployad
Hame af
8r Likely date
Circle | Name of Road Blecked on Openod en Type of damage
e Division of apen JCB | Grader | Lomder | Excavator |  Roller
F 3 “ & 5 10 i1 i3
Pacmin Salyily-Hewna
Bectvon [lem 0 DXK o
L1 ol e il M LY hi il N '
! ko 25, 000) of NH 4 J NE ] ] il " 1 . "
a7 plal
Wi il o Wi Nil Hil wi Wi il Wil il e
Hewna - Ashyar
. wection [k, 25 000 i)
h ko 50, 003 af NH
OV PRG-I 25082031 1300 Moad vofl apud dis 10 . *hh:f::ﬂ!t
5007 2011 3¢ 8.00 am LW L hetavy Landalide ai B Kl Pt i Hd sl LU Rl
(Temporang Deserson] 17+300 Emargency Sarvioes
only
MoRTH
Aabiyurl - Elerl Kvan
[herm. SO0 b 4 .
3 ] i ' 4 "] " r
: £l af NH " L » Ll i L H W M wi H "
T RGN
Shel Kyari « Gumma
4 woction (K F3.000 0] oy ohys e wonam | 22082022 at 000 4w Wi tand slicke at ch 75 400w 2 Wil =1 7 il Wil il Hoai spen
Km O of NH
TO7T PRG-IV
Gunma = Fediz
& wetbon (K F4-900 iy Nil mil Wi N il i i Wi il il il ['E
Km 1 501 of B
T PRO-Y

o the Commissaner District Sirmesur at Nahan for information pleass
Copy ] Deputy I ] i




Annexure-G

WORK -~Wise detall of road damaged due te Rain fall) Snowiall
Ma ¥ deployed
Br |Hume of Clrele Likely date required for
Name of Road Dlocked on el af Remarks
Wo. | | Dhvisioe Orpanit ok Hm”’wmm.mmmhw
1 2 3 4 5 6 g 8 e 10 1 12 13 14 15
MoRTH PIU Office, Paonts Sahih
Paswita Sahib- Hewna
Sesi-tion [l 04K By
k. 55 ol HH- 7] Nl hi L1 LT} i Wl s il pal LT Al
TO7 gkl
2408, 2007 4 E.00 am Wliﬂﬁwﬂ Kl \snidebde & 26800 ke L] N L1 E Nl L L ool ehoaad
408 D030 at 4 M0 m | 24083037 @ 1140 am Wi landvbde ot 354500 km il L il E il il il Hoad ppen
Hewna - Ashyar
wection (km, 25000 y
kem. 540, 000§ of NI-707
PRG-I
808077 at 4.00 am Wtk i PTEES (1] unisbde st A6+T50 bew LT 1] ] 1 mil M Mil Avad coned
2
21.08 2021 #i RO e Svete h::“ﬂ:ﬂ“
IET, ar B0 am hi L1 i | e L] il L]
flaay (Temporary Divaruan) Wl’;‘_‘;::".m " Nl " “ Ermangency bervicey
anly
28 08 FO3T at 5,50 am 24083037 at 1215 am i landvida at %3000 km 1 Wi L1 i Wil i il Poad open
MoRTH
008 MU ot A0 Fam | D406 0P 3 1105 am Hi ndshda 3t 54+000 km 1 L1 Ml L Lo 3 1) Road apan
Aahyari - Bhri Kyari
H n
mg‘mwﬁﬁsw JADEBE)D ot 1R00 e | DAOEIOED m 1025 am hid lindsbide st 3564000 km 1 LT Hil E L H Nl Paad epan
KeaAn
2408 ]2 ot 6700w | 24.08 3022 st 0730 am (1] lgndubde ot 574640 lem 1 LT Ml 1 L0 2 Ml Raad cpan
i 2408 0T gt ORD sm .08 J02Y ot 0545 am Hi landubda st TE:000 kem 1 L L LUl | Ml b K Aaud opan
Sharl Kyari — Guniins
section (Hm 75 000 o
4 Krm B4.900) of NH-TOT L) mil L1 L Ml LT wil Ha il L Rl il
PRG-IV
Cusmama - Febis
i wectinn (Km- 94 900 o
E Km 103 550) of K- L i Wi L LUl Nl il Lt il il Ml L]
TOT PRGOSV
Duted:-24,08.2022 2720
e R end
o the Commismaner District Sirmesar 31 Nahan fof indormation please. i
[ [ f | 1




Annexure-G

4184

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Name of :
Br ked 0 1 Likely date | . required for
No. iy N of Road = o o of open ofidamene JCB Grader | Loader | Excavator | Tippers | restoration Ramarin
Division
in lacs
1 2 3 &4 -1 L] T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 1o
km 25,000} of NH- 111 il il Ml il Ml Nil Mil Wil Mil Nil
707 pkg-1
14.07.2022 at 9.00 am 24.07.2022 at 9.30 am Wil Inndsi;d;*:::;h. km 1 il Ml il Mil Bl Road apen
Hewna - Ashyari
section (km.25.000 to
km_50.000) of NH-TO7
e 21.08.2021 at 3:00 LUt e muumn:lm
2 30.07.2021 at B.0C am LA ik Nl heavy Landalide at Km Ml il Mil Mil il Mil o
{Temporary Diversion) Emergency Services
MoRTH PIU L0 only
Office, Paonta
Sahib
Ashyari - Shri Kyari
section (km.50.000 to ' . "
wil Nl Nl Ml N il Mil Mil Nil Hil NH
8 kim.75.000) of NH-707 ; : ' : : : : : ‘ :
KG-11
Shri Kyari - Gumma
l “E;";q[:?n“: i‘l_usg_m Nil Nil il Mil Nil Nil Nil Hil il Nl Nil
707 PRG-IV
Gumma - Fediz
section (Km 94900 to / . ’
] | 1 L] | | | | I Nil
- Km 103,550) of NH- " " b Nl il Ni Ni Ni N i
707 PKG-V
Dated:-25.07.2022 3 21

Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G 4185

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of 2 Amount
8r Likely date required for
No. l:iml.n..; Name of Road Blocked on Opened on af Type of damage " Gead : B e 2ol Tip restarntion Remarks
Dt in lacs
1 2 3 4 5 6 T [] [] 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to
| Jm.25.000) of NH- il Mil il Md it el il il MH il Nl Nit
707 pleg-1
il il il Nil il il il il il Nil Nil Hil
Hewna - Ashynri
2 section  (km.25.000
to km. 50.000) of NH-
TR 21.08.2021 at 3:00 Mowc oty dak mm':nw“
30.07.2021 at 8.00 am (Fesrcaniiy B il heawy Landalide at Km il Wil Nil wal il Nil il idrponey Seoiai
274300
anly
Ashvari - Shri Kyari
ction (km.50.000
1 | MoRTH i mn.ri.rs[.mm CfNH. | 200830023t 07.00pm | 24082022 at 07.45pm il Iandslide st S6+100 km 1 el Nil 1 Nil 1 il Road open
707 KG-1I
28082072 at 07.00 prm | 34.08,2022 1 07.00 pm Nl landslide ot 85+680 km 1 Mil il 1 Mi Mil Nil Road open
Shri Kyari - Gumma
4 section (Km 75.000 ta
Km 94.900] of NH-
707 PHG-IV
25.08.2022 ot 02.00 am | 25082022 at 02 30 am il landslide ot BS+680 km 1 Bl Ml 1 Wil Hil il Foad open
Gumma - Fediz
section (Km 94.900 1o
5 Km 103.550) of NH- Hil Bl mil il Ml Bl Mit il il Nl il Ml
T07 PKG-V
Dated:-25,08.2022 kYyi
Copy 1o the Deputy Commissioner District Sirmour at Nahan for information please.
| | T i T [




Annexure-G

4186

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed
Amount
Name of Circle Likely date required for
Sr No. Name of Road Blocked enod on Type of damage Remarks
®| 1 Division = i or of apen = JCB | Grader | Loader | Excavator | Tippers | restoration
in lacs
1 2 3 4 5 & T B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
27072022 at B.30 am 27072022 at 9.00 am Mil landslide at ch km 23+850 1 il Kil 1 2 il Road open
Paonta Sahib-Hewna
Section (km.0.000 to
km. 25.000) of NH-
707 pkg-1
27.07.2022 at 5.30 am 27.07.2022 at B.00 am Nl landshde at ch km 24400 1 il Nl 1 2 Ml Road open
il Hil il Bl Rl Ml L1 Wil Ml Nil il
Hewna - Ashyari
section [km.25.000 to
b 50.000) of NH-T7O7T
MoRTH PIU PKG-1I 21.08. 2001 at 3:00 Road collapsed due to RS :::H g :illlt
2 | Office, Paonta 30,07.2021 a1 8.00 am AR e BT il heaavy Landalide at km Nl Nl il wil Nl Nil et
{Temporary Dnversion) Emergency Sendoes
Sahib 27+300
only
Ashyari - Shri Kyari
section  [km, 50,000 to
Mil Hil il Ml Bl Ml Nil Hil 1] il Ml
? Jem. 75,000} of NH-707 ’ ' " : ! ; .
KG-1i1
Shri Kyan - Gumma
section (Km 75.000 to ¢ " . y
e Km 94.900] of NH-707 Mil il Mil Mil il Ml Nl Ml il Nil Mil
PEG-1V
Gummu - Fediz
section (Km 94.900 to " ; . . :
] il I 1] ] ] i
1 Km 103.550) of NH- il Mi N il il M L Nil Mi Nil Mil
707 PHG-V
Dated:-27.07.2022 N~
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. LD




Annexure-G

4187

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Amount
Name of Circle Likely date required for
SrNo. ) Division Mt of Juondt Hoehed on Openag ca of open Bype of doiagt JCB | Grader | Loader | Excavator | Tippers | restoration Biarin
in lacs
1 2 3 4 5 ] 7 B 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km. (L0000 to . g
Jm.25.000) of NH- il Ml Nil Mil Ml Mil il Wil Ml Nil il
707 phg-1
2B.07.2022 at .00 am 28.07.2022 at 6.30 am Wil landshide at ch km 44+700 1 Ml il Nl wil Mil Road open
Hewna - Ashyarl
section [km,25.000 ta
km. 50.000) of NH-707
pra 21.08.2021 at 3:00 Ao colieed doe o m::uuu::?n?“
2 30.07.2021 at 8.00 am e s Nl heawy Landalide at Km il Mil Wil Nil Nl Nil
[Temparary Diversion) it Emergency Sendices
only
Ashyari - Shri Kvari
section [km.50.000 to L .
3 07, : .07, ; i ! | I Nl N R
3 k. 75,000} of NH-707 2B.07.2022 at 5.30 am 28.07. 2022 at 6.00 am N andslide at ch km 58000 il M 2 3 il oad open
KG-I
Shri Kyari - Gumma
section [Km 75.000 to : . ; . 4
1 Km 94.900) of NH-707 Mil Hil Wil wil il wil Nil il il Nil Hil
PRG-IV
Gumma - Fediz
& section (Km 94.900 1o i : " y " . '
2 Km 103.550) of NH- o i Nl il il Wil i il N il il
TO0T PRG-V
Dated:-28.07.2022 RO A
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. I LA
[




Annexure-G

4188

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Machinery deployed -
Sr Bame. o Likely date required for
No. Circle / Name of Road Blocked on Opened on of Type of damage e Tip S Remarks
Dhrinton in lacs
1 2 3 4 5 & T 8 9 10 11 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (ko 00000 to
1 k. 25.000) of NH- Nil il il Nl Wil Ml Ml Bl Ml nil nil Ml
707 plg-1
29.08.2022 at 1210 am | 25.08.2022 at 02.15am il landslide at 414500 km 1 el Ml 1 Ml 1 Nil Road open
Hewna - Ashyari
2 ;ﬂmmmfiﬂ 29.082072 at 08,30 am | 29.08.2022 at 08.56 am il landslide at 41+500 km 1 il Nit 1 il 1 Nil Road open
707 PEKG-II
SRt fioad collapsed due to m":“';:;:"ﬁ""“
MoRTH 30,07.2021 at 8.00 am e ’ il heavy Landalide at km il il hail il il il wil o
[Ternporaty Diversion) Emergency Services
274300
anly
Ashyari - Shri Kyani
- section [(km.50.000 ; y = -
a to km. 75,000} of NH- il Ml il il il Wil Mil Hil NI Nil Nil il
707 KG-In
Shri Kyari - Gumma
section (Km 75000 1o
4 Km 94.900) of NH- Nil il il Nl Mt Bl Ml sl Ml Nil Nil Mik
707 PRG-IV
Gumma - Fediz
section [Km 94,900 1o
5 Km 103.550) of NH- Nil il il LT} il il Ml il Nl il Kl Mik
707 PKG-V
Dated:-25.08.2022 98
Copy to the Deputy Commibssioner District Sirmour at Nahan for information please. el
I




Annexure-G

4189

WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
Name of s
8r Likely date required for
Circle Name of Road Blocked Opened Type of damage Remarks
o, D‘h'.illu:l i on of open JCH Grader | Loader | Excavator | Tippers | restoration
in lacs
1 3 3 4 5 6 T 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to . .
I 1, 25.000) of NH- il il hil il (] il Kl il Nil Wil il
TOT phg-l
30.07.2022 at 7.15 pm 30072022 at 8.00 pm Wil landside at chlom 2E+600 1 il il il Ml Ml Koad open
31.07.2022 a1 7.00am | 31.07.2022 at 8.00 am Nil landskde at ch km 27+800 1 Nl Nl il Nil Nl Road open
Hewnia - Ashyari
2 section (km.25.000 to
km 50.000) of NH-TOV
PRG-I
3L0O7.2022 a1 2.00 am 31.07.2022 at 10 &m Kil landsfide at ek ken 33+100 1 il Wil il Nil Nil Road apen
71.08.2021 at 3:00 SO cONMC NN "::c'r::or l:'m
30,07,2021 at .00 am ppedgiinta il haavy Landalida at Km il wil Wil Hil Nil Hil s
[Temporary Diversion) Emergency Services
27+300
only
Ashyart - Shri Kyan
section (km. 50000 1o i - 5 4 ¢
a em. 75,0001 of NH-T07 Wil Nil Nl il (] Wl Kl Wil Nit Nl il
K-
Shri Kyar - Gumma
stction (Km 75.000 to | . § : !
L] Km 94,900} of NH- il Wil il Hil il il wil Hil Hil Nl il
TOT PRG-IV
Gumma - Fediz
section (Km 94.900 to
- Km 103550} of NH- L Nl il il il il il il Nl il fi
707 PEG-V
DL
Dated:-31.07.2022 £90
Copy to the Deputy Commissioner District Sirmour at Mahan for information please.
r T T 1 T . T




Annexure-G

4190

WORK -Wise detail of road damaged due to Rain fail/ Snowfall

Machinery deployed =
Name of
8r Likely date required for
i Name of Road Blocked o Opened on e of damage Remarks
No. m " of open Tymmat JCB | Grader | Loader | Excavator Roller Tippers | restoration
in lacs
1 2 3 4 5 6 T 8 9 10 11 12 13 14 18
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section {km. 00000 to
1 lem. 25.000) of NH- Nil Ml Hil Nil Mil Bl Ml Wil Nl il il Nil
707 pkg-1
Wil Ml Nl Ndl il Ml Mil Nl Ml Hil il il
Hewna - Ashyari
3 kection (K. 25000
to km.50.000) of NH- d far Light
TO7 PEG-II Road open
30,07.2021 at 8.00 am TLOGINL w3 il :a : c::::::::nm Hil il miil il it il il ieghicles mnc)
? (Temparary Diversion) e m Emergency Services
27300
only
MoRTH
Ashyari - Shri Kyari
section [km.50.000 Vehicle breakdown at ch
3 to ki 75.000) of NH- 30,08.2022 at 06.30 pm | 30.08,2022 at 09,00 pm wil SE+100 km 1 Bl Mil 1 i il il Road open
TOT KG-I
Shri Kyari - Gumma
scction (Km 75000 to .
4 Km 94.900} of NH- il Mil Hil Nl Mk Ml Ml Ml Ml Hil Nil Nil
707 PEG-IV
Cumma - Fediz
section [Km 94.900 o z
5 Km 103.550) of NH- il Ml il Nl il Bl il Wil il Hil Nl Mil
707 PKG-V
Dated:-31.08.2022 e Xo Yo 4
Copy to the Deputy Commissioner District Sirmour at Nahan for information please. LT
| ] [ | [ |




Annexure-G

4191

WORK -Wise detail of road damaged due to Rain fall Snowfall
Name ol Likefv dwie of Machinery d(rrlaynd Amouni
o Clrcle / open requibned for
Sx Do, Division | Vame of Rond Blockod wu Oprowd ou Type of damaye B Girader Lusder Excavitor Holler Tippers | restaration in Hmaris
Incs
1 2 3 4 L] 3 T B8 9 10 1" 12 13 14 1%
MoRTH PIU Office, Paonta Sahib
Pt Sahib: Eiewna il il Hil il Hil Ml Wi il il il Hal il
Section (k. 0.000 o
1 m. 25,0001 af NH- dﬂnad ;ﬂh;:d Road open I'wl;lhht
07.10. 2022 &l 8:00 AM ue 1o sinking at wehicles an
07 ply-1 26 09 2022 ol 4:00 AM [Teen Dévarsion] Hil Kom 15+300 Hel il HE il Hil Nl il Errarsariy
14 5+EB0 Services only
Hewna - Ashyari section - L - L Lo 5 e m L L - M
2 (k. 25,000 1o
kam, 50,0080 af NH- 707 Road collapsed Road open for Light
21.08.2021 at 3.00 due 1o heavy wehicles and
PRG-11 J0.07 2021 at B.00 am {Te o o) Ml Landabde at Km ol Mil il Ml Mil il Pl E, oy
2T+300 Services only
MoRTH | o ohvuri - Shri Kyari
% :: o m:';:t::::m:nn e Hil i il N i il [ Ni il Nl il
KG-111
Shr Kyari - Gurmina
4 :':';’: :cn"; ::L’;‘f ';’W il il N il o Nil il hi Nl i (™ Nl
PRG-IV
Gurma - Fediz section
5 ills?“-?;?i? I'q“;.:(-':’““? Nt il Nl il Ml il il Ml Ml il il il
PRO-Y
Dated:-31.10.2022 328
Capy ie 1ha Deputy Commissioner Distriet Semeur i Nakhan fee information plesse,




Annexure-G

4192

WORK ~Wise detall of road damaged due to Raln il Snowiall
Nume off Likely date of Machinery deployved Aamouni
Cirele / open rrguired for
5r N Divisian [ Vo of Road Bloriied Opeaed o8 Type of damage R Girader Loader Excavaror Haller Tippers | restoration in Riemariia
s
1 2 3 a4 ] & T 8 9 Rl " 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Pasiii Sahib-Hewsia Wil Pl il L1 L il bl Mil L Mil Wi Rload opan
5 Section (km.0.000 1o v o
k£ S000). o Nl 01102022 al B:00 AM RONC coMMpne i vehicles and
TOT phge-1 26,00, 2022 at 4:00 AM (Termporary Divarsion) il 1:'5313?:31:’% il Mil il Mil N Mil i E ncy
Sarvices only
Hewni - Ashyari soction il Bl il i Hil Hil Ml Hil Ml Wil Mil Road open
2 (ko 25, (00 10
km_ 50,0040} of NH- T07 Road collapsed dus Road ngwn-for Light
PRG-I 30072021 at600am | 2108202180300 Mi  |toheavyLandalide|  NA Nil il Nl Nl i Nl Iohpicih Wt
¢ E (Tamporary Diversion) Emargency
at Km 27+300
Services only
MoRTH |y chyari - Shri Kyani
section (km, 50,000 o ' )
3 k. 75.000) of NH- 707 Nil i il il Mil Mil M il Mil il Mil Road opan
K1
Shri Kyan - Guimima
section (Km 75000 10
Mil W Nl | Ml Hil MM Hil il Nl Foad
% K 94.900) of NH- 707 N open
PRG-IV
G - Fediz section
{Km 94,900 10 Km L 4 ¥ A " ¥
i
5 103.550) of NH- 707 i hal il il Ml Nil Ml Ml il Nil il Road opan
PKG-Y
Dated: 26.12.2022 2970
Copy 1o the Deputy Commissloner District Sirmour at Mahan for information please. T=s




Annexure-G 4193

WORK -Wise detail of road damaged due to Rain fall Snowfall
Name of Likedy date of Machinery deployed Amount
Clrcle / wpen requined for
Sy Iinision Pliias o] ki ikl Dpeanh vy Typeof o JICH Cirnder Luader Excavminr Roller Tippers restarntion in T
Ines
1 2 3 't § [ T 8 ] 10 L4 12 13 1 15
MaRTH PIU Office, Paonta Sahib
il il M il ] il Nil ] Nil il ] Nil
Paomnia Sahib-Hewna
1 :;;mﬂ‘mm Raad collapsed Road open for Light
707 phg-1 26.00,2022 at 4:00 am f‘r': 2002 ;tls.nm:; Ml “Eﬂ"’;mm“ N Nil Nl M Wi il N "'"H"E "'":
15+580 Services only
il il 1] Nil Pl LT Wil il Mil il Bl il
Hewna - Ashyar section
2 (k. 25 () 1o
G SO0 CENH=T0T 21.08.2021 a1 300 R:'dmmm ﬁ“:."ﬁu'.'.':.bm
. ! s
PRG-I 30.07.2021 al .00 am {Tamparary Diversion) Nl Landakde at K P il Hil L] Nil il N £ v
AT+300 ‘Servicas anly
MoRTH
Ashyan - Shn Kyari
section (km 50,000 1w _
3 k. 75.000) of NH- 707 il Nil M Ml Pl Mil Nil bl Mil il Pl Nil
KG-m
Shri Kyar = Gumima
section (Km 75,000 to X
4 Kt 94,9003 of NH- 707 il il L] il g Nl il il i il Tl il
PRG-IV
Cinemima - Fediz section
{(Kom 94900 10 Km Lanslide at
5 103.550) of NH- 707 O%10 2022 at 0F-30 AN 08102022 at 11-30 AM Ml 101720 4om 1 Mil il 1 Ml 2 Pl Road open
PEG-V
Dated:-09.10. 2022
220
Copy 1o tha Daputy Commissnss District Sirmour af Nahan for information please, i
I I I I ] T T




Annexure-G

4194

WORK ~Wise detail of rond domaged due to Rain fall’ Soowfall

Naumse of Likely date of Muchinery depboyed Amaini
Clrebe / 2 apen " required for
S Nk, Division | ¥0m of Hoad Bhocked on Ot ieed it Type of I IR Lasier Excavator Roller Tippers | restoration in Hemarks
[F1=Y
1 2 a a -] [] T B 10 1 12 13 14 15
MolTH FIU Office, Paonta Sahib
Paonta SihibeHewnn Hil NI Hil Hil L] Mi Nil N Ni Ni Road apsn
1 Section (k0,000 1o
km, 25 000 ) of NH- 01.10:2022 st 6:00 AM Foad collapsed due Road open for Light vehicles
707 phg-l 2600, 2023 &l 400 AW T 3 ) Hil 1o sinking a1 Km Hil M Hil L] M HE and Emergency Sarvices
iy S 15+300 16154580 only
; Landalise st Km
Haara —A:.h}mn aeplion 31,008,202 w1 530 PM 032027 of 6:00 Pl il 43+500 1 Mi ] L] M Ml Road apan
2 (k. 25 000 10
ke, 50,000 of NH- 707 24.08.2001 a2 3:00 Reoad collapsad dua Road open hor Light vehicles
PRG-I BOLOT 2021 o 800 am Te : ) Nil o haavy Landakde Mil Nil il Ml il il and Emargency Services
mparaty Dhoiriiy al Km 274300 only
MoRTH Ashyari - Sho Kyan
section (km. 50,000 1o Landalice at Km
k| km 75,000} of NH- 707 £1.04.2023 a1 200 am 0104 2023 at 8.00 am Hil SB+000 1 Hil 2 N 4 Mil Road apan
KG-11
Shri Kyari - Gumima
7
4 ::n""ﬁ“g}:m““ ri"':"’?:‘? Wi Nl ™ Nil Nl il Nil ™ il NIl Hoad opan
PRG-IV
Guemima = FPediz section
5 IIE;'S?U;"::L‘;K I;:]-,- il Nl Nt i il il il bt il i Road apan
PRG-V
Dated: 01.04.2023 3 3 1
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4195

WORK ~Wise detail of rond domaged due to Rain fall’ Soowfall
Naumse of Likely date of Muchinery depboyed Amaini
Clrebe / 2 apen " required for
Sr No. Division | Nonss of Road Bhackedl o Orpesiedd on Type of IR Loader Excavainr Roiter Tippers | restoration in Remarks
[F1=Y
1 2 a a4 -] T B 10 1 12 13 14 15
MolTH FIU Office, Paonta Sahib
- lmncalicie wt 24+800
Paonta SihibeHewnn 004 2023 sk 10030 AM 04042023 &t 19:30 AM km 1 Mi L] N 2 Ni Road apsn
1 Section (k0,000 1o
km, 25 000 ) of NH- 01.10:2022 st 6:00 AM Foad collapsed due Road open for Light vehicles
707 phg-l 2600, 2023 &l 400 AW T v ) 1o Ginking at Km Hil M Hil L] M HE and Emergency Sarvices
S E 15+300 10154560 anly
Hewna - Ashyan section . M pa P Hil Mt L] il il Road apan
2 (k. 25 000 10
ke, 50,000 of NH- 707 24.08.2001 a2 3:00 Reoad collapsad dua Road open hor Light vehicles
PRG-I BOLOT 2021 o 800 am Te : ) o haavy Landakde Mil Nil il Ml il il and Emargency Services
mparaty Dhoiriiy al Km 274300 only
MoRTH Ashyari - Sho Kyan
3 :::g?:m[; I':.Fi'.'.}.“;:?v o e bl b Hil Hil NE il Hil Fiad opan
KG-111
Shri Kyari - Gumima
section {Km 75000 1o e Tandaiids o TE+000
4 Katn 94,900 of NH- 707 O 0 2023 6t 1000 PM 05.04 2023 al 0700 AM s 1 Hil Z il 4 L] Road apan
PRG-IV
Guiima = Fedliz section
5 IIE;'S?U;"::L‘;K s il Nl i il il il bt il i Road apan
PRG-V
Dated: 05.04.2023 3 2
Copy to the Deputy Commissicgner District Sirmour at Mahan for information please.




Annexure-G

4196

WORK-wise detail of road damaged due to BainfallsSnowfall
i Machinery deployed Amount
Ar. Moo Mame of Circle/ Division Hame of Road Blocked on Opened on e Type of damage = required faor Remarks
of open JCB Grader | Loader Excavator Roller Tippers st .
oration
1 r 3 4 5 [ 7 ] 9 10 i 12 13 14 15
MoRTH-PIU, Paonta Sahib
Hil Mil Hil Hil Hil Mil Hil Hil Hil Hil Mil Eoad open
Paonta Sahib-Hewna
i section {0.000 to 01,10.2022 at Road collapsed due Road open for light
25.0000) of NH-707 .
) 16,009,201 at 06:00 AM Mil 1o sinking at km Wil il Hil Hil il il Nil vehicles and
0400 a0 (Temporary 15300 to km Emergency
Dversion) 15+580 services only
05.06.2023 at | ©5.06.2023 at * Landslide at ch. 2 . ; . i
[9-45 FM 11-55 M Mil Kim 264500 1 Mil Mil 4 Mil il Mil Road open
Hewna-Ashyari section
i {29,000 te 50.000) of
NH-707 {PKG-I1) 21.08.2021 at Road collap[zed Rioad open for light
30.07.2021 at. 03:00 AW " due to heavy . . . . - vehicles and
Hil Hit il Hil it Hil Hil Mil
OB:00 AM {Tempaorary : landslide at km : ' ! : ' ' EmEergency
Driversion) 27300 services only
MoRTH
Hfshyari-5hri Kyari
section {50,000 to
i i [ ¥ H [ L il
3 75.000) of NH-707 il il Hil Hil Hil il il it il it il Road open
[PHG- 1)
shri Kyart-Gumma
4 f;gpgfsnfn?;: Nil Nil Mil Hil Hil il Hil Hil Hil Hil Hil Road open
PRG-IV}
Gumma-Feddiz section
5 {94.900 to 103.550) of Hil Hil il Hil Hil il Hil Hil il il Hil Road open
HH-TO7 (PRG-V)
Dated; 06.06. 2023 333
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4197

WORK ~Wise detail of rond domaged due to Rain fall’ Soowfall
N ol Likely dare of Machinery depboyied Amsuni
Clrele / ’ apen - required for
sl Division [ /¥ame o7 Road Hioched on Dgpeaed on Typeof JOB Loader Excavator Ruller Tippers | restoration in Ramurks
ey
1 H 3 4 L} 6 T g8 L] " 12 13 4 15
MoRTH PIU Office, MPaonta Sahib
Pacnta Sahib-Hewna Wil Ni il Hil il Hil Hil ol Wil i Rond opan
1 Secton (Km 0,000 to
ke, 25,000 of NH- 01105005 wt o0 A Fioad collapsed due Road open for Light vehicles
TOT phg-1 26,089 2022 ol 400 AM {Tamg Drvarsion) Nil 1o sinking a1 Km Hil Ni Hil N Ni NI and Emergency Services
vy 15+300 t15+580 anly
Land sldg &l km
Hewna - Asbyari section O 02 20 T AN ET 02200k DAY kA W 2reT00 2 NE 1 L 2 NE FRoad opan
2 (k25000 10
ke, 50.000) of NH- 707 -
il e 21.08.2021 st 3:00 Road collapsod dua ) } : Road open for Light vehicles
PRGN 30072021 &t 800 am Mil o heavy Landalide il Hil Wil Nl Nl il and Emargency Services
[Temporary Divarsion) a1 Kim 274300 nly
MoRTH | g ohoori - Shi Kyari
section (km.50.0040 Romd apen far light Foad open Tor Bght wehiclea
1 -
3 ken. 75.000) of NH- 707 26.02 2023 at 10:00 AM vahiciaz only il landslide at 55+500 1] Hil il Wi il Mil ondy
kG-
Shri Kyvars - Gumma
seetion (Km 75000 16 : 3 :
Ni ] |
4 Km 94,900 of NH- 707 Ml il Ml il il Hil il Hil Nil il Road opan
PRG-IV
Cinmmna - Fediz section
(Eom 94,500 10 Km E : :
il i | L] il R
5 103.550) of NH- 707 il Ml il Ml Hil il Mil oo opan
PEG-V
-~ g
Dated: 07.03.2023 234
Copy to the Deputy Commissiener District Sirmour at Mahan for infermation please.




Annexure-G

4198

WORK ~Wise detail of rond domaged due to Rain fall’ Snowfall

Mume of Likly dare of Machinery depboyed Amauni
Clrebe / . apen o required for
Sr M. Division [ /¥80ee 6T Road Hhochad 2 Opetied ot Typeof Jon Loader Excavainr Reller Tippers | restoration in Hemarks
[F1e
] 2 E 4 5 & 7 8 10 11 12 13 14 18
MoHTH PIU Office, Maonta Sahib
Paontn Sehib-Hewna Hil Ni il Hil Ma Mi il N M i Road opan
1 Sectuon (Km0, 000 to
km 25 000) of NH- A B0 A Foad collapsed due] Road apen for Light vehicles
TO7 phig-1 2606 2072 @ 4.00 AM il 1 sinking a1 Km Hil M Hil L Wi L] and Emergency Services
[Tamporary Drvangion |
15+300 10154580 anly
Land slide al km
702 T 7 2
Hewna - Ashyari section DRG0 T O DER00RA DA bl 2700 L 1 i 2 Nl Road opan
2 (k25,004 1o
ke, 50.000) af NH- 707 21.00.2001 at 300 Road collapsad due Road open for Light vehicles
PRG-I 30,07.2021 a0 600 am i il 1o haavy Landalide ] Nl Wil ] Nl Ml and Emargency Sarvices
(Temsporary Diversion) a1 Km 27+300 anly
MoRTH Nshari = Shri Kyari
section (kmu 50000 1 3 d
1 | [
3 km. T3.000) of NH- 707 26,02 2023 &t 10:00 AM Complately Closed Mil andslide at G5+E00 Mil il il Wi Nil Hil Caomplately Closod
KG-11
Shn Kyar - Gumma
section (Km 75,000 1o : :
] Ml Mil Hil 1 Nl il M R
8 Kin 94.900) of NH- 707 “ " o . L g N ocioad
PRG-IV
Ciurmana - Fedie section
(Ko 4,900 10 Korm
L] Nl Mil Ml Hil il Ml Hil Mil FRoad
= 103.550) oF NH- 707 L e
PEG-Y
Dated: 07.03.2023
335
Copy to the Deputy Commissioner District Sirmour at Maban for information ploase.




Annexure-G

4199

WORK ~Wise detall of road damaged due to Raln il Snowiall
Nume off Likely date of Machinery deployved Aamouni
Cirele / open rrguired for
5r N Divisian [ Vo of Road Bloriied Opeaed o8 Type of damage R Girader Loader Excavaror Haller Tippers | restoration in Riemariia
[
1 2 3 4 5 & 7 a & 1n 1" 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Pasisti Sahib-Hewia pai Pl il Wi Bl Mil [ Hil al Mil Ma Road opan
5 Section (km.0.000 1o v o
. LT000) of k= 01.10.2027 at 6:00 AM o uh‘::s mle.ii#
TO7 phig-1 26.09.2022 at 4:00 AM s : il 10 sinking at Km il Nil ril Hil L] Hil A
Yty D aion) 15+300 t015+580 Enngancy
Sarvices only
i - Adliyaid seiaiin hil Pl il i Hil Hil tal Mil fi il i Road open
2 (ko 25, (00 10 g =
_S0.000) of NH- T07 apsed opan for Light
:Eé-:[ pre 30072021 at600am | 2108202180300 Nl Tum'mwﬁf Nil Nil il Nl Nl i Nl Iohpicih Wt
¢ E (Tamporary Diversion) Emargency
at Km 27+300
Services only
MoRTH |y chyari - Shri Kyani
section (km, 50,000 o ' )
3 k. 75.000) of NH: 707 il Wil il il Mil Ml Hil il Ml il Ml Road cpan
K1
Shri Kyarn - Gumma
4 section (Km 75,000 10 | o0 05 2625 at0200 PM | 07.02.2023 at 0347 PM il hapciica. ot ko N Nil i 2 Wil 2 il Road open
Koo 94,9000 of NH- 707 BE+200
PRG-IV
G - Fediz section
{Km 94,900 10 Km ; ? : ; : y
5 103.550) of NH- 707 Wil Ml il il Mit Nl Ml il Ml il il Road opan
PRG-Y
Dated: 08.02.2023 A4
Copy 1o the Deputy Commissloner District Sirmour at Mahan for information please. b




Annexure-G

4200

WORK —Wise detail of road damaged due to Rain fall’ Saowfall
Sr Na, Name of | Name of Rowd Blocked on Opened on Likely Type of Machinery deploved Al Remarks
Circle { A1E ol dutinge JICB Grader | Loader |Excavator| Reller Tippers | Fequired for
Division apen rostoration in
lacs
1 2 3 4 5 & T 8 a 10 1 12 13 14 15
MoRTH PIU Office. Pacnta Sahib
T 10
Paonta Sahib-Hewna T e 2‘;?‘: gt D?.DE.ZDE; AAdn il Hil 1 il Mil 2 Mil 2 il Road open
Section (Kmo0.(00 1o
’ 25 000) of NI S e e g
;m_,k " botl B-00 AM collapsed dus vehicles and
P 26092022 at4:00 | (Temporary b zinking &t . . : . : Emergency Services
Al Diversion) il Km 15+300 [0 Mil Ml Ml Mil Mil il only
to15+580
Hewna - Ashyarn 2 2 : : . 2 :
P il il il il A Mil il il il il Mil Foad open
kim. 25,000
x i__l'“‘” i 71082027 at Road Road opan for Light
"551'.;‘..P h( 1l o 30.07.2024 a1 B.00 G collapsed due vehicles and
) ol 3
el Il (Temporary il wheawy | N il il Nil il N Nil Emergency Services
am Diversian) Landalide at only
Km 274300
MoRTH |Ashyari - Shri Kyan
3 secton k50,000 1w Wil il il il A Mil il Ml Wil Mil il
km.T5.000) of NH- Road opan
7
K.G-
Shiri Kyari -
4 section (K 75,000 m Mil il il il Mi il il il il il [l Road
Kam 84,900} of NI i
PRG-IV
Gt = Fediz section
5 (B 94 9k 10 ko Nil il Hil Mi il il Ml il Mil il
103.550) of NH- 707 il Road open
PRG-V o 3o |
Dated: 08.04.2023 33/
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G 4201

WORK —Wise detail of road damaged due to Rain fall’ Saowfall
Sr Na, Name of | Name of Rowd Blocked on Opened on Likely Type of Machinery deploved Al Remarks
Circle { A1E ol dutinge JICB Grader | Loader |Excavator| Reller Tippers | Fequired for
Division apen rostoration in
lacs
1 2 3 4 5 & T 8 a 10 1 12 13 14 15
MoRTH PIU Office. Pacnta Sahib
& 10 i j
Paoata Sahib-Hewna | O7 012023 atT:30 | 07.04.2023a110:00 | Ardsideat. | g Nl il 2 il 2 Nil Road open
pm om 22+8T0 km
Section (Kmo0.(00 1o
! ff:l:?:_\'liﬂ':r‘\,ﬂ o 07.10.2022 al Foad Fowd opior Light
;m_,k " botl B-00 AM collapsed dus vehicles and
P 26092022 at4:00 | (Temporary b zinking &t . . : . : Emergency Services
Al Diversion) il Km 15+300 [0 Mil Ml Ml Mil Mil il only
to15+580
Hewna - Ashyarn 2 2 : : . 2 :
P il il il il A Mil il il il il Mil Foad open
ki, 25.00W
% i__l'“‘” i A 71082027 at Road Woad opan for Light
"551'.;‘..P h( 1l o 30.07.2024 a1 B.00 G collapsed due vehicles and
) i ol -
el Il (Temporary il wheawy | N il il Nil il N Nil Emergency Services
am Diversian) Landalide at only
Km 274300
MoRTH |Ashyari - Shri Kyan
3 secton k50,000 1w Wil il il il A Mil il Ml Wil Mil il
km.TS.000) of NH- Road open
07
EG-101
Shiri Kyari -
4 section (K 75,000 m Mil il il il Mi il il il il il [l Road
Kan 94.900) of NH- s oRen
PRG-IV
Gt = Fediz section
5 (B 94 9k 10 ko Nil il Hil Mi il il Ml il Mil il
103.550) of NH- 707 il Road open
PRG-V
Dated: 08.04.2023 3 3
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4202

WORK —Wise detail of road damaged due to Rain fall’ Saowfall
Sr Na, Name of | Name of Rowd Blocked on Opened on Likely Type of Machinery deploved Al Remarks
Circle { A1E ol dutinge JICB Grader | Loader |Excavator| Reller Tippers | Fequired for
Division apen rostoration in
lacs
1 2 3 4 5 & T 8 a 10 1 12 13 14 15
MoRTH PIU Office. Pacnta Sahib
11 7 {
Pacora Saiib-Hewnn [ 11042029 AAOT00 | 11.042028 308001 -y | CanceBleds | Nl il 1 il 2 Nil Road open
Section (Kmo0.(00 1o
! ff:l:?:_\'liﬂ':r‘\,ﬂ o 07.10.2022 al Foad Fowd opior Light
;m_,k " botl B-00 AM collapsed dus vehicles and
P 26092022 at4:00 | (Temporary b zinking &t . . : . : Emergency Services
Al Diversion) il Km 15+300 [0 Mil Ml Ml Mil Mil il only
to15+580
Hewna - Ashyarn 2 2 : : . 2 :
P il il il il A Mil il il il il Ml Foad open
ki, 25.00W
x i__l'“‘” i 71082027 at Road Road opan for Light
"551'.;‘..P h( 1l o 30.07.2024 a1 B.00 G collapsed due vehicles and
) i ol -
el Il (Temporary il wheawy | N il il Nil il N Nil Emergency Services
am Diversian) Landalide at only
Km 274300
MoRTH |Ashyari - Shri Kyan
3 secton k50,000 1w Wil il il il A Mil il Ml Wil Mil il
km.TS.000) of NH- Road open
07
EG-101
Shiri Kyari -
4 section (K 75,000 m Mil il il il Mi il il il il il [l Road
Kam 84,900} of NI i
PRG-IV
Gt = Fediz section
5 (B 94 9k 10 ko Nil il Hil Mi il il Ml il Mil il
103.550) of NH- 707 il Road open
PKG-V TN
Dated: 11.04.2023 339
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.




Annexure-G

4203

WORK-wise detail of road damaged due to BainfallsSnowfall
i Machinery depll:v_.led Amount
Ar. Moo Mame of Circle/ Division Hame of Road Blocked on Opened on e Type of damage = required faor Remarks
of open JCB Grader | Loader Excavator Roller Tippers st i
oration
1 r 3 4 5 [ 7 ] 9 10 i 12 13 14 15
MoRTH-PIU, Paonta Sahib
landslide at
B0 MaAL| 106w Hil R 1 il il 1 il il il Road open
Paonta Sahib-Hewna 10:53 AM A 214888
1 section {0.000 bo
25.0000) of NH-707 01.10.2022 at Road collapsed due Road open for light
(PRG-I 16.09,2022 at 0500 AM Wil to sinking at km Hil il Nl Hil Wil il il vehicles and
OO0 M {Temparary 15+300 to km emergency
Driversion) 15+580 services only
Hil Hil Hil Hil Hil il Mil il Mil Hil il Road open
Hewna-Askvyart section
3 (25,000 to 50.000) of 21.08.2021 at Road collap[sed Road open for light
WH-7O7 [PKG-1) 30.07.2021 at 03:00 AM Hil due to heavy il Ml Wil Hil Wil Wil il vehicles and
QB0 AM {Temporary landslide at km CMErRency
Driversion) 27300 services only
MoRTH :
Asbyart-5hil Kyark
section (50,000 e
3 Hil NH Hil Hil Hil Wil Mil Nt Hil Hil Mil Road o
75.000) of NH-707 pen
(PRG-I
Shri Kyari-Gumma
4 :‘;E'E:Nf“?g Hil il Nil il Kit il Mil Hil Hil Hil Hil Road open
(PRG-IV)
Gumma-Feddiz section
5 {94,200 to 103.550) of Mil Mil Hil Mil Hil il Mil il Hil Hil il Road opan
HH-707 {PEG-V)
Dated: 12.06.2023 ‘240
Copy to the Deputy Commisiener District Sirmour at Nahan for information please
T 1 T T 1




Annexure-G

4204

WiRE - Wi detall of road damaged due io Boln {21l Snenifoll
i M, Nanse of Cirthe | Wi 0f Bl Blacked o Ogwmid an Likely dato Type of Machinery digloyed At g Rumarks
Disisinn al open damap R Grade Lasdor Haller] Tippers | For restueation is
laais
1 2 3 4 5 L] T i g 0 11 12 13 14 16
MaRTH PIL (Hfice, Pasnta Sakib
Paceta Sahib-Hewmsi
Kl Hil Mil Mil MR il M Nil M Hil Ml Foad open
Sectem |k 000 10
ERT P Fecad coliapsed Road open for Light
i B0 AM due ba sinking af wehlcles and Emergency
[Tamaorary Divergion) K 154300 Sarvices only
36,00, 2022 of 4:00 AM Mil 015580 Hi Hil Hil Kil Hil Hil ]
na - Asdvari sectios
h
1205202881 7000 | 12052023 B00pm [ b | HEEER S 1 Hil i 2 Ni 2 il Ficed 6pan
[l 2506060 o lem 5000680} ’ )
al NH- 707 FEG-IT
2 21062021 & Foad collapasd Foad open for Light
200 d138 o heavy wvehicles and Emergency
(Famporary Damrsion) Landalide at Km Bapwices anly
= 4
AAE 2024 01 P00 il 274300 M Hil [0 Nil i il L]
MoRTH am
3 Ashyari - Shni Kyze
cbw 5 = : F 5 = : .
i o Nl il il hil i il il il M il Fal Ptz cpen
(SR
4 Shri K
section | K 75,
.30 i hal Hil Mil Mil i il i Hil i Nil il Flesd opan
PEG-IY
E i - Fal sectioi
tal il il il i Hil i Hal Ml il il Foad opan
TR 50 af ME- 707
M-y e 1 4
Dated: 13.05.2023 JH‘ 1
Copy ta the Deputy Commissioner District Sirmowr ot Hahan for information please.
-




Annexure-G

4205

WORK ~Wise detail of road domaged due to Rain il Snowfall
Name of Likely date of Muchinery deployved Amouni
Chrele ! apen roequined for
Sr No. Divisian | /V0me 0 Road Bloclied on Opancd on Type-of dunoage R Carailer Lauder Excavatur Haller Tigpers | restoration in Rietumriin
lncs
1 F] 3 4 5 & T a 9 ] " 12 13 14 15
MaRTH PIU O¢fice, Paonta Sahib
Paioiita Sahils-Hewnn il el il L] il il il Mil L Mil Ha Road opan
Section {km. U000 1
1 Light
sl 01.10.2022 at 6:00 AM HORCLEMMIARC dus m:o;::sh;d
707 pke-1 26,00 2022 & 4:00 AM ok d il 0 sinking &l Kim il il il Mil L Mil e
= Ty Dtion). 154300 10154580 Ry
Services only
" - Wil Pl il L] il Mil Ml Hil il il Ml Road open
Hewni - Ashyar section N
2 b, 25, (0
km 50,000} of NH- 707 OB 20T 300 Road callapsed due Road “::ﬂ;:w
PRG-I 30.07 2021 & 8.00 AM o kel L] 1o heavy Landalide Nil il Mil Hil Ml LT Ml vabic
Hemehmnt o) 8t Km 27+300 Ry
Services only
MoRTH |\ chyuri - Shri Kyari
section (km, 500000 1o . i .
3 il Nl il Ml M Nil Ml Nl Ml Nil Mil Romd open
Kim. 75,000} of NH- 707 ' '
K-
Shri Kyan - Gumma
section (Km 75,000 10 ? g
i I il I i il i Road
4 Kim 54.900) of NH- 707 il Mal i il M Ni Ml i Ml L i open
PRG-IV
Gumma - Fediz section
(Km 94900 1w Km lanudslice &l km
17,07.2023 at 08:30 AM 17.09.2023 =t 069:30 AM Nl ] il ] 1 Ml 2 ] Road cpen
3 103.550) of NH- 707 1014700, . M
PRG-V
Diated: 17.01.2023 247
Copy to the Deputy Commissioner District Sirmour at Nahan for information pleasa. ==




Annexure-G

4206

WORK ~Wise detail of rond domaged due to Rain fall’ Soowifall
Mums ol Likely datg of Machinery deployed Amauni
Clrebe / 2 e . requlred for
Sr No, Division | o of Road Blockeil on Ohpensed on Type af I R Corader Loader Excavaior Raller Tippers | vestoration in Remarks
hacs
] 2 a 4 ] [ 7 3 8 10 11 12 1 14 1%
MoRTH PIU {¥Tice, Pacnia Suhib
Paontn Suhib-Hewna Hil NI Hil il Ma L Mi Nl N Ni Ni Road apsn
1 Section (k. 0,000 1o
km. 25 000) of NH- 01102025 0t B:00 AW Road collapssd due| Road open for Light vehicles
707 phg-1 20,08, 2023 &l 4.00 AW 2 Hil 1o sinking at Km Hil Wi Mi Hil L] Wi HE and Emergency Sarvices
pe frempoeiry Drvarsor) 15+300 10154580
Hil Hil i L M Hil M M L
Hewna - Ashvir section e m ! . : el
2 (Ko 25,004 10
ke, F0.000 ) of NH- TOT 21,08, 2001 8 3:00 Raad collapsad dua Road open for Light vehicles
PRG-IL D007 2021 a1 £.00 am (Tame Tive Nil o heavy Landakde il Hi il il Nl Nl Nil and Emergency Services
mpdray Chiekon) &1 Km 274300 anly
MoRTH Ashyan - Shn Kyari
section (ko 50,000 1o landshoe at km
7.03. 1205 AM T : [ 1] L] R
3 ke 75.000) of NH- 707 17.03.2023 a1 1205 17.03.2023 at 02:30 FM Hil §14800 1 Hil Hil 2 Nil ot opan
KG-101
Shri Kyan = Gumma
section (Km 75,000 o
4 il Nil Ml il il hil il il il il il Road
Kn 94.900) of NH- 707 e
PRG-IV
Ciumama - Feddliz section
(K S 500 1o Kom
Nl Nil Ml il il 1] il il il Nil il Road
5 103,550} of NH- 707 ez
PRG-Y
Dated: 17.03.2023 ‘24‘;
Copy to the Deputy Commissioner District Sirmour at Mahan for information please.




Annexure-G

4207

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date BEhne dpiop Aoyt
Sr. Mo. M of Circle/Divisi Mai f Road Blocked Opened Typeof d ired fi Remarks
ame e vien mee gkedan i of open we . JCB Grader | Loader Excavator Raoller Tippers r::gl:wm;r ma
1 2 3 4 5 ) 7 B 9 10 1 12 13 14 15
MoRTH-PIU, Paonta Sahib
Hil Hil Hil il Mil il il Hil il Hil il Road open
Paonta Sahib-Hewna
1 section (0.000 to 01.10.2022 at Road callapsed due Road open for light
25.0000) of NH-707 . inki i
o ) 26.09.2021 at D6:00 AM Wil to sinking at km Hil Nil Hil Nil Hil wil Nil vehicles and
(PKG-1) 04:00 AM {Temparary 15+300 to km emergency
Diversion) 15+580 services only
il Hil il Rl Mil ik Mil Hil Mil Mil Ml Road open
Hewna-Ashyari section
2 {25,000 ta 50.000) of 21.08.2021 at Road collap[sed Road open for light
MH-707 (PKG-11} 30.07.2021 at 03:00 AM . due to heavy Ni 1 H ; . d . wehicles and
DB:00 AM (Temparary P landslide at km 4 bt o ™ i e o EMErgency
Diversion) 27+300 services only
MoRTH Ashyari-Shri Kyari
section (50.000 to | 31.05.2023 at | 31.05.2023 at : {andslide at km :
3 75.000) of NH-707 05:56 PM 06:28 PM . 614750 L e A 4 e 3 L o open
(PRG-I
Shri Kyari-Gumma
section (75.000 to
4 94.900) of NH-707 Hil Hil Hil Wil Hil il Hil Hil Hil Hil Ml Road open
(PEG-IV)
Gumma-Feddiz section
5 {94,900 to 103,550} of il il Hil Hil il il Hil il il Hil il Road open
NH-707 (PKG-V)
Dated: 72.06.2023 344
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4208

WORK ~Wise detail of rond domaged due to Rain fall’ Snowfall
Mo of Likely dare of Machinery deployed Amsuni
Clrgle / ’ open u required for
Sr Ko Division [N of Haad Blockal an DOgpeaed on Typeof JOB Loader Excavaior Raller Tippers | restoration in Remurks
ey
1 2 2 4 L] & ¥ g 10 1" 12 13 14 14
MoRTH PIU Office, Pasnta Sahib
Paonta Sahib-Hewna Wil Nil Nl il Ml Nl il il i N Rond opan
1 Section (km.0.000 ta
lm, 25.000) of NH- 01102005 wd o AM Fioad collapsed due Road apen for Light vehicles
TOT phg-1 26002022 ol 400 AM l'l'millﬂw o ) Hil 1o sinking a1 Km Hil Ml Hil il Mi Mi and Emergency Services
154300 to15+580 anly
Hewna - Ashyan section H e i i Nl m i w e e Saad o
2 (k25000 10
kem. 50.000) of NH- 707 PE TR Road collapsed dus Road opon for Light vehicles
PRG-I 30072021 m 8.00 am IIT'; ! Dive j il 1o haavy Landalide L Hil Hil Hil Hil il and Emergency Services
il &1 Kim 27+300 anly
MoRTH | \ohyari - Shri Kyari
section (ko 500000 10 Lok al ki
1 :
3 ken. 75.000) of NH- 707 2302 2023 8t 12200 PM | '23.02.2023 at 02:30 PM il £1+500 2 Hil il i 2 il Road opan
KG-11
Shri Kyars - Gummn
seetion (Km 75,000 1w ; i )
1] |
4 Kim 94.900) of NH- 707 il Nii il il Ml Hil Hi bl hi il Road opan
PRG-IV
Cinmmamna - Fediz section
(Ko 9, S 1 Kom A 3
N [ I Nl Nil R
5 103,550} of NH- 707 Hil il il Mil Ml Nil i Mil ool apn
PEG-V
Dated: 24.02.2023 AAR
Copy to the Deputy Commissioner District Sirmour at Nahan for information ploase. =0




Annexure-G

4209

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likély dat Mmachinery deployed Amount
, . y date
Sr. No. M of Circle/Di Na f Road Blocked Opened Type of d ired fi Remarks
ame freeivision mes o o of open e o Jce Grader | Loader Excavator Roller Tippers iyt e
restoration
1 2 3 4 5 & 7 [ 9 10 11 12 13 14 15
M/o RTRH-PIU, Paonta Sahi
Hil Hil Hil il Mil il Hil Nil Hil Hil il Road open
Paonta Sahib-Hewna
1 szasctim gﬂ-mtgn . 01.10.2022 at Road collapsed due Road open for light
-0000) of NH- 26.09.2022 at 06:00 AM to sinking at km vehicles and
(PKG-1) 04:00 AM A Hil 15+300 to km il it il Wil Nil Hil Ml e
Diversion) 15+580 services anly
Hil Hil Hil Ml il Hit il il Hil Mit il Road open
Hewna-Ashyari section
1 (25.000 to 50.000) of 21.08.2021 at Road collapsed:due Road open for light
NH-707 (PRG-1) i Al IO Mil | toheavy landslide | il il Nil Nil il Nl il sy
DE:00 AM (Temporary at km 27300 emergency
Diversion) services only
M/0 RTEH | asnyarishri kyar
section (50.000 to | 23.06.2023 at | 23.06.2023 at Landslide at km
3 75.000) of NH-707 08:00 PM 09:00 PM Hil 574000 il il Hil 1 Hil p Wit Road open
(PEG-II1)
Shri Kyari-Gumma
section (75.000 to . ) . )
4 Hil Hil Mil N N M
94.900) of NM-707 i Hil Hil Hil L Hil I il il il il Road open
(PKG-1V)
Gumma-Feddiz section
5 (94.900 to 103.550) of il Hil Nil il il il il Ml Nil Mil Ml Road open
NH-707 (FKG-Y)
Dated: 24.06.2023 346
Copy to the Deputy Commisioner District Sirmour at Mahan for information please =




Annexure-G

4210

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date Ruhieqy deplaed ot
Sr. No. N of Circle/Divisi Na f Road Blocked Opened Type of d ired T Remarks
ame e vien mee gkedan i of open we . JCB Grader | Loader Excavator Raoller Tippers i o ma
restoration
1 1 3 4 5 b 7 B 9 10 1 12 13 14 15
M/o RTEH-PIU, Paonta Sahi
Hil Hil Hil il Mil Wil il il il Hil il Road open
Paonta Sahib-Hewna
1 section (0.000 to 01.10,2022 at Road collapsed due Road open for light
25.0000) of NH-707 : inki i
o ) 26.09.2021 at D6:00 AM Wil to sinking at km Hil Nil Hil Nil Hil wil Nil vehicles and
(PKG-1) 04:00 AM {Temparary 15+300 to km emergency
Diversion) 15+580 services only
il Mil Nil Wil Mil il Mil Nil Hil Mil il Road open
Hewna-Ashyari section
2 {25,000 ta 50.000) of 21.08.2021 at Road call il Road open for light
NH-707 (PKG-11) il W ok Nil | to heavy landsiide | il il il Nil wil il it NSEL N
DB:00 AM (Temparary at km 274300 EMErgency
Diversion) services only
M/0 RT&H | ashyari-shri kyari
section (50.000 to | 23.06.2023 at | 23.06.2023 at 3 Landslide at km .
3 75.000) of NH-707 03:00 PM 09-00 PM Hil 7 Hil Hil il 1 Hil 1 Ml Road open
(PRG-I}
Shri Kyari-Gumma
section (75.000 to
e 94.900) of NH-707 Hil Hil Hil il Mil il Hil Hil Hil Hil Ml Road open
PRG-IV}
Gumma-Feddiz section
5 (94.900 to 103.550) of il il Hil Hil Mil il Hil Nil Hil Nil il Road open
NH-707 (PKG-V)
Dated: 24,06.2021 347
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4211

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely dat Machinery deployed Amount
. P y date
Sr. No. M of Circle/Di Na f Road Blocked Opened Type of d ired fi Remarks
ame irelertivision mee o o of open e e 2 Jce Grader | Loader Excavator Roller Tippers it ma
restoration
1 2 3 4 5 & 7 [ 9 10 11 12 13 14 15
M/o RTEH-PIU, Paonta Sahi
Hil Hil Hil il il Nil Hil Wil Hil il Mil Road open
Paonta Sahib-Hewna
1 section (0,000 to 01.10.2022 at Road collapsed due Road open for light
23.0000) of NH-707 26.0%.2022 at 06:00 AM to sinking at km wehicles and
(PKG-1) 04:00 AM (Temporary Hil 15+300 0 kin il it il Wil il Hil pil emergency
Diversion) 154580 services only
Hil Hil Hil kil Ml Wil Mil Nil Hil il il Road open
Hewna-Ashyari section
3 (25.000 to 50.000} of 21.08.2021 at Road collapsed due Road open for light
NH-707 (PKG-11) it ol il to heavy landslide | Nil Nil Hil Nl nil wil il WK A
DE:00 AM (Temparary at km 27300 emergency
Diversion) services only
M/o RT&H Ashyari-Shri Kyari
section (50.000 to | 25.06.2023 at | 25.06.2073 at Landslide at km
A 75.000) af NH-T07 01:30 PM 03:15 PM o Sed+400 c o . 3 L 2 o
(PEG-II)
Shri Kyarl-Gumma
section (75.000 to i )
4 M M M [
94.900) of NH-707 il Hil Hil Hil il il il il il Hil il Road open
(PKG-1V)
Gumma-Feddiz section
5 (94.900 to 103.550) of il Nil Nil Ml il Nl Mil il Hil Nil Ml Road open
NH-707 (PKG-Y)
Dated; 25.06.2023 348
Copy to the Deputy Commisicner District Sirmour at Mahan for information please




Annexure-G

4212

WORK ~Wise detall of road damaged due to Raln il Snowfall
Nume ol Likely date of Machinery deploved Admowini
Cirele / open requined for
Sr N Division Name of Road Blocked oo Opeacd an Type of damage MR Corailer Laader Excavator Haller Tippers restoration in Remarks
s
1 2 3 4 ] & T a L | kL] 1" 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Paoita SabibHewna | 2501202330650 PM | 25012023 at 08:10 PM N e 1 N o 1 W 1 N Raad opan
Section (km.0.000 1o
1
3000 ot NH- 01.10.2022 al 6:00 AM RORE coRMne. thiy mm:'h;:iml
TOT phgp-1 2500, 2022 ot 4700 AM Zo ¢ Mil o sinking al Km il Nil Ml Mil N Mil L
(Termnparery Diversion) 15+300 §015+580 Emargency
Services only
Hewni - Ashyari soction L1 Bl il L] Hil Hil Ml il il il Mil Road open
3 (ko 25,000 10
km 5000040} of NH- TOT Prpry PP Road collapésd dus Road I!PI:::‘I;UH
PRG-I 30.07.2021 at 8.00 am el iy il 1o heavy Landalide Ml Nil Ml Nil Mil il il
(Tamporary Diverson) at Km 274300 Emargency
Services only
25.01,2023 a1 10:30 PM 26.01.2023 at 09:00 AM Ml I E&f;l}? ket Nil Nil Ml 4 Mil 2 Mil Road open
MoRTH | sshyari - Shri Kyari
section (km.S0.000 to | 25012023 o 10:30 PM | 28.01.2023 at 09:00 AM Nil i Nl il il 4 Nl 2 il Rioad open
km. 73 (00 of NH- 707
KG-1n
3 26.01.2023 s 1090 PM | 26.01.2023 a1 09:00 AM il “"""“EE“"H“U i Nl Nl Nl 4 Nil 2 Nl Road open
Shri Kyan - Gumima
section (Km 75.000 1w
Ml i il il M Ml Ml i il Rosd
4 Km 94,9001 of NH- T07 hil opan
PRG-IV
Giumima - Fediz section
(Km 94.900 10 Km " " 2 ’ . "
Nil il i i [
5 103.550) of NH- 707 Nl il il M Hil M Mii il il il oad open
PRG-Y
Dated: 26.01.2023 349
Cq:j o the Baptlj Commissioner District Sirmour at Nahan for information please.




Annexure-G

4213

WORK ~Wise detail of rond domaged due to Rain falll Soowiall
Mo ol Likaly itate of Machinery depboyed Amauni
Clrehe | ; open required for
. Division | i af Hoad Hiocked an yumed an Type of dumage JCR Cormder Losder Excavaior Hollar Tippers | restoration in i
Imes
1 z 3 4 L] [ 7 -3 ] 10 m 12 13 14 15
MoRTH PIU Office, Pasnta Sahib
Paonts Sahib-Hewna Hil Nil Wil Ml mil Nil NI Nl el N Nil Rond opan
q Section (km 0,000 ta
km, 25 000) of NH- T el o A Road collapsad dus Road open for Light vehicles
707 phg-! 26.09.2022 ol 4-00 AM [Tamporars on) il 1o sinking a1 Km Hil i Ni Nl i Ni NI and Emergency Services
) 15+300 1015+580 onily
Hewna - Ashyari section . E ™ M L e Ll L il L L Rioad opan
2 (ke 25000 10
km, 50,000) of NH- 707 F1,00:200%:nt 9500 Road collepsed dus Road open fer Light vehicles
PRGN 30072021 at B.OO am A Ml o heavy Landalide il il Hil Wil M hil Hil and Emergency Services
[Temporary Divarsion} ot Hor 274300 only
MaRTH |y chvari - Shri Kyari
i T 500, 004D 1o landslicke al km
3 it 4 23.02.2003 01 12200 PM | 23.02.2023 at 02:30 FM Ml 2 i il N Ni 2 il R
km.75.000) of NH- 707 A 51+500 oad opan
K-l
Shri Kyari - Gumma
secton (Kim 75,006 o
|
4 Kt 94.900) of NH- 707 il Wil Mil il Nil hil Hil il Wil Ni Hil Road opan
PRG-IV
Giwrmana - Fediz section
(R S, 00 fey Ko
I |
5 10550} of NH- 707 Hil Nil il il il Hil il i il i il Road opan
PEG-Y
Dated: 26.02.2023 350
Copy to the Deputy Commissioner District Siemour at Nahan for information please.




Annexure-G

4214

WORK —Wise detail of road damaged due to Rain fall’ Saowfall

Sr Na, Name of | Name of Rowd Blocked on Opened on Likely Type of Machinery deploved Al Remarks
Circle { A1E ol dutinge JICB Grader | Loader |Excavator| Reller Tippers | Fequired for
Division apen rostoration in
lacs
1 2 3 4 5 & T 8 a 10 1 12 13 14 15
MoRTH PIU Office. Pacnta Sahib
Paonta Sahib-Hewna Mil il il Hil Mil il Mil il Mil il Mil Road open
Section (Kmo0.(00 1o
! ff:l:?:_\'liﬂ':r‘\,ﬂ o 07.10.2022 al Foad Fowd opior Light
;m_,k " botl B-00 AM collapsed dus vehicles and
P 26092022 at4:00 | (Temporary b zinking &t . . : . : Emergency Services
Al Diversion) il Km 15+300 [0 Mil Ml Ml Mil Mil il only
to15+580
Hewna - Ashyarn 2 2 : : . 2 :
P il il il il A Mil il il il il Ml Foad open
kim 25,000
% i__l'“‘” i 71082027 at Road Road opan for Light
"551'.;‘..P h( 1l o 30.07.2024 a1 B.00 G collapsed due vehicles and
) ol 3
el Il (Temporary il wheawy | N il il Nil il N Nil Emergency Services
am Diversian) Landalide at only
Km 274300
MoRTH |Ashyari - Shri Kyan
3 secton (k. 50,000 w Road is open for light Hil Landsiide at 1 Mil il 2 il 2 il
km7s 000 of NH- | 26042023 al 530 vehicles 53+800 Km Roeopen
7 am
K.G-
Shiri Kyari -
4 section (K 75,000 m Mil il il il Mi il il il il il [l Road
Kan 94.900) of NH- s oRen
PRG-IV
Gt = Fediz section
5 (B 94 9k 10 ko Nil il Hil Mi il il Ml il Mil il
103.550) of NH- 707 il Road open
PRG-V 5
Dated: 26.04.2023 IJ F
Copy to the Deputy Commissioner District Sirmour at Mahan for information please.




Annexure-G

4215

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely dat Machinery deployed Amount
e y date
5r. No. N of Circle/Di Name of Road Blocked Opened T of d ired fi Remarks
ame reierivisian me on e of open L - Jce Grader | Loader Excavator Roller Tippers i e
restoration
1 2 1 4 5 & 7 [ 9 10 1 12 13 14 15
Mo RTRH-PIU, Paonta Sahi
Hil Hil Hil il il Nil Hil il Hil Hil il Road open
Paonta Sahib-Hewna
1 section (0,000 to 01.10.2022 at Road collapsed due Road open for light
15.0000) of NH-707 | 26.09.2022 at 06:00 AM to sinking at km vehicles and
(PKG-1) 0400 Al (Te s il 15+300 to km Mil il Hil il Nil Hil Ml ey
Diversion) 15+580 services anly
26.06.2023 at | 26.06.2023 at : landslide at km ¢ -
il 1 Nil Hil 1 Nil 2 il Road
07:30 AM 08:45 AM ; 26+000 ; . el
Hewna-Ashyari section
2 (25.000 to 50.000) of 21.08.2021 at Road for li
.08, open for light
MH-707 (PKG-Hl) ; Road collapsed due ;
Afdrodant At g Mil to heavy landstide | Mil Nl Hil Nl nil il il weticles an
DE:00 AM (Temporary emergency
st at km 27+300 3
Diversion) services only
M/0 RTEH [0
section (50.000 to "
3 il Hil il il il il Hil Hil Hil Mil il Road open
75.000) of NH-T07 i
(PEG:1)
Shri Kyari-Gumma
section (75.000 to
N Mil i
4 94.500) of NH-T07 Mil Hil il il Nil il I il Nil Hil il Road open
(PHG-IV)
Gumma-Feddiz section
5 (94.900 to 103.550) of Hil Hil il il Nl Hil Hil Nil Hil Hil Ml Road open
WH-707 (PKG-V)
Dated: 26.06.2023 352
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4216

WORK ~Wise detail of road damaged due to Rain Bl Snowiall
Name off Likely date of Machinery deploved Amouni
Cirele | B open roequined for
8r N Divisban Mo o Rl Blocked ain Opened on Tyvpe of damoge e ] Crader Losder Excovator Raller flppm e ornblon i Remarks
s
1 ] 3 a4 L] L] T a 9 10 1" 12 13 14 15
MoRTH PIU €¥fice, Paonta Sahib
Paiodita; Sahil-Hewnn Nil L] Mil N il Hil Bl il L Mil W Road open
Section | km 0000 i
1
km.25.000) of NH- G0l i Road collapsed due hwqu “:;h;:#
TOT pke-1 26082022 @ 4-00 AM : f il o sinking al Km il Wil il Mil ki il Hi
PEB (Temparary Devarsion) 150300 k154580 Emergency
Services only
Fiewni - Ashyar section Wil Pl il L] 1] Hil Ml i Ml il Mil Foad opan
2 ko, 25 (h00h i — =
km. 50,000} of NH- 707 lapsed opan for Ligh
PRGI 30.07.2021 at 8.00 am ELOBA001 o il Tnmniﬂ Lnnaa:: hit Nil Mt Nil ™ il Mil Yo it
{Temporary Divarsion) at Km 274300 Emargency
Services only
Ashyari - Shri Kyan
a saction (k. 30000 w Nl il il il Nil Nil ] Nl Hil Nl il Rioied cpen
MoRTH | km. 75.000) of NI1- 707
K-
2T0V 2023 MO0N30PM | 27.01.2023 al 08:45 PM Hil k: oo 1 Hil Mil 2 Ml 2 Ml Road open
Shri Kyari - Gumma
4 section (Km 75000 o
ks 94 900 of NH- 707
PRG-IV )
27012023 M DE:00 PM | 280102023 af 12:30 PM Nl I.mdsbdz:}l f5+500 1 Mil Hil 2 Ml 2 Ml Roisd opan
Gumma - Fediz section
{ Ko G4 900 10 Km
& 103,550 of NH- 707 Nil M Ml Mil Ml Hil Ml Mil Ml Mil Pl Alopd opan
PRG-V
~SED
Datad: 26.01.2023 2J9
Copy to the Deputy Commissioner District Sirmaur at Nahan for information please,




Annexure-G

4217

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date i Ameunk
Sr. No. H of Circle/Divisi Na f Road Blocked Opened Type of d ired 1 Remarks
ame i o me on o of open ype ey JcB Grader | Loader Excavator Roller Tippers i gt ma
restoration
1 2 E] 4 5 & T B 9 10 1 12 13 14 15
Mio RTEH, PIU-Paonta Sahi
il Hit Hil il Nil il Hil il Nil Hil il Road open
Paonta Sahib-Hewna
1 section (0,000 to 01.10.2022 at Road collapsed due Road open for light
25.0000) of NH-TOT " Inki :
s ) 26.09.2022 at 06:00 AM Wit to sinking at km i il Wit Nl Nil Wil Nit wvehicles and
(FKG-1) (04:00 AM (Temporary 154300 to km emergency
Diversion) 15+580 services anly
28.06,2023 at | 28.06.2023 at - landslide at km : .
M 1 N Hil H Road
01:20 PM 02:15 PM . 374650 . 2 i 4 . open
|Hewna-Ashyari section
2 {25.000 to 50.000) of .
NH-707. (PRG-I} 30.07.2021 at 2135;':3‘ N NGOl e vehicle-sf::':lm
Hil to heavy landslide il il il il Nil Wil il
0B:00 AM {Temporary EMEergency
5 at km 27+300
Diversion) services only
MID RT&H Ashyari-Shri Kyar
section (50.000 to
3 Nil Nil il ML NEl il Hil Hil Nil Nil Ml Road open
75.000) of NH-707
(PRG-I
Shri Kyar{-Gumma
section (75.000 to i
4 94.900) of NH-707 Hil Hil Nil Wil Mil il Hil Nil Hil Wil Wil Road open
(PHG-IY)
Gumma-Feddiz section
5 (94,900 to 103.550) of Hil Hil Nil Mil il Mil Hil Hil Nil Wil Mil Road open
NH-707 (PKG-V)
Dated: 19.06.2023 3”4
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4218

WORK ~Wise detail of road damaged due (o Rain Bl Snowfall
Name of Likely date of Machinery deploved Amount
) Chrele ! B apen roquined for
8r N Diviskon SN o Rl Blocked amn Opened an Type of damuge TR ] Crader Laader Excavator Raoller n“""ﬂ et i Remarks
s
1 F] 3 4 5 & T a 9 ] " 12 12 14 15
MoRTH PIU Oiice, Paonta Sahib
Piioitia Sabift Hewan Wil Pl il L] il il Bl Mil L Mil A Road open
Section (km. 0,000 10
1 Light
sy 01.10.2022 af 5:00 AM Honc exegRd s mm:::u
7 . 26,00 2022 & 4°00 AM <y Y il 10 sinking & Km il il il il il Mil L
e 2 ety Diamon) 159300 10159580 I I ey
Services only
oo 30.01.2023 at 05.00 AM Closed il N# 1 Ml Nl 1 il 1 ] Foad Closed
Hewnii - Ashyir section
2 (ko 25, (M0G0 n
km. 50,0041} of NH- 707 ¢ 5 ! Road collapsed due Road “::‘:':w
PEG-1 30.07,2021 at B.DD am EHORZIEL AEH00 LT o heavy Landalide Nil Nil Nil Nil Nil Nl il vahlc
{rempnan Dtvarion) at Km 27300 Emargancy
Services only
MoRTH | \chyuri - Shri Kyari
section (km, 50,000 10 i . .
i il I R
3 ke 75.000) of NH- 707 il Nl Nil Ml M Nil M Nil Ml i il ond open
KO-
Shn Kyan - Gumma
section (Km 75,000 1w lanldshide at km :
4 29,01 2023 at O7.00 PM Closed il 1 Nil Nl 2 ] 2 Ml Road Closed
Km 94.900) of NH- 707 B5+500
PRG-IV
Gumma - Fediz section
{Km 94900 1w Km
Nl Nal NIl il N# Nil i Nl ] Nil I Road cpan
5 103550 of NH- 707 : o »
PKG-V
Diated: 30.01.2023 "EE
Copy to the Deputy Commissioner District Sirmour at Mahan for information plaasa. FII




Annexure-G

4219

WORK-wise detail of road damaged due to Rainfall/Snowfall
Uil it Machinery deployed Amaunt
- I y date
Sr. No. H of Circle/Divisi Na f Road Blocked Opened Type of d ired T Remarks
ame ree o me o o of open ype L 4 JCB Grader | Loader Excavator Roller Tippers i e F
restoration
1 2 k] 4 5 ] 7 B 9 10 1 T2 13 14 15
Mo RTEH, PIU-Paonta Sahi
il Hil Hil il Nil il il Wil il Hil il Road open
Paonta Sahib-Hewna
1 section (0,000 to 01.10.2022 at Road collapsed due Road open for light
25.0000) of NH-T07 9 dops :
i ) Zﬁ.ﬂi_‘,l"ﬂll at D6:00 AM Hil to sinking at km Hil Nil Hil Nil Hil il Nil wehicles and
{ ) 04:00 AM {Temparary 15+300 to km emergency
Diversion) 15580 services only
28.06.2023 at | 28.06.2023 at - landslide at km ; s
M 1 M H Road
01:20 PM 02:15 PM " 3746650 e . % L * . open
Hewna-Ashyari section
1 (25.000 to 50.000) of Road open
NH-707. (PRG-I 30.07.2021 at 21&2‘?;‘::;1\: W it apnd £om vehicle-:::':imm
Hil to heavy landslide Mil il Hil il Nil Wil il
0B:00 AM (Temporary at km 274300 Emergency
Diversion) services only
M/ORTEH | crigan
section (30.000 to
3 il Nil il il Mil il Mil Mil Nil Nil Wil Road
75.000) of NH-707 e
(PEG-1)
Shri Kyari-Gumma
section (75.000 to ' ’
4 94.900) of NH-707 Hil il Nil Wil Nil il Hil Nil il Wil il Road open
(PKG-1V)
Gumma-Feddiz section
5 (94.900 to 103.550) of Nil il Nil il il il Hil Wil Hil il il Road open
MNH-707 (PKG-V)
Dated: 30.06.2023 QAR A
Copy to the Deputy Commisioner District Sirmour at Mahan for information please -




Annexure-G

4220

WORK ~Wise detall of road damaged due to Raln Il Snowfall
Name of Likely date of Machinery deploved Amouni
Cirele open reguired for
Sr N Mivision Name of Road Blicked an Opencd an Type of damage MR Coratler Laader Eacavator Haller Tippers restoration in Remarks
s
1 2 3 4 ] L] T L} L | 10 1 12 13 14 15
MoRTH PIU Office, Paonta Sahib
Panta Sahib-Hewna - L N i il Ni wl Nl o N N i dodi
Section (km. 0,000 1o
1 Road open for Light
i = collapsed
i?{;ﬂﬁ:m o wonz0zzatanoam | 1020229500 AM N brschimicro S N ti il W Hil W HIE et
Ny Dpmelon) 154300 10154580 Sy
Services only
lendsfide al km
Hewni - Ashyari soction 30.01.2023 ot 05,00 AM 30.01.2023 at 05.15 PM il 444300 Hil Hil M 2 il 1 il Road opan
3 (km, 25000 1o
LT 21.08.2021 mt 3:00 Pl coslapane (g N
PRG-I 30.07 2021 at .00 am Pl R il 1o heavy Landalide Ml Hil Ml il Nil il il
(Tamporary Diversion) at Km 274300 Emargency
Services only
MoRTH | xchyari - Shri Kyani
3 :ﬂﬂ‘:‘“ﬂ;ﬁ“ﬂﬁ::ﬂ;; il A il il Nl il il Nl i Nil Nl Finad opan
K-
Shn Kyan - Gumimia
section (Km 75,000 o
4 Kt 94.900) of NH- 707 il il il il il il Mil il Ml il Ml Rosd cpen
PRG-IV
Gumma - Fediz section
(Km 94900 to Km : : / . ] ! y :
-] 103.550) of NH- 707 Nil Ml Nil il Mil Nil Ml Nil il il il Road opan
PRG-Y
Dated: 31.01.2023 35/
Copy to the Deputy Commissioner District Sirmour at Nahan for information please,




Annexure-G

4221

WORK -Wise detail of road damaged due to Rain fall’ SnawTall
%r Ho. Hame of Circle / Davision | Mame of Road Blocked an Dpaned on Likaly dato Type of Machinery deployed Amaount required Remarks
of apen damage JCB Grader Loader | Excavator Roller| Tippers | for restoration in
lacs
1 1 3 4 3 & 7 8 9 10 11 12 13 14 15
MoRTH Pill Office, Paonta Sahib
Paonia Sahib-Hewna
Hil il Hil il Hil Kl il Hil il Hil N Road open
Secthan (k. 0.0k to
B, 25,0000 of M- ;
q 0T phgl 01, 12032 at Road collapsed Road apen for Light
;00 Am due to snking at wvehicles and Emergency
26092022 at 400 AM {Feenprmy Hil e 15200 Hal il il il i Hl Mt Swrvices only
Drwgrsian) b G+ S0
Hewna - Astiyar] sechian
il il Hil Hil il rEl il Kl Hil Hil Wi Road apen
Plrm, 25000 £ bom, 50,0005 of
¥ MH- 707 PRG-Il
21082021 at femad collapsed Road open for Light
30.07.2021 st §.00 3:00 due to heavy _ ) ) _ ) N wvehicles and Emergency
MoRTH m {Temparary Nt Lardalida at Kim il L il il & il NE Services only
Diwersiony IT+300
Ashyart + Shri Kyari
section (km. 50.000 to 3 < tandstide at km. r
3 iy, 75,0001 of FEH: T 30,05 2023 at 11:00 P& | 31053027 at 0005 AW Hil i Hil tl il Fl Hil P Hil Rond apen
PHG-H|
Shiri Kyari -
section (Km 75000 60 Km - - - 2 2
4 4. 500) of FeH- il 5] il Pl Pl Pl Ml Ml Fl Pl Wil Rinad apen
Pl 1Y
Guemma - Fediz section
5 (Krm 34,900 ta Km 103.550) il Ml Hil wil Ml ] ] Hil il wil 1] Raad apen
af MH. 70T
PHG-V
Datgd: 31.05,2023 5330
Copy bo the Deputy Commissioner Distrbct Sirmour at Nahan for information please,




Annexure-G

4222

WORK-wise detail of road damaged due to Rainfall/ Snowfall
r— Machinery deployed Amaunt
P y date
Sr. Mo. H of Circle/Di Nai f Road Blocked Opened Type of d ired fi Remarks
ame reiefivsion mes o o of open e o Jjce Grader | Loader Excavator Roller Tippers i gt e
restoration
1 2 3 4 5 ] 7 B 9 10 1 12 13 14 15
M/o RTEH, PiU-Paonta Sahi
Hil Hil Hil Hil il il Hil Nil Hil Hil il Road open
Paonta Sahib-Hewna
1 szasctim gﬂ-mtgn . 01.10.2022 at Road collapsed due Road open for light
-0000) of NH- 26.09.2022 at 06:00 AM to sinking at km wehicles and
(PKG-1) 04:00 AM T Nil 15+300 to km Mil il Hil Nil Nil Hil Ml e
Diversion) 15+580 services anly
28.06.2023 at | 28.06.2023 at A landslide at km ! :
il 1 Nil Mil 2 Hil 4 Road
01:20 PM 02:15 PM ' 374690 ' ' - e
Hewna-Ashyari section
2 (25.000 to 50.000} of 21.08.2021 at S el o Road open for light
NH-707 (PKG-11) 30.07.2021 at | 03:00 AM sl vehicles and
il to heavy landslide Mil il Mil il Mil Mil Ml
DB:00 AM (Temporary Bmergency
i at km 27+300 :
Diversion) services only
M‘{D RT&H Ashyari-Shri Kyari
section (50.000 to
3 Hil Mil il ML il il Mil Hil Nil Mit Ml Road
75.000) of NH-707 apen
(PRG-I
Shri Kyari-Gumma
section (75.000 to
i
4 94.900) of NH-707 Hil il Nil il Nil il Hil il il Hil il Road open
(PHG-IV)
Gumma-Feddiz section
5 (94,900 to 103,550) of il Hil Nil il Mil il Hil il Nil Hil ML Road open
HH-T07 (PKG-V)
Dated: 01.07.2023 3590
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4223

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely date B Sepioped Arriount
5r. No. N of Circle/Divisi Name of Road Blocked Opened T of d ired fi Remarks
ame reierivision me on e of open L st 4 Jce Grader | Loader Excavator Roller Tippers g e
restaration
1 2 3 4 5 & 7 B 9 10 11 12 13 14 15
M/o RTEH, PiU-Paonta Sahil
01.07.2023 at | 01.07.2023 at landslide at Km ;
Hil 1 Hil il 2 Hil 2 Hil Road
Pacnta Sabib Hewna |  09:00 PM 10:00 PM 244500 ; oen
1 Eﬁgunmﬁur 01.10.2022 at Road collapsed due| Road open for light
{PPI{G-I# 26.09.2022 at 06:00 AM Wil to sinking at km Ml il Hil Nil Nil Hil il wehicles and
04:00 AM (Temporary 15+300 to km emergency
Diversion) 15+580 services only
Hil Nil Hil Hil Mil Hil Mil il il Hil il Road open
Hewna-Ashyari section
2 (25.000 to 50.000} of 21.08.2021 at — s Road apen for light
NH-707 {PKG-11) 30.07.2021 at | 03:00 AM . Apsee . . . . vehicles and
Nil to heavy landslide il il Hil il Nil Nil il
08:00 AM (Temporary at km 274300 Emergency
Diversion) services only
M/o RT&H
Ashyari-Shri Kyari
section (50.000 to i ) ! ’ - : L . ; L ]
Hi | L}
3 75.,000) of NH-707 il Nil il il il il Hi Nl Hil il il Road open
(PRG-I
Shri Kyari-Gumma
section (73.000 to ’
4 Hil Hil Nil ] Mil Nl Mil Mi Hi Nl Road
94,900) of NH-707 o ’ ' : L : " o
(PRG-1V)
Gumma-Feddiz section
5 (94.900 to 103,550) of Hil Hil Hil il il il Hil il Hil Wil il Road open
HH-707 (PKG-V)
Dated: 02.07.2023 3 60
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4224

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely date B Sepioped Arriount
Sr. No. H of Circle/Divisi Name of Road Blocked Opened Type of d ired fi Remarks
ame reierivision me on e of open L st 4 Jce Grader | Loader Excavator Roller Tippers g e
restoration
1 2 3 4 5 & 7 B 9 10 11 12 13 14 15
M/o RTEH, PiU-Paonta Sahil
Wil il Wil Hil Hil il Nil Hil il Ml Hil Road open
Paonta Sahib-Hewna
1 Eﬁgunmﬁur 01.10.2022 at Road collapsed due| Road open for light
{PPI{G-I# 26.09.2022 at 06:00 AM Wil to sinking at km Ml il Hil Nil Nil Hil il wehicles and
04:00 AM (Temporary 15+300 to km emergency
Diversion) 15+580 services only
02.07.2023 at | 02.07.2023 at landslide at Km .
. 13-30.0M 1245 Pad Hil 264000 Mil Wil Mil 1 il 1 Ml Read open
Hewna-Ashyari section
2 (25.000 to 50.000} of 21.08.2021 at — s Road apen for light
NH-707 {PKG-11) 30.07.2021 at | 03:00 AM . Apsee . . . . vehicles and
Nil to heavy landslide Mil Nil Hil Nil Nil Wil Wil
08:00 AM (Temporary at km 274300 Emergency
Diversion) services only
M/o RT&H
Ashyari-Shri Kyari
section (50.000 to i ) ! ’ - : i : ; L ]
Hi | L}
3 75.,000) of NH-707 il Nil il il il il Hi Nl Hil il il Road open
(PRG-I
Shri Kyari-Gumma
section (73.000 to ’
4 Hil Hil Nil ] Mil Nl Mil Mi Hi Nl Road
94,900) of NH-707 o ’ ' : L : " o
(PRG-1V)
Gumma-Feddiz section
5 (94.900 to 103,550) of Hil Hil Hil il il il Hil il Hil Wil il Road open
HH-707 (PKG-V)
Dated: 03.07.2023 3 6 1
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4225

WORK-wize detail of road damaged due to Rainfall/Snowfall
Uil i Machinery deployed Amaount
: - y date
Sr. No. H of Circle/Divisi Na f Road Blocked Opened Type of d ired 1 Remarks
ame ree o me on o of open e Ly Jce Grader | Loader Excavator Roller Tippers i i ma
restoration
1 2 E] 4 5 & T B 9 10 1 12 13 14 15
M/o RTRH, PiU-Paonta Sahi
04.07.2023 at | 04.07.2023 at landslide at Km
oot Sadlib e 08+ 30 AM 00:30 AM Hil 19+030 1 Mil Nil 7 il r Hil Road open
tion (0.000 to
1 ;:cmg of NH-T07 01.10.2022 at Road collapsed due Road open for light
(PKG-1) it d e il tosinkingathm. | oy il il Nl Nil Wil Mil Webictes wid
04:00 AM (Temporary 15+300 to km emergency
Diversicn) 154580 services anly
Wil Hil Hil Mil Nil Mil Wil Mil Hil Mil Wil Road open
Hewna-Ashyari section
i (25.000 to 50.000) of 21,08.2021 at Road f .
.08, open for [ight
MH-707 (PKG-I) _ Road collapsed due g
0.07.2021 2t | 03:00 AM NIl | toheavy landstide | Ml il Nl Nl wil Wil il YeiCles ot
08:00 AmM (Temporary emergency
: at km 27+300
Diversion) services only
M/o RT&H
Ashyari-Shri Kyari
section (50.000 to . : : ! . :
3 75.000) of NH-707 Hil Hil il Mil Mil Hil Mil Nil Nil Nil (Rl Road open
PRG-Iy
Shri Kyari-Gumma
section (75.000 to ; :
i Hil | Hi il
94.900) of NH-707 1 Hil il il il il il Nil | Wil il Road open
PRG-IV}
Gumma-Feddiz section
5 (94,900 to 103.550) of Nil Wil Nil Wil il Wil Mil Nil il il il Road open
NH-707 (PRG-V)
Dated; 04.07.2023 367
Copy to the Deputy Commisioner District Sirmour at Hahan for information please




Annexure-G

4226

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date Ll A 7
Sr. Mao. MName of Circle/Division Name of Road Blocked on ned an T of dama wired for Remarks
Ope of open i " JCB | Grader | Loader | Ewcavator | Roller | Tippers r:;mratm
1 2 k] 4 5 ] 7 B 9 10 1" 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
Mil Mil il Nil il Nil Nil il Hil il Hil Road open
Paonta Sahib-Hewna
1 |section (0.000 to
25.0000) of NH-707 01.10.2022 at Road open far light
Road collapsed due to
PRG-I 4
e AADI0E85 | 06H00.AN Mil | sinking at km 150300 | il Nil nil Nil il il Nil vERCR: M
04:00 AM [Temporary Lo kemi 154580 lemergency services
Driversion) anly
Mil Mit il Mil il Nil Hil Nl il il Mil Road open
Hewna-Ashyari section
2 (25.000 to 50.000) of
WH-707 (PKG-I1) 21.08.2021 at Road open for light
30.07.2021at | 03:00 AM o Cofiuged 408 8o vehicles and
Nil heavy landslide at km il Hil Nil Nil Nil Nil Mil
08:00 AM [Temparary 274300 [eMergency services
Diversion) anly
MIO RT&H Ashyari-Shri Kyari section
3 (50,000 to 75.000) of NH- Hil Nil il Nil il Nil Hil il Hil il Hil Road open
707 [PEG-I1)
Shri Kyari-Gumma
section (75,000 to .
4 94.900) of NH-707 Nil Mil il Nil il Nil il il Hil il il Road open
[PKG-IV}
04,08.2023 at | 04.08.2023 at Y landslide at Km . . .
Hil 1 Hil il 1 Hil Hil Road
11:30 AM 02:15 PM ; 594430 ’ : $ o
Gumma-Feddiz section
5 (94,900 to 103.550) of
NH-707 (PKG-V)
24,07.2023 at ; Road collapsed at Km ) . i ) . Road open for light
L Mi
12.07.2023 0410 PR Hil 101+160 to 1014450 Hil Hi il I il il Hil vehicles Only
Dated: 05.08.2023 363
(_q:qr to the Deputy Commisioner District Sirmowr at Hahan for information please,




Annexure-G

4227

WORK-wise detail of road damaged due to Rainfall/ Snowfall
P— Machinery deployed Amaount
. foroe y date
Sr. Mo. H of Circle/Di Na f Road Blocked Opened Type of d ired fi Remarks
ame freeivision mes o o of open e o Jce Grader | Loader Excavator Roller Tippers i it e
restoration
1 2 3 4 5 & 7 B 9 10 11 12 13 14 15
M/o RTEH, PIU-Paonta Sahi
06.07.2023 at | 06.07.2023 at landslide at Km .
Hi open
04:00 AM 05:30 AM Hil 21500 Hil Nil Nil H il 3 il Road
Paonta Sahib-Hewna
06.07.2023 at | 06.07.2023 at . landslide at Km A : A
. section (0,000 to 04:00 AM 05:35 AM Hil 21600 Hil il il 2 Hil 1 Hil Road open
25.0000) of NH-707
(PKG-1) 01.10.2022 at Road collapsed due Road open for light
26.09.2022 at 06:00 AM : 1o sinking at km o . wvehicles and
D4:00 AM (T Nil 184300 to kim il il Mil il il Hil il darency
Diversion) 15+580 services only
il il il il Hil il Nil Hil il Hil Ml Road open
Hewna-Ashyari section
2 E—:ﬁ ::x?anmm} of 21.08.2021 at e T Road open for Light
VOLuZL%| DHWM Nl | toheavy landsiide | Nl il il Nit nil Nl it vehicles and
M/o RT&H il at km 27+300 gt
Diversion) SErvices unl.:.l
| Ashryari-Shri Kyari
section (50.000 o . " " .
Hi H
3 75.000) of NH-707 il Mil il il il il Hil il il Nil il Road open
(PRG-I}
Shri Kyari-Gumma
section (75.000 to g : 3 . : L ] A I /
L Hi Mi | M H Hil
94.900) of NH.707 it I Hil il Bl Ml Hil it il il Road open
PRG-IV
Gumma-Feddiz section
5 (94,900 to 103.550) of Hil il il il Mil Wil Hil il Hil Hil Wil Road open
MHH-T07 (PKG-V)
Dated: 06.07.2023 3 6 4
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4228

WORK-wise detall of road damaged due to Rainfall /Srovidall

Likely date ) Rmaun
Sr. Mo, | Mame of Cirele/Division Hame of Road Blocked on Opened on Type of damay required f Remarks
of open il = JCB Grader | Loader Breaker Excavator Rolter Tippers msturatu:
1 2 ] 4 5 & ) ] 9 10 1 12 13 14 13 &
M/o RTEH, PlU-Faonta Sahib
Cloasciburst at Km . . Rioad cpen for ight
Paorita Salvib-Hewna Hil Hil il 154300 to Km 154600 Nil Hil Hil Hit Hil Mil Hil Mil vehicles only
1 section (00,000 to
15.000) of NH-TOT .10,
(PG SR | 0N Sood cdiiapped dus o o
Ao i Hil sinking at kom 15+300 Hil Hil Hil Hil Hil Hil Bl Hil
D4:00 AW (Temporary vo km 15-580 emErgency services
Diversion) only
il il Hil Hil Hil Hil Hil Hil il il Hil Hil Road open
Hewna-Ashyari section
1 {23.000 to 30.000) of
NH-707 (PKG- 11} L s Road collapsed due to Monc oman for. S
30, 07.2021 at S0 A Mil  |heavy landslide atkm| il Hil it Hil Hil Hil Hil il Vehitles and
0B:00 AM {Temporary oy EeMmergency services
Diversion) A only
M/o RT&H
Ashyari-Shrt Kyar
secrion ($0.000 to & ; % 7 :
1 75.000) of NH-707 [PXG- Kit il Hil Hil Hiil Hil Hil Hil Hil il il Hil Road open
i
Shri Kyari-Gumma
section (75.000 to
4 94.900) of NH-707 Wit il Hil Wil Hil Hil Ml Hil Hil hil Hil ik Road open
[PRG-IV]
Gumma-Feddiz
section (94.900 to 05.09.2023 at 05.09.2023 at landslide at Km
Hil HiL Hil Hil Hil 1 il 1 Hil Foad open
3 103.550) of HH-707 05:00 a4 11:00 AM 101+200
[PHG-Y}
Dated: 06.09.2023 A48
- T

‘Copy to the Deputy Commisioner District Sirmour at Mahan for information please.

1




Annexure-G

4229

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likély dat Machinery deployed Amount
. poer y date
5r. No. N of Circle/Di Nal f Road Blocked Opened T of d ired fi Remarks
ame irelertvision mes o o of open e o Jce Grader | Loader Excavator Roller Tippers i gt e
restoration
1 2 3 4 5 & 7 B 9 10 11 12 13 14 15
M/o RTEH, PiU-Paonta Sahi
07.07.2023 at | O7.07.2023 at landslide at Km "
N
12:40 PM 12:55 PM Hil 19920 Nil Mil Nil 1 il Hil il Road open
Paonta Sahib-Hewna
08.07.2023 at | 08.07.2023 at ; landslide at Km i i
. saction (0.000 to 02-00 AM 06:00 AM Hil 3 Nil Mil il 2 il 4 Hil Road open
25,0000) of NH-70T
(PKG-1) 01.10.2022 at Road collapsed due Road open for light
26.09.2022 at 06:00 AM : 1o sinking at km . . wvehicles and
B4-00 AM (T e Hil 154300 to km il Wil Hil Nil Hil Nil il prainmtoty
Diversion) 15+580 services only
Mil Nil Hil Mil Nl hil Wil Hil il Hil Ml Road open
Hewna-Ashyari section
: G e g
NOLuZ1 | VhMM Nl | toheavy landslide | Nl il Wil Nit nil Wil it vebicles sod
OB:00 AM (Temparary 0 emergency
M!G RT&H Diversion) at km 27+ services only
| Ashyari-Shri Kyari
section (50.000 o . " .
H i N
3 75.000) of NH-707 il Mil Hil il il Wil Hil il il Mil il Road open
(PHG-1I1)
Shri Kyari-Gumma
section (75.000 to d : - . / . / : I !
4 N Ni | N N L Road
94.900) of NH-707 . I Nl il il il Ni i il i Nil open
(PEG-IV)
Gumma-Feddiz section
5 (94500 to 103.550) of Nil il il Wil Mil il Mil Nil Nil Hil Wil Road open
HH-T07 (PKG-V)
Dated: 08.07.2023 ~z 2
Copy to the Deputy Commisioner District Sirmour at Mahan for information please el
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WORK-wise detail of road damaged due to Rainfall/ Snowlall
Likely date Machinery deployed Amaunt
Sr. No. MName of Circle/Division Name of Road Blocked on Opened an Type of damage required far Remarks
of open Jce Grader | Loader | Excavator Roller Tippers P
1 z 3 4 5 b 7 8 g 10 1 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
09.07.2023 at | 09.07.2023 at landslide at Km
04:00 AM 05:05 AM il 144350 1o 14+400 1 il Hil 2 Hil 4 il Road open
0B.07.2023 at | 09.07.2023 at landslide at Km
11:00 PM DZ10.AM il 204050 1o 304130 2 il Mil 3 Hil 4 il Road open
Paonta Sahib-Hewna i
09.07,2023 at | 09.07.2023 at landstide at Km ;
g section (0.000 to 05:00 AM 0555 AM Hil 194020 i Hil Hil i Mil 3 Hil Road open
25.0000) of NH-707
(PRG:) DB.07.2003 at | 09.07.2023 at landslide at Km
LN ke i i 4 Ml Road open
10:55 PM 0Z2:00 AM L 23620 = . 1o ua 4
e ons ot e B
R H Hil sinking at km 15+300 Nil Hil Wil Hil Hil Nil Ml
04:00 AM {Temporary to km 15560 eMmergency services
Diversion) anly
m&ﬂ’_ﬁ'ﬁ“ wiﬁﬁ“ Hil m;;f:;‘ B 1 il il it Nil 1 m Road open
Hewna-Ashyar secthon k i
z (25,000 to 50.000) of 21.08.2021 at Road
.0a. open for light
HH-707 (BXG-H) 30.07.2021at | 03:00 AM fepd:collapmed dus 1o vehicles and
Hil heavy landstide at km |  Hil Hil il il Hil Hil Mk
08:00 AM (Temporary 27300 emergency services
Diversion) only
M/0 RT&H 0B.07.2023 at | 09.07.2023 at landslide at Km
09:10 P YAD0-AR Mil 55500 1 il il 1 Hil 2 il Road open
0B.07.2023 at | 08.07.2023 at landslide at Km y
SNt Kt 30 ud 530 Pk Hil 57700 1 Hil il 1 Hil 2 il Road open
section (50.000 to
75.000) of NH-707
(PRG-I 0B.07.2023 at | 09.07.2023 at landslide at Km
| Hil 1 Hi i i
09:30 PM 07:00 AM " 50+850 il Hil 1 il 2 Hil Rload open
09.07.202% at | 09.07.2021 at landslide at Km
3 84:00 AW 10:30-AM Hil 734000 1 Hil il 1 Hil 2 Ml Road open
Shirf Kyari-Gumima
section {75.000 to ; . - ’ y
i Hil H | open
4 54,900 of NH.707 il il Mil il il i il Hil il Hi il Road
{PKG-IV)
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Gumma-Feddiz section

5 {94,900 to 103,550 of mﬁﬁ}iﬂﬁlat mﬁ'}fﬁ ot Hil Ea"d:;d;;' o il Hil Hil Nl Road open
NH-707 (PKG-V) g : i
Dated: 09.07.2023 368

Copy ta the Deputy Commisioner District Sirmour at Nahan for information please
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WORK-wise detail of road damaged due to Rainfall/ Snowlall
Likely date Machinery deployed Amaunt
Sr. Mo. Ha f Circled Divisi N f Road Blocked ed T fd ired 1 Remarks
r. Mo me of Circle/Division ame o an Opened an ol ype of damage s cosdar | ot | Exenvntoe | Reiins:] required for em
¥ ppers restoration
1 F ] 3 4 5 ] 7 ] 9 10 11 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
09.07.2023 at Road collapsed at Km
10:50 PM closed Wil 154250 0 154600 Wil Wil Nil Ml Wil Nil Hil Road close
09.07.2023 at | 09.07.2023 at landslide at Km
02:30 P 03:00 PM il 214550 10 214650 1 Nl il 2 Nil 3 Hil Road open
09.07,2023 at | 09.07.2023 at landslide at Km N
05:00 PM O7:00 PM b 234640 ta 23+700 1 i Hit 2 i 4 L Roe.of
09.07.2023 at | 09,07.2023 at landslide at Km
11:00 AM 11255 AM v 194020 ta 19+200 ! " N"‘ ! He L i e
Paonta Sahib-Hewna | oo 7 2021 at | 09.07.2021 at landslide at Km
i section {0,000 to 03:00 PH 02:00 PM Ml 304050 to 20+130 1 il Hil 2 il F Mt Road open
25.0000) of NH-T07
(PRG-I
09.07.2023 at 09.07.2023 at landslide at Km
09:00 AM 10:00 AM il 20+700 to 20+730 # ™ N . il o H'Il Romd o8
09.07.2023 at | 09.07.2023 at landstide at Km ;
10:30 AM 11:00 AM Hi 20+540 to 20+600 ! Ht i ! i z it Road open
09.07.2023 at | 09.07.2023 at landslide at Km
10:00 AM 11-00 BM Nil 16+080 to 16200 2 Mil NiL 3 Nil 5 il Road open
01.10.2022 at Road open for light
I Road collapsed due to 3
SEDLIVRENE | AN Wil | sinking at km 154300 | NIl il il Nil wil nil it eSSl
04:00 AM [Temporary EMergency services
to km 15+580
Diversion) only
09.07.2023 at | 09.07.2023 at : landslide at Km ; ;
07:00 PM 08:30 PM Nil 414100 to 414250 s Ml Hil 2 il 3 L0} Road open
09.07.2023 at | 09.07.2023 at landslide at Km
07:00 P 08:00 PM Hit 424100 1o 424300 2 Hil Hil 1 ik 2 Ml Road open
Hewna-Ashyari section | 08,07,2023 at " landslide at Km X ! 2 ! ! ; f
2 (25.000 to 50.000] of 05-00 P closed Wil 264200 to Km 26+800 Mil Il Hil il Mil Mil Hil Road close
NH-707 (PRG-I
09.07.2023 at 10.07.2023 at i landslide at Km h y ¥
d
08:40 P 07-00 AM i 444200 to 444400 ? ! WA 3 R . R Roadopen
21.08.2021 at Road collapsed due to Road open for light
30.07.2021 at 03:00 AM ; : vehicles and
il heavy landslide at km | Nl Hil Ml Hil il il Ml
08:00 AM [Tempaorary 274300 EMEFgency services
Diversion) only
M/o RT&H
05.07.2023 at 10,07.2023 at landslide at Km
08:30 PM 09:00 AM il 554000 1 Hil Ml 2 Hil 5 Hil Road open
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09.07,2023 at | 10.07.2023 at landslide at Km
08:30 PM B0 AN Mil 542000 1 Hil il 1 Hil 4 il Road open
Ashyari-Shri Kyari
section (50.000 to 09.07.202% at | 10.07.2023 at : landslide at Km ;
3 Hi il i a4
75.000) of NH-707 08:30 P 08:00 AM . 564000 MR N W . A i Fesd ope
(PEG-Iy
10.07.2023 at | 10.07.2023 at ; landslide at Km ’ ’ ;
05:00 AM 08:00 AM i $0+000 1 Nil Nl 2 3 Ml Road open
09.07.2023 at | 10.07.2023 at landslide at Km
08:30 PM 09:00 AM Hil 9700 Z Hil il i Hil 5 il Road open
Shrl Kyari-Gumma
section (75.000 to % i ;
4 94.900) of NH-707 Mil il Hil Mil Hil Hil Hil il Hil Hil il Road open
{PHG-IV)
09.07,.2023 at | 10.07.2023 at landslide at Km
08:30 PM 04:00 AM il 954000 1 Nil Mit 1 Hil E Ml Road open
09.07.2023 at 10.07.2023 at landslide at Km
08:30 PM 04:00 AM Mil 994400 il Nil il 1 Hil i Ml Road open
Gumma-Feddiz section
5 {94,900 Lo 103.550) of
MH-707 (PHG-V)
09.07.2023 at | 10.07.2023 at landslide at Km
0810 P 0400 AM il 1004700 1 Hil il 1 Hil 3 Wil Road open
09.07.2023 at | 10.07.2023 at landslide at Km 0 .
08:30 PM 04:00 AM Mil 103:000 1 Hil Mil 2 Hil 2 Mil Road open
Dated: 10.07.2023 3 70
Copy to the Deputy Commisioner District Sirmour at Mahan for information please
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WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date Machinery deplayed Amount
Sr. Mo, | Mame of Circle/Divisi Hame of Road [:] fred fi Rel
r. No mie of Circle san locked on Opened on of oper Type of damage B canar | ik B i Exe P requredm:' miarks
[ 2 k] 4 5 & 7 [ 9 10 11 12 13 14 15 16
M/o RTEH, PiU-Paonta Sahib
09.08.2023 an Cloudburst Km
W— 10:00 FM Wil il 124000 to Kem 16500 3 Hil Hil 2 4 il 4 il Road closed
; section (0.000 to
25.0000) of NH-707 01.10.2022 at Road open for
] 3 Road collapsed due to
(PHG-1) OLIEE ] OO il sinking at km 15+300|  Hil Ml il Nil il il Hil Nil it vehicien and
200 AM. {Temporany 16 K 154580 EMErgency
Diversion) services only
Hil Hil Hil Hil Hil Hil Hil Hil il Hil Hil Hil Road open
Hewna-Ashyari section
1 [25.000 to 50.000) of
NH-707 (PKG-11) 21,08.2021 at Road e
HA7 AR Al IE00AM Nil ﬁ;ﬁm&fﬁ: Nil Hil Hil Nil il il Nil Hil Tighv velicli anid
DB:00 AN (Temparary 274300 SMeTgEncy
Diversion) services anly
M/0 RT&H  [astarisni kyar
saction (50,000 ta ] i A i . ; x i
3 15,0008 of K707 (PRG- Hil Hil Nil Hil il Hil Hil Hil il Nil Hil il Road open
iy
Shri Kyari-Gumma
section {75.000 to
4 94,900) of NH-707 il Hil il Mil il il Hil Hil Ml il Mil il Road open
[PRG-1Y)
Hil Hil il Hil Hil il il Mil il il il il Road open
Gurmma-Feddiz
5 |section (94,900 to
103.550) of NH-T07
el 24.07.2023 at Road collapsed at Km Road open for
12.07.2023 04:10 PM Hil 101+160 to 101+450 Wil Hil Hil Mil Hil Wil il Hil light vehicles Only
Dated: 10.08.2023 371
Copy to the Deputy Commisioner District Sirmour at Mahan for information please,
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WORK-wise detail of road damaged due to Rainfall/ Snowlall

- Machinery deployed Amaunt
Sr. No. MName of Circle/Division Name of Road Blocked on Opened an of ¥ Type of damage I8 rader | Loader Excavator Roller T required far Remarks
¥ ppers restoration
1 i 3 4 5 & 7 8 9 10 11 12 13 14 15
M/o RTRH, PIU-Paanta Sahib
09.07.2023 at Road collapsed at Km
d closed
e T 10:50 PM closed Ml 154250 0 154600 il Wil Hil Hil il Hil Hil Road cl
1 section (0.000 to
25.0000)of NHTO7 | “‘El ?;“ﬂ*t Road coltapsed 0640 Rua:ezien for light
(PKG-1) P AAL 2t . Nil | sinking at km 154300 |  Nil wil it il Nil Nil it {5500
044:00 AM (Temporary 16 km 154580 emargency services
Diversion) only
09.07.2023 at landslide at Km ; ; : g ;
i Hi [ H M H Road closed
09:00 P comed MU 1264200 to km 264800 | ™ | L . i i il oad
Hewna-Ashyari section
2 {25.000 to 50.000) of 21,08.2021 at Road
" open for light
NH-707 {PHG-1) 30.07.2021at | 03:00 AM Rond eotingert dios 1o vehicles and
i " Hil heavy landslide at km |  Nil Hil Ml Hil Hil il Ml
08:00 AM (Temporary 27-300 emergency services
Diversion) only
Ashari-Shri Kyari
section (50.000 to 11.07.2023 at Road collapsed at Km
3 Hil Hil Hil Ml Hil Hil Hil Hi Road closed
75.000) of NH-707 04:00 P cleaed 744700 ) e
(PRG-I
Shii Kyari-Gumma
section (73.000 to
4 94,900} of MH.707 Hil it Hil Hil Hil Hil Hil Hil Hil Hil il Road open
(PHG-IV)
M/o RTE&H Road collapsed at Km
12.07.2023 closed il 1011160 to 101+450 Hil Hil il Hil Hil Hil Ml Road closed
landslide at Km Road open only for
07, Hil Hil Hil Ml Wil Hil H Pl
1eRrie 994800 to 99+860 i tight vehcles
landslide at Km '
07, Hil Hil Hil il 1 Hil M R |
12.07.2023 closed B4 to 95100 i | | 1 \ gad closed
Gumma-Feddiz section|  12,07,2023 closed Nl i ot I Nil Nil Nl 1 Nil 1 il Road closed
5 (94,900 to 103,550 of 994200 to 994300
NH-707 (PHG-V) E———
ani = a m i .
12.07.2023 closed Hil 1004010 2o 100150 Hil Hil Hil 1 Hil 1 il Road closed
landslide at Km
12.07.2023 closed Hil 1004380 to 100500 Hil Hil Hil 1 Hil 1 Mk Road closed
landslide at Km
12.07.2024 closed Hil 101+600 to 1024100 Hil Hil il Nil Hil Hil Wil Road closed
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12.07.2025

closed

Hil

landstide at Km
102 +500 to 102+8%0

Hil

Hil

Hil

Mil

Hil

Hil

Mil

Road closed

Dated: 14.07.2023

373

Copy to the Deputy Commisioner District Sirmour at Nahan for information please
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‘WORK-wite detall of road damaged due to Rainfall /SnowTall
Likely date Machrnery depiaved o
. No. irgle/ "
5r. No Hame of Circle/Division Hame of Road Blocked on Dpened on of Type of damage o S s B wis | # gﬂﬂ;r Remarks
1 H 3 4 5 ] 7 8 ¥ 10 1 12 12 14 15 16
M/o RTEH, PIU-Paonta Sahib
10.08.2021 at Cloudburst at Km
Pacnta Saht 0500 AM closed Hil 15+300 10 K 15+600 il Ml ik il il it il il Road closed
1 section (00,000 Lo
15.000) of MH-707 01.10.2022 at Road open for light
Road collapsed due to
(FRG-1) 26.09.2002 at 0400 AM vehicles and
i s Pnisin® il sinking at km 15300 | Nil il il il il il Hil il ey
L to km 15+580
Ciiwersion | only
14082023 at | 14,08.2023at landslide at km
D1:05 AM 10:70 AM Hit 11-580 2 Hil Hil Hil 1 Hil 1 il Road open
Hewna-Ashyari section
2 (25.000 te 50.000) of
HH-707 (PRG-I} 21.08.2021 at Road open for light
0072021 at | 03:00 AM i :;“:“""‘:‘:”:; = (= @ s i 2 i vehicles and
08:00 AM (Temporary emergency services
i f A7+300
Diversion) anly
M/o RT&H  [ssoar smi wyan
section {50.000 to
3 75,000} of NH. 707 {FKG- Ml Hil Hil Mil Kl Wil Hil Hil i Hil Hill Ml Road open
)
Shri Kyari-Gumma
section (73,000 Lo §
4 94,900 of NH-707 Mil Mil Hil il Hil Hil Hil Mil Hil Hil Hil Hil Road open
(PRG-1V)
Hil Hil Hil Hil Nl Hil Hil Hil Hil Hil Hil Hil Road open
Gumma-Feddiz
5 section (94.900 to
103.550) of HH-707
il 24.07.2023 at Aued collapsed at Km Raad open for light
SRR 04410 PM M | oree0te 10neas0 | M i W . " . i - vehicles Only
Dated: 14.08.2023 374
Copy to the Deputy Commisioner District Sirmodr at Nahan for information pleass.
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WORK-wize detail of road damaged due to Rainfall/ SnowTall
Likely date Machinery deployed Amaumnt
. Mo f Circle/Divi
Sr. No, MName of Circle/Division Name of Road Blocked an Opened an of Type of damage 18 Grader | Loader Excavator Roller v required for Remarks
' ppers restoration
1 2 3 4 5 & 7 8 9 10 1 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
09.07.2023 at Road collapsed at Km
10:50 PM closed Mib 154250 0 15+600 Ml Hil Hil Hil Wil Hil Hil Road closed
Pagnta Sahib-Hewna
14.07.2023 at landslide at Km
i R
. section (0.000 to 14:90 AM. closed Wil 204100 Wil il Wil Wil Wil Hil Hil pad closed
25.0000) of NH-707
(PG I .10, :
; A — mn?;“i:l“t Road collapsed due to ot i Hﬁf;;“m
FEie g Hil sinking at km 15+300 Hil Hil il il Hil Nil il
04:00 AM (Temporary emergency services
Lo km 15+580
Diversion) only
09.07.2023 a1 landslide at Km ’
W Ni M N N Road closed
0900 PM closed Wil 264200 to Kim 26+800 Wil il I il Wil il il cl
Hewna-Ashyari section
1 {25.000 to 50.000) of 21.08.2021 at Road open for light
WH-707 (PKG-11) 30.07.2021 at | 03:00 AM Ropel colnpaad 10y 10 vehicles and
i i Hil heavy landslide at km Hit Hil il Nil Hil Hil Ml
08:00 AM (Temporary 27300 Eemergency services
M/0 RT&H Diversion) anly
15.07,2023 at landslide at Km
Ashyari-Shef Kyari 11:00 AM closed Hil 694100 Hil Hil il 1 Hil 1 Wil Road closed
3 section {50.000 to
75.000) of NH-TOT
(PKG-II) 11.07.2023 at Road collapsed at Km : : ; : . 2 }
04:00 PM closed Hil 749700 Nil Hil il Wil Kil Nil il Road closed
Shiri Kyari-Gumma
section (73.000 to " "
4 94,900 of NH-707 il Nil Mil Nil Hil Nil il il Hil Nil il Road open
{PRG-IYV)
Gumma-Feddiz section
5 (94,900 to 103.550) of | 12.07.2023 closed il “1“;1“::::""1 "“1:1“:;'“ nil wil Nil Nil Nil il it Road ciosed
NH-707 (PKG-V) =
Dated: 15.07.2023 7
Copy ta the Deputy Commisioner DMstrict Sirmour at Mahan for information please JrJ
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WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date Machinery deployed Amount
Sr. No. Nai f Circled Division N f Road Blocked ed T fd uired fi R rks
r. No me of Circle/ Divis ame of an Opened an of ype of damage 8 aender | tosder | ‘Excavator Roller T required for ema
: ppers restoration
1 2 ] 4 5 b 7 8 g 10 1 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
09.07.2023 at Road collapsed at Km
Road closed
10:50 P closed il 154250 & 154600 il ML Hil 1 Hil 2 Hil oad
Paonta Sahib-Hewna ;
14.07.2023 at . landslide at Km J . ) ) )
1 section (0.000 to 11:30 AM closed Ml 20100 Hil Ml Hil it Hil il Hit Road closed
25.0000) of NH-707
(PHG-1) 01.10.2022 at Road open for light
26092022t | 06:00 AM foad comapsed dum o] . . . . . vehicles and
Mil sinking at km 15+300 il Hil il Mil Hil il Ml
04:00 AM (Temporary emergency services
to km 15+580
Dversion) anly
09.07.2023 at landslide at Km
09:00 PHL closed Mil 364200 to Kiit 254800 Ml Mil Hil il Hil il Mil Road closed
Hewna-Ashyari sectbon
2 (25,000 to 50.000) of
N-70 (OG5 21.08.2021 at coliapaed die 10 Road open for Light
30.07.2021 at 03:00 AM i ’ " ; ’ " y vehleles and
il heavy landslide &t km Ml Hil il Nil il il il
08:00 AM (Temporary emergency services
it 27300
Diversion) onky
M/o RT&H 13.07.200) Hi tandséice a1 Km Ni Hil Nil 1 Hil Nl R
11:00 AM closed I 9+100 il i 2 cad closed
Ashyari-Shri Kyari 16.ﬂ?:.20i:la't 15‘1?']293“ il Eam":de at km Hil Hil Mil Nil Hil Hil bl Road open
5 section (50,000 to 03:00 11:15 51000
73.000) of NH-707 16.07.2023 at landslide at Km
(PG-IIl) 09:00 Al closed Mil gl Hil Hil Hil 1 Hil 2 il Road closed
11.07. 2023 at Road collapsed at Km -
04:00 PH closed Hil 745700 Hil il il Hil Hil il Ml Road closed
Shirt Kyari-Gumima
section (75,000 1o 16.07.2023 at | 16.07.2023 at v landslide at Km 7 2
4 Hil Hil il Ml 1 Hil 2 Ml Road open
94,900} of NH-707 08:00 AM 11:30 AM 3 84-700 : !
(PHG-IV)
Gumma-Feddiz section
5 (94.900 to 103.550) of | 12.07.2023 closed nio|Feadeotapsed Rl m | oMt | Ni il Nil Ni Road closed
NH-707 (PHG-Y)
Dated: 16.07.2023 2 -,é
Copy ta the Deputy Commisioner District Sirmour at Mahan for information please. =7
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WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely date Machinery deployed Amount
+ No. il i
Sr. No, MName of Circle/Division Name of Road Blocked on DOpened an o Type of damage i arader | Loader Excavator Roller T required for Remarks
: ppers restoration
1 rl 3 4 5 ] 7 8 9 10 11 12 13 14 15
M/o RTEH, PIU-Paonta Sahib
09.07.2023 at Road collapsed at Km
Road closed
10:50 PM closed Wil 154250 0 15+600 Wil Wil Hil 1 Wil 2 Hil pad cl
Paonta Sahib-Hewna | 14 07,2073 at . landslide at Km . . . . .
1 section (0.000 to 11530 AM closed il 204100 il Wil Hil il Wil Wil Mil Road closed
25.0000) of NH-707
[PKG-1) 01.10,2022 at Road open for light
26.09.2022at | 06:00 AM L |Pondcobmeed deto) i . . i . vehicles and
Wil sinking at km 15+300 Nil il il il Hil Hil Ml
D400 AM (Temporary emergency services
to ke 15+580
Diversion) anly
09.07.2023 at landslide at Km
09-00 PM closed Mil 26200 to Km 26+800 Mil Wil Nil Mil Ml Mil Hil Road closed
Hewna-Ashyari secthon
1 (25,000 to 50,000) of 21.08.2021 at Road
J08. open for light
WH-707 (PKG-H) 30.07.2021 at | 03:00 AM il Roed collapsec s 1) i . . ) . vehicles and
heavy landslide at km Hil Hil il Nil Hil Hil il
08:00 AM (Temporary 27300 emergency services
Diversion) only
M/o RT&H
15.07.2023 at landslide at Km
11:00 AM closed il §9+100 Nil Nil Ml 1 Hil 2 Mt Road closed
Ashyari-Shri Kyari
section (50.000 to 16.07.2023 at | 16.07.2023 at i landslide at Km i F ; i
. 75.000) of HH-707 09:00 AM 02:00 PM L 57350 MR L e 3 W ? l R cpen
(eIl 11.07,2023 at Road collapsed at K
07, a ad © at km
04:00 P closed Hil 744700 Hil Hil il il Hil Nil Wil Road closed
Shri Kyari-Gumma
section (75.000 to
4 94.900) of NH-707 Nil Nil Nil Nil Hil Hil il il Hil Nil Ml Road open
(PHG-IV)
Gumma-Feddiz section
5 (94.900 to 103.550) of | 12.07.2023 closed Hil R:’;:‘:‘:Omwfdmi;“ Nil Hil wil Nil Hil Nil Nil Road closed
NH-707 (PKG-V)
Dated: 17.07.2023 377
Copy to the Deputy Commisioner District Sirmour at Nahan for information please.
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WORK-wise detail of road damaged due to Rainfall/ SnowTall
Likety date Machinery deployed Amaunt
. Mo, i jvi
Sr. No, Mame of Circle/Division Name of Road Blocked an Opened an of Type of damage ich Grader | Loader Excavator Roller T required for Remarks
: ppers restoration
1 i 3 4 5 ] 7 8 9 10 1 12 13 14 15
M/o RTEH, PIU-Paonta Sahib
09.07.2023 at Road collapsed at Km
10:50 PM closed Nl 15+250 & 15+600 il il Hil 1 il 2 Hil Road closed
Paonta Sahib-Hewna ;
14.07.2023 at 2 landslide at Km J ) ; . . ’ "
" section (0.000 to 1550 AN, closed Mil 204100 Hil Hil Hil Hil Nil Hil Hil Road closed
25.0000) of NH-707
(PKG-1) 01,110,202 at Road open for light
26.09.2022at | 06:00 AM fom colapped st i . . . . . vehicles and
Hil sinking at km 15+300 Hil Hil Mil Wil Hil Hil it
D400 AM (Temporary emergency services
- f to km 15+580
Diversion) only
09.07.2023 at landslide at Km
09:00 P closed Hil 464200 10 Kim 265800 Hil Ml Hil Ml Ml Hil Mil Road closed
Hewna-Ashyari section
2 (25.000 to 50.000) of 21.08.2021 at Road
J08. open for light
NH-707. (PRG-I} 30.07.2021 at | 03:00 AM ese] oMpaect 6L 10 vehicles and
Bt 3 Hil heavy landslide at km |  Nil il Ml il Mil il i .
M/o RT&H 08:00 Al (Temparary 14300 emergency services
Diversian) anty
Ashyari-Shei Kyari "5'1“’:'2“13 " cased Wil . i el il nil il ! Hil 2 il Road closed
4 section {50,000 to 1:00 AW L
75.000} of NH-707
(PKG.-111) "ﬁ:ﬁ; o closed wy | Read m?:“’;;f akml g Hil Nt Hil Hil Nil Nil Road closed
Shirt Kyari-Gumma
section (75.000 to ” 2 X
4 Hil il il Hil il Hil Ml Hil Hil Hil Ml Road
94.900) of NH-707 ! . ! open
(PKG-IV)
Gumma-Feddiz section
s (94.900 10 103.550) of | 12.07.2023 closed ML e | M | mu [ wa NiL il Nil Nil Road closed
HH-707 (PHG-V)
Dated: 18.07.2023 2 78
Copy to the Deputy Commisioner District Sirmour at Nahan for information please. <7




Annexure-G

4242

WORK-wize detail of road damaged due to Rainfall/ Snowlall
Likely date Machinery deployed Amaunt
Sr. Mo. Mame of Circle/Division Hame of Road Blocked an Opened an T of damage required far Remarks
of open e . JCB | Grader | Loader | Excavator | Roller | Tippers | o
restoration
1 1 3 4 5 b T ] 9 10 11 12 13 14 15
M/o RTEH, PIU-Paonta Sahib
09.07.2023 at | 18.07.2023 at ' Road collapsed at Km y
10:50 PM 11-D0 AM il 154250 o 15+600 Ml il Hil 1 il rl Hil Road open
Paonta 5ahib-Hewna
section (0.000 to Hﬁ?-funizmu closed il " dslm"'j :;; 0 Nl il Hil il il Nil il Road closed
] 25.0000) of NH-T07 :
(PKG-1) 01.10.2021 at Rand colbagied. du to Road open for light
26.09.2022 at D600 AM " i : < ; . . : : vehbcles and
Mil sinking at km 15+300 Nil Nil Mil il Hil Nil Mil
O4:00 AM (Temparary emergency services
Y to km 15+580
Diversion) only
09.07.2023 at | 18.07.2023 at landslide at Km
—— 110:40 AM MU | 26200 1o km 260800 | " il 1 e 2 o Wond onen
na-Ashyari section
2 {25.000 to 50.000) of
HH-707 (PKG-I1} 30.07.2021 at 21;?3&;01:‘& Road collapsed due to fomd UpEl:::‘::Em
M ,"a RT&H oAl T iy il heavy I:l;d:t:::e atkm| Nil Hil Hil il Nil il Ml Em:'“ A
Diversion) ) only
Ashyari-Shri Kyari
3 i g Hil nil il il il il il il il il Nl Road open
(PRG-I}
Shiri Kyari-Gumma
4 ﬁ;&: T“Tn?; Hil il Hil Hil Hil Hil il Nil Hil Nil Ml Road open
{PKG-IV)
Gumma-Feddiz secthon
5 (94,900 to 103.550) of | 12.07.2023 closed L bondronissmig ol B Nl it Nil Nil il it Road closed
NH-707 (PKG-V) 014160 to 101-450
Dated: 19.07.2023 ‘; 79
Copy to the Deputy Commisioner District Sirmour at Mahan for infermation please.,




Annexure-G

4243

WORK-wise detail of road damaged due to Rainfall /Snowfall
Likely date Machinery deplayed Amount
Sr. Mo. Hame of Circle/Division Hame of Road Blocked on Opened on T iwed fi Remarks
of apen yoe ol Fambin Jcs | Grader | Loader |  Breaker Excavator | Roller | Tippers | "o i
oration
1 z 3 4 5 L] 7 ] 9 10 1 12 13 14 15 16
Mo RTEH, PIU-Paonta Sahib
Cloudburst at Km Road open for light
Paonia Sahib-Hewns L L bt 15+300 to Km 15+600 H it L) b e b il L wvehicles only
i section (00.000 1o
15,000 of MH-TO7 01,10.2012 at Road open for light
Road collapsed due to :
PRG-I o
(PKEG-1) 26.09.2022 at 06:00 AM Nit sinking at km 154300 | Nt NiL NA Nt il il it Wi vehicies and
08:00 AM {Temporary to km 15+580 BMErGEncy wervices
Diversion) only
Nil NIt Ml Hil Nil il Ml Nil Hil il Ml il Road open
Hewnia-Ashyari section
1 {25.000 to 50,0003) of
NH-TO7 (PRG-1) 21.08.2021 at Vi ol B i Road open for light
SOOI SR Hil heavy landstide at km| Wil Hil Hil wil Hil Hill Hil Hil FERREIE il
DE:D0 AM {Temporary 27.300 emergency services
Diversion) only
M/o RT&H
Ashyari-Shri Kyari
section (50000 to 18.09.2023 a1 18.09.2023 at Landslide at km i
3 75.000) of HH-707 1230 PM 01145 BM Hil 574300 2 Hil Hil Hil Hil il 2 Hil Road open
(PG}
Shri Kyari-Gumma
section (75.000 to
4 94.900) of NH-707 Hit Hil Hil Hil Hil Hil Hil Hil Hil il Hil Hit Road open
[PRG-IV)
Gumma-Feddiz
section (94,900 to
2 103,550} of NH-707 bl b N Hil Hil Hil Nl Hil Hil Hil Hil Hil Rcad open
(PRG-V}
Dated: 19.09.2021 380
(Copy to the Deputy Commisioner District Sirmour at Nahan for information please.




Annexure-G

4244

WORK-wise detail of road damaged due to Rainfall/ Snowfall
Likely date Machinery deployed Amount
. M. i v
Sr. No, MName of Circle/Division Name of Road Blocked an Opened an of open Type of damage I8 Grader | Loader Excavator Roller 1 required for Remarks
ippers restoration
1 2 3 4 5 & 7 8 g 10 1 12 13 14 15
Mio RTEH, PIU-Paonta Sahib
22.07,2023 at k landslide at Km ; i v J ¥
08:00 AM. closed il 15+250 to 15+500 il Pl Hil 2 il 1 Hil Road closed
PACA SN Hewnd, | raioTom landslide at K
section 10.000 to i cipsed Hil e AL Nil Nl Hil 2 il ' Hil Road closed
1 25.0000) of NH-707 11:30 AM 20100
{PKG-1) h
— S —— ko
ples e ; Hil sinking at km 15+300 | Nil Hil il Nl Hil Hil Nl i
04:00 AM (Temporary emergency services
to km 15+580
Diversion) only
il il Hil il Hil Hil Ml il Hil il Mt Road open
Hewna-Ashyari section
2 (25.000 to 50.000) of
MH-707 (PRG-I} 21.08.2021 at Hoadh colaserd - 10 Road open for light
30.07.2021 at 03:00 AM ; vehicles and
Hil heavy landslide at km Hil il it il Hil il ML
08:00 AM (Temporary 274300 BMEergency services
Driversion) anly
M/o RT&H 22072003 at | 22.07,2023 at i landslide at km : ” - 4 ” i i e
09:15 AM 10:15 AM 56+000 pe
Ashyari-Shri Kyari
section (50,000 ta 22.07.2023 at . landslide at Km . .
3 75.000) of NH-707 0500 AM closed Mil 494000 Mil Hil Hil 1 Hil 1 Mil Road closed
PRG-Iy
12,07.2023 at , landslide at Km . )
8D A closed il 372600 il Wil Hil 1 Hil 1 Mil Road closed
Shri Kyari-Gumma
section (73.000 Lo i £
i i
4 94.900) of NH-707 Mil Nil Mil Hil Hil Hil il il Hil Hil il Road open
(PHG-IV)
Gumma-Feddiz section
5 (94900 to 103,550} of | 12.07.2023 closed Nil “:’;1"::'0'3“: 13 1":‘4;;" Nil Nil Nl Nil Nil il il Read closed
MH-707 (PKG-V)
Dated: 22.07.2023 381
Copy to the Deputy Commisioner District Sirmour at Mahan for information please,




Annexure-G

4245

'WORK-wise detail of road damaged due to Rainfall/Snowdall
Likely date #achinery deployed Amount
L r
54, Ha, Hame af Clrche/ Division Harms of Road Blockied on Opened an of Type of damage B —_— Ratler r:zﬂmd.fnr Remarks
¥ 4 3 4 5 f 7 a8 ki 0 11 12 13 14 15
Mo RTEH, PiU-Paonta Sahib
14.07.2023 at landslide at Km
SO 19:30 AM closed Hil 0. 100 Hil Hil Hil F Hil 1 Hil Road closed
section (0,000 to
01.10.2022 at Road open for L
250000} of NH-707 i foad coltapsed due to o Hght
PRG- PEOTANCENL]  0aiEd A il | sinking at km 154300 il il il Hil il Hil il Vet v
ey 0400 M | (Temporary g emmergency
Diversion) services only
Nil Hil il Hil Hil Hil il Hil Hil Hil Hil Road open
Hiwnie-Ashyar section
1 {25.000 to 50.000) of R - N
WH-FOT (PKG-IT) 1.08. 2021 at open lor
0,07.2020ak [ 03:00 AW O i oo vehicles and
heavy landstide at km| Wil il Hil Wil Ml Hil il
0800 AM {Temporary 17300 emargency
Diversion) services only
Bshyal-She Kyarl
section $SOU00K 1o hil it il Hil Wil Ml il it Ml Hil wil Road closed
75,000} af NH-TOT (PKG-
(]
Shri Kyan-Gumma
section {75,000 to
4 54.900] of NH-707 Nil Mil Hil Nil Wil Hil Hil Hit Wil Hil Hil Road apen
{PRG-IV)
23.07.2023 at Road collagsed at Km
206 Ak closed wil 1015700 Hil Nl Hal Wil il Hil il Road closed
Gumma-Feddiz secticn
{4,900 to 103.550) of
MHH- 707 (PEG-Y)
Road collapsed at Km
5 12.07.2023 closed Kl SG>T40 v AT il Wil Hil il il Hil il Road closed
Dated: 23.07.2023 382
Copy to the Deputy Commisioner District Siemour at Nahan for information please.




Annexure-G

4246

WORK-wise detail of road damaged due ta Rainfail/ Sngwall

Likely date Machinery deployed Amount
5, Mo, Hame of Clrcle/Division Marme of Road Blocked on ned an wpe of dami required fi Remark:
i of apen % | s | Grader | Loader | Excavator | otler | Tippers | TS0 T 2
fon
1 2 L] 4 ] i 7 [ 9 1w 11 12 13 14 13
Mo RTaM, PIU-Paonia Sahib
23.07.2023 at | 23.07, 2027 at landslide at Km
04:00 AM 05:00 AM Hil 174100 AM 1 Hik Hil 1 Hil i Hil Road open
23.07,2023 at | 23.07.2023 at landilide at Km
Paonta Sahib-Hewna o 3 Mil 1 Wil Nil 1 il 1 il Road open
seetion (0,000 1o 03:00 AM 04:00 P# V)
50000} of MH-707
(PRG-1) 14,07.2023 at landslide at Km 5 ”
1 1130 AM closed il 20-100 Hil Wil il 2 Hil 1 Hil Road closed
01.10,2022 ar " i 1 due 4 Road open for light
26.09, 1022 at D600 AM . . ) vehicles and
il shnking at km 154100 Hil il Hil Hil Nl Hil il
4200 A (Temporary 10 km 15+880 SMETLENCy
Diwersion) services only
Nil Hil Hil Nil Hil bl Hl Hil ol il L Rond open
Hewna-Ashyari section
1 {25.000 to 50.000) of
WH-TOT (PRG-I} 21.08,2021 at P Road open for Hght
0072000t | 03:00 AM e cultined O 10 . vehicles and
il hEavy landstide at km| Ml il Hil Hil Il Hil Hil
(OB:00 AM (Tempaorary 274300 Smergency
Diveruion) sevviced only
M/o RT&H
Ashyyari-Shei Kyari
secton [50.000 ko il il wil Hil Hil Hil Hil Hil il Hil Hil Road closed
75.000) of NH. 70T (FKG-
M)
Shirl Kyari-Gumma
section (75,000 to
4 54,900) of NH-T07 Hil Hil il Hil Ml Hil Hil Hil il Hil Hil fioad open
PRG-IV
213.07.2023 at Road collapsed at Km /
08:00 AM closed wil 101700 hl il Hal il il il il Road cloed
Gumma-Feddir section
{4,900 1o 103.550) of
HH-TOT (PRG-Y)
Road collapsed st Km ’ . "
M
L 12.07.2023 closed kil 01150 Lo A 5D Ml Hl Hal il Ml Hil | Road closed

Dated: 74.07.2023

383

Copy to the Deputy Commisioner District Sirmour at Nashan for information please.




Annexure-G

4247

WORK-wise detail of road damaged due to Rainfall/Snowfall
Likely date Machinery deployed Amount
Sr, No. Ha of Circle/Division M af d Blocked T f damage i fi marks
me reieb ame of Roa o Opened an of open ype of d Jca Grader | Loader | Excavator Roller Tippers mmm. v e
restoration
1 2 k] 4 5 & 7 8 9 10 i 12 13 14 15
M/o ATEH, PIU-Paonta Sahib
14.07,2023 at landslide at Km
closed il Hil Nil Hil 2 il 1 Nil Road closed
Paonta Sahib-Hewna 11:30 AM 20+100
section (0.000 to R for i
! 25.0000) of NH-707 | 24 00 202 at mé,Eﬁﬁ,_“ Road collapsed due to “Lmzu'm
(PKG-1) T i Hil sinking at km 15+300 Nil Nil Hil Hil Hil Nil Hil
04:00 AM [Tempaorary emergency services
to km 15+580
Diversion) only
Hil Hil il Nil Nil Hil Hil Hil Hil Mil Hil Road apen
Hewna-Ashyari section
2 (25,000 to 50.000) of :
NH-707 (PKG-11) 21.08.2021 at Road col dan 't Road open for light
30.07.2021 at 03:00 AN ! vehicles and
Hil heavy landslide at km il Nil Nil Hil Hil il Hil
D8:00 AM [Temparary 374300 emergency services
Diversion} anly
M/o RT&H
Ashyari-Shri Kyari section
3 {50,000 to 75,000) of NH- Nil Mil Hil Nil Nil Nil Hil il Hil il Hil Road open
07 (PRG-I)
Shiri Kyari-Gumma
section (75.000 to ; J ; !
4 94.900) of NH-707 Nil il Hil Nil il il Hil Nil Nil il il Road open
PRG-IV}
Gumma-Feddiz section 4
24,07,2023 at Road collapsed at Km Road open for light
3 (54,900 to 103,550) of | 12.07.2023 i Hil il Hil Hil il Nil il Hil
NH-707 (PKG-V) 04:10 PM 101+160 to 1014450 wehicles Only
Dated: 25.07.2023 ‘;84
Copy to the Deputy Commisioner District Sirmour at Mahan for information please.




Annexure-G

4248

WORK-wise detail of road damaged due Lo Rainfall/Snowfall
Likely date Lol :
Sr. No. Hame of Circle/Division MHame of Road Blocked on ned an T f i uired f Remarks
e . e of open ype-ot comage Jca Grader | Loader Excavator Roller Tippers - =
restoration
1 2 k] L 5 ] 7 B 9 10 1 12 13 14 15
M/o ATEH, PIU-Paonta Sahib
Hil Mil Nil Mil Nil Nil Hil Hil Hil Nil Mil Road open
Paonta Sahib-Hewna
1 section (0.000 to
25.0000) of NH-T07 01,10,2022 at Road open for light
’ 5 Road callapsed due to
(PRG-I} MR ER 0200 A Nil sinking at km 15+300 | il il Nil Mil nil Hil Hil vehicles 4d
04:00 AM [Temparary b hrm 154580 emergency services
Diversion) anly
Nil Mil il Nil il Nil Nil Nil Nil it Mil Road open
Hewna-Ashyari section
2 (25.000 to 50.000) of
WH-707 (PKG-11) 21.08.2021 at Road open for light
0.07.2021at | 03:00 AM . [Mendeolispred e ty) : . vehicles and
il heavy landslide at km il Nil Nil Nil Nil Mil il
08:00 AM [Temparary 2174300 emergency services
Mf 0 RT&H Diversion) anly
Ashyari-Shri Kyari section
3 (50,000 to 75,000 of NH- Nil Mil il Nil Nl Nil Hil Nil Nil il Nil Road open
TOT (PRG-I
Shirl Kyar-Gumma
section (75.000 to 26.07.2023 at | 26,07.2023 at landliside at Km
4 Hil Mil Nil Nil 1 Hil il 1 ad open
94.500) of NH-TO7 01:30 PM 03:30 PM 524000 i
(PRG-IV)
Gumma-Feddiz section
24.07.2023 at Road collapsed at Km ; = Road open for light
5 (94.900 to 103,550) of | 12.07.2023 _ Hil il Nil Nil Nil il il il
NH-TO7 (PKG-V) 04:10 PM 101+160 to 101+450 vehicles Only
Dated; 27.07.2023 ARK[
Copy to the Deputy Commisioner District Sirmour at Kahan for information please, i




Annexure-G

4249

WORK-wise detail of road damaged due to Ralnfall!Snowfall
Likely date Machinery deployed Amont
Sr, No. Name of Circle/Division M f d Blocked ned T i 1 arks
me reierw ame af fiea o Ope o of open ype of damage B Grader | Loader Excavator Roller Tippers rvqmredl o Rem
restoration
] 2 k] 4 5 ] 7 8 9 10 1 12 13 14 15
Mo RTEH, PIU-Paonta Sahib
29.07,2023 at | 29.07.2023 at ) Landslide at km " . ’
Hil 1 Hil il 1 Hil Hi Ml Road
s 02:30 AM D5:00 AM " 22+100 ! : . ' s
1 section (0.000 to
25.0000) of NH-707 01.10.2022 at Road open far light
Road collapsed due to
PRG-I 4
VREE HODI0ZT0E | 0600 MM Nil | sinking at km 150300 | il Nil Nl il il il il Yancet and
04:00 AM (Temparary emergency services
to km 15+580
Diversion) amly
Nil Mil il Nil Nl Nl Hil Hil Hil Ml Hil Road open
Hewna-Ashyari section
2 {25,000 to 50.000) of
; " 08, | far 1y
NH-707 (PKG-I1} 21,08.2021 at Roid paed doe 1o Hﬂiﬂﬂpﬂn ar light
30.07,2021 at 03:00 AM 5 vehicles and
Hil heavy landslide at km il Nil Hil il il il il
0B:00 AM {Temporary 274300 emergency services
M/o RT&H Svecsion) i
Ashyarl-Shri Kyar section
3 {50,000 ta 75 000] of NH- Mil Hil il Mil Hil Hil il Mil Hil Hil Hil Road open
07 [PRG-|11)
Shiri Kyari-Gumma
section (75.000 to ' X " . y
M M H i i Hi L Mi Road
* 94.500) of NH-707 " i il Nil Nil Nil il Nl i it 1 open
[PKG-IV}
Gumma-Feddiz section
24,07.2023 at . Road collapsed at Km ’ ; . Road apen for light
5 {94,900 to 103.550) of | 12.07.2023 - il il Nil Hil il Hil il il
NH-707 (PKG-V) 04:10 PM 101160 to 1014450 vehicles Only
Dated: 29.07.2023 386
Copy to the Deputy Commisioner District Sirmour at Mahan for information please.




Annexure-G

4250

WORK-wise detail of road damaged due to Rainfall/Snowfail
Likely date Machinery deploved Amourt
5r. Mo, Hame of Circle/Division Mame of Road Blocked on Opened on T damage required for Remarks
' of apen yee.of KB Grader | Loader | Excavator Roller | Tippers iigrm;
1 F3 3 4 5 ] 7 B 2 10 11 12 13 14 1%
MoRTH-PILU, Paonta Sahib
il Hil il Hil Hil Hil Hil Hil Hil Hil it Road open
Paonta Sahib-Hewna
1 section (0.000 to 01,10, 2027 at foad collap[sed Road epen for light
E5.0000) of NH-TOT | 36 09,2022 at 0600 AM P due to sinking at . . . ; ) ) . vehicles and
(PRG-1) D4:00 AM (Temparary il km 15300 to km il il il il ik il it emergency
Diversion ) 15+580 services anly
21.08.2021 at Road collap(sed Read open for light
30.07.2021 at 0300 AM duse to heavy . . vehicles and
08:00 AW ey Nil el il Hil il Hil Hil il Hit e
Diversion ) 274300 services oniy
03.03,.2024 ar | 03.03.2024 at landslide at km
i 1 M
. . 02:00 AM 11:00 AM Mil 254600 Hil il 2 Hil Hil Hil Road open
Hewna-Ashyari section
{25,000 vo 50.000) of
MH-T07 (PRG-I}
03.03.2024 at | 03.03.2024 at . landslide at km . ¥ : ; &
0400 AM 10:00 AW il 154020 1 il Hil 1 il Ll Hil Road open
MoRTH
03.03.2024 at | 03.03.2024 at i landstide at km 3 ; "
il | Hil Hil 1 Hil Hil it Road
03:00 AW 110:30 AM ' 414400 ’ : e
Ashyari-Shei Kyari
section (50000 to | 03.03,2024 at | 03.03.2024 at landslide at km
i 1 Hil H Hil
: 75.000) of NH-TO7 | 10:00 AM 03:00 PH . 554000 b it 4 b Ll ik Road mpen
{PHG-IT}
Shri Kyari-Gumma
section (75,000 to 2 ; ; r ; ;
4 54,900} of KH.707 il Bl Mil il il il il Hil Hil Hil Hil Road open
(PKG-IV)
Gumma-Feddiz
section (94,900 1o ’ ’
M
B 1035508 of NH-707 Hil Bl Hil il Hil il Hil il Hil Hil Hil Roazd open
(PHG-V)
Dated: 03.03.2024 387
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




Annexure-G

4251

WORK-wise detail of road damaged due to Rainfall/Snowfail
Likely date Machinery deploved Amourt
Sr. Mo, | Mame of Circle/Division Mame of Road Blocked on Opened on T damage required for Remarks
: of open Ypeof e ] Grader | Loader | Excavator Roller | Tippers gu! ok
restoration
1 F3 3 4 5 ] 7 B 2 10 11 12 13 14 1%
MoRTH-PIU, Paonta Sahib
il Hil il Hil Hil Hil Hil Hil Hil Hil it Road open
Paonta Sahib-Hewna
i section (0.000 to 01.10.202% at Foad collap[sed Road open for light
E5.0000) of NH-TOT | 36 09,2022 at 0600 AM P due to sinking at . . . ; ) ) . vehicles and
(PRG-1) D4:00 AM (Temparary il km 15300 to km il il il il ik il it emergency
Diversion ) 15+580 services anly
21.08.2021 at Road collap(sed Read open for light
30.07.2021 at 0300 AM duse to heavy . . vehicles and
08:00 AM rempocay il e e Hil Hil Hil Hil Hil Ml Hit it A
Diversion ) 274300 services oniy
17,03, 2004 at | 17.03,2024 at landslide at km
. . 02:00 P4 0430 BM Nil 410100 Hil Hil Hil 1 Hil Hil Hil Road open
Hewna-Ashyari section
{25,000 to 50.000) of
MH-707 (BKG-11)
17.03.2024 at | 17.03.2024 at . landslide at km ) ; ) ; ; !
0600 BM 08:00 F# il 414100 Hil il Hil 1 il Ll Hil Road open
MoRTH
17.03.2024 at | 18.03.2024 at i landstide at km 3 3 ; "
il Hil Hil Hil 2 Hil Hil it Road
09:30 M 11305 AM ' 414100 ’ ’ : e
Ashyari-Shei Kyari
section (50,000 10
Hil Bl i H Hil H Hil
3 75.000) af NH-707 i i il it I it il I il hai fioad open
(PRG-I}
Shri Kyari-Gumma
section (75,000 to 2 ; ; r ; ;
4 54,900} of KH.707 il Bl Mil il il il il Hil Hil Hil Hil Road open
(PKG-IV)
Gumma-Feddiz
section (94.900 to g Y
]
B 1035508 of NH-707 Hil Bl Hil il Hil il Hil il Hil Hil Hil Roazd open
(PRG-V)
Dated: 16.03.2024 I8K
Copy to the Deputy Commisioner District Sirmour at Mahan for information please




‘ Anﬁexufe-H 4252

. f.
o HIMACHAL PRADESH
JAL SHAKTI VIBHAG
No. JSVP-AB/MISC-Paonta /2021-2022- \LE53 —6o Dated:- 2 —@\-20922-
To
The Project Manager,
ABCI Infrastructure Pvt. LTD.,
Village Kunja, Pacnta Sahib,
District Sirmour Himachal Pradesh.
Subject:- 2" Bills providing shifting and restoration of G.I. Pipes
Hand Pumps, Energized of hand pumps on road form Rural
Area Taruwala to Sirmouri Tall (NH-707) in Paonta Town
in Tehsil Paonta Sahib Distt Sirmour HP. (Part Package-1).
(2] Enclose please find herewith the 2™ Bills of above name

schemes for amounting to Rs.14,15711/- (Rupees Fourteen Lakh Fifteen Thousand
Seven Hundred Eleven) Only for information and further necessary action please at
your end please.

DA:- As above. Executi\éngineer,
Jal Shakti Division,
Paonta Sahib (H.P)

Copy to the Regional Officers, Ministry of road Transport and
Highways Shimla (H.P).for information.

Copy.te'the Project Director MORTH NH -707, Paonta Sahib
(HP). ).for information.

Copy to the Team Leader, L.N. Malviya infra Projects Ltd.
NH-707 Paonta Sahib (H.P).

5
Executive Engineer,
Jal Shakti Division,

Paonta-8afiib (H.P)

389



2@tlon of Paonta Sahib-Hewna Section (km.0.000 to km.25.000) of NH-707 in

kiﬁ’ﬁqhx%Wm of 02-lane/02-lane with paved shouldar;‘na-l4

e of Himachal Pradesh under Green National Highway Co

ct (GNHCP) with the loan assistance of World Bank on EPC Mode.

]"Iam: ui‘ .

Ministry of Road Transport & Highways (Government of India)EAP Zone

L]
" Name of Contractor

M/s ABCI Infrastructures Pvt Ltd

Authority's Engineer L N Malviya Infraprojects Pvt Ltd

Biil Period 01/09/2021 to 31/12/2021

RABill 2

tem Providing,shiftingandrestorationofGlpipe,Handg mps,EnergisedhandpumpsofroadfromRuralAreaTaruwalatoSirmouriTall (NH-707)

in paonta Town in Tehsil paonta sahib disttsirmour(HP)

ABSTRACT OF COST

Narncufwnrk:-PrcvidEns,shlmngandrestoratlonofGlplpe.Handpumps,EnergisedhandpumpsofroadfrumRuralAreaTaruwaIataSirmour[Taa[{NH~?D?jinpaon:aTowninTehs‘inaontasahlb disttsirmour(HP)

Jal Shakti Sub Division
Paonta Sahig,ﬂ-l P\

“3,,.“

Total Quantity Amount
Sr. Wo. Description of items Unit | Rate aty Upto Upto This Upto Upto This
Date Prev Bill Date Prev Bill
Excavation in foundation trenches etc. in all kinds of soll such as pick %
work,jurnperwork,blasting hard or soft rock,bychieselling where the blasting
workisprohibited,slushy,daldalandsaturatedsoilincludingpumpingorbailing out
water with in all heights stacking the excavated soil with in all leads clear from
1 the edge of excavation and then returning the stacked soil in 15 cms. layers P/Cum.| 468.2 | 6259.2 5188 3360 1828 24290216 1573152 B55869.6
when required in to plinths, sides of foundations consilidtingeach deposited
layer by ramming and watering and then disposing of all surplus {
excavatedearthasperthedirec fengi -in-chargewithinallleadsand lifts
complete in allrespect.
—. Excaminninnementccm:retepavementipuccapavementbychiesellingwhere the
blasting work is prohibited, slushy, daldal and saturated soil including
pumpingorbailingoutwaterwithinallheightsstackingtheexcavatedsoilwith
inallleadsclearfromtheedgeofexcationandthenreturningthestackedsailin 15
2 cms. Layers when required into plinths, sides of foundations consolidating Com | 45504 | 5279 N5 =68 B et B L B
aachdepositedIayerhmrnrn?ngandwateringandthendisposingofailsu:plus
excavated earth as per the direction of Engineer- in-charge with in all leads and
lifts complete in allrespect.
3 Providing, laying,jointing& testing in trenches Gl Pipes of following dia i/c all
lead lifts and carraige of material at site as per direction of engineer-in-charge
i} ] mm dia. ;:,'é P/Rmt | 468.1 1250 770 650 120 360437| 304265 56172
i) 50 mm dia. 5[% P/Rmt| 322.3 200 200 0 200 64460 0 64460
iii) 40 mm dia. éli; P/Amt | 269,13 3000 3000 1620 1380 807330, 435990.6| 371399
iv) 32 mm dia. Stjl;é P/Rmt| 2536 600 645 645 0 163572f 163572 0
v) 25 mm dia. S{.}; P/Rmt | 201.18 780 360 360 0 7242481 724248 it}
i) 20 mm dia. 5‘}]5 P/Rmt| 146.3 560 610 1225 385 89243 329175 56326
‘ 15 mm dia. S(,I;'; P/Rmt | 112.06 220 0 0 0 (4] 1] 0
T Pdg and laying MSERW pipe 150 mm dia i/c flange
table-28 complete in all respect. P/Rmt | 2529.85 260 0 0 0 0 - 0
5 Providing and fixing Gate valve of following dia complete in all respecti/c leads
lifts carraige materials at site.
)] 65 mm dia. Each | 2444.8 2 o
i) 50 mm dia. Each | 1491.2 1 0
i) 40 mm dia, Each | 1030.4 3 0
iv) 25 mm dia. Each 448 3 0
v) 20 mm dia. Each 352 2 0
Total 4055454.66f 2639745 | 1415711
“Tre weeht hew beew deve Efp
w0 fr 0 el b
e \ A
=Pec t?(\ As [ ' = i
s sista ngineer Executive Engineer,

Jal Shakti Divislon

W.P\
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ﬁm@mrélﬂmdation of 02-lane/02-lane with pa4254ier/04-lane configuration of Paonta Sahib-Hewna Section
0 (k(n.kz.,uno t0 km.25.000) of NH-707 in the state of Himachal Pradesh under Green National Highway Corridor Project (GNHCP)

! with the loan assistance of World Bank on EPC Mode.
ilém of Employer : Ministry of Road Transport & Highways (Government of India)EAP Zone
;Iame of Contractor M/s ABCI Infrastructures Pvt Ltd
Authority's Engineer L N Malviya Infraprojects Pvt Ltd
3ill Period 01/09/2021 to 31/12/2021
A BIll 2
. Excavation in foundation trenches etc. in all kinds of soil such as pick work,jumperwork,blasting hard or soft
rock,bychieselling where the blasting work is prohibited, slushy, daldal and saturated soil including pumping or
item bailing out water with in all heights stacking che excavated soil with in all leads clear from the edge of
. excavation and then returning the stacked soil in 15 cms. layers when required in to plinths, sides of
foundations consilidtingeach deposited layer by ramming and watering and then disposing of all surplus
excavatedearthasperthedirectionofengineer-in-chargewithinallleadsa ndliftscompleteinallrespect.
. 3140 Excavain | Cum “ 2
_; 3310 3535 LHS Excavation 225 0.80 1.20 216 Cum 1
1 1890 2090 RHS Excavation 200 0.85 1.00 170 Cum 2
2 2300 2700 RHS Excavation 400 0.85 85 323 Cum 2
3 2700 3120 RHS Excavation 420 0.80 -85 ‘285 Cum 2
4 2340 3120 RHS Excavation 780 0.80 1.20 749 Cum 1
5 2700 3120 RHS Excavation 420 0.80 1.20 403 Cum 1
6 3120 3260 RHS Excavation 140 0.80 1.00 112 Cum 2
7 3260 3320 RHS Excavation 60 0.85 0.90 45 Cum 2
8 2880 3140 RHS Excavation 260 0.80 1.20 260 Cum 1
@) 3300 | 3540 | RHS | Excavation | 240 | o070 | 100 | 1cs Cum 2
10 3680 3930 RHS Excavation 250 0.75 .95 178 Cum 2
11 3930 4300 RHS Excavation 370 0.85 1.05 330 Cum 2
12 3930 4075 RHS Excavation 145 0.90 .90 117 Cum 2
13 5300 5690 RHS Excavation 390 0.80 1.20 364 Cum 1
14 5860 6045 RHS Excavation 185 0.80 1.20 177 Cum 1
15 6220 6530 RHS Excavation 310 0.80 1.20 298 Cum 1
16 6810 7230 RHS Excavation 420 0.80 1.20 403 Cum 3
17 7830 7980 RHS Excavaticn 150 0.80 1.20 144 Cum 1
18 8720 9080 RHS Excavation 360 0.80 1.20 346 Cum 1
e s T T Lee . nd o Upto Date Quantity] 5188 C‘.\‘
A Pm{_ yov'| PwD 3??‘2&3‘91_“ . \I‘tl Upto Previous Quantity} 3360 4 Ci‘!’S,
,‘ R@H FE Assisiant Engineeis il Quantity] 1528 [f" ive Engin®er,
Keglen Sechen Jal Shakt Sup Divison J -

Paonta Sahip3iH P\ Ronta Sefo (H ©




Aﬂﬁﬂmﬁeﬁﬁpgradatmn of 02-lane/02-lane withdZd Goulder/04-1ane configuration of Paonta Sahib-Hewna

“h

‘-.ﬂldl“ (km.0.000 to km.25.000) of NH-707 in the state of Himachal Pradesh under Green National Highway Corridor
Project (GNHCP) with the loan assistance of World Bank on EPC Mode.

Name of Employer

Ministry of Road Transport & Highways (Government of India)EAP Zone

Name of Contractor

M/s ABCI Infrastructures Pvt Ltd

Authority's Engineer L N Malviya Infraprojects Pvt Ltd
Bill Period 01/09/2021 to 31/12/2021
RA Bill 2
: Excavation in cement concrete pavement/pucca pavement by chieselling where the blasting work is
prohibited,slushy,daldalandsaturatedsoilincludingpumpingorbailingoutwaterwithinallheights
- stacking the excavated soil with in all leads clear from the edge of excation and then returning the

stacked soil in 15 cms. Layers when required into plinths, sides of foundations consolidating each
deposited layer by ramming and watering and then disposing of all surplus excavated earth as per
the direction of Engineer- in-charge with in all leads and lifts complete in allrespect.

1 2440 | 2640 | LHS Excavation 200 0.8 | 0.23 36.8 Cum 1
1 2870 | 2880 | RHS Excavation 10 08 { 0.23 1.84 Cum 2
2 3480 | 3500 | RHS Excavation 20 0.8 { 0.23 3.68 Cum 2
3 3900 | 3910| RHS Excavation 10 0.8 | 0.23 1.84 Cum 2

Upto Date Quantity] 44.16

Upto Previous Quantity| . 36.8

This Bill Quantity] 7.36

—me weolk bus leeu r:!n-\&

i -
as pews TV ' P g""'fﬂ - / A
2 J J 5 /Assimn neel z

- Spc'&‘l"‘-’\

"0

i Executive Enginser,
Jal Soa«u Suo-Division Jal Shaiti Division

Paonta Sahiby(H P Pﬂ&eﬁwu P)
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MIQRHWZ-IM&}OH:MWRhpavedshnulderfm-laneoo

ntaSahib-HewnaSection{km.0.000tokm.25.000)ofNH-707inthestateof Himachal

Pradesh under Green National Highway Corridor Project (GNHCP) with the loan assistance of World Bank on EPCMode.

Naméhwer

Ministry of Road Transport & Highways (Government of India)EAP Zone

in-charge

Nz e of Contractor M/s ABCI Infrastructures Pvt Ltd

Authority's Engineer L N Malviya Infraprojects Pvt Ltd

Bill Period 01/09/2021 to 31/12/2021

RA Bill 2

Item‘ Providing,laying,jointing&testingintrenchesGIPipesoffollowingdiai/callleadliftsandcarraigeofmaterialatsiteasperdirectionof engineer-

P/Rmt

1 2880 3140 LHS 65 mm Dia Pipe Laying 1 260 260 1
2 3140 3260 LHS 65 mm Dia Pipe Laying 1 120 120 P/Rint 2
3 3310 3535 LHS 20 mm Dia Pipe Laying 1 225 225 P/Rmt 1
1 1880 2090 RHS 50 mm Dia Pipe Laying 1 200 200 P/Rmt 2
2 2300 2340 RHS 40 mm Dia Pipe Laying 1 40 40 P/Rmt 2
3 2340 3120 RHS 40 mm Dia Pipe Laying 3 780 780 P/Rmt .
.1 2700 3120 RHS 40 mm Dia Pipe Laying 1 420 420 P/Rmt 1 Double Line
3 5 3120 3260 RHS 40 mm Dia Pipe Laying 2 140 280 P/Rmt 2 Double Line
6 3250 3320 RHS 40 mm Dia Pipe Laying 1 70 70 P/Rmt 2
7 3300 3542 RHS 20 mm Dia Pipe Laying 1 240 240 P/Rmt 2
8 3680 3530 RHS 40 mm Dia Pipe Laying 1 250 250 P/Rmt 2
9 3330 4300 RHS 40 mm Dia Pipe Laying 2 370 740 P/RmMt b Double Line
10 3930 4075 RHS 20 mm Dia Pipe Laying 1 145 145 P/Rmt 2
11 5300 5690 RHS5 €5 mra Dia Pipe Laying 1 350 380 P/Rmt 1
12 5860 6045 RHS 32 mm Dia Pipe Laying 1 185 185 P/Rmt 1
13 6220 6530 RHS 32 mm Dia Pipe Laying 1 310 310 P/Rmt 1
14 6810 7230 RHS 40 mm Dia Pipe Laying 1 420 420 P/Rmt 1
15 7830 7980 RHS 32 mm Dia Pipe Laying 1 150 150 P/Rmt 1
16 8720 9080 RHS 25 mm Dia Pipe Laying 1 360 360 P/Rmt 1
| 65mm S0mm 40mm 32mm 25mm 20mm 1Smm
I. Upto Date Qty, 770 200 3000 645 360 610 0
Upto Previous Qty)| 650 0 1620 645 360 225 ]
This Bill Qty 120 200 1380 0 0 385 o] 1
TThe ol hes beeu done ‘

g Ppr -Ss\r’pub%??ﬂ

K

?1(‘&&'51"“‘
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!'h'exq're-H 4257

. g
: Himachal Pradesh
Jal Shakti Vibhag
No. IPHP-AB-Misc.Paonta /2021-22 (40— 09 dated: - IS'_/CI I 2}
To

The Project Manager,

ABCI Infrastructure Pvt. Ltd.,
Village Kunja, Paonta Sahib,
District Sirmour Himachal Pradesh.

Subject: - 1* R/Bills providing shifting and restoration of G.I. Pipes,
Hand Pumps. Energiged hand pumps of road form Rural
Area Taruwala to Sirmouri Tall (NH-707) in Paonta Town
in Tehsil Paonta Sahib Distt Sirmour HP. (Part Package-1).

Enclosed kindly herewith the 1% R/Bill of above name
schemes Amounting to Rs. 26, 39745/- Rupees (Twenty Six Lakh Thirty Nine
Thousand Seven Hundred forty Five) Only. For information and further
necessary action please at your end please.

Enclose: —As above. e

Executive Engineer,
Jal Shakti Division,
Paonta Sahib (H.P.).

Copy to kind information:-
1. Regional Officers, Ministry of road Transport and Highways
Shimla (H.P). -
V{The Project Director MORTH NH-707, Paonta Sahib (HP).
3. The Team Leader L.N. Malviya Infra Projects Ltd. NH-707 Paonta Sahib (HP).

v

Executive En'ginéer,
Jal Shakti Division,

Paont?ﬁib (H.P.).
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&

. ;(::m.O.DOD to km.25.000) of NH-707 in the state of Himachal Pradesh under Green National Highway Corridor Project

n%&u&ﬁa'tkl\ & Upgradation of 02-lane/02-lane wit&Zﬁgoulderln‘l-lane configuration of Paonta Sahib-Hewna Section |

(GNHCP) with the loan assistance of World Bank on EPC Mode.
|

ifame of Employer : ;I;:iestry of Road Transport & Highways (Government of India)EAP

!Name of Contractor M/s ABCI Infrastructures Pvt Ltd |

|Authority's Engineer L N Malviya Infraprojects Pvt Ltd
| 1. - S —— L !

| bl Tl g s

'Bill Period 01/08/202t0 31/08/2024,

i M S ST N A == TR S P il e el . 3% R, ASN NN
2

[

'SPS !

L 3 o S : ) £ e
" Providing, shifting and restoration of G| pipe, Hand pumps, Energised hand .
iltem , pumps of road from Rural Area Taruwala to Sirmouri Tall (NH-707) in paonta |
[ ' ! Town in Tehsil paonta sahib distt sirmour (HP) . [
i E7 e Ly ABSTARCT OF COST ] B Y
| Bt -

;Name of work:- Providing, shifting and restoration of GI pipe, Hand pumps, Energised hand pumps of road from Rural Area Taruwala to Sirmouri Tall (NH-
{707} in paonta Town in Tehsil paonta sahib distt sirmour (HP)

M, 3 O ¥ 4 R A T I = N N T v P [ . :
Sr. No. Description of items Unit | Tota! | Rate | ThisBill|  Amount |

. Quantity ) 31 - |

R = | N

! |
|
!Excavation in foundation trenches etc. in all kinds of soil such as pick work, jumper

. S T e 2 | 3 | a 5 6 | 7
|
|
1
|

{work,blasting hard or soft rock, by chieselling where the blasting work is prohibited, | | | '
slushy,daldal and saturated soil including pumping or bailing out water with in all | ’ ‘ ' I [
heights stacking the excavated soil with in all leads clear from the edge of excavation | |
and then returning the stacked soil in 15 cms. layers when required in to plinths, sides ! Ry Cumn. i T 2360 | Biass2 l
of foundations consilidtingeach deposited layer by ramming and watering and then '
disposing of all surplus excavated earth as per the direction of engineer - in-charge
with if all leads and lifts complete in all respect.

]
|
{ 1

1 |

|
|
| "
' Excavation in cement concrete pavement/pucca pavement by chieselling where the [

| blasting work is prohibited, slushy, daldal and saturated soil including pumping or
bailing out water with in all heights stacking the excavated soil with in all leads clear

|
| | ,
2 from the edge of excation and then returning the stacked soil in 15 cms. Layerswhen | Cum | 5279 1560.4 37 | 57423 |
{required into plinths, sides of foundations consolidating each deposited layer by | | | i |
: \ramming and watering and then disposing of all surplus excavated earth as per the ‘ ‘ [ |
| \direction of Engineer- in-charge with in all leads and lifts complete in all respect. | | | I
-' | ! | |
E_. et - — e —————— e iy i | _ | 1 o ——
‘I 3 Providing, laying,jointing & testing in trenches GI Pipes of following dia i/c all lead lifts } | 0
and carraige of material at site as per direction of engineer-in-charge | ‘ ‘ |
i | | | i
1 3 B |65 mmda. [(US/5| P/Rmt| 1250 | 4681 | es0 | 304265
0N A - | 50 mmdia. | (US/5| pRmt| 200 | 3223 | o | B
T Ay L ' 40 |mmdia. | (L)S/S P/Rmt | 3000 | 269.13 | 1620 435991
W) 3 32 |mmdia. |(LS/S P/Rmt | 600 253.6 | 645 | 163572 |
EH A e S PR 25 |mmdia. [(US/S| P/Rmt | 790 | 20118 | 360 | 72435
[Zrwf < S 120 !mmda [/ pRmt | 560 1463 | 225 | 32918
[ vii) = B 15 |mmdia. |[(US/S| P/Rmt | 220 112.06 o | o |
|4 |pdgand laying MSERW pipe 150 mm dia i/c flange table-28 complete in all respect. P/Rmt | 260 | 252985 | 0 ‘ o
| " |Providing and fixing Gate valve of fellowing dia complete in all respect i/c leads lifts i [ | 0
b3 carraige materials at site. - | | '
) 1 | 65 mmdi. | 2 24448 | 0 | o |
| i) 50 mmdia. | i 1 1491.2 | e | o ]
i) 40 |mmda. | | 3 130304 ) 0 | 0
AT s e w g N - 25 |[mmdia. | i 3 48 | 0 __c}_:{
5 o & = | 25 |mmdia, | | S ] 0 0
[ P SN 53 A_3 Total ! ] Total ﬂs___l
! : = Ll B ———" SIS S S e O s 5 |
S S s S o i P
A

bk s beery dhnefas St Ts"v/mo

‘.’/?/‘(‘;\T. \:\-.."&'U-'; \.\ E-_—ﬁd_dd
Pecshecdna D s Asiislaréﬁéngmer : Executive Engineer,
-P\{; Jal Shakti Sub Divis Jal Shekdi Division
gfﬁg‘éﬁu 3 goma Sahib (H P\ Paonta Sahib (H.P.)



Whnexure-H 4259
{'Rel&;ilitation & Upgradation of 02-lane/02-lane with paved shoulder/04-lane configuration of
iPaonta Sahib-Hewna Section (km.0.000 to km.25.000) of NH-707 in the state of Himachal
‘|Pradesh under Green National Highway Corridor Project (GNHCP) with the loan assistance of

'World Bank on EPC Mode.

1
1
|
|

JiName of Employer :

Ministry of Road Transport & Hig hways (Government of In&ia)EAP
Zone

'Name of Contractor M/s ABCI Infrastructures Pvt Ltd

I

|

1

!

= e

Authority's Engineer 'L N Malviya Infraprojects Pvt Ltd ~

-
-

B - r
 Bill Period 01/08/202ft0 31/08/2024 o [ | (5.

1

'SPS ' 2

T

work,jumper work,blasting hard or soft rock,by chieselling where the
blasting work is prohibited, slushy,daldal and saturated soil including
pumping or bailing out water with in all heights stacking the
excavated soil with in all leads clear from the edge of excavation and
then returning the stacked soil in 15 cms. layers when required in to f
plinths, sides of foundations consilidtingeach deposited layer by '
ramming and watering and then disposing of all surplus excavated
earth as per the direction of engineer - in-charge with in all leads and
lifts complete in all respect.

|

|

{ :

] Excavation in foundation trenches etc. in all kinds of soil such as pick
i

Measurements "
1 9340 3120 Rhs Excavation 780 0.8 1.2 749 |cum
@
2 2700 | 3120 Rhs _&E"cavation 420 0.8 12 | 403 |[cum
v W
3 2880 3140 Rhs™ |\ Excavation 260 0.8 1.2 250 |Cum
Rl g
4 3310 3535 ths \ (" Excavation 225 0.8 1.2 216 [Cum
5 5300 5690 Rhs Excavation 390 0.8 1.2 374 - | cum
6 5860 6045 Rhs Excavation . 185 0.8 1.2 178 Cum
7 6220 6530 Rhs' Excavation 310 0.8 1.2 298 Cum
8 6810 7230 Rhs Excavation 420 0.8 1.2 403 Cum
9 7830 7980 Rhs Excavation 150 0.8 A 144 |Cum
10 | 8720 9080 Rhs Excavation 360 0.8 12 346 | Cum
Total Quantity 3360 Cum
to-vll Lie Lac n Asue “epey C/fs
PAZ"F oF Assistant Engineer - Executive Engineer,
T”( *. Jd &‘akﬂ sw DIV!Sl Jal Sheakdi Division
B ib (H P hib (H.P.)
H Paonta Sah Pegonta Sa
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4260

'mexure H

’- ' ' Rehabilitation & Upgradation of 02-lane/02-lane with paved shoulder/04-lane
conflguratlon of Paonta Sahib-Hewna Section (km.0.000 to km.25.000) of NH-707 in the
state of Himachal Pradesh under Green National Highway Corridor Project (GNHCP) with

the loan assistance of World Bank on EPC Mode.

Name of Employer

Ministry of Road Transport & Highways (Government of India)EAP
Zone

Name of Contractor

M/s ABCI Infrastructures Pvt Ltd

Authority's

L N Malviya Infraprojects Pvt Ltd

Engineer | -~
Bill Period 01/08/2024 to 31/08/202¢W
|lsps 2
Excavation in cement concrete pavement/pucca pavement by
chieselling where the blasting work is prohibited, slushy, daldal and
saturated soil including pumping or bailing out water with in all
heights stacking the excavated soil with in all leads clear from the
|Item edge of excation and then returning the stacked soil in 15 cms. Layers

when required into plinths, sides of foundations consolidating each
deposited layer by ramming and watering and then disposing of all
surplus excavated earth as per the direction of Engineer- in-charge
with in all leads and lifts complete in all respect.

0.23

3 2440 2640| Lhs Excavation 200 0.8 37 Cum
Total Quantity . 37 Cum
¢fe
I T ) W R SR

as pey 'Squhuo\b %Qed.hc&w ¥ r"_\’ \f‘ ”‘_{;‘:
) Assistant Engineer Executive Engineer,

(%Jlx sk Jal Shaktl Sub Division Jal Shekti Division
r?‘*abm Sedn Paonta Sahib (H P Paonta Sahit (H.P.)
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P

exuwllitation & Upgradation of OMMZ-Iane with paved shoulder/04-lane

onfiguration of Paonta Sahib-Hewna Section (km.0.000 to km.25.000) of NH-707 in the
’\:{te of Himachal Pradesh under Green National Highway Corridor Project (GNHCP) with
the loan assistance of World Bank on EPC Mode.

Name.of Employer

Ministry of Road Transport & Highways (Government of
India)EAP Zone

_Na'me of Contractor

M/s ABCI Infrastructures Pvt Ltd

Authority's Engineer

L N Malviya Infraprojects Pvt Ltd

Bill Period

01/08/2024 to 31/08/2021,%

SPS | 2
' Providing, laying,jointing & testing in trenches GI Pipes of
Item following dia i/c all lead lifts and carraige of material at site as
e per direction of engineer-in-charge
3 TR -f!"iﬂcn-,!efﬁ"ifg
Description of Items . __t:'_ luanti
1 2340 3120 Rhs 40 mm Dia Pipe Laying | 780 780
2 2700 3120 Rhs 4R pm Dia Pipe Laying |420 420
LHS _
b3 2880 3140 RAS="|" 65 mm Dia Pipe Laying | 260 260
‘ CRWS M \
4 3310 3535 +hs— | Ot Dia Pipe Laying |225 225
i A
5 5300 | ' 5690 Rhs 65 mm Dia Pipe Laying |390 390
6. | 5860 | 6045 Rhs 32 mm Dia Pipe Laying |185 185
7 6220 6530 Rhs 32 mm Dia Pipe Laying [310 310
8 6810 7230 Rhs 40 mm Dia Pipe Laying |420 420
9 7830 7980 Rhs 32 mm Dia Pipe Laying | 150 150
10 8720 9080 Rhs 25 mm Dia Pipe Laying |360 360
Total Quantity 3500
b\ \\\-I—’a ‘bm\-ﬂ q}cnui g }9“" 2 N
=5 | ped BgecRued PN Sy
5V |Pued Bpe - =
! Assistant Eng.mr ion Execum Engineer,
QudLd o5 Jal Shakii Sub D';ﬁ Jai Sheii Divisicn
Paonta Sahib (H : Paonta Sahib (H.P.)

| ' W u
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Annexure-H 4262

CoVV RN T OF TN N R Db SHE
PAL SHAK TN IBIEAG
INYONND _‘H‘:' “ll'l":l:l.'l' S _ﬁ_'l_"

STOMWHONM LAWY CONCLRNEDT

Leis certitied that this office sy taken ap matter soth Bbatar o
Corstruction Company about the damage of water supply schemes,
HAND pumps. and wrgation schiemes duting exeeytion ob el
rehabibtation & up-gradation e mtermediate lane contizuraiion ol

~ e Gmma seetion, water supply sehemes and Hand Pumps o

S doparument has been restored,

el
As§stant Engineer
Jal Shakti Sub-Division

! Nerwa
QUAITITY SURVEYOR
L.IN.M. Infre Projects
Pvt, Ltd. (NH-707),
Paonta Sahib
|
! )

399



l. An:exure-H 4263

GOVERNMENT OF HIMACHAL PRADESH
JAL SHAKTI VIBHAG

i *TO WHOM IT MAY CONCERN*

This is to certify that M/S Shivalik Buildtech Pvt. Ltd. Have completed the
work of P/L of Gl Pipe 20 mm dia 800 Rmt, 1No hand pump installed as per the approved
estimate submitted by this office anexuture attached. This no objection certificate is being
issued to M/S Shivalik Buildtech Pvt. Ltd. 4For onward submission to concerned officials

involved in rehabilitation/upgradation of Gumma-Fediz section of NH-707.

Dated: - 11-06-2024

Junior Engifieer mﬁ%gineer

JSV Sectign Gumma JSV Sub Division Nerwa

O’%Ex Engineer

JSV Division Nerwa
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Annexure-| 4264

Location Gram Panchayat Bokala Pub: Drinking Water Bowri, drinking tank etc. near Pab
repaired/ reconstructed by the Contractor and toilet was found not damaged.
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Annexure-| 4265

402



Annexure-| 4266

403



Annexure-| 4267

Location Near GSS Sataun RD 20+100 No Dumping

404



Annexure-| 4268

Location RD 21+900 Tress not affected and no dumping done

iLongitude: 77.65044

Elevation: 79539&@ [

‘Accuraey: 2690 m

;Tim e: 04-10-2024 17:53 -
ote; Chainage 21+900 *u
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Annexure-| 4269

Location RD 22+900 to 23+300 No dumping done.
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Annexure-| 4270

Location RD 24+100 Baskundi near Hewna No Dumped

Location RD 24+310 Hewna Kali Temple

No Muck Dumping done
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Annexure-| 4271

Location RD 25+500 to 26+700 Gabion wall constructed: nallah not obstructed and water
channelised
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Annexure-| 4272

Location RD 27+400: No muck dumping has been done at this location. Major landslide
event on 30.07.2021 washed away the entire carriageway in 300m section and connectivity
was restored after almost a month by shifting alignment to hill side.
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Annexure-| 4273

Location RD 42+700 Constructed Retaining wall is intact at this location and no damage due
to dumping.

e

ude: 30.628645 wh
de: 77.683361 fui
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Annexure-| 4274

Location RD 42+800 damage of pillars constructed: Pillars damaged due to natural slide and
have been reconstructed.
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Annexure-| 4275

Location RD 45+000 Bora Khad Gabion wall constructed: No dumping done at this location
and there is no crematorium at this location.
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Annexure-| 4276

Location RD 50+300 Chikar Bridge Gangtoli: Groundwater and drinking water sources
repaired/ reconstructed by the contractor.

T
“ad

it .
Latitude: 30.655344 - t
Longitude: 77.644807 3 Py
Elevation: 1006.59+10 m

Accuracy: 10.2 m i X
Time: 04-10-2024 14:43 i
Note: 50+300 :
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Annexure-| 4277

Location RD 51+500 Near Timbi: The material lying on valley side is natural landslide
material and no dumping has been done at this location. Debris from Nallahs have been
cleared and unobstructed flow of water has been ensured.
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Annexure-| 4278

Location RD 52+800 Ashyari Bridge: No muck dumping has been done at this location.
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Annexure-| 4279

Location RD 55+300 Near Gangtoli

Irrigation pipeline repaired

Latitude: 30.6693 :
Longitude: 77.663248
Elevation; 1275.19+100 m
Accuracy: 6.7 m’

Time: 04-10-

Note: 55+3
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Annexure-| 4280

Location RD 56+050 Gangtoli gaad: The house is situated almost 50 meter away from
carriageway and no damage due to construction has occurred. The house was damaged due to
natural slide. Pipeline shifting work has already been completed at this location.

v--“-uu,w.“,rm

417



Annexure-l 4281

Location RD 61+880: no damage to trees/ shrubs.
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Annexure-| 4282

419



Annexure-| 4283

Location RD 73+350 Nalare Nallah: Culvert and gabion wall constructed and proper
channelization of water has been ensured.

Latitude: 30.707819
Longitude: 77.686188
Elevation: 1468.75£100 m
Accuracy: 7.8 m
Time: 04-10-2024 11:57
Note: 73+350 nalla
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PSH/ABCI/NH707/GL/2024-2025/1336 Date: 08.07.2024

To,

Sh. Anil Joshi, IFS

Member Secretary,

The HP State Pollution Board,
HIM Parivesh Bhawan,

Phase — III, New Shimla-09

Ph. No. 0177-2673766

Sub. : Environmental compensation on the analogy prescribed by Hon’ble NGT in the
matter of Abhishek Rai Vs. State of HP & Ors. for unscientific muck dumping.

Dear Sir,

We are in receipt of your letter no. PCB/RO Paonta Sahib, NH 707 (ABCI
Infrastructure)/Mandi/24-2854-57 dated 21.06.2024 by email dated 05.07.2024 at 1:02 PM and
surprised to note that direction has been made to deposit the Environmental Compensation
amounting to Rs. 4,00,000’- for alleged violation of the provisions under the Water (Prevention
and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981
and directions of the Hon’ble NGT in its order dated 29.07.2013 in O.A. No. 256 of 2013 titled
as Abhishek Rai Vs. State of HP & Ors.

It is reiterated that there was no unauthorized/unscientific dumping. We have obtained
permissions/consents from the respective landowners/department for disposal of the muck and
provided the required retaining structures. Copies of such approvals have also been submitted
for your ready reference and all show cause notices were replied with comments/compliance
report as under:

HPSPCB Show Cause Notice ABCl’s Reply
Letter no. 3056-57 dated 13.02.2024 Letter No. #1227 dated 07.03.2024
Letter No. 3438-40 dated 14.03.2024 received | Letter No. #1250 dated 20.03.2024
on 15.03.2024
Letter No. 3510-13 dated 23.03.2024 received | Letter No. #1259 dated 01.04.2024
on 30.03.2024

Nevertheless, apropos to the observations made by your good office, we have also taken the
necessary actions and submitted the compliance report. We are not aware of any re-inspection
conducted by your good office on 31.03.2024. We request your good office to conduct a joint
site visit and verification of the compliance made by us. In view of the above, your direction
to deposit the environmental compensation is unjustified and against the principle of natural
justice as we have not been provided an opportunity of being heard.

Without prejudice and without admitting any violation as alleged in your letter and pending

joint site visit and verification of the compliance made by us, we have complied with your
direction and deposited Rs. four lakhs under protest in the account of Member Secretary, HP

Sirm Difficm,; Khaaes
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CIN : W45202WB1893PTCOS8047

State Pollution Control Boar, Bank of Bardoa A/c no. 54140100001617 and receipt thereof is
enclosed herewith.

It may please be noted that we have already completed the project work and no major
construction activity is ongoing. You are requested to kindly conduct a joint site visit and
verification of the compliances made by us and thereafter review your direction and refund the
amount deposited by us

This is without to the rights and remedies available to us which are hereby expressly reserved.

Yours faithfully,
For ABCI Infrastructures Pvt. Ltd.

r
L

r
.'| |1JLE1>!1A.1IIM‘ER|F 1j

: AT Thructunes Pyi, L

Hi I"u ans § -" b, HLP.

(Authorized Signatory)

NH-707

Paonta Sahib, Sirmour

Himachal Pradesh

Email ID: -Paonta.sahib@abciinfra.com

Encl. : Payment Receipt

Copy To:-
1. The Project Director, MoRTH PIU, NH-707, Paonta Sahib.
2. The Team Leader, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.

Hiim Do, Hhases Mo - 2063 & 265, Vilege Kunps, Meonis Seesn, D ST (B PR} T E O
E-mmundl ; praemibas et i el carm mah:umrn :-qm
Hapistbred OMhcs | “rowindge 1ot DR-20, 3 oo, Soctior-Y, Sell Lake Sy, Mulkuale - P00 061
Yt AV AN 411 FF1L. AT 450, Fmn 2 (A3 A0CKE A VN1, Enrroisld | ksad sl nb e Cerr. v abeBrebrs, com
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